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STATEMENT BY MINISTER 

Status of implementation of the recommendations contained in the Fifty-sixth, 

Fifty-seventh and Fifty-eighth Reports of the Department–related  
Parliamentary Standing Committee on Information and Technology 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 

NARAYANASAMY): Sir, on behalf of my colleague, Shri Jyotiraditya Madhavrao Scindia, I wish 

to make statements regarding status of implementation of the recommendations contained in the 

Fifty-sixth, Fifty-seventh and Fifty-eighth Reports of the Departmentrelated Parliamentary 
Standing Committee on Information and Technology. [Placed in Library. See No. L.T. 9647/08] 

MR. CHAIRMAN: We resume the debate. Dr. Karan Singh. 

_________ 

DISCUSSION ON THE STATEMENT MADE BY MINISTER—Contd. 

Recent Terrorist Attacks in Mumbai 

DR. KARAN SINGH (NCT OF DELHI): Mr. Chairman Sir, we face today a situation in which 

the whole nation has been deeply hurt. The horrific attack in Mumbai was not only an attack on 

that great city with which many of us have been associated for decades, but it was an attack on 

the heart of India, on the mind of India, and on the soul of India. And, as the horrified people of 

this country were watching for three days and three nights the unfolding events, there was a 
deep sense of rage and helplessness that was felt throughout the country.  

A national tragedy, Mr. Chairman, calls for a national response. And, I am very glad that my 

good friend, Arun Shourie, despite his criticisms in various ways, has taken a constructive stand 
and has said that they are not going to criticize, but make positive suggestions.  

Sir, at the outset, I would like to pay homage to all the brave men and women who took the 

brunt of this terrible attack, the Maharashtra Police, who lost some of their crack officers, the 

National Security Guards, the fire fighters, the staff of the Taj and the Trident Hotels, who 

showed exemplary calmness under great pressure and saved a large number of guests, and to 

the people of Mumbai as a whole. I also express deep sympathy for those innocent people who 

were killed. Men, women and children were mowed down. What sort of people could do this? 

What sort of mindset would that have been, Mr. Chairman, when a young couple, a man, his 

pregnant wife, and a tiny child were mowed down? Our sympathy to the near ones of all those 

people who have lost their lives and to all of those who are still struggling in hospitals, over 300 
people; we pray for their early recovery. 

Sir, it is true that terrorism has become widespread throughout the country. In Jammu and 

Kashmir, we have been facing it for 60 years; the rest of the country has really faced it mainly for 
20 years. It is a massive problem, a nationwide problem. Those who are behind these attacks, 
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Mr. Chairman, cannot get away scot-free. A point has been made that attacks have been going 

on and yet, those people have got away. All the murderers came from Pakistan. They were 

trained, equipped and motivated and guided from Pak territory and waters. Mr. Zardari has 

made a good statement; I do not totally discount his statement. But the fact of the matter is that 

without tremendous support from the agencies in Pakistan, such a high-tech attack could not 

have taken place.  

You say, they have not suffered, but Mr. Arun, it is true that Pakistan is also suffering from 

these very fundamentalists.  

The Marriott Hotel has suffered; Peshawar is suffering; thousands of Pakistanis are also 

now being killed by these very terrorists. They are getting a taste of their own medicine from their 

own people. The Frankenstein that they have created is beginning now to destroy Pakistan also, 

and, therefore, we must be very cautious and very clear as to what we are saying and what we 

are thinking. The Jamaat-ud-Dawa has been banned apparently this morning as a result of the 

Security Council's intervention. It should have been done suo motu by Pakistan, but 

nonetheless, they wanted a fig leaf; they have done that. Certain people have been named. 

These people must be brought to justice; they must be tried; they must be sentenced; they must 

be punished. They cannot get away. These are not nameless people now who are some 

shadowy figures. There are certain names that are already before us.  

Our diplomacy has got to be effective, has got to be proactive, but it has not to be a knee-

jerk or hysterical diplomacy. We are a nation which is playing a critical and crucial role in the 

emerging global society, and we have, therefore, to keep in mind the fact that India has got a 

certain special responsibility and Pakistan must realise that these fundamental forces are a 

greater threat to them than they are to us. I do not agree with Arun when he says, "We should 

not bother about what anybody says. We ourselves should do it alone." Certainly, we have our 

own strength. But, we live in a global society. We must mobilise the international community 

around the world, all the countries, to see that these sorts of acts are condemned and that we 

are able to make the point clear that it will no longer be tolerated. Sir, as far as that is 

concerned, there is full unanimity that the killers, or the people who motivated the killers, must 

be identified; they must be punished; and, there must be a situation created where it is realised 

that these attacks will do grave damage to the country that starts them. There has to be a sense 

that you cannot give a slap to India's pratishtha and then get away with it and say that yes, some 

people were killed. It is a qualitatively new situation that we are in and we have got to react 

accordingly. 

Sir, I must say, that the attack has shown up serious flaws in our security structure. That a 

meticulously planned assault for over one year, using high-tech weapons, could have 

succeeded and we were not able to prevent it. I am very sorry to say, it is a very major mishap 
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and a very major weakness and a very major failure. I was particularly interested when they say 

that the Navy knew about this vessel. And, then, when it was in Pakistan waters, how did they 

take their eye off it? Why was it not tracked after that as to where it went? What were the Coast 

Guards doing? The Coast Guards are there. They are supposed to be securing our borders. 

And, there were intelligence reports, as far as one can gather, saying that these places were 

going to be attacked, and even then, we allowed it to happen. I am sorry, Sir, I do not want to 

blame any particular person, but the people who failed in their duty, must be held responsible 

and disciplinary action must be taken against them. This is not a question of demoralising any 

Force. This is simply saying that there is such a thing as accountability in this country also; there 

is such a thing that if you fail in your duty, you are taken to task. नहȒ, नहȒ, साहब, हमने देखा नहȒ। 

This is astounding, Sir. The coordinates were told about this vessel, पािकÎतान waters मȂ वह 

vessel था, उसके बाद वह गायब थोड़ा हो गया। The vessel came all the way. Those murderers went 

on to a boat. They killed those fishermen through the middle of the water. There are reports that 

the local fishermen were also sending messages that there was something suspicious going on, 

but no action was taken. So, Sir, with all the sympathy and with all our support for our security 

forces, we must take disciplinary action. They must also realise that they are security forces; 

they are being paid by the people of India; they have a responsibility; and, if somebody has 

clearly failed, I am sorry, I must stress that they should be taken to task and responsibility  

should be fixed. This passing the buck from one agency to another is simply not acceptable any 

longer.   

I am afraid, that is not going to work. Sir, with regard to intelligence agencies, we have 

some very fine intelligence officers. I have been reacting with intelligence agencies since the age 

of 18 when I became the Head of the State of Jammu and Kashmir. For sixty years, I have been 

acting and reacting with intelligence agencies, reading intelligence reports as a Cabinet Minister, 

as Sadr-e-Riyasat. 

Sir, the problem is that we have the Research and Analysis Wing, that is, RAW, we have the 

Intelligence Bureau, that is, IB, we have Military Intelligence and we have the State Intelligence 

Bureaus but there is a total lack of coordination between these agencies. Each one looks at itself 

as an Empire of its own and despite many attempts that have been made, there has not yet been 

adequate coordination between them. I am sure that the Prime Minister and the Home Minister 

are looking into this. But a major exercise is required to streamline and coordinate our 

intelligence agencies, to equip them better and to finance  them better. Lack of equipments is 

there. Our national security guards are sitting around in Haryana, and, it takes eight to nine 

hours for them to reach the place where they are required. This is not acceptable. I am sorry, 

this is not acceptable any longer.  We have to function at a higher level of efficiency.  We have to 
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function in a more effective manner if we want to succeed in fighting the menace of terrorism. 

Sir, as per the statement, measures have already been taken and other measures are also under 

consideration. 

Hon. Prime Minister is not here. What are the inputs that the Prime Minister gets? Are all the 

inputs channelled only through the National Security Advisor or do the Heads of RAW and IB 

have direct access to the Prime Minister? How does the Political Affairs Committee of the 

Cabinet actually look into these reports? Now, when we have instant communication possible, 

what is the mechanism whereby these reports are sent to the various State Governments? All of 

this has to be looked into. I would say, Sir, that a fundamental and agonising reappraisal of our 

whole intelligence and security structure is long overdue, and whatever measures are needed 

should be taken legally. It has been mentioned by hon. Memberber from the Opposition. 

Everybody says, we are prepared to take measures. In this very Session, Sir, we hope that 

whatever legal measures are required as a result of a consensus or as a result of the 

deliberations, those measures will be taken. It is true that when you fight terrorism, our 

procedures are so protracted that it takes years and years before you get any decision. It is also 

true that geo-politically, we live in a very disturbed area; we have Afghanistan, Pakistan, 

Bangladesh, Nepal, Sri Lanka - there is a civil war in progress. We live in the midst of a very 

volatile area, and, therefore, we have got to be very cautious, and, particularly, alert to see that 

the conflicts of those countries do not come over to us and also as a major country in SAARC, 

we must be the source of stability and defence in this area. 

Sir, Arun has made various suggestions, I am not going into them in detail. He first says, 

stop running to mummy. You see the question of running to Condoleeza or to Hillary Clinton is 

not the point. The point, Arun, is that we have got to get the international community on our 

side. Russian President Medvedev was here the other day and we discussed it with him. Russia 

has always been supportive to us, and, now when America is supportive to us, various other 

countries are supportive to us, we must take advantage of that. We cannot take a high and 

mighty stand saying, no, no, it does not matter what you say; we must not do that. 

Further, he says, ‘stop the peace process’. I am sorry, I am unable to accept that. He 

quoted a sher, I will also quote a sher from Shakeel Badayuni. 

"हर चीज़ नहȒ है मरकज़ पर, 

 एक ज़रɕ इधर एक ज़रɕ उधर। 

नफरत से न देखो दुÌमन को, 

 शायद वो मुहÅबत कर बैठे।" 

His posture of eternal hostility ...(Interruptions)... like Bhutto said, "We will wage a 

thousand years' war against India, Arunji is saying that he will wage a thousand years' war 

against Pakistan. आज कल के जमाने मȂ यह नहȒ चलता है। Certainly, we must be strong; we must 
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give as good as we get. But, in the final analysis, we have to have peace on this globe. Our 

people are starving; there are still millions of people below the poverty line who do not get one 

square meal a day; there are millions who shiver in the winter, who sweat in the summer, who 

have no homes or do not have education. Are we going to forget all about the people who live 

below the poverty line and simply go ahead for confrontation all the time? At some point in time 

we need to have some compassion. 

I come from the mukh of the jwalamukhi; I have been seeing villages burning from 1947. I 

am not saying that we should not hit back. We have. We did hit back, if you remember, when 

the Bangladesh situation came. But, according to the developing situation, we must maintain a 

certain sense of stability, certain sense of perspective. And, I am afraid that this particular point 

of Arunji's, "Peace process must be thrown away. िकसी से बात नहȒ करो, ये सब बकवास करते हȅ", 

— I am afraid that is not the way to do it. It has to be done in a certain other manner. I agree 

with him. He has made a lot of very good suggestions, Sir, that we must implement them 

urgently. He gave certain points. We are very good at reports. Our reports are best in the world, 

very-well drafted. But, those reports very seldom get fully implemented. As a result of which 

there is a backlog and every time there is a new crisis, there is a new report. What has happened 

to the Kargil Report? What has happened to the Police Commission Report? What has 

happened to the Veerappa Moily Report? ये reports से काम नहȒ चलेगा। We have got the 

Government, and, I am sure, the Prime Minister and the Cabinet is fully aware of this. We have 

got to be prepared also. I agree that the next form of assault, cyber warfare, high technology, 

we must be fully prepared for that. I also agree that these incidents which are taking place 

throughout the country are not only isolated. There is some kind of plan and we have got to be 

clear about that. His statement is that we must use "overwhelming force". Overwhelming force 

can mean all sorts of things and there are all sorts of implications of which we should be aware. 

There are nuclear weapons in this region.  

Therefore, I think that we should be very clear and we should make—here again, I know 

that my friends won't agree—a distinction between the Pakistan Government today and the 

forces that are attacking India and attacking Pakistan. In fact, after the Mumbai attack, there 

have been many attacks in Pakistan where dozens and hundreds of people have been killed. So, 

Zardari says, "We can identify with India's pain. I feel it every time I look into the eyes of my 

children". His wife was killed by these very forces. Therefore, if we lump everybody together, we 

lump the Zardari Government and Lashkar-e-Toiba and say ये सारे वो ही हȅ, I think, we must 

make a clear-cut distinction between the Government that is in power. They may not be able to 

do it. But we must force them to do it. We must get the international community to force them to 

do it. But I do think that we should maintain a certain balance. Most important, Sir, I know that 
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there are lots of people who want to speak. I do not want to take very much time. I want to 

simply say that the most important factor today, and that is what has been said also, is to keep 

the nation united. So far our response has been restraint and dignified. Although there is terrible 

anger, do not under-estimate the anger that people are feeling in this country, but, our response 

has been dignified and restrainted. All communities in India have joined in condemning this 

dastardly act. We can have sharp political divisions, but we must not allow polarisation of this 

country on any factor whatsoever. Mr. Chairman, Sir, it is in an hour of crisis that mettle of a 

nation is tested. That is why we must all stand, this House must stand united. Despite all 

differences, we are all committed to build a strong prosperous and compassionate India, based 

on our great pluralistic heritage and civilisational values. It is, Sir, in this spirit of national 

solidarity that I rise to commend the statement of the Home Minister. Thank you, Sir.  

MR. CHAIRMAN: Thank you hon. Member. The House will now take a break for lunch for 

one hour. 

The House then adjourned for lunch at fifty-five minutes past twelve of the  

clock. 

The House reassembled after lunch at fifty-six minutes past one of the clock,  

MR. CHAIRMAN in the Chair 

SHRI SITARAM YECHURY (West Bengal): I rise today, Sir, with a deep sense of anguish 

over the terrorist attacks in Mumbai, and I am only reminded of the powerful lines of 

Rabindranath Tagore, which he wrote after the Jallianwala Bagh Massacre: "Give me a voice of 

thunder that I may hurl implications upon this cannibal whose gruesome hunger spares neither 

the mother nor the child." These lines, I am, actually, recollecting to express the gravity of the 

attacks that have continuously taken place in our country for the past few months, and using this 

discussion on the Mumbai attacks and respecting the intervention of the Prime Minister, who 

said, "Using this statement of the Home Minister as the background, you can discuss the issue 

of terrorism, in general, and of the attacks that have taken place in various parts of the country, 

in particular", I propose to do that, Sir, because we have had attacks in Assam. There were 

serial blasts that had taken place at three places. We have had attacks in Hyderabad and Jaipur; 

we have had attacks in Ahmedabad. You had a series of attacks which number about 48 in the 

last one year. Now, these sort of terrorist attacks that are continuing with an alarming regularity 

is something that a country like ours cannot afford to live with. And these are not merely attacks 

of one nature, Sir. But there have been attacks which are as diverse as is the diversity that we 

have in India. In fact, since we have become independent, you lost the Mahatma to the bullets of 

a Hindu fanatic; you lost the former Prime Minister, an incumbent Prime Minister, Mrs. Indira 

Gandhi, at the hands of Sikh militants; you lost a former Prime Minister at the hands of terrorists 

of an LTTE variety. You  have various types of terrorist activities that are conducted in the 
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country, particularly in the North- East, by various outfits. You have a spread of Naxalite violence 

and activities that are conducted by these forces. So, the diversity of terrorist attacks in our 

country must be recognised; otherwise, we cannot succeed in the fight against terror. And in 

recognising this diversity, whether it is the question of attacks on North Indians in Mumbai or 

whether it is the question of spreading  communal poison and hatred, and sharpening of 

communal polarisation, all these contribute to an atmosphere where terrorism strikes very, very 

deep roots. And if you are really interested in fighting terrorism, it is time that we recognise one 

fundamental fact that a terrorist, in India, knows no religion, knows no caste, knows no region. 

He is simply anti-national. Any attempt to try and straitjacket them into one particular community 

or the other is the surest recipe for the success of terrorist forces and it is not an answer to 

resolve terrorism. This is the spirit of the discussion that took place here today and I would like to 

appeal that we should not resort to such bracketisation or such compartmentalisation, and you 

can't have a situation like a United States humorist, a Muslim by birth, has recently said, "I am 

always chosen for random checks at the airport". "Random checks" by definition means 

"random". But because he belongs to a particular community he has always been chosen. That 

sort of a witch-hunting against a community in the name of fighting terrorism will only breed 
terrorism further. So, that is something we will have to avoid. 

Since both the earlier speakers have quoted some couplets of Urdu poets, I am also 

tempted, with your permission, Sir, to invoke Firaq Gorakhpuri. The reason why I want to invoke 

him is also due to the diversity that I was speaking about. All of us know that he, in fact, 

symbolises it. िफराक़ साहब हमारे देश मȂ िविवधता के Ģतीक हȅ। उनका जÂम िहÂदू समाज मȂ एक सवण« 

जाित मȂ हुआ। उनका असली नाम रघुपित सहाय था, लेिकन वह उदू« के शायर थे। वह शेर- ओ-शायरी उदू« मȂ 

करते थे, इसिलए उÂहȗने िफराक़ का नाम अपनाया। वह गोरखपुर के रहने वाले थे, इसीिलए िफराक़ 

गोरखपुरी थे और िवÌविवǏालय मȂ अंĐेजी पढ़ाते थे। वह अपने आप मȂ हमारे समाज की िविवधता का एक 

Ģतीक है। वह एक िदन शाम को शेर-ओ- शायरी के मुशायरे मȂ गए थे। उस समय देश के अंदर की हालत बड़ी 

बुरी थी, कई तनाव की पिरȎÎथितया ंचल रही थȒ, दंगे हो रहे थे और लोग वहा ंपर हुÎन और इÌक की बात 

कर रहे थे। िफराक़ साहब को भी कहा गया िक वह भी एक शेर पढ़Ȃ, तब उÂहȗने एक शेर पढ़ा, िजसको मȅ 
सुनाना चाहता हंू। 

उÂहȗने यह कहा, "हािसल -ए-हुÎन-ए-इÌक बस इतनी, 
    आदमी-आदमी को पहचाने।" 

सर, अगर टेरेिर¶म के िखलाफ लड़ना है, तो आदमी-आदमी को पहचानो, आतंकवाद को पहचानो। 

आतंकवाद को पहचानते-पहचानते पूरी कौम को आप आतंकवाद के घेरे मȂ मत फȅ को। जब आतंकवाद को 

पहचानना होगा, तब हमȂ यह मानकर चलना होगा िक उसका कोई मजहब नहȒ है और अगर मजहब के नाम 

पर आतंकवाद के िखलाफ लड़ाई करना चाहȂगे, तो इसके अंदर हमȂ कभी भी कामयाबी नहȒ िमल सकती है। 

सर, इसी को Áयान मȂ रखते हुए जो मुÇबई मȂ हुआ, the earlier speakers have also highlighted the 

failures of our intelligence and security apparatus. I will come to that a little later. But some 
heads have rolled.  I wouldn’t say that  some heads have rolled.  I think only one head has rolled. 
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My esteemed colleague in this House, the former Home Minister, is not here. Only that has 

happened. Beyond that, I entirely agree with the leader of the Congress Party who spoke earlier 

by saying that there had to be accountability of the various officers and various people in charge 

of the various Departments. There is an old English saying and this comes from the time of David 

Livingstone, not Ken Livingstone as the Mayor of London. The saying is, "Mayors may come, 

Mayors may go; but the Town Clerk remains". Here it is being said that the Ministers have 

resigned. Okay, because they are responsible for that. But what about others who are heading 

all these agencies? What is happening to that? Is there any sense of accountability? You have a 

National Security Advisor and a whole set-up. Is there any accountability of that to the Executive 

so that the Executive will share the accountability with the Legislature? These are issues which 

we have to take seriously if we are serious in combating terrorism.  

Having said this, yes, there is a need, I want to emphasise, a need to create a new security 

architecture in our country. You have the existing set-up. You have the RAW; you have the 

Intelligence Bureau; you have other intelligence agencies like the Military Intelligence, and you 

have various other agencies that contribute in the process of information gathering. All of us are 

aware of it. I don't want to repeat them. But you see how the heads of the various agencies have 

gone to the media and passing the buck saying, "We passed on the information but the 

information was not taken seriously". We don't know whether the information was passed or 

not. What is worse is that the Chief of the Naval Staff of the country informs us that he learnt that 

the Coast Guard has actually intercepted the vessel in which these terrorists landed in Mumbai, 

but let it off because it had some documentation. He says, "Television informed them". The 

Coast Guard does not inform the Navy. It informs the media. Then the media tells the Naval 

Chief. This is a very sorry state of affairs and this will have to be plugged. I heard my learned 

colleague, Shri Arun Shourie, very attentively. He is correct. It is not a question of tu tu, main 

main here. But the question is, we all would have been very enlightened if he could have told us 

why all the proposals that you had suggested could not be implemented when you were in office 

for six years. That may give us some insight as to where we are failing. That is the experience 

which we would like to know from you. All of us know, after the Kargil war, you had the RAW 

Chief of that time heading a Committee set up by the then NDA Government, which included the 

present National Security Advisor. They gave a series of recommendations. You had a proposal 

for a multi agency centre; a MAC was proposed. This MAC and a Joint Task Force on 

Intelligence, these two proposals were accepted by a Group of Ministers headed by the then 

Home Minister and Deputy Prime Minister, Shri Advani. I am reading out the recommendations 

of this Group of Ministers. This was in 2003. The report says, "Dispersal of the NSG units at 

strategic parts across the country".  I am happy that the Government has now announced that it 
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is going to do that and have various centres where the NSG would be there. But that was not 

done. The report further says, "The NSG should not be deployed for duties beyond its original 

mandate". How it is being deployed, all of us know now. It is for the security of the VIPs, VVIPs. 

That is not their job. But that has not been implemented. It goes on to say, "Lack of 

institutionalised arrangement for sharing and coordination of Intelligence at various levels and 

particularly at the field level." That is what we are talking about today that there should be 

coordination among intelligence gathering agencies. But that has not happened despite the 

GoM's recommendations five years ago. It further says, "An apex body for management of 

maritime affairs for institutionalised linkages between the Navy, the Coast Guard and the 

concerned Ministries of the Central and State Governments." This has not happened. We have 

heard how the terrorists have used the sea route. It is not that we were not aware. It is not that 

these were not apprehended. But the point is, in spite of all these recommendations why was it 

not implemented? That is why we would be very enlightened if you could actually tell us your 

experience as to why those could not be brought into force. It is very true and correct. Now you 

are telling the Government what you are deciding, please implement. Unless we know why the 

earlier decisions taken could not be implemented, there is no guarantee to ensure that the 

decision taken now will be implemented. We would have been grateful if you could have actually 

enlightened us as to what prevented the implementation of decisions taken by your own 

Government at the highest level from being implemented while you were in office. That would 

enlighten the entire House to make sure that such mistakes are not repeated. 

Secondly, we agree that there should be a coordination mechanism among Intelligence 

agencies. How it will come, I will come to it a little later. But in this entire arrangement that you 

have, the weakest link in our security apparatus is the bottom rung of the ladder which is your 

police force. Yes, we have all seen the images of how the policemen who were hiding behind 

pillars at the CST Station in Mumbai. By the time he could open and put the spring back in his 

303 ancient rifle, he had a barge of bullets coming out of automatic weapons of terrorists. Unless 

you strengthen this at the bottom level, there is nothing that can be done to improve the 

situation. That is where this question comes as to what has happened to all these police reforms 

that you have been talking about. What has happened to the various Commissions that have 

talked about the modernisation of the police force? Sir, as a person, who is born after 

independence, I still cannot reconcile to the fact that our police and the law and order 

establishment functions under the Indian Police Act enacted in 1861, to subjugate the natives. 

That is the law under which we are functioning. So, it is the Indian Police Act of 1861! Then we 

had various commissions since independence, say, the National Police Commission,  the Law 
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Commission, Ribeiro Commission, Padmanabaiah Commission, Soli Sorabjee Commission, 

Malimath Commission, and all these Commissions have made various recommendations which 

have never been put into force. And this has led to a situation where you have absolutely 

inadequate policemen. The United Nations norm is to have 222 policemen for every lakh of 

population. Now the all-India average is 126; and, in many States, it is much less. While the 

United Nations recommends 222 policemen for 1 lakh of population, we have an all- India 

average of 126. And, in some of the States, where law and order is more fragile, we know it is 

much less than that. Now why has this not been corrected? In 2003, the Group of Ministers, 

headed by Shri Advani, decided to recommend an additional 3,000 Intelligence Bureau 

personnel. It was a decision taken by the Government of the day. Now what has happened? 

Five years down the line, the information that I have is that only 1400 posts have been 

sanctioned, and they have not yet been filled up. You take a decision to increase this Force by 

3,000 in 2003. Now, you sanction 1400 posts. And I do not know how many are implemented. 

Maybe, the Home Minister will be able to enlighten us. But why is this happening? Why is it that 

we are not able to implement what has been decided in the past? And, if that is not going to be 

done, as is the apprehension which has been raised here, then, the matter is very, very serious. 

What we are now suggesting, therefore, is a proposal for a federal investigative agency on the 

lines, I suppose, of the FBI in the United States of America. We are not against borrowing good 

things from anywhere, including the U.S. But what we are saying here is, it has to have two 

objectives. One objective is to strengthen and improve the coordination between the various 

intelligence gathering agencies that we have, and that coordination improvement is absolutely 

necessary. And, as far as terrorism is concerned, many a time, it moves beyond the border of 

any individual State. So, the question of coordinating the security agencies of these various 

States will also be necessary. We recognise, and we agree that there should be a coordination 

mechanism. But while meeting this objective, there is another objective that cannot be violated, 

and that is the federal content of the Indian Constitution and the powers of the States. This has 

to be done without infringing on the powers of the States and without violating the federal 

principles of the Indian Constitution. It is not that we are not concerned with the gravity of the 

situation. I have listened to your appeal saying, "Sometimes, you will be in power and, 

sometimes, we will be in power." Now, the issue is not of being in power, which party is in 

power or not. The issue is the entire structure of the federal content of the Constitution. And, in 

our constitutional scheme of things, the power and the rights of the States and the States' Lists, 

that we have, is something, we think, cannot be encroached upon. So, what is the way out? 

The way out is to have a federal agency which will be able to do this coordination, which will also 
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involve the State Governments, the concerned State Governments. It cannot be that you have 

an agency at the top bypassing the State Governments. That is a mechanism which cannot work 

in our country. So, we think, we will wait for the new proposal that the Government would bring, 

and we will see the fine-print and then take a decision. I think both these objectives will have to 

be met, namely, improved coordination and greater effectiveness of your security apparatus as 

well as the inviolable content of the federal structure of the Indian Constitution. Maintaining both 

these, this new agency will have to be created. Then, the question that comes up is that of a 

new law. We have had this debate in this House many a time in the past. Honestly, I think, it is 

not because of the inadequacy of law that these terrorist attacks took place. 

You had the POTA on our statute books. You had this Parliament attack. 

...(Interruptions)... 

SHRI AMAR SINGH (Uttar Pradesh): Like the MCOCA in Maharashtra. ...(Interruptions)... 

SHRI SITARAM YECHURY: When you had the POTA in the country...(Interruptions)...  

SHRI PRAKASH JAVADEKAR (Maharashtra): So, change the present law altogether 

because all these things are happening. ...(Interruptions)... 

SHRI SITARAM YECHURY: Please bear with this. The first attitude to develop in fighting 

terrorism is, understand the diversity of India. Listen to other points of view; otherwise, we 

cannot fight this menace. When you had the POTA, you had this Parliament attack, you had the 

Akshardharm Temple attack in Gujarat, you had the Raghunath Temple in Jammu and Kashmir 

attacked twice, you had the Red Fort attack. The POTA did not prevent these. It is not the 

inadequacy of law, for heaven's sake. Only yesterday was the International Human Rights Day, 

and all of us say that we respect human rights, but you cannot have draconian laws that can 

violate human rights. But, if there is inadequacy in the existing laws which need to be repaired, 

which need to be strengthened, yes, come with concrete proposals. But, don't use that as the 

excuse to say that because of that these terrorist attacks have happened. Let us recognise the 

fact that India today is in the frontline of terrorist attacks. You are living in the midst of what, I do 

not like the term, but this is what Henry Kissinger once called them, the Failed States. Look all 

around you. Look at Afghanistan; look at Pakistan; look at our neighbours in the East; look at 

Bangladesh; look at Nepal; look at Sri Lanka. What is the situation in which India is? And in that 

sort of a situation we are in, we have to recognise that we are vulnerable to such attacks from 

any of these quarters. So, do not, again, compartmentalise, like a horse with the blinkers, look 

only in one direction, and that unidirectional thing which has its own politics, that I will come to 

later, but that unidirectional thing will not help us in combating terrorism in our country. This is a 

point that I think we must today recognise with all its gravity,  and,  therefore, pursue terrorists 
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and terrorism uncompromisingly, irrespective of which religion they belong to, which caste they 

belong to, which region they belong to. 

Mr. Hemant Karkare, a martyr, in my opinion, of modern India, when he was pursuing the 

Malegaon cases, you saw him with a tainted glass. When he gives up his life in Mumbai against 

these terrorists, he is a martyr, for whom you have offered the compensation! Now, these 

double-standards will only help terrorists. Whether it is Malegaon, whether it is Bhosale Military 

Academy, whether it is the Mumbai attacks, whether it is the attacks at the Mecca Masjid in 

Hyderabad, all these are terrorist attacks, and all of them have to be pursued without any 

compromise. And the moment you try to give a blinkered coloured vision to this, saying, 'Hindus 

cannot be terrorists, only the others can be terrorists', I am sorry, then, we are not winning this 

battle against terrorism. And, if you want to win this battle against terrorism, let us maintain the 

spirit that was initiated this morning, and take up this fight in right earnest and not try to 

compartmentalise it in anyway.  

Further, Sir, various comparisons have been drawn between the 9/11 of USA and how USA 

went about protecting itself and how we are failing. Now, our situations, number one, are 

entirely different. But, what was the USA's response to the 9/11? Invasion of Iraq. None of the 

terrorist attackers came from Iraq. They came from the countries which are the closest allies of 

the USA in the region. But, you go, militarily invade and occupy Iraq, and you bring terrorism 

there, in that country, where it was not known earlier. And, because of military occupation, you 

created terrorism with these attacks in Iraq. Is that the response you want from India? You want 

India's response be like Israel? There have been comparisons  like that also happening, I mean, 

which have been suggested. And what is there? For fifty years, the country is in a seige; and 

there is all the bravados that you talk about fighting terrorism, etc. Where is the peace in that 

region? So, it is not a question of being compromising on this issue in the fight against terrorism, 

but actually trying to understand how this terrorism can be combated in our Indian conditions. 

State-sponsored terrorism and individual terrorism only feed each other, and it is the lesson from 

9/11 that we must understand. It is, therefore, not at all in the line of our thinking that it should be 

replicated by us in India. Yes, if there is anything that needs to be replicated from the U.S. after 

the 9/11, it is the manner in which the media there reported on 9/11. After the second plane that 

was shown live crashing into the twin tower, the next image the whole world saw was that of 

ground zero. There was no dead body shown, no blood shown, no mayhem shown, no officer 

came before the media to give some information, and there was no ‘live’ competition between 

channels creating news, breaking news—actually breaking the unity of our country, in that  

sense I would say,  in many cases.  Even the fiercest champion of freedom of expression  cannot 
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condone the fact that you show live footage of how the NSG commandoes were landing and that 

live footage was seen by terrorists who take the counter offensive against them. It was shown 

how they were landing on the ceiling of the Mayo hospital in Mumbai. Now, all of us know that 

there was a coordinator who was keeping in touch with all the ten terrorists and even if the 

television was not seen by the terrorists themselves, the information was passed on by this 

coordinator. Is it not the time for us to put our heads together without infringing on the freedom 

of expression, with fullest respect for that in the interest of national security? In the interest of 

national security some things will have to be done where we cannot aid and abet terrorism to 

succeed by allowing this flow of information. So, we will have to seriously think about this issue 

and I would want the Government also to pay sufficient attention to this and then come up with 

something which all of us agree, the manner in which such information sharing will have to be 

done with the public. 

Further, Sir, the question that has been raised earlier here is again to look at it with the-
horse-with-blinkers approach, that this problem has come to us only from Pakistan, only from 
one religious community. Yes, there is no doubt state originated in Pakistan. On that, we are 
absolutely uncompromising and it is not negotiable that any foreign land can be used for terrorist 
activities in India, that is something we cannot permit, we will not accept, we will have to take all 
measures to protect ourselves. Then how do we go about doing it? The way we should go about 
it, and that is our suggestion to the Government, is by mustering international cooperation. Out 
of the people who died in Mumbai, many are foreign nationals. Almost all the G-7 nationals have 
died in this attack in Mumbai. All these countries have rallied with us against this terror attack. 
The best course to do that, in my opinion would be to take up this matter with the United 
Nations. After 9/11, the United Nations Security Council adopted a unanimous resolution  
No. 1373 which states, "All countries are obliged to deny safe havens to those who finance, 
plan, support or commit terrorist acts." The United Nations Security Council also created a 
committee to monitor the implementation of this resolution. 

The decision that all countries are obliged to prevent those who commit terrorist acts from 
using their respective territories against other countries and citizens must now be invoked by 
India. This is required for marshalling international support to advance our struggle against 
terrorism. We are fully conscious that taking this issue to the United Nations Security Council, as 
some fear, may legitimately open the door for internationalising the Kashmir dispute, because 
Pakistan can use that as an excuse saying that Kashmir is not resolved and, therefore, that is the 
cause for these terrorist attacks, and therefore will be opening another Pandora’s box. But, in 
our assessment, all the five permanent members of the United Nations Security Council have all 
gone on record to state that the Kashmir dispute is a bilateral India-Pakistan issue. So, I do not 
see that danger. But the main point I would like to make here is, India will have to marshal 
international  support  much more than  what we are  doing now in order to combat and fight this  
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terrorism, and in that direction, this is one course of action that must be explored of using and 

invoking United Nations Security Council's resolution of 1373 and asking for that implementation 

as far as we are concerned. 

But, Sir, the most important point here that comes again is that whether we have by some 

of our own admissions created a situation where we have called the Al Qaeda and Taliban to our 

shores. There was a time, Sir, when in 2005 the hon. Prime Minister paid his first visit to the 

United States of America, the Guardian of the UK reported soon after terrorist attacks, the failed 

terrorist attacks in Glasgow and I am quoting from the Guardian reports, "George Bush 

reportedly introduced Manmohan Singh to his wife an as the Prime Minister of India, a 

democracy which does not have a single Al Qaeda member in a population of more than 150 

million Muslims." We are all proud of it, we are all proud of the fact that despite more than 150 

million Muslims here, nobody is a member of the Al Qaeda and this is what even George Bush 

admits. That is something and the patriotism that we have seen after the Mumbai attack. We 

have seen that earlier, we have seen it in Deoband, the most respected of the Islamic institutions 

issuing a fatwa against terrorism, we have the Jamaite- e-ulma-eshind rally in Hyderabad, which 

denounced terrorism as anti-Islam. You have seen yesterday on the occasion of Eid, in every 

single Masjid in our country, beginning with the Jama Masjid where the namaaz ended by paying 

homage to those who died and denouncing terrorism. Do not question patriotism in any sense of 

any community living in our country We had warned at that time, Sir, with the Indo-US Nuclear 

deal, with the strategic partnership that you are building with the United States of America, are 

you prepared to face the threats of Taliban and Al Qaeda reaching our shores, not that Indian 

Muslims will be converted but the attacks will come from outside India because you are seen as 

a strategic ally of the USA? Are we prepared to face that situation? Have we taken measures to 

strengthen our security in the light of that? Has this even entered our radar of thinking that 

because of this nuclear deal and the strategic relationship we are exposing ourselves to new 

types of terrorist threats, which did not exist in India earlier? I am afraid there was a total lack of 

appreciation of this reality and it is this which led, I think, to a certain degree of complacency that 

you did not anticipate these sorts of attacks in spite of intelligence information that sea route will 

be used, in spite of intelligence information that have come from various quarters and various 

countries that there was an imminent attack and even the location of Mumbai was pinpointed. In 

spite of all that, I think, there was a degree of complacency because you did not factor in this 

new factor, you did not factor in the fact that with a strategic relationship between India and USA 

that you are exposing yourself to new threats and new dangers. I think this correction will have to 

be made and even now recognise, Sir, multilateralism is India’s bedrock in terms of foreign 

policy and relations with other countries. Let that not be replaced by a unilateralism and, 

therefore, again I do not want to repeat what we said in the context of the Indo-US Nuclear Deal 

but being an ally, a strategic ally of the USA and being perceived like that by others invites further 



 410

dangers and threats on us and this is an issue we should take cognizance of. Finally, Sir, I would 

only like to appeal to everybody here that all factors that go into creating a fertile soil for terrorism 

to thrive on those must be abjured and abandoned. Here my sincere appeal to the country as a 

whole is that while targeting terrorism please do not target a single community in the name of 

fighting terrorism, because in the final analysis communalism and terrorism only feed each other, 

and if you want to fight terrorism then this has to be abjured. I remember because it was the 

same LeT Lashkar-e-Toiba and it was way back in 1999, and I am quoting from The Hindustan 

Times of July 19. 

"The Lashkar-e-Toiba, their spokesman and the lone survivor of the Mumbai attack  

has admitted that he belongs to this organization. Sir, what does he say? On the eve of  

1999 elections, when he was asked as to who should win in the country, he said and I quote, 

"The BJP suits us. Within a year they have made us into a nuclear and a missile power. 

Lashkar-e-Toiba is getting good response because of the BJP statements. It is much better 

than before. We pray to God that they come to power again. Then, we will emerge even 

stronger." This is the LeT saying. Sir, even a vulture will swoop down on a carcass only when it 

smells blood. The more we do the internal bloodletting the greater is the opportunity for the 

vulture to swoop on us and it is this internal bloodletting that we should abjure. Otherwise, I 

think, while fighting terrorism, we will only end up in a failure and that it is not in the interest of my 

country or the people and that is something which can not accepted. Finally, Sir,... 

Ǜी Ģकाश जावडेकर: सǄा मȂ तो वे लोग हȅ, हम सǄा मȂ नहȒ हȅ। .....(Ëयवधान)..... 

Ǜी अमर ȋसह: उनको बोलने दीिजए, हम लोग सुनते रहȂगे। 

MR. CHAIRMAN: Please, please,...(Interruptions)...The hon. Member may kindly 

conclude. 

Ǜी सीताराम येचुरी: देिखए, हम वामपंथी हȅ, वामपंथी लोगȗ को वाम को देखने की जǘरत नहȒ है, हम 

दायȂ को ही देखते हȅ, इसिलए हमारी नज़र वहȒ पर पड़ती है। आिखर मȂ, मȅ कहँू सर, मुÇबई मȂ जो अटैक हुए 

उनके ȋसबÊस ¯या थे? ताजमहल होटल, उसका मािलक एक पारसी, हॉÎपीटल, उसका मािलक एक 

पारसी, ओबेरॉय होटल, उसका मािलक एक सरदार, नरीमन हाऊस, उसका मािलक एक Jew. िकसके 

ऊपर अटैक हुआ, सर? यह अटैक िहÂदुÎतान के ऊपर हुआ है। यह न तो िहÂदू पर हुआ और न िकसी 

मुसलमान ने िकया बȎÊक यह अटैक भारत के ऊपर हुआ है । भारत के ऊपर यह जो अटैक हुआ, उसके 

िखलाफ हम कामयाबी तभी हािसल कर पायȂगे जब उनके िखलाफ भारत लड़ेगा, यह नहȒ िक िहÂदू लड़ेगा 

मुȎÎलम के िखलाफ। अब जब भारत को उसके िखलाफ लड़ना है तो उसके िलए जो भी सुिवधाएँ हȗगी, वह 

सरकार की िजÇमेदारी होगी। अÂदǘनी सुर©ा के सवाल पर िपछले एक साल मȂ सरकार को जो िवफलता 

िमली, इसको दुǘÎत करने के िलए आपको जो कदम उठाने हȅ, उनमȂ आप अपने िस¯योिरटी फोसȃस और 

इंटेिलजȂस गैदȋरग को इÇĢूव करȂ, को-ऑȌडनेशन करȂ और पुिलस फोस« को मॉडनɕइज़ करȂ। आप बेशक 

अपनी पुिलस के हाथ मȂ आधुिनक बंदूक तो रिखए।  What I am finally appealing to you, therefore, Sir, is 

that please understand one fact which I want to beseech this  august House that the problem of 
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terrorism in India is as diverse as the diversity of our society. So, let us combat it unitedly as 

Indians and for that, strengthen our security apparatus, strengthen our intelligence gathering 

apparatus, strengthen our coordination and at the same time, maintain the federal character of 

our constitution and towards that end the measures the Government will have to do is to pull up 

its socks now and marshal international support and only, then, we will succeed and I urge upon 
this Government to take the necessary measures to do that. 

MR. CHAIRMAN: The hon. Minister for External Affairs wishes to intervene in the 
discussion. 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI PRANAB MUKHERJEE): Mr. Chairman, 

Sir, while making the statement in the morning to the House, hon. Home Minister indicated that I 

would intervene in the debate from certain Foreign and External Affairs Ministry angle. Sir, had it 

been merely a question of violent action by some individuals or some groups on a property or on 

individuals, there would have been no necessity for my participation in the debate or in the 

discussion. That was perfectly within the domain of the Home Ministry. But, there are certain 

extermal angles which are to be looked into and which are really a matter of concern. The point 

which we shall have to keep in mind is, perhaps, this is for the first time that in a terrorist attack a 

large number of foreigners belonging to 13 countries were the target. Sir, 26 foreigners lost their 

lives, about 22 injured and all of them belong to 13 different countries. I deeply mourn the loss of 

their lives. And, of course, the loss of life of every individual who became the victim of this 

senseless violence is a matter of deep concern. The hon. Home Minister has, in his elaborate 

statement, pointed out and recognized that there were certain omissions and certain gaps. He 

was candid enough to admit it. And there is no hesitation to admit it. On his first visit to Mumbai 
after assuming the office, he tendered his apology and rightly so.  

Sir, all the evidence available, unfortunately, point that the epicentre of this terrorist activity 

is in our neighbouring country. I do not blame the Government of Pakistan or the people of 

Pakistan. But, at the same time, I cannot ignore the fact that the elements who perpetrated this 

attack and even the controller of this entire operation were located in Pakistan. That is the 

evidence which is available, and this has been shared not only by a couple of countries but a 
large number of countries shared this perception. 

Sir, Mr. Yechury, while speaking, mentioned about mobilisation of international opinion. 

One feature which I have noticed after this attack is the overwhelming support, sympathy and 

expression of solidarity that we have received from the international community. Sir, more than 

16 Heads of the States and Governments spoke to the hon. Prime Minister. Almost every Head 

of the State and Government sent message. A very large number of Foreign Ministers, almost 

everyday, since 27th November, have takled  to me over telephone expressing their solidarity 

with us, extending their support, if we need, in this hour of difficulty. So, there is no lack of 
mobilisation of international support, because the message which we have conveyed and we 
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have conveyed very clearly... In my conversations as well as in the conversation with the Prime 

Minister is that this is not an India-Pakistan issue, this is a part of global terrorism. The terrorist 

activities are spreading, cutting across the territorial borders. Terrorists are no respecters of any 

geographical territory; it is an international phenomenon. Therefore, it has to be looked into from 

that perspective. And, the international community will have to fight against this terror. 

Ǜी जनेǚर िमǛ (उǄर Ģदेश): सर, अभी Ǜी अǗण शौरी जी ने और येचुरी जी ने भी यह दोहराया है 

िक भारत के चारȗ तरफ िजतने देश बचे हȅ - नेपाल, चीन, ये तो नहȒ बोलते, वे लोग बोलते हȅ, Çयामंार भी बोल 

देते हȅ, नेपाल से लेकर बगंला देश होते हुए Ǜीलंका तक िजतने देश हȅ, उनमȂ से कोई भी हमारा दोÎत नहȒ है, 

बȎÊक िकसी न िकसी तरह से व े terrorist activities को बढ़ावा दे रहे हȅ। मȅ उÇमीद करता था िक मंĝी जी 

उसका जवाब देते, लेिकन वे तो दूर-दूर के देशȗ की दोÎती और उनकी शुभकामनाए,ं िजतने घाव लगे हȅ, 

उनकी मातमपुसȓ की चचɕ कर रहे थे। मȅ सोचता था िक वे बहुत िवǎान हȅ और मȅ उनकी इज़्ज़त भी करता हंू। 

मȅ चाहता हंू िक व ेइस बात को जǘर बताए ंिक ये नज़दीक के लोग हमारे दोÎत ¯यȗ नहȒ रहे। 

SHRI PRANAB MUKHERJEE: Janeshwarji, I have just started. I have completed only a few 

sentences. Please wait and have some patience. When I talk of the international opinion, it 

includes the international opinion coming from our neighbourhood also. The Foreign Ministers, 

the Heads of States, the Heads of Governments of every country, which you have referred to, 

have talked to us. I myself had discussions with the president of Sri Lanka, with the Foreign 

Minister of Nepal, with the Foreign Minister of Pakistan also,  Therefore, please have some 

patience. And, I do not subscribe to the view that all our neighbouring countries are not friends 

of India. Each and every one of them is a close friend of India. If somebody believes that all of 

them are subscribing to terrorism, he may have that belief but I do not subscribe to the belief 

that every neighbouring country is indulging in terrorist activities against India. It is not that. 

Therefore, we shall have to keep in mind that when we are expressing our views on the floor of 

this House, we shall have to be a little careful. Mr. Chairman, Sir, this debate is being watched 

by the entire international community, including our neighbours, to see how, after this incident, 

the Members of Parliament, representing all cross-sections, are responding to a situation that is 

considered an attack on India's sovereignty. So, everybody is watching how India is going to 

respond to it; how the leaderships of the political establishments, represented in both the 

Houses, are going to react to it. Keeping that in view, I would most respectfully, as one of your 

ex-colleagues and — if I claim, I may not be wrong — perhaps, as the longest serving Member 

of this House, like to submit that we shall have to keep that in the back of our mind while making 

our observations. 'Yes', we may have different views and different perceptions. On more than 

one occasion and more often than not, they will manifest themselves. After all, what is 

democracy? Democracy is the co-existence of dissensions. Without dissensions, there cannot 

be proper democracy. There will be divergence. There will be dissensions. But, there will be also 

occasions when the two Houses, political parties and political establishments will stand united 
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and talk collectively. This is a menace on which we shall have to fight collectively. 'Yes', we can 

find fault. There is no harm in discussing and analysing it. But at the end of it, this menace has to 

be fought. There is no denying this fact. I was talking of the international dimension of the 

problem. It required detailed planning. I was not aware I don't know how many hon. colleagues 

sitting here were aware that Nariman House; a particular place known as Nariman House was 

the hub of Jewish activities. Somebody coming from outside had detailed information. Why was 

it fixed as a target? It is not that just some terrorists are coming and throwing grenades or 

suicide bombers are coming and just activating the explosives, killing their targets. The entire 

nature, as the hon. Home Minister has elaborately explained in his statement, was totally 

different. Its enormity, its ferocity, its dimension, the strength of its operations speaks of how 

much time, how much energy, how much training, how much planning was necessary for this 

oberation. The point which I am trying to drive at is, the needle of suspicion Points to  Pakistan. 

Therefore, I sent my demarche to the Pakistani authorities. I spoke to the Foreign Minister. He 

was very much in India. He was my honoured guest. I had invited him to discuss how to improve 

Indo-Pak relationship, not only at the Governmental level but at people-to-people level. On 27th 

of last month both of us were to address a seminar at Chandigarh where participants, apart from 

the Government officials, included a cross-section of people representing the general public. He 

came for that and it was also a part of his unfinished bilateral visit because when he came in 

response to my visit in May 2008, he had to rush back and cut short his visit because of a 

bereavement in his family. So, he wanted to fulfil these two objectives. In between, these things 

happened. When it happened, on 28th I talked to him. I spoke to him over phone. Shri 

Janeshwar Mishraji was a senior Minister in the Government, surely, he knows and many of you 

know that we do not make these types of conversations casually. These conversations are 

recorded and they are called Speaking Notes in diplomatic language. I conveyed that diplomatic 

Speaking Note; every word of it was recorded and it was from the written text. I suggested three 

things to him. I suggested that we would expect Pakistan to act; to act to fulfil its own 

commitments, modes Not once, but twice,  commitments  made by the highest authorities in 

the Governments. On 6th January, 2004, in a joint statement issued by the then Prime Minister, 

Shri Atal Bihari Vajpayee and the then President, Shri Parvez Musharaff, the President 

committed that the territory of Pakistan would not be allowed to be used by terrorists. This was 

reiterated on 24th September, 2008, in a joint statement issued by the President Shri Asif Ali 

Zardari and the Prime Minister, Dr. Manmohan Singh — the same assurance — that the territory 

of Pakistan would not be allowed to be used by terrorists. What I said in the demarche was to 

call on Pakistan to fulfil this commitment.  The banned organisation,  Lashkar-e-Taiba, has been 



 414

declared as a banned organisation, but is operating under another name. Jamat-ud-Dawah. It is 

just the change of name, or, the change of sign -board. Persons are the same, leaders are the 

same and objectives are the same. Please take action against it. Please take action against 

those persons who have taken shelter in your country, who have violated Indian laws. Kindly 

hand them over to us. And, not merely words, please act. words are  no consolation. Not only 

to Pakistan but also to every interlocutor with whom I have had conversation, I have pointed out 

Indian people's sense of outrage and their feeling of anger. Please recognise that. And, it is 

required that words must be followed by action. Merely flat denial is not going to help. It has to 

be acted upon. And you fulfil your own commitments. What you have asked us, we have given 

the names, not of one or two persons but of 42 persons. Meetings at the level of the Home 

Secretaries of India and Pakistan, at the level of the Foreign Secretaries have been held and four 

meetings of the joint anti-terror mechanism have also been held. This mechanism was 

established in November 2006. March 2007 onwards, in every meeting — four meetings have 

taken place — we give these names but the response which we get is a flat denial. That is why 

we had to point out and we pointed out that unless these issues are addressed, the business, as 

usual, cannot go on. This aspect has to be kept in view. Somebody might have come out with a 

thesis that it is not possible to defeat this country through open war; therefore, inflict thousand 

cuts. Let them die bleeding. Somebody may have this fancy idea but our people are not going to 

die bleeding. India is emerging and India will rise. India has emerged as a strong economic 

power, more than a trillion dollars ecohomy. Despite the worldwide melt down, in most of the 

ratings of our economic growth, the minimum growth which has been projected by the World 

Bank is more than six per cent, even in today's newspapers, it is 7.5 - 8 per cent, which is the 

ening of the world.  

But that is a different story. The Finance Minister will be dealing with it at the appropriate 
time. The short point which I am trying to drive at is that if you want to cause harm to the 
others, if you create a Frankenstein a master, ultimately it is the lesson of history and 
civilisation, that the master destroys its creators. Umpteen examples could be cited. 
Therefore, I do appreciate the complexity of the internal arrangement of Pakistan. But I cannot 
help it. I cannot interfere in it. I cannot make any comment on it. It is for them to address that 
issue. We have to deal only with the incumbent Government. Now, whether the incumbent 
Government is in a position to deliver or not is not my look-out. I cannot look into it. With 
whom shall I have to interact? I have to interact with Foreign Minister, with President, with 
Prime Minister, with the established Government, not with somebody, the so-called real 
power behind the scene. That may be practical politics. But that is not the domain of 
diplomacy, and, in the international arena, I shall have to deal with establisted Government. 
Therefore,  I shall have  to  convey to the  Foreign Minister.  Unfortunately,  a canard was spread  
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3.00 P.M. 

that I telephoned the  Pakistan President. Later on, it was discovered that it was a hoax call. 

Most respectfully, I would like to submit, Sir, that only once in my life I had a discussion, not 

telephonic, but face-to-face, oral discussion, with the President when I visited Pakistan in May, 

2008. I called on him because I knew his wife when she was the Prime Minister of Pakistan in the 

first half of the nineties. On several occasions I had interactions with her. I knew her for quite 

some time. In fact, I was very keen to go and pay homage when she was killed but because of 

the prevailing situation in Pakistan, I could not go there. Therefore, when the new democratic 

Government came, perhaps, India was the first country to send its Foreign Minister to have 

interaction with the newly elected Government. You have noticed that during the entire period, I 

have never commented a word, uttered a word, about the internal situation of Pakistan because 

when I was confronted by the foreign journalists, my response was 'I have great belief in the 

resilience of Pakistan's system, they will address their own problems. They will find a solution.' 

Therefore, when the democratic Government came to power, was in place, I went there, started 

discussions, began the 5th round of composite dialogue, invited Foreign Minister. But after that, 

Kabul happened. On the 7th of July, there was an attack on an Embassy in Kabul. As per 

international law, attack on an Embassy is the attack on sovereignty, attack on the country. In 

the height of war, as per Vienna Convention, Embassies and Missions ought to be honoured. 

Afgan investigations pointed out the involvement of some elements in Pakistan. When we drew 

the attention of the Pakistan's Prime Minister and Foreign Minister to that, we got the response, 

'we don't believe that evidence, we will investigate ourselves and we will let you know.' We are 

still waiting for the outcome of their own investigation into the Kabul incident.If, after Kabul, 

Mumbai  follows, can it be taken as business as usual, can these incidents be erased or kept 

aside? I told my interlocutors in the international community that these issues ought to be 

addressed; you persuade them, you prevail upon them and you help them overcome their 

internal problem if there be any. I have no comment on it. I would not like to make any comment 

on their internal situation, internal mechanism and method of functioning. It is for them to adress 

that. When there was the military government, we cooperated with them, but not at the dictats 

of somebody. That has been our practice. Whoever comes and gets recognised as the 

incumbent government, we recognise them. We are not to decide whether there will be a 

democratic government, whether there will be a military government or whether there will be an 

oligarchical government. It is for the people of the country to decide, not us. We recognised 

them. And, in our Foreign Policy, I must emphatically point out, that we do not believe in export 

of ideology. We believe that we cannot alter our neighbours. Neighbours are going to stay there 

and we have to live in peace with the neighbours. The question is whether we would live in peace 

or in perpetual tension. During the entire period that we have been in office,  even earlier, our 
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efforts have been to live in peace. Therefore, there will be no lack of peace initiative. But, at the 

same time, these issues ought to be addressed; and addressed adequately. 

A point has been raised that we should move international institutions like the United 

Nations Security Council. Yes, we have moved where it was found necessary that we should 

move. As per the Resolution of the UN Security Council, a committee was set up, it was the  

Al Qaida and Taliban sanctions committee. When we pointed out that evidence is available that 

the outfit in Pakistan, Jamat-ud-Dawah, was an extension of Lashkar-e-Toiba under a different 

name, and asked them to take action against them, I am happy to inform the House, they have 

taken action against them; it has been put in the banned list. I read the speech of the 

representative of Pakistan in the UN Security Council. He said that if the UN Security Council 

bans it, we shall ban it in Pakistan. We said, 'fine, you ban it'. What we suggeshed in the 

demarche  was — don't do it at our request; do it on your own, but please do it. You carry out 

inveshigations  under your own law but please make efforts to do it seriously. Don't repeat what 

you did after the attack on Parliament. The same persons were arrested; the same organisations 

were declared banned when international pressure mounted. And we have seen what happened 

after that.  

Somebody has been put under house arrest. What does house arrest meen in a criminal 

case? We understand that somebody is on bail given by the court or if somebody is in judicial 

custody or police custody. But these persons were openly making speeches and statements, 

indulging in anti-Indian activities. Therefore, we demanded dismantling of the infrastructure, 

training camps and logistic facilities, which were being made available to these terrorist 

outfits.We are not lacking in cooperation. On October 21st, we initiated cross LOC trade 

between our two countries. We opened the bus routes starting from Lahore, and till today, there 

have been umpteen instances where we have extended our hand of co-operation. But, if 

somebody takes the hand and tries to twist it and expect that I will accept it without protest, I am 

afraid, that is too much. It cannot be allowed. The time has come when words must be followed 

by action and that is the simple request which we are making. Surely, we would not like to make 

Kashmir an international issue. We told our international interlocutors that this is an issue to be 

dealt with as per Shimla Agreement, as per Lahore Agreement. It will have to be resolved 

bilaterally, however difficult, however strenuous, however time consuming it may be. There is no 

scope of any third-party intervention and we stick to that. Therefore, we would not like to 

internationalise it. It is as simple as that. Whatever arrangements, gaps in the security apparatus 

and other areas are; I am not the competent to respond. The Home Minister and the Prime 

Minister are the competent persons. They will respond and reply. But, from the international 

point of view, certain facts have to be shared. Another point, which we have very respectfully 

pointed out to the Pakistani authorities, is that you are saying that the Government is  

not responsible. I have never claimed, I have, never accused that  Pakistan Government is 
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responsible. Very carefully, I have used the words 'elements in Pakistan'. If they come from 

Pakistan, if the controller operates from Pakistan, if the satellite phone available on the ship 

records the conversation with the persons located in Pakistan, what does it mean? These things 

cannot be completely ignored. That is simply not possible. This is the short point which we have 

conveyed very clearly, unmistakably and we expect that they will act. And, if they do not act, 

then, it cannot be expected that there will be business as usual. There will be some sort of a 

situation which we do not want because we strongly believe that our development is linked 

together. But, there must be arrangements in place within the system prevailing in Pakistan to 

control these elements. And, they themselves are suffering because of it. Therefore, instead of 

shielding them or protecting them, please take action against them. They have suggested a 

high-level delegation. What would be the impact of the high-level delegation? What will it mean? 

There is no dearth of talks. There is no dearth of mechanisms. Joint anti terror mechanism is 

there; Framework of Composite Dialogue is there; eight subjects have been identified, and 

where we want, we can have talks; we have had talks. Till now the Indus, Water, Treaty Pact is 

working well. Despite open declaration of word, nobody violated the conditions of that Treaty. 

But in the area of taking concerted actions, strong actions against terrorism, I am afraid that, 

there is something lacking which is to be addressed. This is the message we have conveyed 

clearly to them and to all other international interlocutors with whom we have had discussions. 

Surely, we are in touch with everybody, and we are are strongly against internationalising, or 

making any effort to internationalise, India-Pakistan relationship, or Kashmir issue. Those are not 

issues under discussion at all.  

These attacks as a part of global terrorism have to be addressed but it has to be addressed 

with patience, with courage and with conviction. There is no need to unnecessarily become too 

strong in formulations, in our approaches. I do not believe in it. If somebody suggests that there 

should be an eye for an eye, I do not subscribe to that because Gandhiji once said, in that case, 

the whole world will be blind. I believe in that. Many years ago, Moses, perhaps, brought out this 

philosophy of "An eye for an eye, and, a tooth for a tooth" but today the civilization has made 

more advancement. We would like to resolve the issues coolly, and, we do hope that good 

sense will prevail. 

I remember having read the article of Mr. Zardari, I appreciated it. I felt the anguish of the 

man who lost his wife in the senseless terrorist attack, and, the letter which she wrote to the 

then President was really revealing. It was published by a publishing house of London. I quoted a 

few lines from that book in the other House. I would not like to quote it again. But the message is 

that a complex system had been created in Pakistan, and, she said that everything is a circle 

within a circle, there was no straight line. Perhaps time has come when there should be straight 

lines. Sir, it would help them, and, it would help us. Thank you, Mr. Chairman, Sir. 
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Ǜी जनेǚर िमǛ: शुिĎया, चेयरमनै साहब। मȅ इस समय उस पाटȓ मȂ हँू, जो पाटȓ सरकार का समथ«न 

करती है और मȅ बड़े संकट मȂ था िक ¯या मुझे कुछ समथ«न मȂ बोलना पड़ेगा, लेिकन मुझे खुशी हुई िक जो 

लोग िवरोध मȂ थे, उन लोगȗ ने भी कह िदया िक हम आपके साथ हȅ। यह एक बार और हुआ था। पाȌलयामȂट पर 

हमला हो गया, कुछ छोटी-छोटी बÂदूक की गोिलया ँलगी थȒ। अटल िबहारी वाजपेयी साहब उधर बैठते थे, 

Ģणब मुखजȓ जी और मनमोहन ȋसह जी इधर बैठते थे। अटल जी आए और उÂहȗने कहा िक आर-पार की 

लड़ाई होगी। अगर ये शÅद याद हȗगे हमारे भाजपा के िमĝȗ को और काĐेंस के िमĝȗ को, तो ये शÅद िनकले थे। 

इधर से काĐेंस के लोगȗ ने और पूरे सदन ने उनको आÌवासन िदया था िक हुजूर लड़Ȃ, हम लोग आपके साथ 

हȅ। Ģणब जी चले गए। अबकी बार इनकी पाटȓ को भी सारे ऑपोजीशन ने उसी तरह से कहा िक हुजूर 

आतंकवाद को समाÃत करȂ, हम आपके साथ हȅ। सभापित महोदय, यह आतंकवाद कोई ऐसा खेल नहȒ है िक 

यह राजनीित से समाÃत हो जाएगा। राजनीितकमȓ तो सÆय होता है, चाहे िजस पाटȓ, िजस िकसी सोच का हो। 

आतंकवादी असÆय होता है, बुजिदल होता है और भगोड़ा होता है। उसके तीन चेहरे होते हȅ। केवल िहÂदुÎतान 

मȂ आजादी की लड़ाई के दौरान कुछ हिथयारबंद लोग िनकले थे, जो मकसद बना कर िनकलते थे िक फला ँ

को मारना है। जनरल डायर को मारना था तो एक नौजवान लÑय बनाकर िनकला और जा कर मार िदया। 

यह मुÇबई मȂ जो कुछ भी हुआ है, उसके कारण हम लोग भी इतने तनाव मȂ हȅ, सरकार भी बोल रही है 
और देश भी थोड़ा गम« है। मुÇबई मȂ जो लड़के मारने आए थे, वहा ंपर जो लोग मर गए, ¯या वे उÂहȒ को मारने 
आए थे? वे िकसको मारने आए थे? जो लोग मरे हȅ, उनको मारने आए थे? उÂहȗने हमला िकया, उसमȂ िहÂदू 
भी था, मुसलमान भी था और ईसाई भी था, जैसा भाई लोगȗ ने बताया, लेिकन ¯या वे उनको मारने आए थे? 
उनका मक़सद िकसी को मारना नहȒ होता, उनका मक़सद एक आतंक पैदा करना होता है और आतंक मनुÍय 
की Îवाभािवक कमजोरी है। कमजोर आदमी जब अपने से मज़बतू के साथ लड़ना चाहता है तो िछप करके 
लड़ता है और मज़बूत मन का आदमी अपने से मज़बतू से या कमज़ोर से लड़ना चाहता है तो खुल कर लड़ता 
है, लेिकन ये िछप कर लड़ने वाले लोग हȅ। यह कहा जा सकता है िक कुछ राÍĘ उनकी मदद कर रहे हȅ। सब 
पड़ोसी राÍĘ कर रहे हȅ। 

िवदेश मंĝी जी ने सफाई मȂ कहा िक वहा ंके फला ँिमिनÎटर से, फला ँराÍĘपित से जो संदेश िमले हȅ और 
जो बात-चीत हुई है, वे हमारे बहुत नज़दीक के दोÎत हȅ, लेिकन िफर भी उन सभी देशȗ से आतंकवादी 
गितिविधयȗ को बढ़ावा िमल रहा है, उनके ǎारा उÂहȂ शरण दी जा रही है। िजतने देश हमारे इद«-िगद« पड़ोस मȂ 
बसे हुए हȅ, Ǜीलंका से लेकर Çयामंार तक, चूिंक शायद हम कमजोर हȅ, इसिलए हमारा कोई साथ नहȒ देना 
चाहता है। यह नोट करना पड़ेगा िक कमजोर पड़ोसी या कोई देश दूसरे देश का तभी मददगार होता है, जब 
वह जान जाता है िक इसमȂ थोड़ा दम है। इस समय हम लोग िबना दम के हȅ। हमको खुद नहȒ मालमू है िक हम 
अभी बाहर िनकल कर जा रहे हȅ, कोई हमको बम मार कर भाग जाएगा। हम सुरि©त नहȒ हȅ और यह हालात 
बहुत िदनȗ से चल रहे हȅ, करीब 25 साल से यह चल रहा है। दुिनया भर के उन लोगȗ के मन मȂ, जो 
अÊपसं°यक थे, कहȒ न कहȒ िकसी कोने मȂ यह भाव आया और िक भारत का अÊपसं°यक असुरि©त है। जब 
बाबरी मȎÎजद िगराई गई थी, उससे पहले िहÂदुÎतान मȂ आतंकवाद नहȒ था, ऐसी घटनाए ंउसके बाद शुǘ 
हुईं। कुछ पंजाब वालȗ ने शुǘ िकया, लेिकन बाद मȂ दोÎत बन गए, कुछ असम वगैरह मȂ भी होता है, िमज़ोरम 
मȂ होता है। यहा ंवाला आतंकवाद है, िजसका पािकÎतान मȂ एक सȅĘल ऑिफस रहता है, बािकयȗ का बहुत 
दूर-दूर से चलता है और पता नहȒ वे िकधर से कब मार दȂ। आजकल यह सब समुğी राÎतȗ से बहुत हो रहा है। 
आपके नवल ģंट को ठीक करने के िलए र©ा मĝंी जी को कइयȗ के माÁयम से सलाह दी गई हȅ, ¯यȗिक ये 
आतंकवादी समुğ के राÎते आ गए। ये कभी िकसी राÎते आते हȅ, कभी िकसी राÎते आते हȅ।  थोड़े िदनȗ तक 
हममȂ भी मुÇबई की घटना का राÍĘीय उÂमाद रहेगा।  यह हमारी राÍĘीयता नहȒ बोल रही है,  यह राÍĘीय 
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उÂमाद बोल रहा है और थोड़े िदनȗ के बाद यह ठंडा पड़ जाएगा। बेहतर होता िक भारत की सरकार और हम 
सब भारत के लोग इस राÍĘीयता का, जो उÂमाद के ǘप मȂ आई है, थोड़ा बहुत अपने देश के िलए फायदा 
उठा लेते। फायदा उठाना इसिलए भी जǘरी है िक हमसे भी ¶यादा पािकÎतान िबगड़ा हुआ है। हम यह सलाह 
तो कभी नहȒ दȂगे लड़ाई लड़ी जाए या दोनȗ देशȗ मȂ जंग छेड़ दी जाए। 

सभापित महोदय, हम लोग अपनी ही मनेैजमȂट मȂ फंस जाते हȅ। हमारे बगल मȂ पािटल साहब बैठे हुए हȅ, 
बहुत पहले उस सदन मȂ हम भी थे, तब से हमारे इनके संबंध हȅ। जब िपछली मत«बा Îटेशन पर बम फटे थे, तब 
यह गृह मंĝी थे, तो हमने इनको सलाह दी थी िक ¯यȗ नहȒ आप इÎतीफा दे देते और अगर उस समय वे 
इÎतीफा दे देते तो आज ये देश के बहुत बड़े नेता होते। 

उस समय इÂहȗने नहȒ िदया। अब की बार िजस िदन घटना हो रही थी या घटना हो गई थी, उस िदन भी 
िदये होते तो आपका कद बहुत ऊँचा हो जाता, कद को जÊदी नापा नहȒ जाता, लेिकन 5-7 िदन बाद आपने 
इÎतीफा िदया तो लगा िक जबरदÎती आपको हटने के िलए कहा जा रहा है। िजÂदगी मȂ आदमी कभी-कभी 
मौका खो देता है।  

सरकार के अंदǗनी इंतजाम के बारे मȂ मȅ कुछ नहȒ कहँूगा। हमारे गावँ मȂ एक बहुत रईस था। वह अपने 
दरवाजे पर एक चौकीदार रखता था। वह मूछँ रखे हुए रहता और भाला-वगैरह ले कर खड़ा रहता था। एक 
िदन चौकीदार अपनी िरÌतेदारी मȂ जाने लगा तो उनका जो मुनीम था, जो उनके घर का िहसाब-िकताब 
रखता था, बही-खाते रखता था, उसे कहा िक चौकीदार तो चला गया है, तुम ही दो िदन भाला लेकर वहा ँ
खड़े हो जाओ। इस समय पािटल साहब के हटने के बाद इस सरकार के खजाने के जो मंĝी थे, जब वह होम 
िमिनÎटर बने तो हमȂ अपने गावँ के उÂहȒ ठाकुर साहब और उनके चौकीदार की बात याद आ गई। अब यह 
बेचारे िकतना िहसाब-िकताब कर पाएगेँ मȅ नहȒ जानता, लेिकन उनकी थोड़ी-सी याद आ गई। िचदÇबरम 
साहब जब फाइनासं िमिनÎटर थे, तो उन पर हमारे िमĝ अमर ȋसह जी बहुत बोलते थे। अब देखना है िक होम 
िमिनÎटर रो रहे हȅ, तो इन लोगȗ के ¯या िरÌते बनते हȅ। ये लड़ाइया ँचलती रहती हȅ। िसफ«  िमिनÎĘी बदल देने 
से काम नहȒ चलेगा, इंतजाम बदलना पड़ेगा। आपके िजतने ये पुिलस के बड़े अफसर हȅ, चाहे व ेडी0जी0 हȗ 
या उसके ऊपर के हȗ, ये एक भी आतंकवादी को कभी नहȒ पकड़ सकते हȅ और न ही वे मौके पर जा सकते हȅ। 
वे लड़ने वाले नहȒ होते हȅ। इनकी Ęेȋनग के बारे मȂ, इनकी नौकरी के बारे मȂ सोचना पड़ेगा। 

मुÇबई Îटेशन पर 55 लोग एक Ãलेटफॉम« पर मारे गए। इस Îटेशन को पहले िव¯टोिरया टȌमनल कहा 
जाता था, आज कल छĝपित िशवाजी टȌमनल कहा जाता है। उस Îटेशन पर 55 लोग एक Ãलेटफॉम« पर 
लाइन मȂ खड़े थे और दो लोगȗ ने जाकर उÂहȂ गोिलयȗ से भनू िदया। वहा ँ िडÅबȗ मȂ पुिलस थी, जी0आर0पी0 
और आर0पी0एफ0 दोनȗ थȒ। एक ¯लोज़ सȌकट टी0वी0 होता है, जो हर Ãलेटफॉम« पर लगा रहता है, लेिकन 
13 नÇबर Ãलेटफॉम« का आम तौर से कटा हुआ रहता है। वहा ँवह कभी नहȒ चलता है, ¯यȗिक उस Ãलेटफॉम« से 
िसफ«  दूर-दूर की गािड़या ँजाती हȅ, जैसे- चेÂनई की गाड़ी जाएगी, िबहार की गाड़ी जाएगी। उन गािड़यȗ मȂ 
गरीब आदमी बैठता है और ये दोनȗ िसपाही वहा ँपर वसूली का काम करते हȅ ....(Ëयवधान).... दोनȗ वहा ँवसूली 
का काम करते हȅ। एक पैसȂजर से 50-100 Ǘपए लेकर ऊपर का बथ« िदला िदया, बगल की सीट की बथ« िदला 
िदया। वे जेनरल िडÅबे मȂ यही करते रह जाते हȅ। इसके िलए वह ¯लोज़ सȌकट काटी गई रहती है। वहȒ पर 
गोिलया ँचली हȅ। हम िकतने बेईमान हȅ, उस बेईमानी का आतंकवादी फायदा उठाएगा िक नहȒ? ¯या दुिनया मȂ 
आतंकवाद ĥÍटाचार के पेट से पैदा होता है िक नहȒ, इसे इस संसद को नहȒ, इस दुिनया को सोचना पड़ेगा, 
हम िकतने ĥÍट हȅ। यह पुिलस का िसपाही ĥÍट नहȒ होता है। वह जो Ǘपया लेता है, उसे वह बड़े अफसर को 
पहँुचाता है। उसका बड़ा अफसर अपने बड़े अफसर को पहँुचाता है। पुिलस का िसपाही मेहनत करना जानता 
है। उसका डी0आई0जी0 और डी0जी0 मेहनत करना नहȒ जानता। उसके दरवाजे पर आठ लोग उसकी सेवा 
मȂ मुÎतिकल रहते हȅ। बड़े-बड़े अफसरȗ की सेवा मȂ 8-6 इस तरह के दरजे बने हुए हȅ। हम रेलवे Îटेशन पर 
सुरि©त कैसे रहȂगे? जैसा िक हमारे दोÎत येचुरी साहब ने कहा था िक कायदन हमारी सुर©ा के िलए एक 
लाख पर 250 से ¶यादा िसपाही होने चािहए। 
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आज 125 हȅ और ये िसपाही भी ¯या हȅ? आम तौर पर हमने गावंȗ मȂ देखा है िक िसपाही कोई बंदूक नहȒ 
रखता, एक डंडा या बȂत रखता है। अब बȂत या डंडे से लड़ने का जमाना िनकल गया है। ये जो आतंकवादी 
पािकÎतान से Ęेȋनग लेकर आ रहे हȅ, ये बिढ़या हिथयार लेकर आ रहे हȅ। बȂत और छड़ी से तो हमारे 
भा0ज0पा0 के िमĝ लोग अपने ब´चȗ को Ęेȋनग िदया करते थे। ये लोग लाठी लेकर चला करते थे। वे हाफ पȂट 
पहनकर आते थे और पाकș मȂ खेलते थे। लाठी का जमाना बहुत पहले गुजर चुका है। अब बड़े-बड़े हिथयार आ 
रहे हȅ, लेिकन हमारे िसपािहयȗ को बȂत िदया गया है। िकसी-िकसी बड़े थाने पर िसपाही पीठ पर बंदूक 
लादकर चलता है, लेिकन उसके भोजन का इंतजाम कहȒ नहȒ होता है। आज इनकी भतȓ कई बुिनयाद पर 
¯यȗ होती है? ¯यȗ नहȒ पुिलस िडपाट«मȂट मȂ सभी की भतȓ िसपाही के ǘप मȂ की जाए और उसके तजुबȃ और 
मेहनत के आधार पर उसको ऊपर का ओहदा िदया जाए। आज वह िरटायरमȂट तक िसपाही ही रह जाता है। 
उसकी हालत पर अभी कुछ िमĝȗ ने कहा है िक उनके रहने के िलए बÎती नहȒ है। िसफ«  इतना ही नहȒ उनके 
ब´चȗ की पढ़ाई का इंतज़ाम नहȒ है। वे बड़ी बदहाली मȂ रहते हȅ। वह बड़े साहब की सÅजी जुटाता रहता है, वह 
अपनी िहफाज़त ¯या करेगा? सभापित महोदय, एक तो हमȂ इस िवषय मȂ सोचना पड़ेगा।  

दूसरी बात ¯या हम इतनी ज़लालत मȂ आ गए हȅ िक एक मामूली मार खाने से, मȅ इसे मामूली मार ही 
मानता हंू ¯यȗिक िकसी आतंकवादी के हमले से ȋहदुÎतान गुलाम नहȒ होता। इससे केवल हमारे चेहरे 
तमतमाएगें और हम गुÎसा करȂगे। सभापित महोदय, अगर कोई हमको सड़क पर गाली देता है तो वह हमारे 
साथ अभğता करता है और हमको गुÎसा आता है। इसी तरह हमको गुÎसा िदलाया गया है। ¯या हम इतने 
कमजोर हो गए हȅ िक अब Îवतंĝ राÍĘ नहȒ रहȂगे? हो सकता है 15-20 िदन या एक महीना नहȒ बोल पाएगें, 
लेिकन हम यह तो नहȒ कर सकते िक अमेिरका की तरह बोल दȂ िक िजस िकसी ने यह हरकत की है, हम 
उसको नÍट कर दȂगे, जो कोई Ǘकावट बनेगा हम उसको नÍट कर दȂगे। आपकी इतनी ताकत भी नहȒ है िक 
पूरा अफगािनÎतान ख¾म कर दो, लेिकन अगर आप साफ कहते हो िक वे पािकÎतान मȂ रहते हȅ, वे पािकÎतान 
की जानकारी मȂ रहते हȅ, उनकी आइडȂिटटी है ¯यȗिक हमने सुना है िक वहा ंदो-चार लोग िगरÄतार हुए हȅ 
और ये दो-चार लोग वैसे ही हȅ जैसे िक महाराÍĘ की सरकार ने राज ठाकरे को मेहमान के तौर पर िगरÄतार 
िकया था। यह िगरÄतारी कोई िगरÄतारी नहȒ कही जा सकती, लेिकन हमȂ उनको स°ती से कह देना है िक 
स°ती से िनपटो या हमȂ सȚप दो और नहȒ ... और नहȒ के बाद बहुत देर नहȒ लगानी चािहए, कह देना चािहए 
िक तुम या दुिनया जो चाहे तय करे, हम पािकÎतान से कोई राजनीितक संबंध नहȒ रखȂगे और अपना राजदूत 
वािपस करȂगे। अगर िहÇमत है तो इतनी मागं कर लो। इसमȂ कोई झगड़ा भी नहȒ हो रहा है। सभापित महोदय, 
कहȒ-न-कहȒ दबाव बनाना पड़ता है। आज भारत के दबाव का मतलब दुिनया के न¯शे पर होता है, लेिकन 
खाली कहना िक हुज़रू हमको मारा जा रहा है, जरा देख लीिजएगा, ऐसा कहने से काम नहȒ चलता है। यह 
बात तो गरीब आदमी गावं मȂ बोला करता है। आप एक तरफ बोलते हो िक मजबूत राÍĘ हो, आप ने वह 
आतंकवादी पैदा िकया जो लÑय बनाकर मारा करता था ये तो बुज़िदल िकÎम के आतंकवादी हȅ। आतंकवादी 
हमारे यहा ंभी हुए हȅ जो लÑय बनाकर चलते थे, ये तो बड़े गंदे िकÎम के लोग हȅ। नाथूराम गौड़से ने महा¾मा 
गाधंी को मारने का ल©्य बनाया था। आज उसका नाम लेने का मन नहȒ करता, लेिकन मजबतू आतंकवादी 
था। ȋहदू ¶यादा तादाद मȂ हȅ, गाधंी जी ने पािकÎतान के प© मȂ कुछ बयान िदया था, एक िदमाग पागल हो गया 
और पागल होकर वह मुंबई से चला और आकर गाधंी जी को मार िदया। यह लÑय मजबूत होता है और 
खतरनाक होता है। खतरनाक तो कमजोर लÑय वाला भी होता है, लेिकन दोनȗ मȂ फक«  करना पड़ता है और 
फक«  यह करना पड़ता है िक आज से 50-60 साल पहले हम और पािकÎतान एक ही घर मȂ थे। वह हमारा भाई 
था। उसके भी ब´चे हȅ, लेिकन उनके िदमाग मȂ हमारे िखलाफ, देश के िखलाफ, भारत के िखलाफ आज जहर 
भरा जा रहा है।  

भाई-भाई जब अलग होते हȅ तो ब´चȗ के िदमाग मȂ यह जहर भरा जाता है, खास तौर से छोटा भाई अपने 
ब´चȗ को बड़े भाई का दुÌमन बनाकर के छोड़ता है।  जहर भरा जाता है िक सारी सÇपȎǄ लटू ली, सब ले गया, 
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बाप की कमाई रख ली, हमको कुछ नहȒ िदया। यह घरȗ के बंटवारे मȂ हुआ करता है। पािकÎतान छोटा भाई है, 
भारत बड़ा भाई है, हमȂ जÊदी हिथयार या डंडा उठाने की तिबयत नहȒ करेगी, ¯यȗिक हम इंसान भी हȅ, दया 
भी करना जानते हȅ। लेिकन थोड़ा कड़ा होने की जǘ रत है ¯यȗिक उसकी ओर से बार-बार यह हरकत होती 
है। सभापित महोदय, अंत मȂ मȅ यह भी कह देना चाहता हँू िक उसका राÎता यह नहȒ होगा िक हम वत«मान 
आतंकवाद से छुƺी पाएं। िकसी जमाने मȂ िजÂना और उनके पुरखȗ ने जो सपना देखा िक एक अलग से देश बन 
जायेगा, भारत तोड़ िदया जायेगा, ¯यȗ नहȒ मनमोहन ȋसह और उनके ब´चे यह सपना देखा करȂ िक जो देश 
िकसी जमाने मȂ तोड़ा गया था, वह लाइन िमटायी जा सकती है, दुिनया के बहुत से देशȗ की िमटायी गई है 
और उसके िलए िहÂदुÎतान के अÊपसं°यक लोगȗ का िदल जीतना पड़ेगा। सभापित महोदय, जब मुÇबई का 
काय«Ďम समाÃत हो गया तो उसके बाद दो नारे लगे थे, हम टेिलिवजन पर देख रहे थे, ‘भारत माता की जय’, 
‘वÂदे मातरç’। ये बुरे नारे नहȒ हȅ। मȅ यह नहȒ कहता, मȅ इनका सÇमान करता हँू, लेिकन ¯या इन नारȗ से कुछ 
लोगȗ को चोट नहȒ लगती है? यह नारा लगाने की जǘरत थी? कई चीज़Ȃ बहुत अ´छी होती हȅ, जैसे राम का 
नाम बहुत अ´छा है, लेिकन मंिदर तोड़ते समय जब लोगȗ ने ‘जय Ǜी राम’ का नारा लगाया तो लगा िक हम 
बड़े दुÍट हȅ, मंिदर-मȎÎजद तोड़ता है। जब ‘जय Ǜी राम’ का नारा लोगȗ ने लगाया था तो मुझे लगा था। राम 
बहुत ही महान थे। बहुत सी महान चीजȗ को कुछ ऐसे लोगȗ के मुहँ से कहलवा कर के कुछ लोगȗ के मन मȂ 
िचढ़ पैदा करवाई जाती है। वोट के फायदे के िलए यह हरकत की जा सकती है सभापित महोदय, लेिकन 
इसका बहुत योगदान नहȒ होता। आिखर पािकÎतान हमारा छोटा भाई है, वह गȌदश की हालत मȂ है, हम भी 
बहुत अ´छी हालत मȂ नहȒ हȅ। उसको समझा-बुझा करके िमलाना चािहए, कोई भी एजȂसी िमलाये। सरकारी 
एजȂसी नहȒ िमलाया करती, इसके िलए जनता की एजȂिसया ंहोती हȅ और उनको िमलाने के िलए थोड़ा सा 
अपनी आखँ का जो लाल रंग है उसको ढीला करना पड़ेगा, बार-बार तेवर िदखाना नहȒ पड़ेगा, ¯यȗिक तेवर 
िदखाने वाले लोग और भी बुजिदल होते हȅ। 

सभापित महोदय, अभी जब मुÇबई का यह काडं हुआ है, तो इधर मुÇबई मȂ एक नाम बहुत चला था राज 
ठाकरे का, लगता था िक मुÇबई मȂ तूफान पैदा कर देगा। राज ठाकरे और बाल ठाकरे घरȗ मȂ िछप गए। हमारे 
घर मȂ एक िबÊली थी, वह बड़ा तंग करती थी, बड़ा उधम करती थी। जब बेटी की शादी हुई, बारात आई तो 
खूब बड़े-बड़े बाजे बजने लगे, तब वह िबÊली एक कोने मȂ जाकर िछप गई। बड़ा बाजा बहुत काम करता है, 
उसका पता ही नहȒ लगा िक वह कहा ँहै। लेिकन वह कुछ लोगȗ को देखकर अपनी लाल आँख िदखाता था। 
लाल आखँ से मुÊक और सरहद टूटने और बंटने का खतरा होता है। अपने से कमजोर को बार-बार लाल आँख 
िदखाओगे, हाथ उठाओगे तो हो सकता है िक उससे सरहद टूट जाये, खतरा आ जाये, घर टूट जाये और जो 
लोग भी िदखाते हȅ, उन िमĝȗ से कहना चाहता हँू िक इसका कोई मतलब नहȒ िक पािकÎतान मȂ कौन सा 
संगठन बैन हुआ, कब हुआ कब नहȒ हुआ, ये बैन तो पॉिलिटकल िडिसजÂस हुआ करते हȅ। इंिदरा जी के 
जमाने मȂ इमजȃÂसी मȂ आर0एस0एस0 बैÂड था। Ǜी शरद यादव और आर0एस0एस0 के सभी लोग जेल मȂ 
दोÎत की तरह रहते थे। साथ खाना खाते थे, गप लड़ाते थे। मȅ कƺरवाद पर कह रहा हंू, अपने ब´चȗ को 
कƺरवादी मत बनाइए। कुछ लोग बना रहे हȅ और उसको अपनी दौलत समझते हȅ। अगर आपके ब´चे आपकी 
दौलत हȅ तो दूसरȗ के ब´चे भी कƺरवादी हो रहे हȅ, वे उनकी दौलत बनȂगे। इसिलए यह मत करना, ब´चȗ को 
अ´छी बात िसखाओ। सभापित महोदय, हमने सदन मȂ एक िदन ऐसे ही कह िदया था िक यहा ंकोई एक 
मुȎÎलम नौजवानȗ का संगठन है, उसका नाम मȅ नहȒ लूंगा, ये और आर0एस0एस0 वगैरह सब एक ही हȅ, बड़ा 
हÊला मचा था। हमने माफी भी मागंी भाइयȗ से िक तुम बुरा ¯यȗ मान रहे हो, कहो तो माफी मागं लȂ, लेिकन 
िदमाग जब कƺरपंथी हो जाता है, चाहे डंडा लेकर हो, चाहे बंदूक लेकर हो, उसको बैन भी कर दीिजए, तो 
भी वह सुधर नहȒ पाता है। तो मȅ अपने लोगȗ से कहंूगा, बहुसं°यक समाज के लोगȗ से भी कहंूगा िक नौजवानȗ 
को कƺरपंथी बनाओगे तो यह सरहद प¯की हो जाएगी और अÊपसं°यक समाज के लोगȗ से भी िक नौजवानȗ 
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को कƺरपंथी मत बनाना, ¯यȗिक आिखर हम लोगȗ का जो सपना था, हमारे नेता डा0 लोिहया का जो सपना 
था, हमारे नेता राम गोपाल का सपना, शरद यादव का सपना, हर आदमी जो कÇयुȎÂल¶म के िखलाफ है, 
उसका सपना हुआ करता है िक यह जो नकली िकÎम की दीवार अमृतसर के आसपास बनी है, इसको ख¾म 
िकया जाए और हम लोग एक बनकर रहȂ। इसमȂ कहȒ न कहȒ कƺरपंथी Ǘकावट डालते हȅ या ये लड़के 
Ǘकावट डालȂगे, पागल बनाए गए हȅ। मंĝी लोग चले गए, लेिकन मȅ इतना कहंूगा िक ऐसा एक कदम उठाना 
चािहए िक सरकार का दुिनया पर दबाव िदखाई दे। चाहे पािकÎतान से अपना राजदूत वािपस बुलाए,ं चाहे 
कुछ करȂ, थोड़ा समय दȂ। समय नहȒ देना था तो जब यह हो रहा था उसी समय कोई कार«वाई लाहोर पर भी 
कर देते तो आपको कोई अपराधी नहȒ कहता। मुÇबई के समय ही कोई कार«वाई कर िदए होते, कÌमीर जाने 
की जǘरत नहȒ थी, उसी िदन कर िदए होते तो कोई बुरा नहȒ कहता, लेिकन अब वह नहȒ हो पाएगा। मामला 
घंटे-घंटे मȂ चूक जाया करता है और जब चूक जाता है तो कोई साथ नहȒ देता। 

इसिलए, सभापित महोदय, मȅ यह कहकर ख¾म कǗंगा िक बहुत धीरज की जǘरत है। मुÊक राÍĘीय 
उÂमाद मȂ है, लेिकन यह उÂमाद घबराहट मȂ है। जब हमारे जैसा आदमी बोलता है िक पाȌलयामȂट के बाहर 
जाऊंगा तो पता नहȒ कौन मार दे, तो पूरे देश के आदमी की ǘह कापं रही है। हम लोग चूिंक राजनीित करते 
हȅ, Îवािभमानी हȅ, लेिकन जब यह सरकार कहती है िक दुिनयाभर मȂ हमȂ माहौल तैयार करके तब कदम 
उठाना है और माहौल के नाम पर बड़े मािलक से पूछने लगती है िक ¯या करȂ, कुछ मदद करोगे, तो अǗण 
शौरी हमको ठीक लगने लगता है। हम जो कुछ भी बोल रहे हȅ, हमको कभी-कभी डर लगता है िक हमारी भाषा 
से इन लोगȗ को ताकत न िमल जाए। इसिलए हम आपके साथ हȅ। ¯यȗिक इन लोगȗ की ताकत का मतलब है 
िहÂदुÎतान के तीस करोड़ मुसलमानȗ के िदल मȂ दहशत पैदा करना। इसिलए हम सोशिलÎट कोई भी ऐसी 
हरकत नहȒ करना चाहते या जो भी कोई Ģगितशील लोग हȅ, वे इन लोगȗ को ताकत नहȒ देना चाहते। िफर हम 
आपके पीछे खड़े हȅ, आपका समथ«न कर रहे हȅ, आप जो भी कदम उठाइए। थोड़ा सा भारत का गौरव िगरा है। 
हम बड़ा मकान बनाकर भी रखȂ और पता लगे िक इस मकान मȂ रहने वालȗ को जो भी आता है, दो जूते मारकर 
चला जाता है, तो हमारे बड़े मकान की कोई शान नहȒ रहती है। हम बड़े देश हȅ, इससे थोड़ा गौरव हमारा िगरा 
है और रोज िगरता है। हम तो आतंकवािदयȗ से भी कहते हȅ िक तुम िदÊली के आसपास जहा ंकहȒ भी कोई 
घटना कर देते हो, तो हम Ģगितशील लोगȗ के वोट दो सȅकड़ा और घट जाते हȅ और भाजपा के वोट दो सȅकड़ा 
बढ़ जाते हȅ। जब कभी यह घटना होती है तो दुिनया के सामने मत जाइए कहने के िलए, फिरयाद करने के 
िलए, जो आता है चाटंा मारने, उसको वहȒ जैसे का तैसे दावं मारकर िगरा दीिजए। मȅ ख¾म कर रहा हंू। 
सभापित जी, मȅ अब समाÃत कर रहा हंू। ¯या आप घंटी नहȒ रखते हȅ? 

Ǜी सभापित: मȅ घंटी बजाना नहȒ चाहता हंू। 

Ǜी जनेǚर िमǛ: सभापित जी, मȅ इस राय का हंू िक यह इतनी बड़ी घटना हो गई है िक यिद इसका 
माकूल जवाब भारत ने नहȒ िदया तो हमारी जगहंसाई होगी, लोग हम पर हंसȂगे, हमारा मज़ाक उड़ाएगें,  
कहȂगे िक यह िबना रीढ़ का देश है, इसको कोई भी ठोककर आ सकता है। इससे हमारे Îवािभमान को चोट 
लगती है। इसिलए आप एक मज़बतू कदम उठाइए। जैसे हमने सलाह दी िक आप राजदूत को वापस ले लȂ, यह 
मामूली घटना नहȒ होगी, कोई और कदम उठाइए, और नहȒ तो जहा ंलÌकर वगैरह का सȂटर है, आप 
पािकÎतान से कह दो िक महीने, दो महीने मȂ यिद तुम उनके िखलाफ काय«वाही नहȒ करते हो, तो वह जगह 
हमȂ बता दो, हम उसे अपने िनशाने पर लेकर उस जगह को उठाकर ले आएगें, तुम बुरा मत मानना। बुरा मान 
भी जाए, तो उसके बाद भी वह जगह उड़ा देनी चािहए और उस जगह को ख¾म कर देना चािहए, जहा ंइस 
तरह से ब´चȗ को Ęेȋनग दी जाती है। 

सभापित जी, मȅ आपको बहुत-बहुत धÂयवाद देता हंू और यहा ं उपȎÎथत िवप© के सभी लोगȗ को  
भी धÂयवाद देता हंू िक सभी लोगȗ ने लगभग एक Îवर से सरकार को कह िदया है, पहले भी हम लोगȗ ने कहा 
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था, इस सदन के माÁयम से कहा था। यह इस सदन की परंपरा रही है िक यिद मुÊक के ऊपर कोई खतरा 
आता है, तो सदन के सभी लोग थोड़ी-थोड़ी खािमया ं िगनाते हȅ और उनका कोई मतलब नहȒ होता है, यह 
कहते हȅ िक सभी लोग आपके साथ हȅ। हम आपसे एक िनवेदन जǘर करȂगे िक ये जो आपके अफसर हȅ, ये 
ĥÍटाचार के मामले मȂ बहुत आगे बढ़ चुके हȅ। पहले तो हम समळाते थे िक केवल पोिलिटकल लोग ही ĥÍट 
होते हȅ, लेिकन इससे ¶यादा ये परमानȂट लोग ĥÍट हȅ और ये हम सबको ad-hoc workers समझते हȅ। ये 
समझते हȅ िक हम लोग थोड़े िदनȗ के िलए पावर मȂ आए हȅ, बाद मȂ चले जाएगें। इसिलए यह सरकार ad-hoc 
workers की तरह काम न करे, अपने अफसरȗ को कसे - IG, DIG, उससे भी बड़े अफसर, किमÌनर, हाई-
किमÌनर, और भी बड़े अफसरȗ को कसे, ¯यȗिक इस समय ĥÍटाचार के मूल मȂ वही हȅ और इस ताने- बाने को 
तोड़ना जǘरी हो गया है। यिद पोिलिटकल फोसȃज़ इस ताने-बाने को तोड़ देती हȅ, तो िफर आतंकवाद डर के 
मारे नहȒ आएगा, ¯यȗिक ȋहदुÎतान के गरीब आदमी का बेटा भी उसका मुकाबला करने के िलए उठकर सड़क 
पर आ जाएगा। 

सभापित जी, अभी मनोहर जोशी जी, आपसे बात कर रहे थे, ये भी हमारे बुज़ुग« हȅ, मȅ इनसे एक ही 
िनवेदन कǘंगा िक आप और आपके नेता जो मुंबई मȂ रहते हȅ, वे ȋहदुÎतान के हर मुसलमान को पािकÎतानी न  
समझȂ, ¶यादातर मुसलमान ȋहदुÎतानी हȅ। जब ये लोग िभवंडी वगैरह का नाम लेने लगते हȅ, तो हम डर जाते 
हȅ िक िभवंडी मȂ सब ऐसे नहȒ हȅ। मȅ यह िनवेदन कǘंगा िक आप यह भाव रखȂ िक वे भी हमारे भाई हȅ, जहा ंहम 
पैदा हुए, वहȒ वे पैदा हुए, हम लोग साथ खेले हȅ। इस समय ȋहदुÎतान के हर नागिरक को, जो बहुसं°यक वग« 
का है, इसे अपना धम« मानना पड़ेगा िक अÊपसं°यक वग« का आदमी हमारा छोटा भाई है। अगर इससे हम जरा 
भी िवचिलत हुए, तब आपके भीतर जो उÂमाद काम करेगा, वह तो करेगा ही, लेिकन िफर हम लोग भी बच 
नहȒ पाएंगे, यह देश बच नहȒ पाएगा। यह अपील करते हुए, मȅ अपनी बात समाÃत करता हंू। 

Ǜी सतीश चÂğ िमǛ (उǄर Ģदेश): माÂयवर, मुंबई पर जो आतंकवादी हमला हुआ है, इसको हम मानते 
हȅ िक यह मुंबई पर नहȒ, बȎÊक यह भारतवष« के ऊपर हमला है और वहा ंपर कुछ खास लोगȗ के ऊपर ही नहȒ 
बȎÊक सभी लोगȗ के ऊपर हमला है, चाहे व े िजस जाित के हȗ या िजस धम« के हȗ। इस मुǈे पर आज आपने 
Question Hour को suspend करके इसको लेने का िनण«य िलया है, इसके िलए हम आपके शुĎगुजार हȅ 
और हमारी पाटȓ भी इस बात के िलए grateful है। 

माÂयवर, सबसे पहले तो मȅ कहना चाहंूगा िक जहा ंतक आतंकवाद की बात है, आतंकवािदयȗ की बात 
है, वे िकसी जाित व धम« के नहȒ होते हȅ। वे चाहे िहÂदू हȗ या मुसलमान हȗ, वे सब भारतवष« के नागिरक हȅ। मȅ 
इस बात से भी इǄफाक नहȒ रखता हँू, जैसा अभी हमारे जनेÌवर िमǛ जी, मȅ इनकी बहुत respect करता हँू, 
उÂहȗने कहा िक िहÂदुÎतान मȂ ¶यादातर मुसलमान जो हȅ, वे भारतवष« के हȅ। मȅ मानता हँू िक िहÂदुÎतान के 
सभी मुसलमान भारतवष« के हȅ, कोई भी ऐसा ËयȎƪ जो भारतवष« मȂ रह रहा हो, वह भारतवष« का नागिरक है, 
मȅ इतना ही मानता हँू। 

Ǜी जनेǚर िमǛ: माÂयवर, वह शÅद गलती से िनकल गया होगा। 

Ǜी सतीश चÂğ िमǛ: माÂयवर, यह slip of tongue की बात होगी। मȅ चाहंूगा िक उनके ÎटेटमȂट मȂ भी 
इसको correct कर िलया जाए। माÂयवर, यह शुǗआत कोई मुंबई से नहȒ हुई है। हम लोगȗ को यह भी देखना 
चािहए, आज के रोज हम लोग इसको एक emergency समझ करके इस बात की चचɕ कर रहे हȅ, शायद इस 
पर इसके पहले चचɕ की जाती तो मुबंई मȂ जो अभी हादसा हुआ है, उसमȂ हम लोग कुछ deterrent action ले 
सकते थे, लेिकन इससे पहले के हादसȗ को हम लोगȗ ने शायद हÊका-फुÊका हादसा समझा और यह  
समझा िक यह कुछ आतंकवादी लोग हȅ जो िक अपना काय« कर चुके, इसके बाद दोबारा इस तरह की 
कार«वाई नहȒ होगी। Ģधान मंĝी जी ने िजस तरीके से all parties meeting बुलाई और उसमȂ discussions  
हुए। उसके बाद आज संसद का पहला िदवस है, िजसमȂ काय« हो रहा है। पहले िदवस मȂ ही इस पर चचɕ उठी। 
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माननीय होम िमिनÎटर साहब यहा ंनहȒ हȅ, लेिकन उÂहȗने अपना ÎटेटमȂट िदया और उÂहȗने अपने ÎटेटमȂट मȂ 
¯या-¯या चीजȂ िपछले दस रोज के अंदर, जब से उÂहȗने चाज« िलया है, बताया िक कैसे इसको बदला जाए 
और यह एडिमट करते हुए िक पहले खािमया ंथȒ, पर अब हम उनको ठीक करना चाहते हȅ। इन चीजȗ पर भी 
थोड़ा सोचने का िवषय है िक अब हम लोगȗ को जागने की जǘरत ¯यȗ पड़ी, इसके पहले हम लोग ¯यȗ नही 
जागे और इतनी देरी ¯यȗ हुई। हमारे जो नागिरक हȅ, हमारे जो भाई-बहन हȅ, इस हादसे मȂ िजनकी जानȂ गई ं
हȅ, शायद हम उनको बचा सकते थे और हमारे जो पुिलसकमȓ हȅ, िजनको हम लोग शहीद के ऊपर का भी 
कोई दजɕ दȂ तो कम होगा, िजस तरीके से उÂहȗने इन आतंकवािदयȗ का मुकाबला िकया, उनकी जानȂ भी 
शायद हम बचा सकते थे। आज ÎटेटमȂट मȂ terrorism पर जो बात कही गई, उसको मȅने पढ़ा था, उसमȂ कहा 
िक हमने tough stand िलया है और हमारे माननीय फॉरेन िमिनÎटर साहब ने भी कहा िक हम लोगȗ ने 
पािकÎतान के ऊपर दबाव बनाया है। पर उÂहȗने यह भी कहा िक पािकÎतान सरकार को हम िजÇमेदार नहȒ 
मानते हȅ, पािकÎतान मȂ जो रहने वाले लोग हȅ, उनको िजÇमेदार मानते हȅ। मȅ इस बात से पूरी तरह से इǄफाक 
नहȒ रख पा रहा हँू, ¯यȗिक अगर पािकÎतान िजÇमेदार नहȒ हȅ तो कौन है। एक तरफ आपकी नेवी है, जो हमारे 
बॉड«र secure कर रही है, उनकी बात कर रहे हȅ िक वह ठीक से vigilance नहȒ कर पायी और उन दस 
आतंकवािदयȗ की entry नेवल कोÎट से मुंबई मȂ हो गई। इस तरीके से अगर पािकÎतान मȂ terrorist training 
कȅ प बने हुए हȅ और वहा ंसे वे िनकल कर चलते हȅ और लै½ड से या sea से आते हȅ तो इसमȂ यह मान लेना 
गलत होगा िक पािकÎतान को नहȒ मालमू िक ये लोग पािकÎतान की तरफ से जा रहे हȅ और इसको जाने देने 
का राÎता उÂहȗने नहȒ िदया है या उÂहȗने उÂहȂ रोकने की कोिशश की है। इस बात पर अगर गौर िकया जाएगा 
तो यह साफ जािहर होता है िक इसमȂ पािकÎतान को यह कह कर पूरी तरह से ¯लीन चीट दे देना िक 
पािकÎतान गवन«मȂट इसमȂ गलती पर नहȒ है, िसफ«  वहा ंरहने वाले लोग गलती पर हȅ, इस पर इǄफाक नहȒ 
िकया जा सकता है।  ¯यȗिक अगर वे अपनी boundaries को िविजल करते, वे अपनी नेवी को िविजल करते, 
वे अपने sea shore को िविजल करते, तो जो लोग sea से आए हȅ या जो लोग other land से आते हȅ, तो 
उनके ऊपर चैȋकग हो सकती थी। हम लोग कह रहे हȅ िक हम लोगȗ ने Ģैशर बना िदया, दबाव हो गया है, 
इंटरनैशनल दबाव हो गया है और हम इस बात से बहुत खुश हȅ िक हमारा इंटरनैशनल दबाव इस समय 
पािकÎतान के ऊपर इस हद तक पड़ गया है िक अब उÂहȗने वहा ंपर ए¯शन शुǘ कर िदया है, लेिकन ¯या 
ए¯शन शुǘ िकया है? उÂहȗने ए¯शन यह शुǘ िकया है िक िकसी एक को नज़रबंद कर िदया है, बाकी दो-
तीन लोगȗ को िगरÄतार कर िलया है और इससे शायद हम संतुÍट हो गए हȅ। मȅ कहता हंू िक अगर इससे 
संतुÍट होना है, तो िजसको आज नज़रबंद करके टी.वी. मȂ highlight िकया जाता है, अज़हर महमूद और कहा 
जा रहा है िक यह टेरिरÎट है, जो पूरा का पूरा माÎटरमाइंड है हर चीज़ के पीछे, तो आज वह तो वहा ंपर 
नज़रबंद है, लेिकन पहले तो वह हमारे यहा ं िगरÄत मȂ था। यही एन.डी.ए. की सरकार है, चूिंक यह बात 
अǗण शौरी जी ने कही थी, इसिलए मȅ कह रहा हंू। उÂहȗने कहा िक आज मȅने इंटरनैट पर देखा और यह काम 
हुआ, यह अ´छा काम हुआ िक वह नज़रबंद हो गया, और उसके साथ कुछ और लोग भी हȅ, लेिकन मȅ जानना 
चाहंूगा िक उसको तो यहा ंपर हम लोगȗ ने िगरÄतार कर रखा था, हमारी कÎटडी मȂ था और यहा ंसे उसको 
बाइ¶ज़त ले जाकर हमने वहा ंपर उनको हȅडओवर िकया और उसको वहा ंपर दे िदया िक आप अब वहा ंसे 
रहकर अपनी टेरिरÎट एȎ¯टिवटी करो - तो इस पर भी हमȂ Áयान देने की जǘरत है। अगर हम मकोका की 
बात करते हȅ, हम लॉ की, कानून की बात कर रहे हȅ, हम कह रहे हȅ िक Macoca कानून जो टेरिरÎट पकड़ा 
गया है, उसके ऊपर नहȒ लगाया गया है। आज वह कÎटडी मȂ है, लेिकन कल उसको कौन ले जाकर 
बाइ¶ज़त हȅडओवर कर देगा, यह अभी हम लोगȗ को मालमू नहȒ है, लेिकन इन चीज़ȗ को और िपछले वाकये 
को देखते हुए और यह देखते हुए िक एक ऐसे ËयȎƪ को िजसको िक हमने वहा ंपहंुचा िदया और पहंुचाने के 
बाद िपछले वषș मȂ उसने हज़ारȗ लोगȗ की जान लेने का काम िकया, िजसने आज पूरे देश मȂ आतंक फैला रखा 
है, तो ऐसी कार«वाई दोबारा नहȒ होनी चािहए। यह देखना चािहए िक अगर हमारे पास कोई ËयȎƪ पकड़ मȂ है 
तो इस तरह का काय« आगे हमको मजबरून न करना पड़े, िजसमȂ िक हमȂ बाद मȂ अपना िसर झुकाना पड़े और 
इतनी जानȂ गंवानी पड़Ȃ। 
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महोदय, चूिंक िडसकशन मȂ यह आया है िक मुÇबई के साथ-साथ जो बाकी Îटे¹स मȂ भी बम धमाके हुए 
हȅ, उसकी चचɕ भी रखी जाएगी, तो मȅ आपके सामने उǄर Ģदेश मȂ 13 मई, 2007 के बाद के वाकये, रखना 
चाहंूगा ¯यȗिक पहले के वाकये पहले िडसकस हो चुके हȅ, आपके सामने आ ही चुके हȅ। 22 जुलाई, 2007 को 
जनपद गोरखपुर मȂ, तीन िविभÂन जगहȗ पर धमाके हुए और उसमȂ 6 लोग घायल हुए। 

[उपसभाÁय© (Ģो. पी.जे. कुिरयन) पीठासीन हुए] 

इन धमाकȗ के िलए िजÇमेदार हूजी और इंिडयन मुजािहǈीन के दो आतंकवादी उǄर Ģदेश सरकार ने 
िगरÄतार िकए और इस घटना का सफल अनावरण कर िदया गया। िदनाकं 23 नवंबर, 2007 को उǄर Ģदेश 
मȂ लखनऊ, वाराणसी और फैज़ाबाद की कचहिरयȗ मȂ एक साथ बम धमाके हुए, िजसमȂ 13 ËयȎƪयȗ की जान 
गई और सौ से अिधक घायल हुए। आतंकवाद िनरोधक दÎते, यानी िक ए.टी.एस.- एंटी टेरिरÎट Î¯वैड, जो 
उǄर Ģदेश मȂ िपछली सरकार ने बनाया था, उसके ǎारा इन सभी घटनाओ ंकी िववेचना त¾काल Ģारंभ करते 
हुए इस घटना के िलए िजÇमेदार हूजी तथा इंिडयन मुजािहǈीन के पाचं आतंकवािदयȗ को िगरÄतार करने मȂ 
सफलता ĢाÃत की गई। इससे न केवल इन तीनȗ घटनाओ ंका सफल अनावरण हुआ, बȎÊक देश के िविभÂन 
भागȗ मȂ उƪ संगठनȗ ǎारा िकए गए अÂय धमाकȗ का भी पदɕफाश हुआ। इसके बाद जो तीसरी घटना हुई थी, 
िदनाकं 31 िदसÇबर, 2007 को और 1 जनवरी, 2008 की रात को सी.आर.पी.एफ. के कैÇप मȂ - जो सȂĘल 
िरज़व« पुिलस का कैÇप है Đुप सȂटर, रामपुर मȂ - वहा ंएक िफदायीन हमला हुआ, िजसमȂ सी.आर.पी.एफ. के 7 
जवानȗ समेत 8 ËयȎƪयȗ की मृ¾यु हुई और 5 ËयȎƪ घायल हुए। इस घटना का भी, जो उǄर Ģदेश का आतंक 
िनरोधक दÎता है, उसने एक महीने के अंदर सफलतापूव«क अनावरण करते हुए घटना से संबंिधत सभी 6 
आतंकवािदयȗ को िगरÄतार कर िलया, िजनमȂ लÌकरे-तैयबा से संबंिधत दो पािकÎतानी आतंकवादी भी थे। 
उƪ आतंकवािदयȗ की िगरÄतारी से पूव« बंगलौर मȂ हुए आई.आई.एस.सी. मȂ िफदायीन हमले का भी 
अनावरण, जब इनको िगरÄतार िकया गया, इनके ǎारा हुआ। िवगत एक वष« मȂ आतंकवाद के साथ-साथ 
जाली नोट भेजने का काम भी पािकÎतान के ǎारा बड़ी तेज़ी के साथ िकया जा रहा है और उÂहȗने इस तरह 
की मुğा नेपाल के बॉड«र से, और जगहȗ से भेजने का काम उǄर Ģदेश मȂ िकया और बाकी Ģदेशȗ मȂ भी िकया। 
लेिकन जहा ंतक उǄर Ģदेश की बात है, िवगत वष« मȂ जाली भारतीय मुğा के कारोबािरयȗ पर संगिठत ǘप से 
काय«वाही करते हुए उǄर Ģदेश की िविभÂन एजȂिसयȗ ने करोड़ȗ Ǘपए की जाली मुğा बरामद करने मȂ सफलता 
हािसल की है। जुलाई 2008 मȂ नेपाल सीमा पर जनपद िसǉाथ« नगर की भारतीय Îटेट बȅक की डुमिरयागजं 
शाखा मȂ उǄर Ģदेश की एसटीएफ ǎारा संगिठत ǘप से संचािलत इस गितिविध का पदɕफाश करते हुए 
करोड़ȗ Ǘपए के जाली नोट बरामद िकए गए। उǄर Ģदेश की िविभÂन एजȂिसयȗ ने इस गितिविध से जुड़े हुए 
दज«नȗ ËयȎƪयȗ को िगरÄतार कर काफी हद तक इस गितिविध पर अंकुश लगाया। उǄर Ģदेश मȂ हुई इस 
काय«वाही के बाद भारतीय िरज़व« बȅक ǎारा इस िदशा मȂ नए िदशा िनदȃश भी जारी िकए गए और अÂय Ģातंȗ की 
िविभÂन शाखाओ ंमȂ जाली नोट बरामद हुए हȅ। उǄर Ģदेश मȂ अभी तक िजतनी भी आतंकवादी घटनाए ंहुई हȅ, 
िजनका िजĎ अभी मȅने िकया और उससे पहले भी हो चुकी हȅ - िजतनी भी आतंकवादी घटनाए ंहुई हȅ, उनमȂ 
या तो िवदेश से आतंकवादी आए हȅ या िवदेशȗ मȂ बठैकर कुछ लोगȗ ने उस घटना को अंजाम देने का काम 
िकया है। पर यह बड़ी दुखद ȎÎथित है िक आतंकवादी अंतरɕÍĘीय सीमाओ ंसे उǄर Ģदेश मȂ और देश के अÂय 
Ģदेशȗ मȂ आ रहे हȅ, जैसे अभी मुÇबई मȂ भी आए, और हम इनको रोकने मȂ सफल नहȒ हो पा रहे हȅ। अंतरɕÍĘीय 
सीमाओ ंकी देखरेख का दािय¾व Ģदेश सरकारȗ का नहȒ होता है, केÂğ सरकार का है और िवदेशȗ मȂ ȎÎथत 
इन आतंकवादी संगठनȗ के बारे मȂ जो इनफॉमȃशन िमलती है, वह इनफॉमȃशन रॉ देता है, आईबी देता है या 
अÂय जो भी संÎथाएं हȅ जो इनकी केÂğीय एजȂिसया ंहȅ, उÂहȒ के ǎारा वह इनफॉमȃशन दी जा सकती है। Ģदेश 
की खुिफया एजȂसी िसफ«  Ģदेश की सीमा के अंदर िविभÂन गितिविधयȗ की सूचना संकलन करने का काय« कर 
सकती है और करती है। केÂğीय एजȂिसयȗ ǎारा जो सूचना संल±न की जाती है, वह सही और सटीक न  
होने की वजह  से ¶यादातर ऐसी घटनाएं हुई हȅ,  लेिकन अफसोस यह है  िक जब भी कोई  आतंकवादी  
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4.00 P.M. 

घटना घिटत होती है तो तुरंत सȂĘल गवन«मȂट की तरफ से एक ÎटेटमȂट आ जाता है और कहा जाता है िक इस 
घटना के बारे मȂ तो हमने पहले से सूचना दे दी थी और उस पर काय«वाही नहȒ की गयी। उदाहरणÎवǘप उǄर 
Ģदेश मȂ जो तीन को¹स« मȂ आतंकवािदयȗ ने वारदात की थी, जहा ंजहा ंउÂहȗने ये िवÎफोट िकए थे, उसके 
बाद तुरंत एक ÎटेटमȂट, माननीय Îटेट होम िमिनÎटर साहब यहा ंमौजदू हȅ, उÂहȗने एक बयान टीवी मȂ िदया 
था और कहा था िक जो भी वहा ंहुआ, उसमȂ Ģदेश की सरकार ने लापरवाही बरती ¯यȗिक हमने तो सȂटर से 
इनको इनफॉमȃशन दे दी थी िक इस तरह की कोई घटना हो सकती है। इनकी बात सुनने के बाद हमने कागज़ 
िनकलवाए और देखे िक आिखर इसके िलए कौन िजÇमेदार है िक इतनी बड़ी सूचना िमलने के बाद भी, िक 
अदालतȗ मȂ इस तरह की एक वारदात हो सकती है, इस पर ए¯शन नहȒ हुआ। जब हमने देखा तो पाया िक 
जब वारदात हुई, उसके चार-पाचं महीने पहले की दो लाइन की एक सूचना थी िक आप लोग सावधान 
रिहएगा, िकसी भी पȎÅलक Ãलेस मȂ कोई घटना हो सकती है। इस तरह की सूचना को, घटना हो जाने के बाद 
आकर यह कह िदया जाए िक इस तरह की घटना की सूचना पहले ही दे दी गयी थी। यह एक गंभीर बात है, 
इसको देखने की जǘरत है िक या तो आपके पास सूचना नहȒ है और आप इस बात को बाद मȂ टेलीिवज़न पर 
आकर Ģदेश सरकार पर िम¿या आरोप लगाते हुए, उस पर दोषारोपण करने के िलए पȎÅलक को गुमराह करने 
के िलए इस Ģकार का बयान दे रहे हȅ, अगर पॉिलिटकल रीज़न से दे रहे हȅ, तब तो बात दूसरी है। लेिकन 
पॉिलिटकल रीज़Âस हमारे िवचार से आतंकवाद के बीच मȂ नहȒ आने चािहए। इसके िखलाफ हम लोगȗ को 
िमलकर, सबको एकजुट होकर लड़ना चािहए, इस संबंध मȂ िकसी पर दोषारोपण नहȒ होना चािहए। इसमȂ 
अगर आपके पास सूचनाए ंनहȒ आती  हȅ, अगर आप सूचनाए ंनहȒ दे पाते हȅ तो आप इसको मान लीिजए िक 
हमारा falure हो गया। उसके बाद इस पर िवचार करना चािहए िक हम इसको कैसे इÇĢूव करȂ, न िक इस बात 
को सोिचए िक हमने आपको एक सूचना दे दी थी, इस तरह की vague सूचना दे दी थी और इस सूचना पर 
आपने काय« नहȒ िकया। इस तरह की चीज़ को हम लोगȗ को avoid करना चािहए। जहा ंतक मुÇबई की बात 
आती है, मुÇबई मȂ अब की बार बताया जा रहा है िक िबÊकुल Îपेसेिफक इनफॉमȃशन दे दी गयी थी। टीवी मȂ 
सȂĘल गवन«मȂट की तरफ से ÎटेटमȂट आ रहा था िक 17 नवÇबर को मुÇबई सरकार को बता िदया गया था िक 
इस तरह का हमला होटल मȂ या उसके आसपास होने वाला है। लेिकन उसके तुरंत बाद एक ÎटेटमȂट 
महाराÍĘ सरकार की तरफ से आ गया िक यह गलत है, इस तरह की कोई सूचना नहȒ िमली थी। 

अगर Îपेिसिफक सूचना आपके पास थी, अगर Îपेिसिफक गंभीर सूचना आपके पास रहती है और ऐसी 
सूचना िजसमȂ आप देख रहे हȅ िक हजारȗ लोगȗ की जान जा सकती है, सैकड़ȗ लोगȗ की जान जा सकती है, 
दस-बीस लोगȗ की जान जा सकती है और नुकसान हो सकता है, तो ऐसी सूचना को िसफ«  एक बार बता देना 
ही उनके िलए काफी है या एक िचƻी-पĝी के ǎारा िलखकर के बता देना काफी है। जैसे िक हमारे यहा ंउǄर 
Ģदेश मȂ चार महीने पहले एक िचƻी आई थी िक पȎÅलक Ãलेस पर कहȒ इस तरह का हादसा हो सकता है, ¯या 
यही सूचना काफी है ? अगर आपके पास इसके बाद कोई ऐसी सूचना थी िक इस तरह का मुÇबई मȂ हमला हो 
सकता है या इस तरह से आतंकी आ सकते हȅ, तो इसको गंभीरता से लेते हुए सȂĘल गवन«मȂट की तरफ से जो 
भी अिधकारी या एजȂसी आप िनयुƪ करȂ या सोचे िक जो ËयȎƪ सही होगा, उसके ǎारा उस पर फॉलो-अप 
ए¯शन भी तो होना चािहए। उसका अगर फॉलो-अप ए¯शन नहȒ होगा, उसको आप िपन-पाइंिटडली कÂसÂड« 
अिधकािरयȗ से, जो रेÎपॉÂसेबल लोग Îटेट गवन«मȂट के हȅ, उनसे फॉलो-अप नहȒ करȂगे, उनसे यह पता नहȒ 
लगाएगें िक उÂहȗने उसमȂ ¯या ए¯शन िलया, ¯या ए¯शन नहȒ िलया और जो नये इन-पु¹स आपके पास आ 
रहे हȅ, उनको उÂहȂ नहȒ देते हȅ, तो इस तरह की सूचनाओ ंका कोई मतलब नहȒ रह जाता है। आज यह घटना 
हुई है, कल िफर इस तरह की घटनाए ंहो सकती हȅ और इन घटनाओ ंको हम लोग रोक नहȒ पाएंगे। इसिलए 
सबसे पहले हमारी सȂĘल गवन«मȂट को इस बारे मȂ गÇभीरतापूव«क सोचना पड़ेगा  िक कैसे इंटेिलजȂस एजȂसी को 
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मजबतू करना है और मजबतू करने के साथ-साथ उनको इस तरह का बनाना है िजसमȂ िक उसे जो भी 
इÂफोरमेशन िमलती है, उसकी Îपेिसिफक इÂफोरमेशन देना शुǘ करȂ, न िक एक वेग इÂफोरमेशन पास करȂ 
और िफर बाद मȂ यह कहना शुǘ कर दȂ िक इसमȂ Îटेट गवन«मȂट का फाÊट है। इसके बारे मȂ आप Îटेट 
गवन«मȂट के ऊपर इÊजाम लगाए ंया हम सȂĘल गवन«मȂट के ऊपर इÊजाम लगाए,ं अÊटीमेटली जो सफर 
करता है, वह आम-आदमी है। जो आम पȎÅलक है, वह इसमȂ सफर करती है - चाहे उǄर Ģदेश हो, चाहे वह 
मुÇबई हो या चाहे वह देश का कोई भी Ģदेश हो, उसमȂ आम आदमी सफर करता है। 

इस बार इस िवषय को गंभीरता से िलया गया है, इसका हम Îवागत करते हȅ। इस बार आपने इस िवषय 
को गंभीरता से िलया है। इसके साथ-साथ हम मीिडया का भी धÂयवाद करते हȅ। उनके बारे मȂ यह कहना िक 
उनको िकतना िदखाना चािहए, िकतना नहȒ िदखाना चािहए, वह अलग िवषय है। अब की बार अगर मीिडया 
ने इस घटना को लेकर पȎÅलक ओिपिनयन को 24 घंटे के बाद लगातार िदखाना शुǘ न िकया होता और हम 
लोगȗ का ए¯सपोजर न िकया होता, पȎÅलक की जो नाराजगी हम लोगȗ के Ģित है, नेताओ ंके Ģित, पाटȓज के 
Ģित, उसको सामने उजागर न िकया होता, जो उनके मन की भडास है, जो उÂहȗने मीिडया के सामने 
िनकाली है, मीिडया ने उसको खूब िदखाया है। शायद उसी का असर है, िजसके िलए मȅ मीिडया को धÂयवाद 
देता हंू ¯यȗिक शायद उसी का असर है िक आज हम सब लोग िमलकर के इसको बहुत सीिरयसली ले रहे हȅ 
और इस बात को गंभीरता से देख रहे हȅ। 

माÂयवर, जहा ंतक कानून की बात है िक आप कोई नया कानून बना दȂ, आप कोई नया एंटी टेरेिरÎट 
ए¯ट बना दȂ या मकोका की तरह कोई ए¯ट बनाए,ं हम लोग इस प© के हȅ िक नया ए¯ट बनाने से कुछ नहȒ 
होगा, जो एȎ¯जȏÎटग लॉ हȅ, उनको हमȂ सुǓढ़ करना चािहए, उनको हमȂ मजबूत करना चािहए, उनको 
मजबतू करके और उसमȂ इसको िकस तरह से इÂवाÊव िकया जाए, इस बारे मȂ हमȂ सोचना चािहए।  

जहा ंतक केÂğ सरकार ने एनएसजी को इÇĢूव करने की बात कही है, एनएसजी के और सȂटस« खोलने 
की बात कही है, माÂयवर, इसके बारे मȂ बोलने के िलए मȅ थोड़ा आपसे समय चाहंूगा। जैसे आप और पाȌटयȗ 
को समय दे रहे हȅ, उसी िहसाब से हमारी पाटȓ को भी समय दे दीिजए, वनɕ हम अपनी बातȂ बहुत जÊदी ख¾म 
करने की कोिशश करȂगे, हम िकसी बात को िरपीट नहȒ करȂगे। माâयवर, अगर आप इशारा करȂगे, तो हम 
अपनी पूरी बात नहȒ कह पाएगें। 

उपसभाÁय© (Ģो0 पी0जे0 कुिरयन): आप बोिलए। आपकी पाटȓ का समय 19 िमनट का था, वह ख¾म हो 
गया। 

Ǜी सतीश चÂğ िमǛ: माÂयवर, उǄर Ģदेश का अकेले सवाल नहȒ है, हालािंक उǄर Ģदेश मȂ 20 करोड़ 
लोग रहते हȅ। हमारे यहा ंकी जो समÎयाए ंहȅ, वैसी ही समÎयाए ंपूरे देश की समÎयाए ंहȅ, इनको हल करने के 
िलए हम अपनी तरफ से पूरी कोिशश कर रहे हȅ। मȅ आपके माÁयम से बताना चाहता हंू िक हम लोगȗ ने उǄर 
Ģदेश मȂ यह सब देखते हुए वष« 2007 मȂ एंटी टेरेिरÎट Î¯वाइड बनाया है। एंटी टेरेिरÎट Î¯वाइड मȂ हम लोगȗ 
ने अपने एसटीएफ को भी मजबतू िकया है। हमने एंटी टेरेिरÎट Î¯वाइड को Ęेȋनग देने का काम िकया है, 
िजससे िक वे इस तरह की घटनाओ ं से, आंतिकयȗ से िनपट सकȂ । इसके िरजÊट भी आए हȅ, िजनको मȅने 
आपके सामने रखा है। जो तीनȗ हमले हुए, तीनȗ मȂ इÂहȒ की मदद से हम लोग इन आतंिकयȗ को पकड़ सके, 
िजÂहȗने वहा ंपर हमला करने की कोिशश की थी। 

इसके साथ ही साथ जब मुÇबई का काडं हुआ, मुÇबई मȂ terrorist attack हुआ तो उसके बाद उǄर Ģदेश 
सरकार के पास सीिमत संसाधन होते हुए भी, हमने अपने यहा ंएक िनण«य िलया है, िजसको बताना जǘरी है। 
वह यह है िक आतंकवादी घटनाओ ंसे िनपटने के िलए हमने अलग से दो हजार कमाडंोज़ अपने उǄर Ģदेश मȂ  
तैयार करने का  िनण«य िलया है,  िजसमȂ अलग से  कमाडंोज़ Ęेȋनग ÎकूÊज़ की Îथापना भी की 
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जाएगी। िजनका काय« िसफ«  terrorist एȎ¯टिवटीज़ को देखने के िलए तथा इनसे िनपटने के िलए िकया 
जाएगा। इसके साथ-साथ सामाÂय कानून ËयवÎथा और अपराध िनयĝंण तथा आतंिरक सुर©ा की 
आवÌयकताओ ंको देखते हुए आपस मȂ coordination रहे तथा सामाÂय पुिलस को ǹूटीज़ और इनकी 
ǹूटीज़ मȂ भी कोई डायवज«न न हो।  Ģदेश सरकार ने मुÇबई काडं के बाद एक मह¾वपूण« िनण«य और भी िलया 
है, िजसके अंतग«त 1 लाख, 58 हजार पुिलस कȌमयȗ के पद सृिजत करने और उनकी भतȓ करने का िनण«य 
िलया है। हम लोग अपनी कानून ËयवÎथा को और मज़बूत करने के िलए 1 लाख 58 हजार पुिलस कमȓ भतȓ 
कर रहे हȅ। इसके साथ-साथ मȅ यह भी कहना चाहंूगा िक जब हम दो हजार कमाडंोज़ और डेढ़ लाख पुिलस 
कȌमयȗ को तैयार कर रहे हȅ, उनको Ęेȋनग दे रहे हȅ, तो हम सभी जानते हȅ िक यह ËयवÎथा करने के िलए हमȂ 
उनके िलए सुिवधाए ंभी चािहए और उनकी तन°वाहȂ तथा घर इ¾यािद सभी चीजȂ चािहए। इसका खच« कई 
हजार करोड़ Ǘपए मȂ आएगा। जैसा िक केÂğ सरकार कह रही है िक हम और NSG बनाएगें तथा उनको Ęेȋनग 
दȂगे, तो इसके साथ-साथ मȂ ...(Ëयवधान)... माÂयवर, बस दो िमनट। इसके बावजूद भी यह Îटेट सÅजे¯ट है। 
आप खुद कह रहे हȅ िक आप अपने तंĝ को मज़बूत किरए। अगर आप कह रहे हȅ िक Ģदेश सरकार तंĝ को 
मज़बतू करȂ, तो आपको इसके िलए एक Îपेशल इकनोिमक पैकेज अलग से देना चािहए, तािक सभी Îटे¹स 
इसको improve कर सकȂ ।...(Ëयवधान)...माÂयवर, जÎट वन िमनट। इन चीजȗ को सुǓढ़ बनाने के िलए तथा 
जो हम अपने पुिलस िवभाग को मज़बूत करना चाहते हȅ, सुिवधाए ंदेना चाहते हȅ, तो इनके िलए अलग से एक 
इकनोिमक पैकेज देना चािहए। हालािंक मȅ जानता हंू िक हम उǄर Ģदेश के िलए इकनोिमक पैकेज़ मागंते हुए 
थक गए हȅ, हम िपछले डेढ़ साल से अÎसी हजार करोड़ Ǘपया मागं रहे हȅ, उसमȂ से एक नया पैसा भी हमȂ नहȒ 
िमला है। अभी ĢेजȂट ȎÎथित को देखते हुए, जो आप खुद चचɕ मȂ लेकर आए हȅ, और ÎटेटमȂट मȂ कहा है िक 
आप मज़बूत किरए, तो इसके िलए हमȂ इकनोिमक पैकेज़ देना चािहए। 

माÂयवर, जहा ंतक एक सैÂĘल एजȂसी की बात है िक एक सैÂĘल इंवȎेÎटगेशन एजȂसी बना दी जाए, यह 
आिखरी िवषय है, आप बात कर रहे हȅ िक एक सȅĘल इवंेȎÎटगेशन एजȂसी पूरे कंĘी के िलए बना दी है। इसके 
बारे मȂ हमारा यह कहना है िक हमको इसे बहुत consciously देखना होगा। अगर आप CBI की तरह की 
संÎथा को, िजसको िक हमारे पीछे बैठे हमारे साथी माÂयवर अमर ȋसह जी, June, 2007 तक कहते रहे हȅ िक 
यह CBI नहȒ है, यह सȅĘल Åयरूो ऑफ इंवेȎÎटगेशन नहȒ है, यह काĐेंस Åयरूो ऑफ इंवेȎÎटगेशन है। अगर आप 
CBI जैसी संÎथा को यह पावर देना चाहते हȅ, तो हम लोगȗ को इसमȂ िरजवȃशन है, ¯यȗिक ऐसी संÎथा जो 
खाली पॉिलिटकल एȎ¯टिवटीज के िलए बनाई गई हो िक कैसे िकस पॉिलिटकल Đुप को दबाना है, िकस 
पॉिलिटकल Đुप को उठाना है, िकसको ठीक करना है, िकस मȂ summersault लेना है, िकस मȂ य ूटन« ले लेना 
है। अचानक हम आपको सपोट« करने लगȂ तो आप य ूटन« ले लȂ और अगर हम सपोट« नहȒ कर रहे हȅ, तो जो 
सीधी लाइन है उसको भी टेढ़ी कर दȂ, तो अगर व ेऐसी एजȂसी को बनाना चाहते हȅ, तो इसपर हम लोगȗ का 
िरजवȃशन है। इसिलए जब तक हम इसको नहȒ देखȂगे, तो हम लोग इसके बारे मȂ कुछ नही कह सकते हȅ 
¯यȗिक हमने CBI का उदाहरण आपके सामने रख िदया गया है। 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your party was allotted 19 minutes. You 
have taken 25 minutes...(Interruptions)...And, there are a number of other speakers to speak 
on this. What can I do? In this way, we will have to sit till 10 o' clock. So, kindly conclude. 

SHRI SATISH CHANDRA MISRA: Okay, Sir. In any case, I am concluding. Since you have 
less time for me on this important issue... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can take two more minutes and 
conclude. 
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SHRI SATISH CHANDRA MISRA: Sir, I wanted to very much more. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): What can I do? 

SHRI SATISH CHANDRA MISRA: But, since you feel that I should not speak further on this 
issue, I would only say that so far as the issue of internal security scenario is concerned, 
whatever strong actions the Government is going to take, we support them. But we need action. 
We do not need assurances only. The people of this country are, now, fed up of assurances 
being given by us, either inside the House or outside the House. There has to be some strong 
action. And, we need some action in concrete form. And, whatever action they will take for this 
purpose, we are all united, we will be supporting them to save our country from terrorism. 

Ǜी अमर ȋसह: सर, इÂहȗने मेरा नाम िलया है, मȅ एक िमनट से ¶यादा नहȒ लूगँा। हमारे िमĝ सतीश चÂğ 
िमǛ जी ने मेरा नाम उǉतृ िकया है। मȅ एक िमनट मȂ इतना ही कह देना चाहँूगा, इनको बहुत धÂयवाद देना 
चाहता हँू िक वे पुिलस बल की िनयुȎƪ के ऊपर जो िवचार कर रहे हȅ, इसके िलए बहुत-बहुत धÂयवाद, 
लेिकन मȅ इनको कहना चाहँूगा िक उǄर Ģदेश मȂ हमारे मुलायम ȋसह जी ने 18 हजार पुिलसकमȓ िनयुƪ िकए 
थे, िजनको उÂहȗने िनकाल िदया। अब अदालत ने उनको बहाल कर िदया है, तो शायद व ेउनको दोबारा रख 
लȂगे। दूसरी बात यह है िक ... (Ëयवधान) ... 

Ǜी सतीश चÂğ िमǛ: माÂयवर, यह मटैर कोट« मȂ pending है। 

Ǜी अमर ȋसह: अदालत का फैसला आ गया है। दूसरा, वे सीबीआई के somersault की बात कर रहे हȅ  
... (Ëयवधान) ... 

उपसभाÁय© (Ģो. पी.जे. कुिरयन): Ǜी शरद यादव। ... (Ëयवधान) ... 

Ǜी अमर ȋसह: वे सीबीआई के somersault की बात कर रहे हȅ, इसका उनको Îवय ंअनुभव है। राÍĘपित 
के चुनाव मȂ सीबीआई का जो somersault हुआ था, उसका इनको खुद अनुभव है और वे अपने अनुभव का 
लाभ दे रहे हȅ। 

उपसभाÁय© (Ģो. पी.जे. कुिरयन): Ǜी शरद यादव जी। 

Ǜी शरद यादव (िबहार): सर, लोगȗ ने िवÎतारपूव«क अपनी राय और सारी चीजȗ को रखने का जो काम 
िकया है, मȅ उनको नहȒ दोहराऊँगा। कुछ बातȂ, जो छटू  गई हȅ, मȅ आपके सम© और सदन मȂ उनके बारे मȂ 
अपनी राय रखूगा।ँ  ...(Ëयवधान)... असम पर चचɕ अवÌय होगी। यह चेयरमनै साहब ने भी कहा है और 
िमिनÎटर साहब ने और Ģधान मंĝी जी ने भी उस पर assurance िदया है और मȅ मानता हँू िक असम का 
मामला कोई मुÇबई से कम नहȒ है। मȅ आपकी भावनाओ ंके साथ Îवयं को सÇबǉ करता हँू।  

अǗण शौरी जी ने िजन बातȗ पर चचɕ शुǘ की थी, उÂहȗने िवÎतार से कई चीजȗ की जानकािरया ँदȒ। 
बाकी वƪाओ ंने सब बातȂ रखȒ। लोगȗ ने सब बातȗ पर हर तरह से चीजȗ को रखने का काम िकया। मȅ आपसे 
इतना ही िनवेदन करना चाहता हँू िक हम िजस मामले पर बहस कर रहे हȅ, हम सोच रहे हȅ िक मुÇबई के बाद 
इस पर िवराम होगा, यह हमारी गलतफहमी है। देश को लÇबे समय के िलए तैयार करना चािहए। यह एक ऐसी 
किठन लड़ाई है, इस लड़ाई मȂ आपने सब तरह के तंĝ को दुǗÎत करने का जो सुझाव िदया है, मȅ यह मानता 
हँू िक वह सारे देश ने देखा है िक सरकार का जो सूचना तंĝ है, जो पीछे बैठ कर सूचनाए ँइकƻा करता है, 
सबने देखा है िक वह िकस तरह से िबखरा हुआ है, िकस तरह से िबगड़ा हुआ है। उसे कैसे consolidate 
करȂगे, कैसे  दुǗÎत करȂगे, सरकार ने इ´छा जािहर की है। होम िमिनÎटर साहब का बयान आया है िक हम अब 
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आगे इसको दुǗÎत करने का काम करȂगे। हम भी सरकार मȂ थे, तो हमारे जमाने मȂ भी घटनाए ँ हुई थȒ, 
कमीशंस बैठे थे और वƪागण बोल चुके िक उन कमीशंस का कोई नतीजा नहȒ िनकलता है। मȅ यह िनवेदन 
कǘगँा िक यह जो िहÂदुÎतान मȂ मुÇबई का हादसा है, इससे एक बात जǘर हुई िक देश भर मȂ इस पर बहुत 
Ëयापक तौर पर चचɕ हुई, खास कर जो िवजुअल मीिडया है, ȋĢट मीिडया है, उसने इस बार इसको काफी 
िवÎतार से फैलाया है, लेिकन साथ-साथ उÂहȗने राजनीितक लोगȗ को single out िकया। मȅ मानता हँू िक कुछ 
जगह जब मȅ देख रहा था, मȅ चुनाव के दौरे पर था, तो मुझे तकलीफ होती थी िक उÂहȗने सबको एक लाठी से 
हाकँ िदया। 

कभी-कभी मुळो लगता है िक यह आजादी हमारी आजादी को खा जाएगी। हमारे जैसे आदमी के हाथ मȂ 
तो कुछ भी नहȒ है। जो लोग िवरोधी प© मȂ बैठे हȅ, उनके हाथ मȂ ¯या है? हा,ं हम यह जǘर कह सकते हȅ िक 
ऐसा करो, ऐसा करो या वैसा करो, करने के अिधकार तो सारे के सारे सरकार के हाथ मȂ ही हȅ। भारत सरकार 
का मतलब है भारत, लेिकन उÂहȗने तो एक ही लाठी से और मȅ यह भी मानता हंू िक िहÂदुÎतान मȂ इस िवकट 
पिरȎÎथित से िनपटने का यिद कोई एक कारगर हिथयार है तो वह राजनीितक पाȌटया ंया राजनीितक लोग हȅ 
। देश भर मȂ िजतनी तरह की िवसंगितया ंहȅ, िजतने बड़े पैमाने पर अंतǎ«Âǎ हȅ, भारतीय समाज, िजसके बारे मȂ 
कहते हȅ िक वह समवेत है, मेरी राय मȂ वह समवते नहȒ है, वह मजबूर है। भारतीय समाज खंड-खंड है, 
¯यȗिक उसमȂ कई तरह के खाने हȅ। मुÇबई वाला मामला इसिलए बहुत ¶यादा फैला िक वह हमला बहुत बड़ी 
जगह पर हुआ था। भीतरी िहÎसȗ मȂ, जहा ंखतरा है ऐसे देश के कई िहÎसे हȅ, जैसे बनारस है, गोरखपुर है, 
जयपुर है, िदÊली है, गोहाटी है, यहा ंसब सड़क पर चलने वाले लोग भरे हȅ, पता नहȒ वहा ंकब िकसकी सासं 
बंद हो। सासं िकसी की भी बंद हो, वह ठीक नहȒ होती। मुझे अफसोस है िक वहा ंभी जो लोग थे, वे इंसान थे। 
लेिकन हमला उन पर हो गया जो इस देश को चला रहे हȅ और इसिलए एक लाभ यह हुआ िक उसके चलते 
इस बात पर िवÎतार से पूरे देश भर मȂ Ëयापक ĢितिĎया हुई और चारȗ तरफ लोग मोमबǄी लेकर िनकल गए। 

उपसभाÁय© जी, िफर मȅ यह कहता हंू, मेरी िफर से यह िवनती है िक िहÂदुÎतान मȂ जो राजनीितक तंĝ 
है, राजनीितक पाȌटया ंअथवा राजनैितक संगठन हȅ जो इसके िलए अकेले एकाउटेबलं  हȅ। राजनैितक लोगȗ 
को छोड़ करके इस देश मȂ कोई भी, चाहे वह ¶यडूीिशयरी हो, चाहे वह ÅयरूोĎेसी हो या कोई भी हो, कोई 
िजÇमेदार नहȒ है, कोई एकाउटेबलं  नहȒ है। इस समÎया के बढ़ने का कारण भी यही है िक होम िमिनÎटर तो 
इÎतीफा देगा, लेिकन जो सूचना तंĝ था, िजसको खबर देने का अिधकार था, वह िजÇमेवार नहȒ होगा। 
िडफȂ स िमिनÎटर, जो चले गए, उनका एक सबसे बड़ा अफसर है, वह बयान देता है िक हमारे पास सूचना तो 
थी, लेिकन वह सूचना प¯की नहȒ थी, तब ¯या उनको फुट से, गज से नाप-तौल कर सूचना दी जाती? यानी 
एक तरह से सबने एक-दूसरे पर दोषारोपण िकया है।  

पहली बात तो मȅ यह कहना चाहता हंू िक Ęेज़री बȅक से डॉ. कण« ȋसह जी ने एक बात बहुत बिढ़या कही, 
मुळो लगता है िक शायद आप भी सोच रहे हȗगे िक जो अफसर हȅ, हमारी पुरानी पाटȓ मȂ हमेशा िश©ा दी जाती 
थी, जनेÌवर जी हम लोगȗ के नेता होते थे, दंगा बंद करने के िलए सबसे ¶यादा मागं हम लोग करते थे िक 
जहा ंभी दंगा होगा, वहा ंका जो कले¯टर है, जो एस.पी. है, उसको बरखाÎत कर िदया जाना चािहए तो 
िहÂदुÎतान मȂ दंगे के मामले का समाधान जÊदी होगा। वह कहȒ-कहȒ पर तो इȎÇÃलमȂट हो गया और अब िजस 
दौर मȂ दंगा कम हुआ है, तो उसका कारण एक ही िहÎसा है। हम लोग जो यहा ंपर बैठे हȅ, वे एकाउटेबलं  हȅ 
और हमारी एकाउटेिबिलटीं  इतनी ¶यादा तक़लीफदेह हो गई िक 24 घंटे यह कहा गया िक हमारा कोई दोष 
नहȒ है। हम 35 बरस से िहÂदुÎतान की पाȌलयामȂट मȂ हȅ। जो लोग यह कह रहे हȅ, जो लोग इस बात का Ģचार 
कर रहे हȅ, वे बहुत सुख मȂ हȅ। इसमȂ बहुत तरह की चीज़Ȃ हȅ, जो मȅ कहना नहȒ चाहता हंू, लेिकन इस देश मȂ 
एक राजनैितक िहÎसा है, िजसका इÎतेमाल िकए बगैर इस समÎया से िनपटा नहȒ जा सकता है। यह पुिलस 
से, Ģशासन से और तंĝ से गरीब देश है। 
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बहुत से लोग कह रहे थे िक पुिलस बुलवा दो, यह इंतजाम कर दो, वह इंतजाम कर दो, वे यह भी कह 
रहे थे िक राजनीितक लोगȗ की Îवीकृित कई लोगȗ को फालतू मȂ िमली हुई है। िजÂहȂ कोई भी मारने वाला नहȒ 
है, चूहा भी नहȒ काटेगा, उनको भी िमली हुई है और यह मȅ भी मानता हंू। इसे देखना चािहए, इसमȂ सुधार 
करना चािहए। एक बात मȅ यह भी कहना चाहता हंू िक अभी चेÂनई मȂ जो िĎकेट हो रहा है, उसमȂ 7000 पुिलस 
के आदमी िडÃलॉई िकए गए हȅ। सात हजार।  

कभी िवचार करने का काम हो िक इस िĎकेट से जो एक गेम है, खेल है, यह बाजार का ऐसा हिथयार 

हो जाएगा िक सब लोगȗ की से¯योिरटी पर चचɕ होगी, हÊला बोल होगा? लेिकन वहा ँसात हजार ही नहȒ 

और ¶यादा आदमी लगे हȗगे। वह से¯योिरटी ¯यȗ फालतू लगाई जा रही है? कई राजनीितक लोगȗ पर फालतू 

से¯योिरटी लगी हुई है, उसे दूर करो, उसे हटाओ। लेिकन, ये जो तमाशे हो रहे हȅ, यह जǘरी है िक मुÇबई 

हमलȗ के बाद ĢेÎटीज बना कर के िĎकेट का मचै वहा ँकरवाया जाए और उसमȂ पूरी-की-पूरी तिमलनाडु की 

पुिलस को Ģशासन को पूरी तरह से खड़ा िकया जाए? वे डरे हुए हȅ। हर सरकार िĎकेट वालȗ से डरती है। इस 

पर हमको छोड़ कर कोई बोलने को तैयार नहȒ है। बाजार मȂ सामान बेचने वालȗ का िदन-भर तमाशा बना हुआ 

है। खेल होते हȅ। दुिनया मȂ इतने-सारे खेल हȅ, उनमȂ आप बड़ी मुȎÌकल से इस बार बंदूक चला कर एक मडैल 

लेकर आए हȅ। 60 वषș मȂ आप एक ठीकरा नहȒ ले पाए। जो असली खेल है, जैसे कूदना, दौड़ लगाना, 

िजÇनाȎÎटक, उनमȂ आप कहȒ नहȒ िदखते, िसफ«  गȂद फȂ कना और लाना। उसमȂ हार गए तो इितहास है और 

नहȒ हारे तो भी इितहास है। चौबीस घंटे गोल का इितहास है, िदन-भर गोल चलाने का इितहास है या रन 

बनाने का इितहास है। िदन-भर बकवास चल रहा है। इसके िलए आप हजारȗ लोगȗ को से¯योिरटी मȂ लगाए 

हुए हȅ। उस पर चचɕ करने के िलए कोई तैयार नहȒ है। आप कहते हȅ िक हम पुिलस तंĝ को बढ़ाएगेँ। आप कहा ँ

से बढ़ाएँगे? कह रहे हȅ िक वहा ँ9/11 हो गया, लेिकन इसके बाद नहȒ हुआ। भई, अमेिरका के समाज को देखो, 

उसके िदल को देखो। 45 वषș बाद, वहा ँपहले माȌटन लथूर ȋकग को मारा गया, आज जो बराक ओबामा है, 

उसकी तारीफ नहȒ है िक वह वहा ँका राÍĘपित चुना गया। बड़ी बात यह है िक वहा ँके जो वाइट लोग हȅ, 

उनके िदल के बड़Ãपन को देखो िक उÂहȗने वहा ँ45 वषș मȂ काले और गोरे का भेद िमटा िदया। यहा ँहजारȗ 

वषș की जाित-ËयवÎथा पर चचɕ करने को कोई तैयार नहȒ है। 90 फीसदी आदमी जो है, वह इंसान यह 

महसूस ही नहȒ करता है िक वह इस देश का नागिरक है। मȅ इस बहस को यहा ँखड़ा करना चाहता हँू िक 

मुÇबई का जो हमला है, उस हमले मȂ से¯योिरटी लैÃस हुआ। उस पर सब लोगȗ ने बोला िक वह ठीक होना 

चािहए, दुǗÎत होना चािहए। मȅ भी मानता हँू, लेिकन जो मछुआरे हȅ यिद हमने उनको िहÂदुÎतान का नागिरक 

माना होता तथा िहÂदुÎतान का जो गौरव है, देश का जो सुख है और देश का जो दुख है, उसमȂ उनको शरीक 

िकया होता तो उनके पास जो सूचना है, वह सूचना ये सर मार के मर जाएँ तब भी इनके पास नहȒ िमलेगी। वह 

सूचना आप ले सकते थे। लेिकन आपने एक बार भी और यह सदन भी, इसकी बहस भी ऐसी बाझँ हो गई िक 

जो सबसे बड़ा मामला है, वहा ँका जो मछुआरा है, जो वहा ँलाखȗ की सं°या मȂ है, वह हर नाव को पहचानता 

है, कौन-सी नाव कहा ँ से िनकल रही है, इसको वह जानता है। कौन बाहर की नाव है, उसको भी वह 

पहचानता है। उसने उसको तो उतरते हुए देखा है, लेिकन उसके िदल मȂ िहÇमत नहȒ है। वह जानता है िक 

अगर मȅने थाने मȂ फोन िकया तो थानेदार मुझे िबठा लेगा। वह जानता है िक थानेदार उसको इंसान नहȒ 

मानता। आप िहÂदुÎतान के 80 फीसदी लोगȗ को इंसान नहȒ मानोगे तो सोचोगे िक इतनी बड़ी समÎया है। यहा ँ

अकेले एक समÎया नहȒ है, िकतनी ही समÎयाए ँहȅ। ¯या उनसे आप िनपट सकते हो? यह िदÊली है। यहा ँबम 

ÅलाÎट हुआ। वह बम ÅलाÎट कहा ँहुआ? वह डÎटिबन मȂ हुआ। सदन मȂ सब लोग बैठे हुए हȅ। अपने िदल पर 

हाथ रख कर महसूस करȂ िक कभी हमने िकसी सड़क पर झाड़ू वाले को कभी महसूस िकया हो, उससे  

कभी एक िदन भी बात की हो। मȅ 7-तुगलक रोड पर रहता हँू। मेरे यहा ँझाड़ू लगाने वाली मिहला आती है, झाड़ू 
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लगाने वाला ËयȎƪ भी आता है। मȅ महसूस करता हँू िक जैसा मȅ इस देश का नागिरक हँू, वह भी वैसा ही एक 

नागिरक है। ¯या हम कभी उससे बात करते हȅ? मȅ अपनी कहना नहȒ चाहता। मȅ तो उÂहȂ चाय और खाना भी 

देता हँू। उनके सुख-दुख पूछता हँू। हरेक आदमी के मन मȂ इसका िवÎतार होना चािहए। हमारा िदल चौड़ा 

होना चािहए। हम अमेिरका का मुकाबला तो करना चाहते हȅ, लेिकन अमेिरका मȂ 45 वषș मȂ वहा ँका जो वाइट 

है, जोिक पहले िकसी काले को अपने बगल मȂ भी नहȒ िबठाता था, उसने वाइट हाउस मȂ एक Åलैक को िबठा 

िदया। तुम इस देश के झाड़ू लगाने वाले सबसे नीची जाित के िकसी आदमी को कभी महसूस करते हो, कभी 

उसे इंसान मानते हो? हमारे जैस लोग चुनाव के चलते यहा ँआते हȅ। 60 वष« मȂ जो भारत की सरकार है, उसमȂ 

एक शğू  और अित शğू  दो बड़े खाने हȅ। जो िपछड़ी जाित के लोग हȅ, िकसान हȅ, उनका एक आदमी भी 60 

सालȗ मȂ भारत सरकार के मंĝालय का एक सेĎेĘी नहȒ बना। महसूस कैसे करȂ वे लोग? यहा ँिदÊली मȂ जो बम 

ÅलाÎट हुआ, उसकी खबर यिद हमने झाड़ू वाले को देश का नागिरक माना होता और उसने यह महसूस िकया 

होता िक यह मेरा देश है..। 

यह सड़क मेरी है और अगर इस सड़क पर कोई गड़बड़ी हो रही है तो वह उसकी सूचना देता, लेिकन 
वह ऐसा महसूस ही नहȒ करता ¯यȗिक उससे कोई बात ही नहȒ करता। हम सब जानते हȅ िक सड़क पर झाड़ू 
लगाने वाली मुंह पर पदɕ रखती है। उसे मालमू है िक अगर उसका चेहरा िदख गया तो जो सफेदपोश है, 
उसकी नीयत दो िमनट मȂ खराब हो जाएगी। वह यह अ´छी तरह जानती है। उपसभाÁय© जी, इसी तरह से 
रेलवे मȂ कुली है। आपकी इंटैलीजȂस फेल हो जाएगी, लेिकन कुली को मालमू है िक कौन कहा ंजा रहा है और 
कहा ं¯या हो रहा है। इसिलए उसको मोिबलाइज करो। यिद आप जानते हो िक समुğ के राÎते से तबाही हो 
सकती है तो सबसे पहले मÊलाह को, उसकी यिूनयन वालȗ को इनवॉÊव करो। उसकी यिूनयन मȂ कोई गड़बड़ 
आदमी है तो कोई सीधा राÎता िनकालो। 

Ǜी Ģकाश जावडेकर: उनकी यिूनयन ने बतलाया था। 

Ǜी शरद यादव: उपसभाÁय© जी मȅ जानना चाहंूगा िक मेरा िकतना समय बाकी है। 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have four minutes more left, but you 
can take six or seven minutes. 

Ǜी शरद यादव: महोदय, मȅ िनवेदन करना चाहता हंू िक इस िदशा मȂ काम िकया जाए। दूसरी बात, 
अ´छा हुआ इस बार काफी हÊला मचा, मगर मȅ एक बात बताना चाहंूगा िक अगर इस देश की जनता िकसी के 
पीछे है तो भले ही वे अ´छे हȅ, बुरे हȅ - राजनीितक लोगȗ के साथ है। उÂहȂ मालमू होता है िक कौन मोहÊला मȂ 
कहा ंकौन है - कहा ंदिलत है, कहा ंआिदवासी है, कहा ं¯या समÎया है। अगर यह कोई जानता है तो वह 
राजनीितक पाȌटयȗ के लोग जानते हȅ। महोदय, मȅ आपके माÁयम से एक बात पूरे सदन से और सरकार से 
कहना चाहता हंू िक राजनीितक पाȌटयȗ के िसर पर भी यह िजÇमेदारी सȚपो िक वह हर मीȋटग मȂ 5 िमनट 
अपने कैडर को, भारतीय जनता पाटȓ अपने कैडर को आगाह करे िक हर मोहÊले मȂ, हर जगह सतक«  रहो। 
िफर चाहे वह इस तरफ की पाटȓ हो, चाहे बीच की पाटȓ हो और चाहे हमारी पाटȓ हो - सभी लोग इसमȂ िहÎसा 
लो, इसमȂ इनवॉÊव  हȗ। अब मोहÊला-मोहÊला, गावं-गावं को कोई नहȒ जानता, ये जो देशभर मȂ आज लोग 
बोल रहे हȅ, वह एक अलग िहÎसा है। व ेअलग बैठते हȅ, अलग चलते हȅ, अलग रहते हȅ, इस बार उन पर हमला 
हुआ। पहले हमला सड़क पर होता था, लेिकन इस बार उन पर हमला हो गया िजÂहȗने मकान भी अलग बनाए 
हȅ, अपनी भाषा भी अलग बनायी है। अब आज की यह बहस बाझं ¯यȗ हो गयी है? मुझे एक पĝकार िमला, 
कहा इस मȂ कोई असर पैदा नहȒ हो रहा है। मȅ िनवेदन कǘं, मȅ कोई बड़ी बात नहȒ कहना चाहता, आप इस 
बहस को मुझे से शुǘ करवा देते, इसका impact होता। आपने उन लोगȗ से शुǘ करा िदया, हालािंक वे बात 
सही कह रहे हȅ, बात िबÊकुल ठीक कह रहे हȅ, लेिकन वह लोगȗ के िदल को नहȒ छू रही है। दुिनया Ęासंलेशन 
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से नहȒ चलती। आज चीन पर कोई िनगाह नहȒ उठा सकता। उसने अंĐेजी से देश नहȒ बनाया। यह जो खबर 

का सूचना तंĝ है, उसमȂ आपका पूरा दÄतर अंĐेजी मȂ कागज इधर से उधर दौड़ाता है। उसका भी राÎता 

िनकालो। मȅ िकसी भाषा के िखलाफ नहȒ हंू, लेिकन मȅ कहना चाहता हंू िक यिद इस देश मȂ कोई खबर लेनी है, 

सूचना लेनी है, तो िफर आपको इस भाषा के सवाल पर भी आज नहȒ तो कल सोचना पड़ेगा। यह देश भाषा के 

बगैर इकƻा नहȒ हो सकता ¯यȗिक भाषा का भी एक बड़ा भारी बैिरयर है। जो अफसर बैठा है और िजसके बारे 

मȂ लोग बोल रहे थे, जनेÌवर िमǛ जी ने कहा वह करÃट है, करÃट नहȒ वह इतना ¶यादा िनȏÌचत है, इतना 

आराम मȂ है िक आप िशवराज वी0 पािटल जी को तो िदनभर ठȗकते हो, लेिकन वह आदमी इतने मजे मȂ है िक 

अभी िदनभर यहा ंसुनेगा, बैठेगा, कुछ फाइÊस इधर-उधर करेगा और शाम को िफर उसे एक कप चाय नहȒ 

िपलाना। िफर करÃशन के बारे मȂ तो आपको मालमू होना चािहए िक आप साउथ िदÊली मȂ सवȃ करो लो िक वहा ं

पॉिलिटकल लोगȗ के िकतने मकान हȅ, ÅयरूोĎे¹स के िकतने मकान हȅ, Ëयापािरयȗ के िकतने मकान हȅ। यहा ं

आपको हर टाइप के लोगȗ के ¶यादा मकान िमलȂगे, लेिकन पॉिलिटकल लोगȗ के कम मकान िमलȂगे और वह 

सबसे ¶यादा अकाउटेबलं  है। महोदय, पॉिलिटकल िसÎटम अकाउटेबलं  है, इसिलए यह अ´छा है। आप दो-

चार लोगȗ का और इÎतीफा करा दोगे, लेिकन िजÇमेदारी सरकार की है। सरकार को िजÇमेदारी महसूस 

करनी चािहए, वह उसे accept करनी चािहए। महोदय, पहला होम िमिनÎटर हट जाता है और दूसरा होम 

िमिनÎटर कहता है िक गलती हो गयी। मȅ उसमȂ नहȒ जाना चाहता। हमारे देश का चिरĝ ही ऐसा है िक मȅ 

इÎतीफा मागंता भी रहंू तो उसे कोई सुनने वाला नहȒ है। इसिलए मȅ उस पर नहȒ जाता। मȅ एक बात यह कहना 

चाहता हंू िक ये पॉिलिटकल पाȌटया ंही हȅ िजनको इस बारे मȂ मन बनाना पड़ेगा, अपने मन को तैयार करना 

पड़ेगा, अपना लÑय बनाना पड़ेगा, इसका राÎता बनाना पड़ेगा। मȅ यहा ंपूरे सदन की सारी पाȌटयȗ को संबोिधत 

कर के कहना चाहता हंू िक उÂहȂ सम-लÑय के िलए लगना पड़ेगा िक आतंकवाद एक युǉ है, इससे लड़ना है 

¯यȗिक इससे देश खतरे मȂ है। 

जहा ँतक पािकÎतान के साथ युǉ का सवाल है, मȅ तो मुतमईन हँू। इधर से या उधर से लोगȗ ने कहा िक 

मारो मारो मारो। हालत आपकी मारने की नहȒ है, उस पर मȅ िवÎतार से नहȒ जाऊँगा, मȅ जाना भी नहȒ चाहता। 

लेिकन अंत मȂ एक बात मȅ कहना चाहता हँू िक नेशनल से¯योिरटी एडवाइजर, यह एक नई चीज़ िनकाली है। 

सारी सूचनाए ँएक आदमी के हाथ मȂ थȒ। आपने एक ऐसी पोÎट बनाई है जो िकसी काÎंटीǷूशन मȂ है ही नहȒ। 

खास कर जब मȅ से¯योिरटी एडवाइजर का बयान पढ़ता हँू तो हैरान हो जाता हँू। उनका बयान वह समझते हȅ 

या िफर लोग उÊटा समझते हȅ। पहले होम िमिनÎटर सब चीज़ का िजÇमेदार होता था। हर चीज़ उसके पास 

होती थी, आई0बी0 उसके पास होती थी, रॉ उसके पास होता था, सी0बी0आई0 उसके पास होती थी, आपने 

¯यȗ बाइफकȃ शन िकया? जो घर-मĝंी है, उसके हाथ मȂ सारे अिधकार थे और होम िमिनÎटर को देश भर 

देखता है। आप सरदार पटेल के नाम से देखते हȅ। सरदार पटेल के पास ये सारी चीज़Ȃ थȒ। आज का जो होम 

िमिनÎटर है, उसके हाथ-पावँ आपने तोड़ कर रखे हȅ। आपने आई0बी0 िकसके पास रखी है? रॉ का बुरा हाल 

है। आई0बी0 का हाल और उसके कम«चािरयȗ की सं°या लोगȗ ने बताई। लेिकन खास कर के मȅ आपको बताऊँ 

िक यह सूचना का जो तंĝ है और जो िजÇमेदारी है, अकाउटेिबिलटीं  है, इसे एक जगह इकƻी करो। आप या 

तो होम िमिनÎĘी ही बंद कर दो, उसको लंगड़ा-ललूा बना कर ¯यȗ रखना चाहते हो? यिद यह मानते हो िक 

होम िमिनÎटर बन के कोई आदमी नेता बन जाएगा, यह खतरा तुमको है, तो िफर इस पोÎट को ही एबोिलश 

कर दो। Ģाइम िमिनÎटर को एकाउटेबलं  कर दो। कोई एक जगह रखो। आई0बी0 कहȒ है, सी0बी0आई0 कहȒ 

है, रॉ कहȒ है और ऊपर से एक से¯योिरटी एडवाइजर वाह जी, कहा ँसे िनकाल कर लाए यह से¯योिरटी 

एडवाइजर से¯योिरटी एडवाइजर भी एक काÎंटीǷूशनल पोÎट नहȒ है। हा,ँ िपछली सरकार मȂ बृजेश िमǛ 
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बहुत तेज आदमी थे। तब नहȒ लगा िक से¯योिरटी एडवाइजर कोई काम नहȒ कर रहा है। लेिकन जब से यह 
नारायणन आए हȅ, माफ करना, मगर मȅ कहना चाहता हँू िक ये गजब इंसान हȅ। नेपाल के मामले मȂ मȅ उनसे 
िमला और Ģधान मंĝी के साथ उनके साथ बैठक की लेिकन उÂहȗने फॉलो नहȒ िकया। उपसभाÁय© जी, जब 
तक यह सरकार इन अफसरȗ को ठीक नहȒ करेगी, िजन-िजन अफसरȗ के कारण यह लैÃस हुई है, उनको 
अलग नहȒ करेगी तब तक यह चीज़ ठीक नहȒ होगी। आप हमेशा के िलए यह िनयम बना दो िक अगर िकसी ने 
िजÇमेदारी से काम नहȒ िकया, कोई कोताही की तो उसे यहा ँसे जाना पड़ेगा। होम िमिनÎटर ने अभी बयान 
िदया। िमिनÎĘी मȂ तीन तीन Îटेट िमिनÎटर बनाते हȅ। मȅ सरकार मȂ रहा हँू मुझे मालमू है िक Îटेट िमिनÎटस« 
की ¯या दुग«ित है। यानी इतने बड़े देश मȂ Îटेट िमिनÎटर के हाथ मȂ कोई पावर नहȒ है। ये यहा ँबैठे हȅ, ये बोलȂगे 
नहȒ। लेिकन िशवराज जी यहा ँबैठे हȅ, इनको कुछ नहȒ दȂगे। इनको ऐसी फालतू चीज दे दȂगे िक पूछो मत। 
यािन हमने इस देश मȂ Îटेट िमिनÎĘी को ऐसा नाश करके रख िदया है िक वे िकसी कम« के नहȒ हȅ। उन बेचारȗ 
के हाथ मȂ कुछ नहȒ है, उÂहȗने कहा होगा िक बयान देने दो, इसिलए बयान दे िदया। लेिकन उनके हाथ मȂ 
कोई काम नहȒ होता। मुळो माफ करȂगे, चाहे मȅ िमिनÎटर रहा हँू, चाहे कोई और रहा हो, Îटेट िमिनÎटर को 
कुछ नहȒ िदया। इतना बड़ा देश है, कुछ बाटंकर रखना चािहए। इसिलए मȅने चार बातȂ कहȒ। नÇबर एक, इस 
देश की पूरी जनता को गोलबंद िकये बगैर आप इस खतरनाक चीज से नहȒ िनपट सकते। मȅ कहना नहȒ 
चाहता, लेिकन जो पिरȎÎथित है, उसमȂ आप युǉ नहȒ कर सकते। हमने जो ÂयȎू¯लयर वेपन बनाये हȅ, उनको 
तिकया के नीचे रखकर सोओ। पािकÎतान भी सोये और तुम भी सोओ। दुिनया तुÇहȂ लड़ने नहȒ देगी, दुिनया 
बरबाद नहȒ करने देगी। पहले हम उनको Ęेिडशनल वार मȂ मार देते थे, उनको हÊला करके नीचे िनकाल देते 
थे, अब वह ȎÎथित हमारे हाथ मȂ नहȒ है। मुझे गलत नहȒ समझा जाए, ¯यȗिक उस समय हमारा वेपन बनाना 
जǘ री था, ¯यȗिक अगर हम नहȒ बनाते तो पािकÎतान बना लेता। चीन के पास है इसिलए हमको बनाना पड़ा। 
उसके बनने के बाद सुर©ा भी है, लेिकन उस सुर©ा के चलते हमारे हाथ-पावं भी बंध गये। इसिलए देश के 
भीतर की जो जनता है, जब तक उसे मजबतू नहȒ करȂगे और उनके साथ interaction नहȒ करȂगे, उनको 
महसूस नहȒ करायȂगे िक यह देश उनका है, तब तक हम इस समÎया से नहȒ िनपट सकते। जायसवाल जी, 
आप खबर लेकर आइये और इस पाȌलयामȂट मȂ बयान दीिजए िक िमिलĘी के लोग टी0वी0 पर कैसे बयान दे 
सकते हȅ। िकस तरह से बयान दȂगे। इस सदन मȂ इस बयान का कोई मतलब नहȒ है, आप िजÇमेदारी िफ¯स 
करके पहले उनको भी चैक करने का काम कीिजए, इससे देिखए आगे आने वाले लोग सतक«  रहते हȅ या नहȒ। 
आप उनको एकाउटेबलं  बनाइए। सदन को पहला काम करना चािहए िक आतंकवाद के मामले मȂ लोग 
एकाउटेबलं  हȗ। नया कानून बनाने के बारे मȂ मȅ कहना चाहता हंू िक आपने बहुत कानून बनाए, उनसे कुछ नहȒ 
होता। एक ‘मीसा’ कानून था, उसमȂ हम लोग साढ़े चार साल बंद रहे, उससे कुछ नहȒ होता है। 

उपसभाÁय© (Ģो0 पी0जे0 कुिरयन): शरद जी, कÂकलडू कीिजए। 

Ǜी शरद यादव: आप चाहे उसी तरह का बना लीिजए, लेिकन उससे रा¶य सरकारȗ के अिधकारȗ और 
उनकी गद«न को दबाने का काम अगर आप काम करȂगे ...(Ëयवधान)... 

उपसभाÁय© (Ģो0 पी0जे0 कुिरयन): शरद जी, कÂकलडू कीिजए। 

Ǜी शरद यादव : तो यह ठीक नहȒ है, सोचकर बनाइए। इसिलए मȅ अंत मȂ कहना चाहता हंू िक अफसरȗ 
को ...(Ëयवधान)... 

उपसभाÁय© (Ģो0 पी0जे0 कुिरयन): शरद जी, आप चेयर को देखते भी नहȒ हȅ। 

Ǜी शरद यादव: मंĝी जी आ गए हȅ। अंत मȂ हम इतना ही कहना चाहते हȅ िक एक तो लोगȗ को गोलबंद 
करके आप मीȋटग बुलाइए और हर मीȋटग मȂ पांच िमनट इस सवाल पर लोग बोलȂ। उनकी बात का असर 
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पड़ेगा। यह जो िसनेमा मȂ खा रहे हȅ, पी रहे हȅ, नाच रहे हȅ, वे वहा ंपर अ´छा काम करȂ, लेिकन उनकी बात को 
कोई सुनने वाला नहȒ है, शहर के कुछ लोगȗ को छोड़कर, जो उनकी बात मानȂगे, लेिकन राजनीितक लोगȗ 
को मजबूत करȂ। दूसरी बात, एक काम किरए िक अफसरȗ की तरफ से इतना लैÃस हुआ है, उनको बखɕÎत 
करके सदन मȂ आइए, नहȒ तो आप कुछ करने वाले नहȒ हȅ। बहुत-बहुत शुिĎया। 

डा0 (Ǜीमती) नजमा ए0 हेपतुƥा (राजÎथान): सर, मुझसे पहले शरद यादव जी बहुत अ´छा बोले, दो 
िमǛ जी बोले। Ǜी सतीश चÂğ िमǛ जी, आप जाइए मत, मȅ आपकी तारीफ कर रही हंू, आपकी भी तारीफ कर 
रही हंू। 

सुबह हमारी पाटȓ की तरफ से यह िडबेट initiate की हमारे Ǜी अǗण शौरी जी ने। उÂहȗने इतने िवÎतार 
से बोला उस िसलिसले मȂ, उस बारे मȂ मȅ समझती हंू िक शायद हमारे मंĝी जी के पास भी इतनी इȎǄला नहȒ 
थी, िजतनी िक Ǜी अǗण शौरी जी ने दी। आपका ÎटेटमȂट हम लोगȗ को िमला नहȒ था, लेिकन उसकी 
absence मȂ भी Ǜी अǗण शौरी जी ने उन सब बातȗ का जवाब पहले से तैयार करके रखा था, शायद उनको 
इÊम था िक ¯या ÎटेटमȂट आने वाला है, पुराने experience की बात कर रही हंू। 

उपसभाÁय© जी, मȅ यहा ंपर एक अजीब से अहसास के साथ खड़ी हुई हंू। मेरा एक अहसास है दुख का, 
उन लोगȗ के िलए जो िक इस आतंकवादी हमले मȂ मारे गए, चाहे व हमारे सुर©ा कमȓ हȗ, चाहे innocent लोग 
हȗ, चाहे भारत के हȗ या भारत के बाहर के हȗ, िकसी भी धम« या Ģदेश के रहने वाले हȗ, औरत हȗ या मद« हȗ 
और एक दूसरा अहसास है गुÎसे का, आĎोश का उन आतंकवािदयȗ के िखलाफ, मȅ सरकार के िलए ¯या 
आĎोश कǗं, वह तो यहा ंसबने पेश कर ही िदया। मȅ तो उन आतंकवािदयȗ की तरफ अपना आĎोश बताती हंू 
िक जो हमारे मज़हब का नाम लेकर आतंकवाद फैलाते हȅ। िमǛ जी, कोई हमȂ terrorist नहȒ कहता। Terrorist 
बनाने के िलए वे जो हमारे जैसे नाम लेकर आते हȅ, िकसी का नाम युसूफ होता है, मोहÇमद होता है, अहमद 
होता है, कसाब होता है, वे हमȂ terrorist के खाचें मȂ खड़ा करते हȅ। यहा,ं इस हाऊस मȂ कोई हम लोगȗ को, 
इस देश के लोगȗ को, इस देश के मुसलमानȗ को terrorist नहȒ मानता। यह अहसास मुझे एक मुसलमान के 
तौर पर है। हमने कभी भी terrorism को मज़हब के दायरे मȂ नहȒ रखा। हमारे BJP के लीडस« ने, इस हाऊस मȂ 
भी, उस हाऊस मȂ भी और पȎÅलक मȂ भी, कभी यह नहȒ कहा िक यह मुȎÎलम terrorism है, िसख terrorism है 
या िहÂदू terrorism है। मगर अफसोस की बात है िक इसी सैशन के पहले वाले भाग मȂ, छुƺी से पहले, िहÂदू 
terrorism का नारा लगा। उपसभाÁय© महोदय, terrorism एक सोच है, एक गलत सोच है, िजसका मज़हब 
से कोई ताÊलकु  नहȒ है। मेरे पास Ǜी अहलवािलयाु  जी बैठे हȅ, आपको याद होगा िक एक ज़माने मȂ जब पंजाब 
मȂ आतंकवाद फैल रहा था, तो हर सरदार को, हर पगड़ी वाले को एयरपोट« पर अपनी पगड़ी की तलाशी देनी 
पड़ती थी, मȅने खुद अपनी आखंȗ से देखा है िक पुिलस वाले उनकी पगड़ी मȂ पȂिसल डालकर देखते थे िक कहȒ 
वह बम लेकर तो नहȒ जा रहे हȅ। इसी तरह आज लोग मुसलमानȗ पर शक करते हȅ। इनका कोई कुसूर नहȒ 
था, ये innocent हȅ, मगर ये उन terrorists के िशकार हȅ, जो इनका नाम लेकर, हमारे मज़हब का नाम लेकर 
आतंक फैलाते हȅ, यही बात इस देश मȂ अब मुसलमानȗ के िलए है। 

उपसभाÁय© महोदय, जहा ं मुळो इस अटैक पर गम है, वहȒ मȅ यह कहना चाहती हंू िक यह मुंबई पर 
अटैक नहȒ था, बार-बार यह कहना िक यह अटैक मुंबई पर था, यह ठीक नहȒ है। यह देश पर अटैक था, 
¯यȗिक मुंबई, इस देश की इकनॉिमक पावर है, जहा ंसे पैसा आता है और पहली बार ऐसा हुआ, िजसके बारे मȂ 
सारे टेलीिवजन चैनलȗ ने बताया, लेिकन मुझे टेलीिवजन चैनल वालȗ से यह बात कहनी है िक जहा ंउÂहȗने 
जान पर खेलकर होटल ताज के बारे मȂ बताया, होटल ओबेरॉय के बारे मȂ बताया, लेिकन िव¯टोिरया टȌमनस 
यानी छĝपित िशवाजी रेलवे Îटेशन पर कुछ गरीब लोग भी थे, वहा ं¶यादा लोग मारे गए, वहा ंएक ही हमले मȂ 
काफी लोग मारे गए, िजÂहȂ िसफ«  दो लोगȗ ने मारा, खुलेआम मारा, उनके बचने  का तो सवाल ही नहȒ था, 
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लेिकन एक भी टेलीिवजन चैनल ने उसको कवर नहȒ िकया, यह मुळो उनसे िशकायत है। ¯या गरीब की जान, 
जान नहȒ होती? ¯या िसफ«  जो बड़े होटलȗ मȂ जाते हȅ, उÂहȒ की जान कीमती होती है? 

उपसभाÁय© महोदय, 2 िदनȗ के बाद 13 िदसंबर को हम लोग पाȌलयामȂट के बाहर िफर से एक 
ceremony करȂगे, जहा ंपाȌलयामȂट पर आतंकवादी हमला हुआ था। मुझे मालमू नहȒ है िक आप मȂ से िकतने 
लोग उस िदन यहा ंमौजूद थे, मगर मȅ और जसवÂत ȋसह जी उस 30 िकलोĐाम RDX से िसफ«  30 मीटर की 
दूरी पर थे। अगर कुछ होता, तो सभी जाते। अगर वे आतंकवादी अंदर आ जाते, तो ¯या होता? मȅने  
bi-laterally, multilaterally, internationally हर जगह terrorism के िखलाफ बोला है, मुझे तो वे मार ही देते, 
वे मुझे इसिलए नहȒ छोड़ते िक मȅ मुसलमान हंू, मेरा नाम नज़मा हेपतुÊला है, वे मुझे इसिलए मार देते ¯यȗिक 
मȅ एक ȋहदुÎतानी हंू और मुझे इस बात पर फď है िक मȅ एक मुसलमान हंू, मुझे इस बात पर भी फď है िक मȅ 
एक ȋहदुÎतानी हंू। मȅ िमǛ जी से कहंूगी िक आपने अखंड भारत की बात कही, आप शायद भलू गए िक भारत 
अखंड ही है, भारत अखंड ही होता, यिद पाȌटशन नहȒ होता, भारत अखंड ही रहता, अगर एक मुसलमान -
मौलाना अबुल कलाम आज़ाद की बात उस वƪ 1947 मȂ मान ली गई होती। आज उनको सब भलू गए हȅ, कोई 
याद तक नहȒ करता, उÂहȗने भी अखंड भारत का नारा िदया था। उÂहȗने अपनी कौम से लानत सुनी, गािलया ं
सुनȒ, मगर वे अपनी बात पर अड़े रहे, आज सब उÂहȂ भलू गए हȅ, उनका नाम कभी-कभी आता है, इले¯शन 
के समय पर कहȒ फोटो-वोटो छप जाती है, मगर अपने पीछे जो वे छोड़ गए हȅ, उसे िकसी ने याद नहȒ िकया। 

उपसभाÁय© जी, यह 13 िदसंबर की बात है। मȅ अपने कमरे मȂ बैठी थी, यहा ंके माश«ल ने आकर दरवाजा 
बंद िकया, ¯यȗिक मेरा दरवाजा हमेशा खुला रहता था। माश«ल ने आकर कहा िक आतंकवादी आ गए हȅ और 
मुझे कुछ ऐसी आवाज़ आई जैसे कोई पटाखे वगैरह चले हȗ। मȅ समझी िक शायद कोई िĎकेट का मचै हुआ है, 
कोई िवकेट वगैरह िगरा होगा, तो यहा ंपटाखे चले हȅ। माश«ल मिण ने आकर कहा िक आतंकवादी आ गए हȅ, 
बोÊट लगा दीिजए, िफर कहा िक चेयरमनै साहब आपको अपने कमरे मȂ बुला रहे हȅ, जसवÂत ȋसह जी भी वहा ं
आए। हम लोग अपने टी.वी. पर उन आतंकवािदयȗ के हमले को देख रहे थे। जो मेरा पस«नल िस¯योिरटी का 
आदमी था, जो काली वदȓ पहनता है, िजसके पास खाली एक वॉकी-टॉकी होती है, उसका नाम था जे.पी. 
यादव। वह 17 साल से मेरे साथ था, उस आदमी को 12 नÇबर गेट पर गोली मार दी गई। मȅ जब कभी भी उस 
12 नÇबर गेट से चढ़ती हँू तो मुळो उसकी याद आती है। एक मातबर ȋसह नेगी था, उसके पास कोई हिथयार 
नहȒ था, िजसने यह दरवाजा बंद िकया था और आज भी आप देखȂगे तो वह काचं से गोली िनकल कर 
चेयरमेन साहब के कमरे तक आई थी। हम लोगȗ ने आतंकवाद को नजदीक से देखा है, टेिलिवजन पर नहȒ 
देखा है।  

सर, 9/11 की बात होती है, जब यह घटना घटी थी, मȅ उस समय Burkina Faso मȂ थी IPU 
conference के िलए। मेरी लड़की twin tower के 37वȂ मंिजल पर काम करती थी, यह तो उनकी तकदीर थी 
िक वह उस िदन एक छोटी सी बात पर पाचं-दस िमनट लेट हो गई, वह यह िक उनकी Îकट« पर इȎÎतरी नहȒ 
हुई थी, इसिलए वह वापस अपने घर गई और जब ऊपर आई तो एक िबȏÊडग पर attack हो चुकी थी और 
दूसरी िबȏÊडग पर attack होते हुए उसने अपनी आंखȗ से देखी। चार घंटे तक मुझे पता नहȒ था िक मेरी 
लड़की ȋजदा है या नहȒ है, ¯यȗिक कोई कने¯शन नहȒ था। 

सर, मȅ अभी की बात बताती हँू। मȅ पािकÎतान मȂ गई थी, जब उनकी डेमोĎसी declare हुई और 
डेमोĎेसी के िलए दोबारा से election हुआ। िपल-डॉट एक organisation है, िजÂहȗने य.ूएन. के साथ िमल 
कर अफगािनÎतान और पािकÎतान के parliamentarians के िलए एक conference की थी िक डेमोĎेसी मȂ 
पाȌलयामȂट कैसे चलती है। तीन महीने पहले मȅ उसी मिैरएट होटल मȂ थी, िजस मिैरएट होटल पर हमला हुआ 
और पूरा मिैरएट होटल ढह गया। 
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सर, मȅने अपनी आंखȗ से देखा है िक terrorism ¯या होता है। मगर मुझे इस बात की खुशी है िक िसफ«  मȅ 

अकेली नहȒ, बȎÊक इस िहÂदुÎतान के उन लोगȗ ǎारा जो मजहबी रहनुमा हȅ, जो इस देश के आम बाȋशदे 

मुसलमान हȅ, उÂहȗने एक जबान होकर यह कहा िक हम सरकार के साथ हȅ और terrorism के िखलाफ हȅ। 

मुझे मुंबई के उन मौलिवयȗ की बात से खुशी हुई, िजÂहȗने कहा िक ये आतंकवादी मुसलमान नहȒ हȅ, हम अपने 
किĤÎतान मȂ इनको दफन नहȒ करने दȂगे। 

सर, हमारे देश मȂ यह spirit है, हमȂ कोई आतंकवादी नहȒ समझता है। आप बार-बार जो यह 

secularism, communalism की बात करते हȅ, मȅ आपको हाथ जोड़ती हँू िक ये बातȂ करना छोड़ दीिजए, ये 

बातȂ मत कीिजए। जब आप ऐसा बोलते हȅ तो आप हमȂ अलग कटघरे मȂ खड़ा कर देते हȅ। इस देश मȂ हमारा भी 

उतना ही हक है, िजतना िक आपका है। मȅ उस बात को िफर से दोहराती हँू, जो बात मौलाना आजाद ने सâ 

1939 मȂ कही थी, जब वे काĐेंस के Ģेसीडे½ट चुने गए थे। उÂहȗने कहा था िक मुझे इस बात पर फď है िक 

इÎलाम की चौदह सौ साल की तारीख मेरा िहÎसा है, मगर मुझे इस बात पर भी फď है िक मȅ िहÂदुÎतानी हँू 

और इस अजीम िहÂदुÎतान को बनाने मȂ मेरा भी िहÎसा है और मȅ अपने इस हक से दÎतबरदार होने को तैयार 

नहȒ हँू। आज मȅ भी यही कहती हँू, भारत का हर मुसलमान यही कहता है िक हम िहÂदुÎतानी हȅ और यह 

हमारा हक है िक अगर इस देश मȂ कोई खुशी हो तो हमȂ उसे बाटंनी है, अगर इस देश पर कोई आपȎǄ आए तो 

उसे हमȂ बदɕÌत करना है, उसे सहना है और उसका मुकाबला करना है। िहÂदुÎतान टूट नहȒ सकता है, 

¯यȗिक िहÂदुÎतान की spirit बहुत मजबूत है। हमारे होम िमिनÎटर जी ने भी िजĎ िकया और इशारा िकया िक 

हमारे पड़ोसी देशȗ का हाथ है। अरे, शमɕने की ¯या बात है, है तो है, बोिलए, खुल कर बोिलए, सीना तान कर 

बोिलए िक िजस िदन से पािकÎतान बना है, उसने कभी िहÂदुÎतान के िलए दोÎती का हाथ नहȒ बढ़ाया। 

कारिगल के समय मȂ भी P.M. यहा ंआए थे और पीछे से छुरा भȗक रहे थे, चढ़ रहे थे। यही अभी हुआ िक बात 

हो रही थी और पीछे से छुरे भȗक रहे थे। आप उन पर ¯यȗ यकीन करते हȅ। मȅ Ģणब जी की बड़ी इ¶जत करती 

हँू, वे इस हाउस के लीडर रहे हȅ। सâ 1980 मȂ जब मȅ नई-नई आई थी तो मȅ उनसे बहुत डरती थी, अब तो 

उनकी बहुत ¶यादा इ¶जत भी करती हँू िक िजस तरीके से समझदारी के साथ हर िडपाट«मȂट को handle 

िकया है। मगर सर, वे तो यहा ंनहȒ हȅ, वे आवास पर सुन रहे हȗगे या आप उÂहȂ बता दीिजएगा, कोई न कोई 

बता दȂगे, हमारे नारायणसामी जी बता दȂगे। सर, आप जो यह मीठी-मीठी बात करते हȅ, इससे काम नहȒ 
चलेगा, कुछ मजबूत कदम उठाना ही पड़ेगा, उनको एहसास िदलाना ही पड़ेगा। 

वे बार-बार यह कहते रहते, हमारा हाथ नहȒ है, हमारा हाथ नहȒ है। इसका मतलब यह िक भारत 

सरकार, आपकी सूचना की एजȂिसया,ं आपकी इंटैिलजȂस एजȂिसया ं ¯या गलत बोल रही हȅ? हम इतने 

नालायक हȅ? होम िमिनÎटर साहब यहा ंनहȒ हȅ, अभी तो थे, शायद कहȒ चले गए ! सर, मȅने चेयरमनै साहब 

को मुÇबई के हादसे के बाद 3 िदसंबर को एक िचƻी िलखी थी। चेयरमनै साहब यहा ंमौजूद नहȒ हȅ, मȅने इस 

िचƻी मȂ रा¶य सभा मȂ जो सवाल िकए गए - मȅ लोक सभा की बात नहȒ कर रही हंू - लोक सभा की बात लोक 

सभा वाले करȂगे, मȅने िसफ«  रा¶य सभा की बात की। तो रा¶य सभा मȂ 6 सवाल पूछे गए थे, हमारे मनोहर जोशी 

जी ने भी सवाल पूछा था, उÂहȗने अपने साथी के साथ िमलकर सवाल पूछा था। मेरी फोन पर भी बात हुई थी। 

अब होम िमिनÎटर साहब नहȒ हȅ, तो मȅ िकससे सवाल कǘं सर, ¯यȗिक यह बात तो उÂहȒ को बतानी है िक 

हर सवाल का जवाब, जो सवाल इससे जुड़ा हुआ था िक ¯या पानी के राÎते, specifically ¯या मुÇबई के राÎते 

आतंकवाद का हमला हो सकता है? उÂहȗने एक बार भी नहȒ कहा था िक नहȒ। उÂहȗने हर बार यह कहा था 

िक हा,ं हमला हो सकता है। हमारी जानकारी मȂ है, ऐसी खबर आई है, हम अपने oil installations के ऊपर 

Áयान दे रहे हȅ। यहा ंसवाल पूछे गए, िकसी का कोई जवाब नहȒ आया। ये Unstarred Questions थे, वे आराम 
से  जवाब दे सकते  थे ¯यȗिक कोई सÃलीमȂटरी उनसे पूछने वाला नहȒ था िक िजसका उनको डर हो। वे जवाब 
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तो दे सकते थे पाȌलयामȂट को ! अब वे कृपया यहा ंआएं, तो मȅ उनसे पूछूं िक सर, जब आप जवाब नहȒ दे पा 
रहे थे, ¯यȗिक उसमȂ सीĎेट था, आतंकवािदयȗ को पता लग जाता, मगर अब तो बता दीिजए िक ¯या हुआ 
था? आपको ¯या खबर थी, िजसके बारे मȂ आपने िलखा िक हम आपके साथ knowledge share नहȒ कर 
सकते? आप नहȒ बता सकते ¯या? मȅने चेयरमनै साहब का इसी तरफ Áयान िदलाया था िक देिखए, इस तरह 
से उलटे-पुलटे जवाब आते हȅ, इतने सीिरयस मसले के ऊपर ! 

सर, मेरे पास कागज़ तो बहुत हȅ बोलने के िलए, मȅ इन कागज़ȗ पर बोलना चाहंू, तो मुझे लगता िक 
आपको दो-चार बार घंटी बजानी पड़ेगी, एक बार नहȒ, मगर िसफ«  इतना कहंूगी िक आज बहुत खुशी हुई, 
हमारे साथी अǗण शौरी ने भी शुǘ मȂ ही अपनी बात मȂ यह कहा िक यह खुशी की बात है िक िस¯योिरटी 
काउिसलं  ने “दावा” जो एक ऑगȃनाइज़ेशन है पािकÎतान की, उसको बैन कर िदया है, मगर हमारे िवदेश 
मंĝी जी भी यहा ंनहȒ हȅ, वैसे भी रा¶य सभा से तो सब सौतेला बतɕव ही करते हȅ। सीिरयसनेस नहȒ समळाते 
िक ये लोग जो बोल रहे हȅ, इसमȂ कोई सीिरयसनेस है। इसिलए कोई नहȒ है। नारायणसामी जी, ¯या आप कुछ 
िलख रहे हȅ? Are you writing down something? You are not writing. I think you should write down 
something. I expect you to write down the question I am asking. 

संसदीय काय« मंĝालय मȂ रा¶य मंĝी तथा योजना मंĝालय मȂ रा¶य मंĝी (Ǜी वी. नारायणसामी) : आपके 
Ãवाइं¹स मȅ िलख रहा हंू। 

DR. (SHRIMATI) NAJMA A. HEPTULLA: Please. आप Ãवाइं¹स िलख लीिजए। 

आप आज नहȒ तो कल, नहȒ तो परसȗ, नहȒ तो अखबार मȂ तो उसका जवाब आ ही जाएगा, गवन«मȂट 
की तरफ से नहȒ आएगा, तो Ģाइवेट तरीके से आ जाएगा िक इÂहȗने जो बैन लगाया है, “दावा” पर, वह बैन 
तो िसफ«  लगेगा पािकÎतान की टेिरटरी मȂ, मगर पी.ओ.के. के बारे मȂ ¯या है? ¯यȗिक इन पर आप यहा ंबैन 
लगाते हȅ, तो वे भागकर पी.ओ.के. मȂ चले जाते हȅ, पािकÎतान ऑ¯युपाइड टेिरटरी मȂ, वहा ंसे आतंकवाद 
फैलाते हȅ। एक जगह है FATA (Federally Administered Tribal Area). वह area तो पािकÎतान का है, 
पर वहा ं पािकÎतान की िरट नहȒ चलती। मȅ तो समळाती हंू िक वैसे पािकÎतान सरकार की िरट तो 
पािकÎतान की टेिरटरी मȂ भी नहȒ चलती है, ¯यȗिक अगर चल रही होती, तो वे कुछ न कुछ अंकुश लगाते। 
गलती उÂहȒ की है। िकसी ने यहा ंFrankenstein की बात की, मुझे लगता है िक शायद सी.पी.आई.(एम.) 
के लीडर बात कर रहे थे, पािकÎतान ने ही यह Frankenstein बनाया है, अफगािनÎतान को हिथयार भेजने 
का पािकÎतान को conduit बनाया, वे अपने ही fauls मȂ मर रहे हȅ। मगर वे मरे, यह उनकी िजÇमेदारी है, 
हमने तो कुछ नहȒ िकया है। हमारे यहा ं¯यȗ innocent लोगȗ को मार रहे हȅ? सर, मȅ अÂय बातȗ की तरफ 
इशारा नहȒ कǘंगी, मȅ सं©ेप मȂ आपको बताना चाहती हंू िक मेरे पास उस आदमी की एक िचƻी है, जो 
आदमी तीन िदन ओबेरॉय होटल-ĘायडȂट मȂ, गोली से ज़°मी हालत मȂ था। उसने अपना बयान भी िदया है। 
शायद हमारे फॉम«र होम िमिनÎटर साहब को मालूम होगा, उसका नाम अपूव« पािरख है। उसका आंखȗ देखा 
हाल है िक पहले आंतकवादी आए, उÂहȗने उस रेÎटोरȂट के अंदर गोिलया ंचलायȒ। उसके बाद जो मर गए 
थे, उÂहȂ छोड़कर जो बच गए थे, उनको लेकर वे 18वȒ मंिजल पर गए। उनको एक कमरे मȂ बंद करके उन 
सबको उÂहȗने गोिलया ंमारȒ। एक गोली उसके कान के पास से िनकल गयी, दूसरी गोली उसके िहप मȂ 
लगी। वह िगर गया। उसके ऊपर दो लाशȂ िगरȒ। दूसरे लोग भी वहा ंज़°मी हुए। यह मȅ उसकी आंखȗ देखी 
बात कह रही हंू, कोई टेलीिवज़न कैमरे की बात नहȒ कर रही। उस आदमी ने कहा िक उÂहȗने गोली मारने 
के बाद ऊपर से िफर उन लोगȗ को गोिलया ंमारȒ। आप सोिचए िक िकतनी नफरत उनको िसखायी गयी 
होगी िक मरे हुए लोगȗ पर भी उÂहȗने गोिलया ंचलायȒ और वे हंस रहे थे। उनके जाने के बाद जो दो-तीन 
लोग ȋजदा बच गए थे, ज़°मी थे, वे लोग वैसे ही पड़े रहे। उसके थोड़ी देर बाद वे लोग िफर आए और कैमरा 
लाकर  उन लोगȗ ने उनकी  Äलैश से फोटोĐाÄस लȒ।  िकतने आराम से थे?  इस बीच मȂ मार रहे हȅ,  दुबारा  
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गोली मार रहे हȅ और उनके फोटोĐाäस ले रहे हȅ। उसने कहा है िक उसने चार आवाज़Ȃ सुनȒ। दो, जो उन 
लोगȗ को ले गए थे और दो, जो बाद मȂ आए थे। सर, मȅ यह पूछना चाहती हंू िक अगर िसफ«  दस लोग ही आए 
थे, िजनमȂ से एक मारा गया, एक कसाब नाम का आतंकवादी पकड़ा गया जो हमारी जेल मȂ है, तो बाकी आठ 
बच जाते हȅ। उन आठ मȂ से िकतने ओबेरॉय मȂ थे, िकतने ताज मȂ थे और िकतने उस Jewish Centre के अंदर 
थे? कुल िकतने लोग थे? हर Äलोर से फायȋरग हो रही थी, यह टेलीिवज़न वाले बता रहे थे। कृपया हाउस को 
अब तो काफँीडȂस मȂ ले लीिजए िक िकतने लोग आए थे? ¯या केवल दस ही आए थे? बड़े अफसोस की बात है 
िक दस लोग आए और उÂहȗने ऐसा आतंक फैलाया िक वे एक ही वƪ मȂ दसवȂ माले पर भी हȅ, अƻारहवȂ माले 
पर भी हȅ, चौथे माले पर भी हȅ, पहले माले पर भी हȅ। ऐसे कैसे आतंकवादी थे जो उड़कर जा रहे थे? सर, आप 
सोचो िक जो आदमी वेजीटेिरयन हो - पािरख तो गुजराती है, वेजीटेिरयन है, वह घंटȗ उन लाशȗ के नीचे डर 
के मारे दबा हुआ पड़ा था। कोई आदमी वेजीटेिरयन हो या चाहे नॉन वेजीटेिरयन भी हो, दूसरी ज़°मी लाश 
का खून उसके मुंह मȂ, उसकी आखं मȂ, उसके कानȗ मȂ जा रहा था। यह सोचकर भी मेरा िदल इतना दुखी 
होता है िक ¯या हालत उस आदमी की होगी? ¯या हालत उस श°स की होगी? ¯या वह ȋजदगी भर उस बात 
को भलू पाएगा? दूसरी बात बताना चाहती हंू। उसी ĘायडȂट मȂ सयैदना बुरहानुǈीन, जो बोहरȗ के पीर हȅ, 
उनके भाई शÅबीर नूǗǈीन रेÎटोरȂट मȂ अपने िकसी दोÎत के साथ िकसी कॉÂģȂ स के िलए गए। आतंकवािदयȗ 
ने गोली मारी। इǄेफाक से वे िकसी खÇबे के पीछे थे। उनके िदल मȂ गोली नहȒ लगी, सर मȂ गोली नहȒ लगी, 
उनके हाथ मȂ गोली लगी। मȅ सैÊयटू करती हंू, हमारे कमाडंोज़ को, मȅ सैÊयटू करती हंू, उस होटल के 
कम«चािरयȗ को, िजÂहȗने उस हालात मȂ भी उनको बाहर िनकालकर अÎपताल मȂ भेजा और सारी रात उनके 
हाथ का ऑपरेशन हुआ। उनके िजस हाथ मȂ गोली लगी, वह सीधा हाथ था, पता नहȒ ठीक होगा या नहȒ होगा। 
एक और िकÎसा बताना चाहती हंू। एक American couple िजÂहȂ मȅ पस«नली जानती हंू - जयंती जी, सुिनए, 
शायद आपको अ´छा नहȒ लग रहा है लेिकन सुन लीिजए ¯यȗिक सुिĢया को इस बारे मȂ मालमू है, मȅने परेशान 
होकर सुिĢया को फोन िकया था िक वह मुÇबई मȂ है तो शायद कुछ कर सकेगी। वे चार लोग, जो ताज मȂ फंसे 
थे, वह American couple और उनके दो छोटे-छोटे ब´चे तीन िदन तक - मȅ ǘम नÇबर भी बता देती हंू, वे 
दूसरे माले पर थे, शायद 282 नÇबर था, वह दो ब´चे तीन िदन से भखेू, उनके मा-ंबाप अपने कान से गोिलयȗ 
की आवाज सुन रहे थे, मȅ उन से¯योिरटी फोसȃज़ को सैÊयटू करती हंू िक िजÂहȗने उनको ȋजदा बाहर 
िनकाला। मȅ समझती हंू िक आप घंटी बजाने के िलए इÇपेशȂट हो रहे हȅ, मेरी भी यही हालत होती थी जब मȅ 
वहा ंबैठती थी । सर, मामला आम बजट का नहȒ है, मामला आम िडसकशन का नहȒ है, यह मामला एक ऐसी 
चीज़ का है िजससे आज पूरा िहÂदुÎतानी जुड़ा है। मȅ तो बहुत कम बोलती हंू। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I did not say anything. ...(Interruptions)... 
Madam, I did not say anything. 

 डा. (Ǜीमती) नजमा ए. हेपतुƥा : थै¯यु सर। आपके चेहरे से लग रहा था। ....(Ëयवधान).... 

 SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): You can understand, Madam. 

 डा. (Ǜीमती) नजमा ए. हेपतुƥा : सर, मुझे मालमू है ¯यȗिक मȅ वहा ंबैठ चुकी हंू। मुझे पता है िक िकतनी 
टȂशन मȂ इÂसान रहता है, Åलड Ģेशर बढ़ता है, शुगर बढ़ती है, मुळो पता है, इसको मȅ समझ सकती हंू। सर, 
खुदा न करे िक कभी देश पर ऐसी आपȎǄ आए िक हमको दोबारा यह िडसकस करना पड़े और मुझे उस पर 
बोलना पड़े। यह मȅ नहȒ चाहती हंू। सर, मȅ एक बात कहना चाहती हंू िक जो हमारी से¯योिरटी फोसȃज हȅ, 
उनको से¯योिरटी फोसȃज ही रहने दीिजए।  िमǛ जी,  चले गए, छोटे वाले िमǛ जी चले गए, उÂहȗने यहा ंबात 
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सीबीआई की कही थी। मȅ बात सीबीआई की नहȒ कहंूगी, मȅ अपनी बात भी सीबीआई के िसलिसले मȂ नहȒ 

कहंूगी, लेिकन मȅ इतना जǘर कहंूगी िक िजस तरह से सीबीआई के बारे मȂ allegation िकया गया है, इÊजाम 

लगाया गया है िक वह गलत काम करते थे। आप तो लगाते थे ना, आप बैठे हȅ, आपका ही नाम लेकर उÂहȗने 

कहा था। सर, इसी तरह से आतंकवािदयȗ से लड़ने वाली हमारी कई फोसȃज हȅ, जो मुÇबई मȂ हȅ, जो यहा ंभी 

हȅ, जो और बनायी जाएगंी, आप जहा ंउÂहȂ टीथ दȂ, होम िमिनÎटर साहब यहा ंनहȒ हȅ, मȅ उनकी एबसȂस मȂ 

बोल रही हंू, अगर आप उÂहȂ टीथ देना चाहते हȅ, होम िमिनÎटर साहब आ गए। आप आइए, तशरीफ लाइए। 

सॉरी मȅ आपकी बहुत इÙजत करती हंू और आप पर मुझे थोड़ी-बहुत दया भी आती है िक आपको सब कुछ 
सुनना पड़ता है। अभी शरद जी ने कहा है, मुझे पता नहȒ है ¯यȗिक मȅ तो कभी मंĝी नहȒ रही हंू। 

 Ǜी ǛीĢकाश जायसवाल: मडैम, आप हमारी पैरवी कर रही हȅ। 

 डा. (Ǜीमती) नजमा ए. हेपतुƥा: जी, ठीक है। मȅ तो मंĝी नहȒ रही हंू, इसिलए मुझे मालमू नहȒ है िक 

कैिबनेट िमिनÎटर का ¯या हक होता है और Îटेट िमिनÎटर, िडÃटी िमिनÎटर का ¯या हक होता है। मȅ तो यहा ं

रही, जहा ंपर पूरे कंĘोल मȂ थी, इसिलए मुझे वही मालमू है। बहरहाल आपको सुनना पड़ता है। आप यहा ंनहȒ 

थे, तो मȅने ¯वेÌचÂस के बारे मȂ कहा था, जो िसफ«  आपसे ताÊलकु  रखते थे। आपने उनके बारे मȂ एक लÄज का 

भी उÊलेख अपनी ÎटेटमȂट मȂ नहȒ िकया है। आपने यह भी नहȒ बताया िक िकतने आतंकवादी आए थे, अब तो 

पता लग गया होगा िक िकतने आतंकवादी आए थे। आपने खुद ही हाउस मȂ एडिमट िकया है िक आपको खबर 

थी िक िजस राÎते को Îमगलर यज़ू करते थे, हमारे मुÇबई के रहने वाले हमारे सामने Minister of Power बैठे 

हȅ, मेरी मुÇबई के बहुत से लोग यहा ंपर बैठे हȅ, जो जानते हȅ िक Îमगलर कौन सा राÎता यजू करते थे। जब 

आपको उनके उस ǘट के इÎतेमाल करने के बारे मȂ पता था, तो आपने हाउस को ¯यȗ नहȒ बताया। अब तो जो 
होना था, वह हो गया, अब तो आप बता दीिजए। अब कौन-सी िछपाने की बात है। 

 Ǜी ǛीĢकाश जायसवाल: जो चीज़Ȃ छटू  गई होगȒ, वे िरÃलाई मȂ आ जाएगȒ। 

 डा. (Ǜीमती) नजमा ए. हेपतुƥा: आप तो थे नहȒ, इसिलए मȅने दोबारा से दोहराया। पता नहȒ 

नारायणसामी जी िहÂदी मȂ समझ रहे हȅ या नहȒ समझ रहे हȅ, तजु«मा बराबर हो रहा है या नहȒ हो रहा है। मȅ 

िहÂदी मȂ बोलती हंू जब बहुत आĎोश मȂ होती हंू, बहुत दुखी होती हंू या बहुत खुश होती हंू या िकसी पर Ãयार 

आता है, तो मȅ अपनी मातृभाषा मȂ ही बोलती हंू, मȅ िकसी दूसरी भाषा मȂ नहȒ बोलती हंू। आप कृपया करके मेरे 
सवालȗ का जबाव दे दीिजएगा। 

 मȅ एक और बात की तरफ आपका Áयान खȒचना चाहती हंू िक मेरी Committee on Subordinate  

Legislation एक मटैर ले रही थी ‘Disposal of Hazardous Waste’ का और उस िसलिसले मȂ, मȅ तिमलनाडु 

और पुडुचेरी गई। वहा ंमुझे पता लगा ¯यȗिक आपके एक सवाल का जबाव, उसको आप खुद पढ़ लीिजएगा, मȅ 

हाउस का टाइम नहȒ लूंगी िक आपके साथ एक मिहला मंĝी हȅ, उÂहȗने ¯या िदया था। कंटेनस« की Îकेȋनग 
होती है, िफर Nhava Sheva Port पर िफजीकल चैक होता है। 

 मंĝी जी, ¯या आप मुझे अपने Ęासंपोट« िमिनÎटर से पूछकर यह यह बता सकȂ गे िक िकतने कंटेनर आते 

हȅ और िकतनȗ की चैȋकग होती है तथा ¯या चैȋकग होती है? ¯यȗिक मुझे पोट« अथोिरटी के लोगȗ से सुनकर 

तथा कÎटम के लोगȗ से बात करके पता लगा िक It is not possible physically to do any check of the 

container which comes. आपको ¯या मालमू िक वेÎट के बहाने ¯या आ रहा है? आपको ¯या पता िक जो 

9/11 की वेÎट है, उसके िशप आपके तिमलनाडु कोÎट पर खड़े हुए हȅ, आपको िकसी को भी पता ही नहȒ है। 
अ´छा  ही है िक िकसी  को पता नहȒ है, ¯यȗिक रात की नȒद तो हराम नहȒ होती। अगर यह पता लग जाए, तो 
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इस देश के लोग और उस कोÎटल एिरया के लोग तो सो भी नहȒ सकȂ गे। मंĝी जी, कृपया स´ची-स´ची 
बोिलए, मȅ यह लÄज़ नहȒ बोलूगंी, ¯यȗिक वह अनपाȌलयामȂĘी है। आप ऐसी-वैसी बात करके, लीपापोती 
करके जवाब मत दीिजए। यह आपका और मेरा NDA और UPA, कÇयुिनÎट का नहȒ terrorist का सवाल है, 
मतलब कÇयुिनÎट और नॉन कÇयुिनÎट का सवाल नहȒ है, यह terrorist का सवाल है। ....(Ëयवधान)....मȅने 
आपको उस खाचें मȂ नहȒ रखा है। मȅ सोच रही थी लÄज़ हो सकता है, लेिकन मȅ ए¯साइटमȂट मȂ भलू गई हंू िक 
दूसरा लÄज़ ¯या होना चािहए। कÇयुिनÎट terrorist से rhyme करता है, शायद इसिलए गलती से िनकला 
होगा, वरना आप terrorist नहȒ हȅ। मȅ यह बात हाउस के िरकाड« पर लाती हंू िक आप terrorist नहȒ हȅ। 
हालािंक आप अपनी जुबान से हम लोगȗ को कभी-कभी उसी दायरे मȂ खड़ा कर देती हȅ, मगर आप खुद नहȒ 
हȅ। सर, मȅ केवल इतना ही कहंूगी िक आप स´ची बात का जवाब दीिजए। 

 Ǜी ǛीĢकाश जायसवाल: बाकी सब ? 

 डा. (Ǜीमती) नजमा ए. हेपतुƥा: बाकी सब भी terrorist नहȒ हȅ, मगर हम लोगȗ को एक terrorist के 
खाचें मȂ ये खड़ा कर देते हȅ, जब ये सेकुलिर¶Ŝ ...(Ëयवधान)... 

 Ǜी शाÂताराम लÑमण नायक: Is it parliamentary or unparliamentary? 

 DR. (SHRIMATI) NAJMA A. HEPTULLA: It is not unparliamentary. जब ये सेकुलिर¶म और 
कÇयुनिल¶म की बात करते हȅ, तो हम लोगȗ को शȌमÂदा करने के िलए बात करते हȅ। मȅ आप से गुजािरश 
कǘंगी िक आप जो चाहे फोस« बनाओ, पर उसका सही इÎतेमाल हो और िकसी के ऊपर इÊज़ामकशी न हो। 
अगर आपको लगता है िक कोई दोषी है, चाहे वह िकसी भी मज़हब को मानते हȅ, तो आप उनको कटहरे मȂ 
खड़ा करके ओपन फासंी दो। वे ¯यȗ छटू  जाते हȅ, ¯यȗ वे छटू  जाते हȅ, आपके पकड़ने के बावजूद। िफर तीसरे 
िदन अखबार मȂ खबर आती है िक ये innocent लोग थे। आपने उसकी इ¶जत तो ले ली, मोहÊले मȂ उसकी 
¯या रही, कÇयुिनटी मȂ उसकी ¯या इ¶जत रही? मȅ आप से हर कौम के िलए यह बात कह रही थी िक आप 
कृपया अपनी िस¯योिरटी फोसȃज को उनका काम करने दीिजए। अगर आपने ATS को उनका काम करने 
िदया होता, तो हो सकता है िक उनका Áयान उन terrorists पर होता, जो देश मȂ आकर आतंकवाद फैला रहे 
थे।  

 सर, मुझे आपका शुिĎया अदा करना चािहए, मȅ कभी-कभी बोलती हंू, मगर आज मेरे मन मȂ बहुत दुख 
था। जब हम सऊदी अरब, सूडान और कुवैत के लीडस« से िमलने गए थे, मेरे साथ चेयरमनै साहब भी 
डेलीगेशन मȂ थे, हमारे Ģणब जी ने कहा था िक उनकी सबसे बातचीत हुई है। पाȌलयामȂट  पर हमले के बाद 
सरकार ने एक ऑल पाटȓ डेलीगेशन िनयुƪ िकया था, मȅ उसमȂ मÇैबर थी। मȅ BJP की बȅचेज पर नहȒ थी, मȅ 
वहा ंचेयर पर थी। वहा ंसे मुझे िनयुƪ िकया गया और हमारे चेयरमनै साहब भी हमारे साथ डेलीगेशन मȂ थे। 
सऊदी अरब के ȋकग ने यह बात कही िक हम आतंकवाद के िखलाफ हȅ, कुवैत के अमीर ने कही िक हम 
आतंकवाद के िखलाफ हȅ, सूडान के Ģेिज़डȂट ने कही िक हम आतंकवाद के िखलाफ हȅ। मुझे मालमू है िक बहुत 
से ऐसे डेलीगेशÂस गए थे और बहुत जगह गए थे। सब लोगȗ ने यही कहा था मगर सर, ए¯शन देखना चािहए। 
जब एक बार 1979 मȂ काबे की सीज़ हुई, तो दुिनया के एक िबिलयन मुसलमानȗ ने साऊदी अरब से कहा िक 
तुम टȅक ले जाओ, पानी भर दो, गोली से उड़ा दो और जो जी चाहो करो, लेिकन काबे से उन आतंकवािदयȗ 
को िनकाल दो। आज मȅन िसफ«  अपनी तरफ से, अपनी पाटȓ की तरफ से इस मुÊक के 100 िमिलयन 150 
िमिलयन िजतने भी मुसलमान हȅ, एक मुसलमान की हैिसयत से मȅ कहती हंू, एक पाटȓ वक« र की हैिसयत से 
कहती हंू िक आप उनको फासंी चढ़ाओ। Open फासँी दो। िकसी ǩमूनै राइ¹स वाले की बात मत सुनो और 
इस मुÊक को, इस दुिनया को बता दो िक आतंकवािदयȗ के साथ यह देश ¯या सलकू करता है। देशğोही लोग 
हमारे देश के भी हȅ, उनको भी आप expose करो। आप ¯यȗ नहȒ करते? मुझे आपसे यही दो बातȂ कहनी थȒ। 
आपका बहुत-बहुत शुिĎया। 
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 DR. V. MAITREYAN: Sir, this is an august House. This is the House of Elders. It has got its 

own tradition. From morning, in both the Houses of Parliament, we are discussing the important 

issue of terrorism. Out of the slated eight hours of the discussion, we have nearly completed four 

hours. But, on such an important discussion, it is ironic that the newly appointed Home Minister 

of the country did not find time to come here or even to visit for a few minutes to this House. He 

may be busy there. But, out of four hours, even for 15 minutes, he did not have the time to come 

and visit to this House. खैर! िफर भी वे हमारे गृह मंĝी हȅ।....(Ëयवधान).... 

 SHRI V. NARAYANASAMY: Sir, it has already been informed that the hon. Home Minister is 

busy in the other House. He will definitely come to this House. ...(Interruptions)... 

 DR. V. MAITREYAN: He will come here only for reply. ...(Interruptions)... That is why I 

wanted to raise it. ...(Interruptions)... िफर भी वे हमारे गृह मंĝी हȅ। जो हȅ, वे नहȒ हȅ, जो नहȒ हȅ, वे हȅ 

यहा।ँ Sir, the terrorists’ seize of Mumbai was a dastardly act of cowardice, and aimed at 

disturbing the peace and harmony of our country. It is a threat to the sovereignty of our country. 

On behalf of the AIADMK, and on behalf of my Party General-Secretary, Puratchi Thalaivi, I 

condemn this war on India in the strongest terms possible. At this hour of crisis, we resolve to 

stand firm and united against such acts of mindless terror. The Mumbai terror attack should be 

considered to be a complete and the worst failure of the intelligence, and a security lapse of a 

gigantic State. The Mumbai episode has exposed the sheer lack of critical connectivity needed 

between the intelligence agencies and the security agencies. India’s external security agency, 

the RAW, proclaims that it intercepted satellite phone conversation on November, 18/19. That 

indicated that the terrorist strike to Mumbai via the sea route was imminent. But, the country’s 

main maritime security agency, the Navy, was apparently clueless. The Navy Chief, Admiral 

Sureesh Mehta, has made it very clear that his force had received no actionable intelligence that 

could have helped to preempt the Mumbai carnage. Not only this. He went far ahead. He said, 

"The entire episode was reflective of a systemic failure."  

 Sir, the Statement made today is high sounding about the firm intention of the Government 

to safeguard the national security. But, the fact of the matter is that a Committee to strengthen 

intelligence in the States was set up. The members of that Committee consist of the DGPs of 

Maharashtra, Delhi, Andhra Pradesh, Karnataka, Assam and Uttar Pradesh. That Committee 

has not met even once in the last two years. The Government failed miserably in toning up  

and revamping the intelligence system, and in ensuring coordination between the security 

agencies. 

 Sir, the Government is concerned about the coastal security, and understandably so.  

But, it is ironic that the Maharashtra Government sat for three years on a Coastal Security  

Plan which could have prevented the terror attack.  The report prepared by the  former ADGP, 
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Mr. V.N. Deshmukh, suggested the setting up of 50-odd police stations along the coastal line of 

Maharashtra, purchase of speed boats for patrolling, interceptors and sophisticated arms, 

motor-cycles for the police for easy access to the coast. They were all there, but the State 

Government did none of these, and the result is there for everyone to see. Shri Sharadji also 

mentioned about the role of the Indian fishermen along the coastal line. In this regard, I would 

also like to bring to the attention of the House that the Government of India has issued the 

Coastal Zone Management Notification 2008. I urge the Government to withdraw that in view of 

the serious coastal security concerns. ...(Interruptions)... I do not want to elaborate more on 

that, at present. ...(Interruptions)... I am saying this because we will talk about it when that 

subject comes. 

 Sir, the Government has now announced that the NSG hubs will be set up. But, kindly note 

the Budget allocation for the year 2008-09. The SPG, exclusively meant for the protection of the 

Prime Minister, the three former Prime Ministers and the three members of the Gandhi family. 

The SPG budget for 2008-09 was hiked to Rs. 180 crores, from Rs. 117 crores which was there 

for the previous year. It is important and it has to be allocated. The hike was justified. But the 

budget allocation for the NSG for the year 2007-08 was Rs. 159 crores. For 2008-09, instead of 

hiking it, it was scaled down by Rs.1 crores and it is at Rs. 158 crores. The amount is not 

important, but the sentiment and mentality is important to note. This itself speaks for the lack of 

seriousness of the UPA Government to tackle terror.  

 The Government mentioned about a Bill for setting up a National Investigation Agency. We 

have our own apprehensions that in the name of controlling the combat mechanism, it may end 

up striking at the very root of federalism. We would like to hear more about this agency from the 

Government before we take any position on that. The callous attitude of the Government in 

tackling terrorism can be seen by the reply given by the Ministry of Home Affairs to a starred 

question yesterday, No. 140. It was raised by the hon. Members, Shri Shivanand Tiwari and Shri 

Raj Mohinder Singh Majitha. They had asked details about the various bomb blasts between 

March, 2004 to November, 2008, the number of incidents, the number of accused persons 

involved, the number of accused persons against whom cases have been filed in the courts and 

the number of accused persons found to be guilty. Very straight, simple and straight forward 

question. But you will be surprised by the answer given by the Minister of State: "Public order 

being a State-subject, the incident-wise details of investigation, prosecution, arrests including 

the identity of the arrested persons and those absconding, conviction etc, are not centrally 

compiled and maintained." The hon. Member did not ask for petty criminals or thieves. They 

may be the subject under the State, law and order. Now, the Government talks about a federal 

agency, the Government also talks about strengthening the law. But a Government which 

cannot even compile and collate the details with reference to the bomb blasts and terror attacks, 
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it has no right to talk about the national investigation agencies. For the last few years the 

opposition has been repeatedly demanding. In fact, in the second half of the Budget Session, I 

had demanded, on behalf of my Party that a White Paper should be presented to this House 

regarding various terror attacks in the country for the last fourand-a-half years. And, if the 

Government gives such an answer to the serious questions raised in this august House on terror 

attacks, only God save this country!  

 The National Security Adviser seems to have communicated to the Government that anti-
terror laws need to be strengthened. The Administrative Reforms Commission has 
recommended the same. The Government has so far, for the last four-and-a-half years, 
maintained that the existing laws are good enough to tackle terrorism. My Party, the AIADMK 
and my leader Puratchi Thalaivi, are of the firm opinion that the existing laws are totally 
inadequate to tackle terrorism and they need to be strengthened and provided enough teeth. 
Now, the Government proposes to introduce a Bill to strengthen the existing law. Please do it at 
the earliest.  

 No further proof is required to confirm the Pakistani link to the Mumbai terror attack. The 
International Community is convinced that Pakistan is the epicentre of international terrorism. 
The Indian Government has taken up this issue with Pakistan and also mounted international 
pressure on Pakistan to act on the terrorist outfits in its soil. So far there has been only cosmetic 
gesture by Pakistan and the country is convinced that Pakistan is not doing enough, despite 
giving assurances including proscribing the JUD. Under such circumstances, the country has a 
right to know what the UPA Government what it proposes to do. 

 Fighting terrorism is like being a goal keeper. You can make a hundred brilliant saves. But, 
the only shot that the people remember is the one that gets past through. What the country has 
witnessed during the last 55 months of the UPA-regime is that in spite of the serial blasts that 
have rocked several States in quick succession, the UPA Government did not care to take any 
firm steps to control terrorism. The UPA Government is not only soft on terrorism, but it is totally 
blind to the repeated terror attacks. And today, the statement submitted by the Government only 
confirms that.  

 After the display of public anger and outrage, mind you, the public is angry with politicians 
as a class because of your inaction. The public is outraged against the politicians as a class 
because of your inefficiency and your ineptitude. Now you have changed the Home Minister. The 
new Home Minister, when he was the Finance Minister in the UF Government had the dubious 
distinction of being acclaimed as the best Finance Minister of Asia, but the worst Finance 
Minister of India. During the last four-and-half years of UPA rule, he was a disaster in the 
Finance Ministry. Now that he has been made the Home Minister one wonders what will be THE 
fate of the internal security. No, doubt, accountability is needed, responsibility has to be fixed, 
but changing the Minister alone will not be enough. What is needed is a change in the mindset 
and change in the attitude to tackle terrorism. Thank you. 
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 DR. ABHISHEK MANU SINGHVI (Rajasthan): Mr. Vice-Chairman, Sir, I rise to participate 

in this extremely important debate and you are all here in this late hour partly because of the 

extreme importance of the debate. It is not only Parliament which owes it to itself to engage in a 

constructive debate, but not only the whole nation is watching us but perhaps the entire world is 

watching us, it is watching the response of a sovereign nation, a response through its most 

important legislative wing. 

[THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN) in the Chair] 

 Madam, every perverse, every distorted act, every dastardly, every despicable terrorist act 

in a sense still contains an opportunity just like every calamity and every tragedy contains an 

opportunity, and, therefore, this also is an opportunity. We have only to see it, we seize it, we 

have to understand it, we have to deal with it, and we have to solve it. This terrorist attack in 

particular has ruthlessly assaulted Indian pride and Indian identity as a vibrant multicultural 

democracy and once that pride is assaulted we cannot afford to forgive or forget. We have to 

rise to this challenge, we cannot retreat to the comfort of our own cocoons of safety, and, as the 

Foreign Minister said, we cannot have the business as usual. We have to keep this fire glowing, 

we have to keep this anger simmering, but we have to direct the anger and the fire 

constructively. Sir, this debate, this discussion has to rise above politics as mostly it has today 

except for a few discordant notes, it has to rise above tu-tu, mein-mein, it has to be 

introspective and clearly selfcritical, self-critical on this side and self-critical on all sides. The sad 

and honest truth is that nation as a whole, we are not geared to dealing with terrorism; the nation 

as a whole, we have not collectively united to face a scourge unknown perhaps prior to the 20th 

or 21st centuries. We have not designed ourselves to face something, which is not provided for 

in the rules of engagement of war. When the rules of engagement in war were made in the early 

20s, 30s, or 40s, nobody talked about an anonymous, invisible, unknown enemy who would 

have no particular object or particular target but whose entire object was an indirect war. 

Therefore, while I emphasise that we must eschew politics because every political allegation you 

make this side, I am sure there will be more than four or five about Akshardham, our Parliament 

attack, about Raghunath Mandir, every time you point an unnecessary finger to this side, there 

will be questions asked. It is a supreme irony that many of the people we are now asking to be 

released or given to us or handed over to us, they include those who were handed over at 

Kandahar. But that serves no useful purpose at all and that will only paint this nation as a nation 

divided and at cross-purposes with itself. We have to remember only one statistic, a very 

unfortunate statistic that after Iraq, we India is the country, which suffered the maximum victims 

of terror. Now that is a terrible statistic. We have suffered more than any other part of the globe 

whether in injury,  whether in terrorist  incidents or  in deaths.  The only thing we are a little better 
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off is in hostage taking where I found that we were number three after Nepal and Iran. But after 

Mumbai 2008, I am not even sure, whether we are number three any more in the hostage count. 

Mind you, in this Hall of Fame, we keep distinguished company with Afghanistan, with countries 

like Chad, Columbia, Sudan and so on and so forth. That should be the only uniting statistic for 

this debate, for this House. Sir, before I come to the specifics — and I have a very specific wish 

list because, I think, we owe it to ourselves to be very, very specific about what we want and 

how we intend to get it — I wanted to make this preliminary point and that is, we need a surgical 

overhaul. There cannot be any patchwork and the surgical overhaul must consist of a consistent 

policy or whatever it is. It doesn't matter whether it is a policy by this side or by that side or by 

any other party but policy should be implemented for three to five years without midcourse 

zigzags. I can assure you results in less than 18 months. I put that on record because I do 

believe that a consistent policy will make a difference. We have to remember certain basic 

principles when we follow that policy. One principle, I think, was typified by Margaret Thatcher in 

the immediate aftermath of the Falklands war and she put it well. She said, 'when you stand in 

the middle of the road it is very dangerous because you risk being struck down by traffic both 

from the left and the right. So, you have to take a stand and you have to be bold in taking a 

stand and not stand too long or too much in the middle of the road.' Another principle, which is 

very important in my wish list is Thomas Hardy's admonition that if you take care of the small 

things, the big things will take care of themselves. So, it is very, very important to take care of 

the small things. Let me turn therefore, friends straightway to the wish list. The first and the 

foremost are the basic police reforms. You can have all the Special NSG commandos and the 

Black Cats, the basic backbone of law and order, public order, including terrorism howsoever 

special and unique terrorism maybe, ultimately, it is the Police Force and one thing we should 

not do after this debate is to set up yet another Committee about the Police or about the Police 

Forces. My favourite gag about a Committee is — in a lighter vein I have shared it with this 

House earlier - - "a group of the unfit, appointed by the unwilling, to do the unnecessary." That 

is something we have to avoid as far as Police is concerned and there is only one letter, which 

we have to follow and that is "I" and "I" stands for Implement, Implement, Implement. We 

know most of the answers. Consider this: Today in 2008 including Delhi महोदया, ऐसे कई पुिलस 

Îटेशंस हȅ जहा ंपर जो आर0टी0 कÇयुिनकेशन सेट होता है - वायरलेस सेट होता है, उसको एक-एक, दो-दो 

घंटे बंद रखा जाता है ¯यȗिक ए¯ÎĘा बैक- अप बैटरी नहȒ होती। यहा ं पुिलस हर डेढ़-दो घंटे मȂ आर0टी0 

वायरलैस सेट को ऑन करती है, सूचना लेती है, िफर बंद कर देती है ¯यȗिक वहा ंपर एक अलग बैटरी नहȒ 

है। आज यह िदÊली मȂ है और देश के कई िहÎसȗ मȂ है। कई पुिलस Îटेशंस ऐसे हȅ िजनके पास ËहीकÊस नहȒ हȅ। 

हमारे यहा ंऔसतन  1 हजार  ËयȎƪयȗ के िलए एक पुिलस-मनै है  वहȒ अमेिरका जो काफी बड़ा देश है, संघीय 
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Ģणाली का देश है और कई मामलȗ मȂ हम से समान साइज का है, वहा ंपर िजस सं°या को कम माना जाता है 

वहा ं300 ËयȎƪयȗ के िलए एक पुिलसमनै होता है। इसके अलावा बहुत ĢॉÅलÇस जानते हȅ िजनका हल करने के 

िलए हमȂ बहुत ही सोच-समझकर एक बहुत ही सीधा ढाचंा बनाना पड़ेगा। 

 महोदया, पुिलस महकमे मȂ Ęासंफस« होते हȅ। मȅ कल एक पुिलसमनै से बात कर रहा था जोिक बहुत ही 

Ĥाइट यगं ऑिफसर है। उसका 8 वषș मȂ 27 बार Ęासंफर हो चुका है। अब 8 वषș मȂ अगर िकसी ËयȎƪ का 27 

बार Ęासंफर हो गया तो वह कैसे आम कानून का Ëयवहार कर सकता है, कैसे आतंकवाद को झेल सकता है? 

But the most important thing, Madam, is the separation and this is very important, if I may say 

so, is the separation of investigation from operational work. Just consider this: if your NSG 

commandos were also doing investigation, if they were also the prosecuting agency, if they also 

had to file an FIR and charge sheet in court, unfortunately, even our crack units, apart from the 

NSG, of course, is doing both investigation and operational work. For example, a very brave 

officer, a martyr, a great officer, Mr. Karkare, should have been either in operations or in 

investigation. Investigation requires a different set of techniques, training at the desk and 

evaluating evidence. Operations require a different kind of a technique. It requires not only 

physical training but it also requires mental training. A lot of successes of these desperate 

terrorists is because of certain mental training imparted to them. Well, our operational policemen 

have to be given that training and beyond a certain age you cannot be in operations. There is no 

such distinction. In fact, ideally I believe that in our system there should be a three-fold 

distinction. There should be an operational distinction, an investigation distinction and a 

prosecutorial division. We have been talking about is the DPP — Directorate of Public 

Prosecutions. But, if you cannot have three, you can, certainly, have two different IGs for 

investigation and operations under, let us say, a common DGP. They cannot be disjointed. 

There has to be a coordination and harmony. But, certainly these functions have to be 

separated. If you have this separation, if you have an operational separation from investigation, it 

would help us a lot. We all salute those brave policemen and, of course, those brave Army men 

— they are the only people whom we salute. Madam, whether it is in Akshardham or in 

Parliament or in Mumbai they are the people who fight for us. But, unfortunately, even today, 

those policemen do not have any insurance cover. Why is it not possible that you have an 

operational division of police where everybody, on enrolment, is insured for Rs. 1 crore on 

death? I am only giving an example. And, let us say, Rs. 50 lakhs for serious disabling injury. 

Those are the people who fight for you, lay down their lives, but their families, today, cannot get 

an insurance cover of Rs. 1 crore the premium of which for this country would be peanuts.  

 Also, we cannot forget the backbone of this system — the beat Constable. We talk about 

the beat Constable. We give long lectures. But, recently, I thought it was put very well. I went  

to a cricket match and I found that on the one hand we give iconic status to our cricketers.  Even 
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the smallest First Class-level cricketer, not a Test cricketer, not a cricketer of IPL Twenty-20, is 

given a virtual iconic status. But, on the other, the police who guard him on the fence is given, 

far from iconic, a demonic status. That is ultimately the way you look at the policemen on the 

beat. He is beat Constable. His entitlement, his terms of service are all the things we know. We 

have from the 60s Police Commission Reports which give nitty-gritty details. We need to only 

implement them. In fact, we need to implement them only partially. Even if we implement them 

partially, there will be sea change. This is the first and a very important part of my wish list. There 

are several issues in that. I will not trouble with those, because it goes further and you have to 

ensure convictions and trials. But, that is a different issue. 

 The second one, Madam Vice-Chairperson, यह बहुत आवÌयक है। हम िवकेÂğीकरण की बात 

करते हȅ। ‘िड-सȂĘलाइजेशन’ बज-वड« है। आतंकवाद के िवषय मȂ केÂğीकरण करना आवÌयक है। आज सबसे 

बड़ी जो एक ĢैȎ¯टकल समÎया है वह यह है िक आतंकवाद के झगड़े मȂ िजÇमेवारी का िवभाजन हो गया, आज 

तक भी एक बहुत सरल चीज नहȒ हुई है। वह सरल चीज ¯या है? वह यह है िक केÂğीय Îतर पर सुपर 

कÇÃयटूर के साथ एक बहुत बड़ा कंĘोल ǘ म हो। भारत के िदमाग जो आईटी और कÇÃयटूस« मȂ िवÌव भर मȂ 

सुिव°यात हȅ, इसे चला सकते हȅ। उस सȂĘल कंĘोल ǘ म के साथ कम से कम हर Ģदेश की राजधानी मȂ एक 

Ģादेिशक कंĘोल ǘम होना चािहए।  वह सȂĘल कंĘोल ǘम और Ģादेिशक कंĘोल ǘम नेशनल कÇÃयटूर िĐड, 

िजसे आप “टेरर िĐड” कह सकते हȅ, से कने¯ट होना चािहए। अगर आतंकवाद के िवषय मȂ पूरे देश मȂ एक 

पǄा भी िहलता है या एक िचिड़या भी आवाज करती है तो वह सारी सूचना उस कÇÃयटूर मȂ जानी चािहए और 

मुझे िवÌवास है िक हमारे जो आईटी के ĤेÂस हȅ, वे उसका evaluation बहुत जÊदी और बहुत िटकाऊ तरीके 

से कर सकते हȅ। इस काम के िलए रोड पर या जंगलȗ मȂ भागना जǘरी नहȒ है। आतंकवाद हल होता है और 

इस Ģकार की सूचना से, profiling से, Finger Print से हल से ¶यादा prevent होता है िजसके िलए सȂĘल 

कÇÃयटूर होना आवÌयक है। इसिलए, आतंकवाद की इस पूरी लड़ाई का केÂğीकरण करना जǘरी है न िक 

िवकेÂğीकरण।  

 Thirdly, I come to the federal agency that we were talking about. Well, it is interesting that I 

sit on the bench with my esteemed bench-mates. The Chairman of the Committee on Law, 

Justice and Company Affairs is here. I am a member of that Committee. We had given the 24th 

report on 11th March, 2008. Perhaps, the federal agency need not take much time. We need not 

be self-doubting about the jurisdiction issues or lack of constitutionality. There is a clear answer 

to my friend Shri Maitreyan's point about the federal structure being violated. The CBI exists. We 

need to understand the constitutional scheme. There is a specific entry under List 1 in the Union 

List which reads, "Central intelligence and investigation". We used that to create a Central 

Bureau of Investigation alone, and we created separate intelligence agencies. That agency 

should be one, just like the FBI. Ninety per cent of what you want in a federal agency can be 

made under that 'entry - 1'. Combine the investigation and the intelligence functions, under 

different divisions, in one common statute. Of course, we will have to amend and expand the 

statute. We have, as you know, the CBI under the Delhi Special Police Establishment Act.  We 
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only need to amend the Act. No constitutional amendment is required. There will be no assault 

on federalism. If you have any doubt beyond entry-8, list, which, as I said, reads as 'Central 

intelligence and investigation'. And, there can be no direct nexus closer to terrorism than Central 

intelligence and investigation. And, if you have any further doubt, you have the first three entries 

in the Concurrent List. The first entry is 'criminal law'; the second entry is 'criminal procedure'; 

and the third entry is 'preventive detention'. The entry is not just these words. The 'criminal law' 

entry has a long list of items. Well, certainly, if you are not applying the criminal law in dealing 

with 'aatankwad', what are you doing? So, I think this is, perhaps, too much of self-doubt 

about lack of jurisdiction. In any case, if this House decides, or, rather this Parliament decides, 

to do so. I doubt very much if any public opinion in this country or, indeed, any judicial opinion in 

this country will ever think of striking down, in the war on terror, an enhanced, comprehensive, 

fully-equipped model of the CBI on the lines of the FBI. The CBI will not be the same CBI that 

you and I know. It will be only in name; it will be an enhanced Central anti-terror federal agency. 

And, I see no problem in that. Of course, you need to amend the Act comprehensively to give 

the CBI all those powers required, or, indeed, today available in our fragmented intelligence 

agencies. 

 Madam, Vice-Chairman, the fourth aspect is the aspect that should never be under-

estimated. And, I say it with utmost deference because the hon. Foreign Minister has already 

spoken earlier. He is the best person to deal with it. We are not privy to some of his information. 

I say this not on behalf of the Government, but I say this as a Member of this House. One cannot 

underestimate the vital importance of international opprobrium, of international chastisement. In 

a nutshell, we have to either shake Pakistan into action or render it an international outcast. We 

can do it by a global blitzkrieg, a global blitzkrieg that takes the evidence to the extent we want 

to disclose it to each State capital, which talks to each State capital in the world, not in India, 

but abroad, which draws all the nations together in this world on terror. And, that international 

climate of opprobrium, I am certain, will either shake Pakistan into concrete action and not mere 

will of the wise promises or it will render Pakistan into an international outcast, a pariah, which 

Pakistan can't afford to be. Well, this Government has already taken very prompt action in the 

United Nations, but, certainly, it is entirely possible, and it is for the hon. Prime Minister and the 

hon. Foreign Minister to consider even further special sessions of the General Assembly, where a 

multiparty delegation can and should go to carry this Indian crusade against terror against 

whichever country. I am not restricting my remarks only to our neighbour in the West, it can be 

any other neighbour, anywhere else across the board globally because only then will the people 

realise that they are all stakeholders in the global war on terror. 

 Madam, I come to fifth aspect. I hate to quote myself but by a pure coincidence I happened 

to have written an article that was published today in a leading newspaper. And, in that, the 
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thought I have tried to convey is that we react to the front face of terror, the front end of terror. 

Whenever there is a terror incident, of course, we are mostly reactive. We react to the incident. 

We deal with it, but, perhaps, we don’t have that degree of long-term planning. But, after 

reacting, the reaction is also to the front face or the front-end of the terror. There is in this terror 

body, a middle end and a back end. The middle-end are the organizers; the persons who do the 

broad organisation. The back-end are the controllers; those who control the puppets; perhaps, 

the funders. Well, all three have to be looked at and all three have to be attacked. And, unless 

you attack the back end; at the base, you can't deal with the middle end and the front end. 

 The hon. Foreign Minister has made it very clear that the Government of Pakistan has been 

given a very clear indication of what we have and what we want from them. It is very good if 

Pakistan acts responsibly. And, the Foreign Minister is absolutely right in saying that, after all, 

we are a peace loving country and we shall give them an extra inch and an extra yard than 

necessary. But, ultimately, what happens if Pakistan, — as it has done in the last 5,7 or 10 

years, — does not handover any of these rogue elements; what it, euphemistically, calls  

non-state actors. Well, I do believe, — and, certainly, again, this is for the Government of India 

to consider, I am only voicing my personal opinion, — that, ultimately, international relations and 

political relations have to be based on some degree of Machiavelli and on some degree of 

Chanakya. There are enough precedents, there are enough practices globally, in other countries 

with much less provocation where the futility of seeking extradition of such elements is given up 

and there are several ways known to international relations and practices to neutralise effectively 

such elements. That is something which may not come to a stage because today we hope and 

trust that Pakistan will honour its commitments. But, certainly, no option can or should be 

excluded except the war option because war is not an option. The talk about sending missiles 

from here and landing on Pakistani territory is not an option. War is not an option. If 200 or 300 

deaths are terrible in Mumbai, hundreds of more deaths will be worse still. But, then, as I said, 

there is enough in international practices and protocols to deal with this situation without either 

war or without an indirect war by sending missiles there. There are several other ways and 

means, and, I think, we don't need anybody except the Government of India, which is well 

aware of that. 

 We all say, friends, that in the USA, there has been no major incident after  

9/11. It is an important question to ask. And, let me deal with some of the reasons why there is 

none. But, while I deal with that, I also deal with the aspect as to what USA has not done, not 

only what it has done. The U.S.A has had no major incident, but look at their planning. Even as 

we speak in December, 2008, there was a report in the Press a few days ago that without 
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 any immediate provocation, or without any context or any actual incident, USA is deputing 

20,000 troops — that is a large number for that country — in different locations in their country 

to act as a three perimeter or a three-fold barrier against terror. They will be deploying them for 

instantaneous and emergent reaction for the entire gamut of possible chemical, biological, 

radiological, nuclear, or high-yield explosive terrorist attack. These troops will work with the 

State guards in other perimeters. They are based on the concept of a three rapid reaction forces 

in three perimeters. The first of which, called an active duty combat, has already stationed 5000 

troops. The totality is supposed to be completed by 2011. But the point is, this is the planning 

without any immediate provocation. You don't have to plan in the face of provocation. You have 

to implement quietly. But see further, there is a very interesting document. There are many, but 

the most interesting one is this single document on 'A National Strategy for Combating 

Terrorism' published by the USA in 2006. There are two earlier ones on national security, but this 

is a specific document; a single document on "A National Strategy for Combating Terrorism." It 

has an overview and I am not going into the details because of paucity of time. It has the 

parameters for successes. It has the challenges. It has the strategic vision for the war on terror. 

It has a long-term approach and a short-term approach in specific parts. Part of that document 

is reflected in the national strategy for homeland security, which was unveiled subsequently on 

9th of October last year. And, ultimately, the home land security, you can call it the CBI in our 

country, the FBI, whatever you want to call it; a federal agency — has been handed over to a 

Four-Star General in that country. It has been handed over by passing uniform Acts, with very 

interesting names, the US Patriot Act, the Intelligence Reforms Act and the Protect America Act 

of 2007. So, there is a comprehensive seamless web of a framework to deal with it, and all by 

way of advance planning. Now, the same panacea is there; need not apply to us. But the point 

is not that. The nitty-gritty is not important. The point is, a broad framework is available and you 

have to adapt and use that effectively in this country. One of the earlier Speakers mentioned that 

much-used word POTA. I think it is very important to carry this debate to transcend the POTA or 

the non-POTA issues. This is a debate much larger than merely Pota versus non-POTA. But I do 

want to say that there can be no dogmatic approach about individual constructive amendments 

if anybody makes them. You don’t have to give it a tag. When you say POTA, all the 10 

amendments of POTA which are considered draconian get inbuilt into your psyche. But, 

certainly, if somebody is there who suggests this particular amendment is good, it can be 

examined on its own merits. The Government of India has never said that it is dogmatic, about 

not even looking at it. But let me just disabuse you of some of the misconceptions popularly held 

as if POTA is a magic wand which we will wave and terrorism will end. Of course, there is the 

obvious answer which is given earlier that you had POTA and you had Akshardham, attack on 
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Parliament and you had the incident of Raghunath mandir, and so on and so forth. But kindly 

remember these few things which are frequently forgotten. Number one: immediately after 9/11, 

the United States passed a very important Act called Patriot Act, which all of us say should be 

our POTA. But you know that all the special laws of USA post 9/11 are creating special laws only 

for aliens and non-US citizens. The normal criminal law of USA was not changed for the US 

citizens. The normal law of arrest and detention was not changed. Draconian part of US law after 

9/11 was only regarding aliens and that is the Patriot Act. Huge additional powers; however, qua 

domestic citizens of USA were given in respect of two or three areas. What were they? They 

were Intelligence, interception and surveillance. Quite frankly, the real tool and weapon to deal 

with terrorism is intelligence, interception and surveillance. And that part was enhanced 

considerably against even the US citizens. But the rest of the law was changed only for aliens. 

And, what did we do here? Here, if you look at the Unlawful Act mentioned by my friend, Shri 

Arun Shourie, the Unlawful Act which was amended in 2004, is 70 per cent of POTA. I repeat 70 

per cent of POTA with enhanced efficacy has been transplanted there. It is not as if we don't 

have a large part of POTA. The part of POTA which we have transplanted has very significant 

provisions. (a) The most comprehensive definition of terrorism is found in the Unlawful Act. I 

have not seen that comprehensive definition in the US law or any other law. It covers every 

aspect of terrorism by what is the Terrorist Act, funding of terrorism, enhanced punishment: lot 

of provisions, harbouring of terrorists, being a member of a terrorist organisation, holding the 

proceeds of terrorism, threatening witnesses, forfeiture of entire proceeds, movable or 

immovable in relation to terrorism, terrorist organisations can be notified or denotified, support to 

a terrorist organisation — the Vaiko provision, and raising funds for a terrorist organisation. All 

these are already there. Most of these are the ones which prevent terrorist acts. Now, what is 

not found, about which so-much of halla is made. The principal provisions which are not found, 

which have been taken away are in three or four areas. One was a provision in TADA which said 

that a policeman can be ... (Time-bell rings.), Madam, I thought that I had one hour and 
nineteen minutes but I will take only 40 minutes. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): But there are other Speakers 
also. 

 DR. ABHISHEK MANU SINGHVI: I will take only 40 minutes. This was what I was told by the 
Chair. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You have consumed  
40 minutes. 

 DR. ABHISHEK MANU SINGHVI: Very well. I will try to be as brief as possible. The areas 

taken away from POTA....... related to a 180 days detention period by which you could simply 

keep a person in arrest without bringing him on a chargesheet. Now, it was found that 98 per 
cent cases, during the 7-8 year rule of TADA,  never went to trial  but the  provision  was that you 
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can pick up somebody, keep him for 180 days and not file a chargesheet. Since the trial started 

only in two per cent cases, it was a clear case of a possibility of abuse. So, what is so wrong in 

keeping the normal 90 days? You have 90 days to file a chargesheet. In exceptional cases, the 

court will always give you extra time. The other provision is Section 32, i.e., confessions, which 

was talked about. I would be shocked to find if you had a general rule in India that confessions to 

a Police Officer is admissible. The USA doesn't have it. After 9/11, they would turn over in their 

grave if they were told 'you can have a Police Officer's confession which is 99 per cent extracted 

or can be extracted if you gave that blanket power.' Today you have a power that you can 

record a confession before a Magistrate on video. That is fully admissible. You can do it for 

terrorists. On bail, the provision in POTA was that the Judge shall not grant bail unless he is 

convinced that the person is innocent. How can a Judge at the interim stage when only an FIR or 

a chargesheet is filed give a finding that the man is innocent? This is a draconian provision. Well, 

we can certainly consider a more stringent bail provision but why should you have a POTA 

provision for bail? And, I ask you an actual fact; ask yourselves this question. How many times 

has a court released a dangerous terrorist on bail under the normal law? You don't want the 

normal law for bail. Kindly consider it. Give me a single instance of a serious terrorist being 

released by any court in India on the normal law. Courts are very careful; courts don't do it. So, 

these are exaggerated political whipping sticks. These are political sticks to beat us with. They 

don't necessarily improve the war on terror. I will take a few minutes more, Madam.  

 I have a few suggestions for amendment of the law. I am not saying that you should not 

amend the law. I would suggest, subject to the Government's consideration, that yes we might 

consider having fast track courts for dealing with terrorist offences. You don't have to have 

special courts; they are part of the normal courts. But today you have in India 1500 fast track 

courts, which, in fact, were started by the NDA Government on civil and criminal matters. You 

can create a fast track court for terrorist offences because the basic object is to get a primary 

acquittal or a primary conviction within three months, or, let us say, worst comes to worst, 

within six months. So, a primary result is a deterrent either way, and that can be done by a fast 

track court.  

 The second is, you can consider a demarcation of rights about Indian citizens versus non-

citizens. Now, this is a tricky issue because in our Constitution in India, our provisions apply to 

non-citizens as well in Article 21 and Article 14 which are 'Right to Life' unlike USA which can 

discriminate between non-citizens and citizens. That is why you have in USA the Guantanamo 

Bay issues. But in India we may have a problem. But we can consider that. We can consider 

even a more stringent provision of bail. Bail can be enhanced slightly, not the POTA provision, 

but a reasonable  provision which marries safeguard  with human rights  and yet does not 
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compromise the war on terror. This would be a constructive collaboration of all sections of this 

House rather than a political whipping stick to try to beat persons with. And, yes we could 

consider reinstating the provision (which we had in TADA) that when necessary, subject to a 

court order, you can shift the trial to the prison. That was a provision which was dropped 

subsequently; but in extreme cases, a court can give a ruling that you can have a trial in prison.  

 Madam, you have been very kind. You gave me time. I only want to say that we have truly 

many miles to go before we sleep. We have those miles to cover. If we have the will and the 

unity, I have no doubt that we will cover those miles. I do believe that it is all a question of 

attitude. As somebody rightly said, attitude and not aptitude determines altitude, namely, how 

high you soar. India has to be ready to try and fail so long as India is never accused of having 

failed to try. Since ‘शेरो-शायरी’ is the flavour of the moment, may I, with your permission, 

Madam, end by saying that in the ultimate analysis, India is larger than all of us. India is certainly 

much, much larger than all the terrorists of the world put together. As Jigar Moradabadi said, 

  "हमको िमटा सके, यह ज़माने मȂ दम नहȒ, 

  हमसे ज़माना खुद है, ज़माने से हम नहȒ।" 

 SHRI MANOHAR JOSHI (Maharashtra): Madam Vice-Chairman, thank you very much for 

giving me an opportunity to put forth my views.  

 I have personally witnessed three attacks on Mumbai at different times, during different 

years, and, therefore, I was very anxiously waiting for an opportunity to speak. I remember, in 

1992-93, there were bomb blasts in Mumbai. I was present in the area where the blasts took 

place. There were 23 bomb blasts in all and about 1500 people were killed at that time. I also 

remember that there were riots between Hindus and Muslims thereafter. This was the first such 

experience for the city of Mumbai. Thereafter again, on 11th July, 2006, bomb blasts took place 

in a Borivilli train. It occurred near my office at Dadar and I had visited two places, Mahim and 

Martunda. About 174 people died in those blasts. The third one, and one of the severest 

attacks, was the one which we are discussing today in the House. The debate in the House in 

general was not political and everybody thought about the country. I thank the hon. Members of 

the House for that. They understand their responsibility and spoke with responsibility in the 

House. On this attack of 26th November, 2008 and the next two days, 183 people were killed 

and more than 400 people injured. Fifteen police officers sacrificed their lives. It is said that this 

was the world's biggest terror attack of its kind. Some people also call it a war. In a way, this is a 

small war which we have won but at a very high price. I also witnessed the attack on Parliament 

on 13th December, 2001. I was Cabinet Minister then, sitting in my room, and I know how it took 

place. But, because of the tight security in Parliament, we were all saved. 
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6.00 P.M. 

 I shall now briefly mention the sequence of events that occurred on 26th November, 2008 in 
Mumbai. On Wednesday, the 26th November, around 10 p.m., terrorists entered the Taj and 
before that, they also attacked the Chhatrapati Shivaji Terminus. At 2.30, MARCOS stormed the 
new and old buildings of Taj. At 3.00 a.m., there was a fire on the top floor near the Central 
Dome. On the morning next day, at 9.30 a.m., the NSG took control of Taj Hotel and on Friday, 
terrorists launched a hand grenade attack. On Saturday, the 29th November, firing resumed at 
3.04 a.m. Operation Cyclone reached its final stage at 8 am in the morning. In this attack, three 
top officers, Anti-Terror Squad Chief, Shri Hemant Karkare, Additional Commissioner of Police, 
Shri Ashok Kamte, and Anti-Extortion Cell Chief, Vijay Salaskar, died as martyrs. They were 
fighting against the terrorists. The CST Police Station Inspector, Shri Shashank Shinde was also 
killed. I salute all those brave officers and policemen who laid down their lives for the country. 
Madam, the whole thing started with a restaurant, Leopold Cafe, which is not a very big 
restaurant. But, in this restaurant, since there were foreigners inside, it was the first place to be 
attacked. Thereafter, the CST railway station was attacked, where 55 people were killed. GT 
Hospital, Cama hospital and Metro Cinema were the other targets where bullets were shot. At 
the same time, the second group of terrorists entered the Taj, and the third group invaded Hotel 
Oberoi. Madam, the terrorist let reign of terror by firing everywhere, throwing grenades, setting 
hotel Taj afire and holding people hostages. This is not the whole thing which is surprising. But, 
it must be accepted that terrorists had studied the entire area. In 1993, important structures of 
the commercial capital of India - Stock Exchange, Air India, Passport Office, Shiv Sena Bhawan 
- were attacked. This time, five-star hotels and also main railway station were the targets. I am 
mentioning these different areas because terrorists had a definite plan for them to execute and 
that was creating unrest everywhere in the Mumbai city. The next day, the commandoes 
descended from helicopters on Nariman House and they saved it. Major Unnikrishnan, 
Commando Gajendra Singh and one more commando died while fighting against the terrorists. 
(Time-bell rings) 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You have only three more 
minutes. 

 SHRI MANOHAR JOSHI: I come from Mumbai and I have seen everything. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): I do understand, but there 
are twelve speakers. Please, make your points. 

 SHRI MANOHAR JOSHI: We have allotted eight hours for this discussion. We have 
approved this in the Business Advisory Committee meeting. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): It is allotted according to  
the strength of the Party. Please, go ahead. I am just reminding you that time is extremely 
limited. 
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 SHRI MANOHAR JOSHI: Mostly, these things have been given by the media. I just wanted 

the entire House to know what it is. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): I just wanted to say that there 

are twelve speakers from this group and the time allotted is one hour and thirty minutes. 

 SHRI MANOHAR JOSHI: I will try to conclude as early as possible. The number of terrorists 

was ten. Out of them, nine were shot dead, while one was captured alive. His name is Amir 

Kasab. Madam, this is a matter where we must be proud of our policemen and commandoes on 

the one side, while, on the other side, it is really surprising that with so much staff at our disposal 

and the number of terrorists being very small, how it took such a long time to overpower them. 

The terrorists had come on a suicide mission without caring for their lives. This was a sort of 

Jehad for them, and, therefore, fighting nine terrorists took three days for our Forces. There are 

mistakes on the part of the State Government as well as the Central Government, which we 

must try to know. I will only mention these mistakes since there is shortage of time. On the part 

of the Central Government, it was complete failure of intelligence agencies- RAW, IB, CBI. All 

agencies failed. Then, there is no law to combat terrorism. It has been mentioned a number of 

times in both the Houses that the Government is coming forward with a new law. But, it has 

taken a long time. As a result, we have not passed any law for combating terrorism yet, nor has 

the Government brought it before the House. Thirdly, the NSG works only in Delhi. It should also 

work in big cities like Mumbai. The fourth point is that it took about eight precious hours for NSG 

to come to Mumbai from Delhi. 

 Madam, Vice-Chairman, the State Government had also made a number of mistakes. I am 

not going to mention all of them. The Chief Minister of the State of Maharashtra said, "the 

people of Mumbai should remain in their houses, and, they should not come out on the streets 

and the business should be stopped." This is really surprising, and, a number of people 

objected to it also. The Deputy Chief Minister said, "in such big cities, such small incidents 

sometimes do take place." This shows the manner in which the Government had taken up the 

issue. Therefore, it should be strongly objected and they should be informed about it.  

 Madam, since the Chief Minister of the State, the Deputy Chief Minister of the State and the 

Union Home Minister have resigned, I would not like to comment any further. It seems, there 

was no sufficient vigilance on the seacoast. In the Governors' Conference, the Prime Minister 

himself has admitted that the intelligence network has failed to eradicate and prevent terrorist 

attacks. I do not think that it requires any further comments because this is what the Prime 

Minister himself said about the insufficient intelligence network. Madam, countries like America, 

Russia, China, and, Israel, in particular, have combated terrorism with such force that there 

have been no further attacks on them. Only after one attack, such measures were adopted that 

further attacks have not been carried out. 
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 According to me, our Government should take a lesson from this and take such measures 

that further attacks do not take place. Only holding meetings, giving condolences, passing 

Resolutions in the Parliament are not enough. The Minister of State for Home Affairs is present 

here. This is my special request to him also. The Government should take such measures that 

the terrorists do not dare further to attack this country again. Unfortunately, there is no fear in 

the minds of terrorists — a number of speakers before me also mentioned this point - - and, 

that the terrorists think that any part of the country can be attacked, and, further attacks can be 

carried out. My desire and request to the Government would be that if you really want to stop 

terrorism, the best way is to attack the training camps of the terrorists in Pakistan. If you can do 

that, I am sure that further attacks will not take place. 

 The South Asian Chief of the American Intelligence and Detection Agency, Walter Anderson 

said, "terrorist attack is proof enough of the miserable failure of the intelligence and security 

forces". We are all one on the issue. At this hour of the day, we all must be united. But, at the 

same time, I expect the Government's view along with action, not by words only. (Time-bell 

rings.) The country has listened to enough words, and, therefore, it is necessary that the 

Government takes strict action.  

 For want of time, I would like to give only one illustration. Dr. P.S. Pasricha, the Director-

General of the Police, Maharashtra, wrote a letter to the Police Commissioner, Mumbai on 

18/07/2006. I have got a xerox copy of the letter. In this letter, he had given a clear-cut idea to 

the Police Commissioner that a LeT-type module attack may take place on any of the following 

targets in the near future, and, the targets included hotels like Taj also. I have got the actual 

message which was sent by him to the Police Commissioner, but, unfortunately, the Police 

Commissioner did not take proper steps, and, therefore, we had to face all this.  

 And, therefore, the Mumbaikars are questioning the Government. The Chief Minister said, 

there were twenty terrorists. The first question is: what is the exact number of terrorists? 

Unfortunately, not even once, during those three days, the Government or any of their 

representatives came on television and told what the exact position was. It was absolutely 

necessary that the Government should have made their stand clear from time to time. Therefore, 

lots of rumours spread in the Mumbai city. The second question the Mumbaikars would like to 

ask is — the control room of the terrorists was in Taj and Oberoi — when did they make 

bookings for this, a week before the attack or a month before. Mr. Arun Shourie made it clear 

that the terrorists had maps with them. They had knowledge of every room of the hotel. But, 

unfortunately, the police had no knowledge of this. Therefore, this was not organised properly. 

Another question which the Mumbaikars are making today is ... 
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 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Joshiji, you are requested to 

conclude now. 

 SHRI MANOHAR JOSHI: The Mumbaikars are asking the question, they knew every thing in 

Nariman House, in Oberoi and also in hotel Taj. But steps were not taken. Why? Another thing 

which I would like to bring to the notice of the Government is that they must today say why Afzal 

is not being hanged. The Supreme Court has given clear-cut verdict that if we are so soft, other 

terrorists will not care for this Government. Therefore, it is entirely the responsibility of the 

Government and the Government should be held responsible and necessary action needs to be 

taken against the Government. Only resigning and taking moral responsibility is not enough in 

this case. The Government should be brave enough and must act fast and destroy the camps 

which are being found in Pakistan instead of giving long speeches and passing Resolutions. That 

is the only way. Thank you, Madam. 

 SHRI Y.P. TRIVEDI (Maharashtra): Madam Vice-Chairman and friends, I had left hotel Taj 

only an hour before the massacre took place. Had I stayed there a little longer, I would have not 

been here. But, in the entire episode, both in Taj as well as in Oberoi, I lost about 14 of my very 

close friends in that massacre. According to me, this was not just a terrorist operation; this was 

something like commando operation, straightaway taken from one of the Hollywood scripts. It 

was unbelievable, the precision, the preparation, the type of understanding which they had 

among themselves was so unique. So much has been stated and people have made passionate 

speeches. I agree with a part of it. I also want to disagree with a few of them. About the lapses 

which were there have been enumerated at great length. One of the things which was not 

mentioned is, when the commando force came to the airport, they had to be transported to the 

city by the BST bus. There was not even proper vehicle arrangement to bring them from the 

airport to the city. But, I am not going into that. Brave officers like Salaskar, Kamte and Karkare 

lost their lives. At the same time, so many constables also lost their lives. I am coming to the 

main part which, according to me, is of some importance. We are all happy at the UN Resolution 

that Lashkar-e-Toiba and the Jamaat are considered as terrorist organisations. But, I personally 

believe that we should not get elated over such incidents because Urdu is a language where 

there are so many synonyms. One need not go into the thesaurus of Urdu literature in order to 

find out equivalent names. There may be other names. It is not the name which is important. It is 

the people who did it, the elements who are responsible for the purpose of this terror must be 

punished. Instead of saying that the LeT is banned or it is considered as a terrorist organisation, 

what the United Nations Security Council should have done is that it should have compelled 

Pakistan to open 1,000 schools of modern education in that area, so that the people therein 

would have learned that there is something beyond Islam. Every time one terrorist was in a 

quandary and was hesitating to act — there was a recorded conversation in which one of the 
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terrorists said that the other person was getting scary — immediately some verses from the 

Koran were read out to him. These are the people whose minds are confined only to the 

teachings of Islam. They don't know that there is world beyond Islam. Islam is important, but 

there is world beyond Islam. I believe that there are two ways of tackling this menace. When 

there is a disease, either you find out how the disease is originated and try to strike there, or, 

allow the disease to come and then try to fight the disease. We have discussed how to fight the 

disease at great length, or when the terror strikes, what we should do. But where the terror is 

originated, how it is to be tackled, we have not applied our mind to that. It is educating those 

people and provide them enough for their livelihood, so that they may be able to think like an 

ordinary citizen. 

 We must appreciate one thing that in 1947 when the country was bifurcated, we in India 

accepted the position of partition and accepted Pakistan as well. But the elements in Pakistan 

would not accept the existence of India. Because the fact is that if Hindus and Muslims can live 

together harmoniously and build a secular, democratic, and progressive state, it might 

tantamount to negation of Pakistan. Where was the need of Pakistan if Hindus and Muslims 

could live together and build a united country, so progressive, so secular, and so democratic? 

These are the elements we have to tackle. It is not the Pakistan Government, but the elements, 

which are important, and these elements can be tackled only in a systematic way. Now it has 

been stated by my friend, Mr. Arun Shourie, that we should think in terms of creating problems 

in Baluchistan or in the North West Frontier Province. I strongly disagree with that proposition. 

As a responsible nation, we should not do it. If the divisive forces within Pakistan want to do it, 

let them do it. But we, as a responsible nation, should adhere to certain principles. We cannot 

think in terms of getting inside their Government and doing something which should not be done 

by a civilised nation under the United Nations regulations.  

 One thing, which I want to emphasise here, is that so much has been stated about the 

steps which should be taken in order to see that terrorism is mitigated and it does not happen 

again and again. One of the things which was suggested was police reforms. My friend, Julius 

Ribeiro, was telling me, time and again, that police reforms had been on the anvil for such a long 

time, but the Government was not taking up cudgels in order to implement them. One of the 

main things is the transfer of the police officials. This is something which is the prerogative of the 

Home Minister. If this is taken away, even then the Police Department will be able to act in a 

more independent manner. This is what is of absolute necessity, according to me. 

 The second thing is that in the entire episode, what has been found out is that there was 

lethargy, there was complacency, and there was a lot of corruption. These are the things which 

have to be eliminated at all costs. 
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 A mention was made about the fast track court. What I am trying to point out is that it is not 

merely the fast track court, which will solve the problem. The problem is of procedure. The 

procedure is coming in the way of our judicial process. What is required is the total reformation 

of the judicial process. Trial of 1993 blasts went on for more than ten years. There was only one 

Judge who was hearing from dayto- day. In spite of that, it took ten years because they are 

involved in too much procedure. (Time-bell). I think, we should go to the substantive law and 

see that procedures, even though they are important, should hamper the proper implementation 

of the judicial system. I have many more things to say, but, I will abide by the Chair. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Your party has one more 

speaker listed. 

 SHRI Y.P. TRIVEDI: Then, I will conclude. What I am suggesting is this. What you have to 

look at is not merely curing or tackling terrorism or that there should be a unified agency which 

should cover intelligence aspects or that there should be a unified force which should fight the 

terrorists, what is important is that we must look at the origin of terrorism, as to how it has 

originated. And, it has to be stopped at that stage. Those elements, which are responsible, 

somehow, have to be curbed and have to be controlled. Thank you. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Shrimati Shobhana Bhartia. 

Not here. Mr. Raja. 

 SHRI D. RAJA (Tamil Nadu): Thank you, Madam. The House has been debating a very 

challenging and complex issue as to how to fight and combat terrorism and how to defeat 

terrorism. My party joins the entire House and the entire nation to express our firm resolve to 

fight and defeat terrorism. And, it is imperative that the country sends a message which is united 

and which is firm to the outside world that India has the capacity to isolate and fight these 

terrorist forces.  

 Madam, this issue of terrorism should not be seen through communal prism because it is a 

very complex issue. I must recollect that Masood Azhar, leader of Lashkar-e-Toiba was arrested 

by a Muslim officer, S.M. Nasim, in Ghaziabad. But, it so happened that he was released by 

Jaswant Singhji when he was the Foreign Minister. So, it is a complex issue and we should 

address it properly. India is a matured nation. It is a strong nation. Our response must be very 

reasonable. Our response must be very mature and rational one.  

 Madam, I would like to make my party's position very clear with regard to certain steps 

proposed to be taken by the Government. Firstly, with regard to strengthening the legal 

framework to fight the terrorists, I must say, we do not agree to bring back any draconian laws. 

Laws are necessary for pre-emption of the terrorist forces. If that is so, I think, the existing laws 

can be strengthened. If there is any provision which needs to be strengthened, we can examine 
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 it with all genuineness. And, I think, once we see the Bill and how they are going to 

strengthening the laws or the legal framework, then, my party will be able to give its opinion. As 

far as setting up of a national investigation agency — whether you call it national investigation 

agency or federal investigation agency — is concerned, I am of the opinion that it should not 

undermine the present federal character of our polity, federal character of our governance and 

the State Governments will have to be taken into confidence. The State Governments will have 

to be associated in any effort to combat terrorism. We will have to see how this national 

investigation agency is being proposed or being contemplated, then, only we can give our 

considered view. It should not undermine the powers of the States. We are willing to examine. It 

is a new situation. It is a very complex situation.  

 We need to fight the pan Indian crimes such as terrorism, and that issue can be examined. 

But, in no way, it should undermine the federal character of our polity. There, I think, the 

Government will have to be very cautious and will have to be very reasonable. Unless we see the 

exact Bill or the framework of this National Investigation Agency, we will reserve our view. But we 

are willing to examine such a thing to set up the National Investigation Agency. 

 Then, Madam, the U.N. Security Council, today, we have heard, has banned the activities 

or has issued sanctions against a certain terrorist outfit. But we hope that the Pakistan 

Government will take it seriously and we expect the Pakistan Government to act upon as a 

follow-up. In this regard, Madam, I would like to bring it to the notice of the House that there are 

reports that during and after the terrorist attacks in Mumbai, the foreign forces like FBI, Israel 

Commandos and Mosad were given access to Indian intelligence. In fact, the Israeli Defence 

Minister, Mr. Barak, criticised the so-called delay in trying to free the Israeli hostages in Nariman 

House. It is true that several foreign citizens were killed in Mumbai, and it is necessary to share 

the concerns and intelligence inputs with these people, but, at the same time, I think, there must 

be a caution administered by the Government. The US and Israel intelligence agencies have a 

very long infamous, notorious record of interfering in the internal affairs of other countries, even 

in case of Pakistan, Afghanistan and Lebanon, in the recent past. There, I think, the 

Government should have given the warning. That, anyway, we, the CPI and the Left, have been 

fighting against or opposing the strategic alliance with the United States of America. It is 

extremely dangerous to permit foreign agencies like the FBI or Mosad to intervene in Indian 

affairs. This is an attack; what we witnessed in Mumbai or in other parts of the country is an 

attack on India's sovereignty, and India's intelligence and security forces, with some 

reorganisation and with adequate modernisation, are fully capable of defeating the terrorists and 

defending India's sovereignty and people. But what is happening after every attack? After every 

terrorist act, we come to know that there is a failure of intelligence agencies. I do not know the 

reasons. Now, it is time that we try to coordinate the various intelligence agencies and their 

work, and improve their capacity. And, here, I would like to underline the need for modernizing 
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the policing because policing is an important element in our entire mechanism of internal 

security. The police force needs to be properly equipped, modernised and trained. And, there,  

I think, it is time that the police reforms are taken up with all seriousness, and not delayed 

further. 

 Now, there are talks about protecting the coastal lines, the coastal guards and the coastal 

police stations. I understand that the money allotted to almost 75 coastal police stations is so 

inadequate that even the coastal guards, I think, cannot guard our coasts. In fact, the 

fishermen—I think, Mr. Sharad Yadav has also made this point—must be taken into confidence 

and, I think, our intelligence is obsessed with the Tamil Nadu Coastline. They are trying to harass 

the fishermen of Tamil Nadu under various names. 

 But what about other coasts in the country? Here I would like to mention the recent 

proposal on the Coastal Zone Management Notification. I don't think that there is any wide 

opposition to that Notification. Why is the Government spending its energy and time to consider 

that Notification? 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Mr. Raja, you have to 

conclude now. 

 SHRI D. RAJA: I am concluding, Madam. Now the point here is, I think, that the fishermen 

are the most dependable intelligence source on the coasts. They are the people who love the 

sea, who love the coasts. Their livelihood is attached with the coasts. But we don't take care of 

the fishermen and we depend on some Coast Guards who are not being oriented or motivated to 

safeguard our coasts, take note of the concerns and take interest in how foreign forces operate. 

That is where, I think, we need to strengthen our intelligence agencies in a comprehensive 

manner and even the National Security Guards (NSG). Why doesn't the Union Government 

deploy them in various States? At least, you try, to begin with, to have some zonal centres of 

NSG so that if anything happens, they can rush immediately without any delay and take care of 

the situation. So, there is a need to improve our intelligence agencies; there is a need to 

modernise our policing; there is a need to really equip the Coast Guards and the Coastal Marine 

Police Stations, and to take the fishermen into confidence. There should not be any conflict 

between our own people like fishermen.  

 So, I think, Madam, this country, India as a nation, should stand united in the fight against 

terrorism. Terror does not have any religion; terror does not have any caste. It is not time to 

discuss how India can emerge as a nation in the true sociological and psychological sense. As 

long as castes are there, as Mr. Sharad Yadav was telling us, it is a separate issue and we can 

debate. But now in the fight against terror we all should unite together, we all should stand 

together and we should see to it that  the terrorists take note that India can't be cowed down like 

this.  
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 Finally, I end my intervention, Madam, quoting two great people. It was Subramanya 

Bharathi who said, "India is a good nation in the world and India is an ancient land. We are all 

sons and daughters of this country. If we can't defend the sovereignty of this country, there is no 

meaning in our life". That is what he meant when he said, "Parukkulle Nalla Nadu Bharata 

Nadu". In other words, the other person said, "सारे जहा ँसे अ´छा िहÂदोÎता ंहमारा". It was said by 

a Muslim poet. That is why terror doesn’t have any religion and terrorists can belong to this 

religion or that religion. But here we are fighting against the terrorists operating from outside. 

There is clinching evidence and Pakistan is expected to act. This House, the Parliament and our 

nation should convey this message. It is time that Pakistan also understood it because it also 

claims that it is a victim of terrorism. If it is so, there is a need that we will have to fight terrorism 

collectively. I don't agree with war-mongering in this complicated situation. I have asked Mr. 

Arun Shourie: What is the meaning of "war cry"? Is it a war cry against terrorism? Or, is it a war 

cry against Pakistan? What do you mean? Does it mean two eyes for an eye or two teeth or the 

entire jaw for a tooth? I don't understand it. I asked him: What is the meaning of this "war cry"? 

I don't think that it is time to fall prey to war-mongering. If at all any military action is 

contemplated by the Union Government, I think, it will be a military misadventure. It is not the 

way of tackling the terrorist issue. (Time-bell rings) This is what, on behalf of the CPI, I want to 

say. Thank you. 

 Ǜी राजीव शुƛ (महाराÍĘ): उपसभाÁय© महोदया, अपनी बात शुǗ करने से पहले, सबसे पहले मȅ यह 
बात बड़े दुख और िशǈत से कहना चाहता हंू िक इतनी बड़ी आतंकवादी घटना के िलए सदन िकतना गंभीर 
है, यह सदन मȂ आज की दोनȗ तरफ की उपȎÎथित से नज़र आता है। ऐसा लग रहा है जैसे महंगाई पर जो 
बहस होती है और आिखर मȂ कोरम पूरा करना मुȎÌकल हो जाता है, कमोबेश वही हाल इस समय सदन का 
लग रहा है।  

 उपसभाÁय© महोदया, सबसे पहले तो मȅ उन शहीदȗ और innocent लोगȗ को Ǜǉाजंिल अȌपत करना 
चाहता हंू, िजनकी जान मुÇबई और असम की बम-िवÎफोट की घटनाओ ंमȂ गई है।  

 महोदया, मुझे एक-एक िदन मȂ पाचं-पाचं सौ SMS आते हȅ और ये सब SMS कहा ं से आते हȅ, पता  
नहȒ है, पूरे देश से - attack Pakistan, attack Pakistan, attack Pakistan. कहते हȅ िक कुछ ĐुÃस ने, जो 
aware citizens के citizens forum हȅ, उÂहȗने तमाम politicians के नÇबर उनको िदए हȅ और वे कहते हȅ िक 
इनको SMS करके pressurise करो िक ये पािकÎतान पर अटैक करȂ। इस तरह के लगातार SMS आ रहे हȅ। 
इससे कंĘी के माहौल को समझा जा सकता है िक इस घटनाĎम के बारे मȂ देश मȂ लोगȗ मȂ िकस िकÎम का 
आवेश है, िकस िकÎम का गुÎसा है। मेरे पास इस तरह के बहुत से SMS आ रहे हȅ और इन SMS को िडलीट 
करते-करते मȅ तंग आ गया हंू। अगर एक-एक िदन मȂ पाचं-पाचं सौ SMS आए ंतो ¯या हाल हो सकता है, आप 
समझ सकती हȅ। तो देश के इस माहौल को, देश के लोगȗ की भावनाओ ंको हमȂ बहुत गंभीरता से समझना 
होगा। भले ही हम यह कह दȂ िक पेज Ğी वाले िनकल पड़े हȅ या पाउडर िलȎÃÎटक लगाकर मिहलाए ंिनकलकर 
मोमबȎǄया ंजला रही हȅ, मुझे नहȒ लगता िक इससे कोई बात बनने वाली है। बात यह है िक हमȂ जनता का जो 
िरए¯शन है, उसको समझना पड़ेगा और उसी िहसाब से कदम उठाने पड़Ȃगे और मुझे इस बात की बड़ी खुशी 
है िक हमारे िवदेश मंĝी Ǜी Ģणब मुखजȓ के भाषण मȂ वह भावना पूरी तरह से reflect होती है, वह भावना पूरी 
तरह  से उभरकर  आती है। उÂहȗने जो  आज  आĎोश और आवेश िदखाया,  मुझे आज िवप© के भी एक 
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सÇमािनत सदÎय ने बोला िक आज पािकÎतान के िवǗǉ िजस तरह की भाषा का Ǜी Ģणब मुखजȓ ने इÎतेमाल 
िकया है, बहुत िदन बाद िकसी काĐेंस के मंĝी से ऐसी कठोर और कड़ी भाषा सुनने को िमली है और यह बड़ी 
अ´छी बात है। तो Ģणब बाब ूने अपने आप देश की भावनाओ ंको समझकर जो यहा ंपर िवचार Ëयƪ िकए हȅ, 
मुझे लगता है िक भारत सरकार इस मामले मȂ बहुत गंभीर है और कुछ न कुछ कड़े कदम उठाने के िलए 
Ģितबǉ है और वे कदम उठाए जाने के िलए सबसे पहले तो मȅ यहा ंसे यह कहता हंू िक पूरे देश का सरकार 
को समथ«न है। आज अ´छी बात है िक पूरा सदन एक दूसरे पर राजनीितक आरोप-Ģ¾यारोप से बचकर एक 
Îवर से भारतीय होने के नाते अपनी बात कहकर इस आतंकवाद के िवǗǉ लड़ाई छेड़ने की बात कह रहा है 
या इस आतंकवाद के िवǗǉ संघष« करने की बात कह रहा है, इससे बिढ़या बात कोई नहȒ हो सकती है। 

 महोदया, मȅ पािकÎतान काफी आता-जाता रहता हंू और वहा ंके हालात से मȅ बखूबी वािकफ हंू िक वहा ं
¯या चल रहा है, यहा ंशायद बहुत लोगȗ को पता नहȒ है। वहा ंजो मौजूदा हालात हȅ, व ेये हȅ, जो Ģणब बाब ूकी 
बात थी िक वहा ंकी सरकार को हम दोषी नहȒ ठहरा रहे हȅ, अवाम को दोषी नहȒ ठहरा रहे हȅ, वह बात सही 
है। आज वहा ंकी सरकार के हाथ मȂ कुछ है ही नहȒ। हम गलतफहमी मȂ हȅ िक वहा ंकी जो चुनी हुई सरकार है, 
उसके हाथ मȂ कुछ ताकत है। वहा ंपूरी तरह से कƺरपिंथयȗ का राज है और वह बढ़ता चला जा रहा है। ये सारे 
Đुप सरकार की परवाह करते ही नहȒ हȅ। अगर मȅ आपको सही बताऊं तो वजीिरÎतान, Îवात और पेशावर तक 
अल-कायदा और तािलबान का पूरी तरह से Ģभाव बन चुका है और वे इÎलामाबाद मȂ लाल मȎÎजद तक आ 
चुके थे, उस वƪ मुशर«फ साहब ने उनको उखाड़ िदया था, बाद मȂ िफर से अब वे वहा ंपर पहंुचने की ȎÎथित मȂ 
हȅ। अभी एक तािलबान का बयान भी आया है िक जÊदी ही हम पािकÎतान को टेक-ओवर कर लȂगे। इस बात 
को मज़ाक मȂ नहȒ लेना चािहए, ¯योिक अब तािलबान और अलकायदा को यह लगने लगा है िक 
अफगािनÎतान पर कÅज़ा करने से ¯या फायदा। अमरीकी सेनाओ ंसे लड़ना पड़ेगा, नाटो फोȌसस से लड़ना 
पड़ेगा, िमलेगा ¯या? ऐसी उबड़-खाबड़ जमीन जहा ंन खेती होती है न कुछ और उस उबड़-खाबड़ जमीन को 
लेकर हम ¯या करȂगे, इससे बिढ़या है िक हम पािकÎतान पर कÅज़ा करȂ। वहा ंबिढ़या इÂģाÎĘ¯चर है, बिढ़या 
खाने-पीने को है, बिढ़या िचिक¾सा सुिवधाए ंहȅ, बिढ़या टेिलफोन की सुिवधाए ं हȅ, सब चीजȂ हȅ और यहा ं
आतंकवाद से जमकर राज चलेगा, तो पािकÎतान पर ही कÅज़ा ¯यȗ न कर लȂ।  

 तो वहा ंकी सरकार मȂ बैठे हुए लोगȗ को खुद पता नहȒ है िक उनके साथ कब ¯या हो जाए। जो Ęक 
मिैरयेट की तरफ चला गया था, वह कब पाȌलयामȂट मȂ घुस जाता, शायद इसका अंदाज़ा उन लोगȗ को नहȒ 
था। वहा ंतो वे खुद ही डरे और सहमे हुए हȅ तथा वे इस बात का ढȗग कर रहे हȅ िक सभी चीजȂ उनके िनयंĝण 
मȂ हȅ, उनके िनयĝंण मȂ कुछ भी नहȒ है। इसिलए उनको यह बात खुलकर कहनी चािहए िक आप आओ, हमारे 
साथ सहयोग करो। यिद वे हमसे सहयोग नहȒ लेते हȅ, तो दूसरे देशȗ से कहȂ, िजनको वे अपना िमĝ समळाते 
हȅ, उनके साथ वे सहयोग करȂ और इन कƺरपंिथयȗ पर काब ूपाए,ं ¯यȗिक कƺरपंथी उनके वश मȂ नहȒ रह गए 
हȅ। इस तरह वहा ं के ये हालात हȅ और यिद आप वहा ं के टी.वी. चैनलȗ को देखȂ, तो आप देखȂगे िक वहा ं
लगातार िवÎफोट होते हȅ, लोग मरते हȅ और वहा ंअपीलȂ होती हȅ, हम और आप नहȒ बोलते, लेिकन वहा ंवे 
लोग खुलकर इसे Islamic terrorism बोलते हȅ। मȅने उनसे कहा िक आप इसे Islamic terrorism बोलकर 
इÎलाम का नाम ¯यȗ बदनाम करते हȅ, आप इसे िसफ«  terrorism बोिलए, दहशतगदȓ बोिलए, ¯यȗिक इÎलाम 
यह सब कभी नहȒ िसखाता है। 

 महोदया, हमारे मुबंई मȂ जो अटैक हुआ, उसमȂ कौन मरा, वह िकस धम« का था, इसकी गणना नहȒ की 
जानी चािहए। हमȂ इसमȂ यह ¯यȗ सोचना चािहए िक इस अटैक मȂ िकस धम« के लोग मरे, िकस मज़हब के लोग 
मरे। उÂहȗने तो अंधाधंुध गोिलया ंचलाई ंऔर मȅने तकरीबन 68 नाम ȋहदुÎतान टाइÇस मȂ पढ़े, यानी करीब  
70-80 मुȎÎलम लोग मारे गए। उÂहȗने यह नहȒ देखा िक वे िकसको मार रहे हȅ, उÂहȗने सबको मारा। कुछ लोगȗ 
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को यह गलतफहमी है िक पािकÎतान को भारतीय मुसलमानȗ से हमददȓ है या भारतीय मुसलमानȗ को 

पािकÎतान से हमददȓ है, उÂहȂ यह बात भलू जानी चािहए, िकसी को िकसी िकÎम की हमददȓ नहȒ है। जब 

यहा ंसे कोई जाता है, तो इनके पीछे सबसे ¶यादा इटेंिलजȂस के लोग लगाए जाते हȅ, इन पर उनको कतई 

िवÌवास नहȒ है। इसिलए हमȂ इस बात को उस चÌमे से नहȒ देखना चािहए। इन आतंकवािदयȗ ने वहा ंसभी को 

मारा है। उनके िलए हर भारतीय दुÌमन है - चाहे वह ȋहदू हो, चाहे मुसलमान हो, चाहे िसख हो, चाहे ईसाई 

हो, चाहे पारसी हो, सबको उÂहȗने अपनी गोली का िशकार बनाया और सबको मारा। आज हमारे यहा ंभय के 

वातावरण का िनमɕण हो गया है और यह भय का वातावरण यिद पूरी सोसायटी मȂ आ´छािदत हो गया, तो यह 

हमारे िलए ¶यादा खतरनाक बात है। इस भय के वातावरण को हमȂ दूर करना होगा। मुंबई मȂ लोग कहते हȅ िक 

हमȂ रात को नȒद नहȒ आती है, वे डरे रहते हȅ, ¯यȗिक चार िदनȗ तक उÂहȗने टी.वी. पर लगातार जो देखा है, 

उसका भारी असर उनके िदलो-िदमाग पर हुआ है। इसिलए आज हमȂ Ģभावी और कड़े कदमȗ की आवÌयकता 

है, िजससे लोगȗ और नागिरकȗ मȂ एक िवÌवास पैदा हो। हमȂ बड़ी खुशी है िक यह सरकार उस िवÌवास को देने 

की कोिशश कर रही है। Ģणब बाब ूकी आवाज़ मȂ जो स°ती है, उÂहȗने िजस तरह से बोला है और िजस 

िवÌवास के साथ बोला है, मुझे लगता है िक जǘर कुछ न कुछ ऐसे कदम उठाए जाएगें, िजनसे पािकÎतान की 

सरकार को सबक िमले और यिद पािकÎतान की सरकार इसे काब ूकर पाने मȂ असफल है, तो उनको बाकी 

लोगȗ की मदद लेनी चािहए, उनको भारत सरकार की मदद लेने मȂ शम« ¯यȗ आती है? अगर वे लोग उनके 

अƿȗ को ÁवÎत नहȒ कर पा रहे हȅ, तो हमारे भारतीय कमाडंोज़ को उन कȅ पȗ को ÁवÎत करने मȂ 10 िमनट भी 

नहȒ लगȂगे। हम कोई युǉ नहȒ चाहते हȅ, अपनी तरफ से जाने से युàध हो जाता है। उन लोगȗ को कहना चािहए 

िक आप हमȂ सहयोग दीिजए। अगर वे उन आतंकवािदयȗ को नहȒ िनपटा पा रहे हȅ, तो दोनȗ फोसȃज़ िमलकर 

उनसे िनपट सकती हȅ, लेिकन यह कहना िक व ेअपने आप ये गितिविधया ंकर रहे हȅ, यह बात मुझे समझ मȂ 
नहȒ आती है। 

 महोदया, जो आतंकवादी पकड़ा गया है, उसने बताया है िक 6 महीनȗ तक उसकी 3 बार Ęेȋनग हुई थी, 

उस Ęेȋनग के अलग-अलग नाम थे, उनको ȎÎवȋमग तक िसखाई गई और इंिडयन िस¯योिरटी फोसȃज़ के बारे 

मȂ पूरे 15 िदनȗ तक Ęेȋनग दी गई। अगर इंिडयन िस¯योिरटी फोसȃज़ के बारे मȂ 15 िदनȗ तक बताने का मसाला 

उनके पास था, तो िनȎÌचत ǘप से िकÂहȒ experts ने उनको Ęेȋनग दी होगी, चाहे वे ISI के हȗ, चाहे कोई और 

हȗ। जब मȅ यहा ं ISI का नाम लेता हंू, तो मȅ यह ÎपÍट कर देना चाहता हंू िक पािकÎतान मȂ िजतनी भी 

लोकतािंĝक सरकारȂ हुई हȅ, िकसी का भी ISI पर कंĘोल नहȒ रहा है और वे elected Prime Minister या 

President को कुछ मानते ही नहȒ हȅ। जब तक जनरल न हो, ISI सुनती नहȒ है। यिद कुसȓ पर जनरल बैठा 

हो, चाहे वह President हो, चाहे Prime Minister हो, िसफ«  उसी की वे सुनते हȅ, अगर कुसȓ पर जनरल नहȒ 

बैठा है, तो पािकÎतान की ISI और पािकÎतान की सेना कुछ नहȒ सुनती, ¯यȗिक उनकी जीभ मȂ बहुत पहले से 

सǄा का खून लग चुका है। इसिलए वे लोकतािंĝक ढंग से, जÇहूरी ढंग से चुनी हुई सरकार को कुछ नहȒ 

मानते हȅ। इसिलए जब हम वहा ंकी सरकार की बात करते हȅ, तो ISI और सेना को अलग करके देखना चािहए 

और यिद वे यह समळाते हȅ िक ISI और सेना पर उनका कोई िनयंĝण है, तो मȅ नहȒ समझाता हंू िक उनको 
िवÌव के सामने इस तरह का अस¾य बोलना चािहए। 

 महोदया, िजस तरह की एकता हमारे लोगȗ ने िदखाई है, मेरे िहसाब से उसका उदाहरण पूरे देश मȂ अभी 

तक नहȒ िमला है। मुंबई मȂ इन घटनाओ ंके बाद पूरा देश एक हो गया, सारे समाज के लोग इकƻे हुए, लोगȗ ने 

किĤÎतान देने से मना कर िदया, हमारी िफÊमी दुिनया के लोगȗ ने बकरीद नहȒ मनाई और सबने िजस तरह 

के संदेश िदए, उससे राÍĘीय एकता का एक अनूठा उदाहरण देश के सामने पेश हुआ है और मुळो लगता है 
िक इसी भावना से हम इस आतंकवाद की लड़ाई को जीतȂगे। 
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 हमȂ कोई इस लड़ाई मȂ हरा नहȒ सकता है। उनके जमाने मȂ ¯या हुआ, हमारे जमाने मȂ ¯या हुआ, जैसे 

शौरी साहब ने कहा िक एनडीए versus यपूीए। हम यह िबÊकुल नहȒ करना चाहते हȅ, ¯यȗिक अगर हम इस 

च¯कर मȂ पड़Ȃगे िक आपके जमाने मȂ ¯या हुआ तो उनके जमाने मȂ ¯या हुआ। मȅ तो यह कह सकता हँू िक आज 

तक कोई सरकार यह दावा नहȒ कर सकती है िक उसने आतंकवाद पर काब ूपा िलया या उसके जमाने मȂ 

आतंकवाद की घटनाए ंनहȒ हुईं। हर पाटȓ, हर सरकार के जमाने मȂ आतंकवाद की घटनाए ंहुईं हȅ, इसिलए 

यह ¯लेम करना िक हम आकर हर चीज को रोक दȂगे या हम रोक सकते हȅ या मȅ ¯लेम कǗं िक मȅ सब कुछ 

रोक दंूगा, यह मȅ िबÊकुल नहȒ समझता हँू िक यह वािजब बात है। हा,ं सबको िमल कर Ģयास करना चािहए, 

¯यȗिक राजनेता आता है और चला जाता है (समय की घंटी)। महोदया, हमारा 37 िमनट समय है, मȅ अपनी 

घड़ी देख रहा हँू। राजनेता आता है और चला जाता है, लेिकन नीचे का सेट-अप वही रहता है। आज तीन-तीन 

राजनेता इस घटना के बाद शहीद हो गए। माननीय पूव« गहृ मंĝी जी बैठे हȅ, इनका इÎतीफा हो गया, महाराÍĘ 

के मु°यमĝंी का इÎतीफा हो गया और वहा ंके गृह मंĝी का इÎतीफा हो गया। मेरी सरकार से आĐह है िक 

थोड़ी सी िजÇमेदारी अफसरȗ को भी दी जाए। सारी गलती नेताओ ंकी ही नहȒ है, अफसरȗ की भी िजÇमेदारी 

बनती है। आिखर इंटेलीजȂस failure कैसे हुई। आज तो िबÊकुल साफ-साफ है िक िकस तरह से coordinate 

तक िदए गए थे िक िशप का कहा-ंकहा ंमूवमȂट था, यह िजÇमेदारी िकसकी बनती है। एनएसजी के चार सȂटर 

खोलने की बात थी, एक साल तक वह फाइल िकस अिधकारी के पास दबी रही। कुछ लोगȗ का यह भी कहना 

है िक हमारे जो लोग इन आतंकवािदयȗ का मुकाबला करने जा रहे थे, व ेजो हेलमेट लगाए हुए थे, वह 

Second World War के हेलमेट थे और जैकेट 1965 की थी। Equipment ¯यȗ नहȒ खरीदी जा रही है, इतनी 

सरकारȂ बीच मȂ आईं और गईं। Equipment update करने की िजÇमेदारी इन सब सरकारȗ की बनती थी। ऐसे-

ऐसे हेलमेट आ गए हȅ िक उनके अंदर नाइट िवजन कैमरा है, जो अंधेरे मȂ बता दे िक टेरोिरÎट कहा ंबैठा हुआ 

है। हमारे एनएसजी के डीजी साहब कह रहे थे िक वहा ंअंधेरा है, इसिलए समझ मȂ नहȒ आता है िक कहȒ ऐसा 

तो नहȒ िक टेरोिरÎट हॉÎटेज को भी पकड़े हुए हो, इसिलए हम एकदम से गोली नहȒ छोड़ रहे हȅ, ¯यȗिक हो 

सकता है उससे हॉÎटेज भी मारे जाएं, जो innocent लोग हȅ। Equipment खरीदने संबंधी जो-जो फाइलȂ, चाहे 

वह र©ा मंĝालय मȂ पड़ी हा◌ें, चाहे गृह मंĝालय मȂ पड़ी हȗ, उनको priority basis पर ¯लीयर कराना चािहए, 

तािक हमारी से¯यिूरटी ऐजȂसी well equipped हȗ। इसमȂ कहȒ कोई पाȌटजन या हम आए हȅ तो हमारे ऊपर 

आरोप और आप आए ंहȅ तो आपके ऊपर आरोप, इसकी जाचं, वह कमीशन, यह जो बोफोस« के बाद इस देश 

मȂ तमाशा शुǘ िकया, इससे भी बहुत बड़ा नुकसान हुआ है, हर चीज मȂ जो हम आरोप-Ģ¾यारोप की राजनीित 

मȂ पड़ते हȅ तो आज सारी राजनीतक दल इस पर सकंÊप करȂ िक जो देश िहत मȂ है, उसमȂ हम राजनीितक 

फायदा नहȒ लȂगे। तभी हमारी सेनाए,ं हमारी से¯यिूरटी एजȂसी, हमारी पुिलस मजबतू होगी। शौरी जी ने एक 

बात बहुत अ´छी कही िक जो पोपुलेशन पुिलस का रेिशयो है, वह बहुत कम है और वह बढ़ना चािहए। वह 200 

के ऊपर होना चािहए। यह कैसे होगा? इसमȂ रा¶य सरकारȗ की महती भिूमका है। Recruitment का काम 

रा¶य सरकारȗ को करना है। यह काम उÂहȂ तुरंत शुǘ करना चािहए। जो भी ए¯सपट« एजȂसी हȅ, उनमȂ 

qualified लोगȗ को लेना चािहए, ¯यȗिक अगर हमारे लोगȗ को यह समझ नहȒ है िक जीपीएस िसÎटम कैसे 

काम करता है, िकस तरह से हम एके-47 का मुकाबला करȂ। आज इस देश के अÎसी Ģितशत दारोगा को यह 

नहȒ पता होगा िक गूगल ¯या है। आप जो कहते हȅ िक उÂहȗने गगूल से मȋैपग की थी िक कहा ं िव¯टोिरया 

टȌमनल Îटेशन है, तो वह कैसे पता लगा सकते हȅ, इसिलए हर िलहाज से हमȂ अपनी forces को चुÎत-मुÎतैद 

करना पड़ेगा। आज िजस फेडरल एजȂसी बनाने की बात हो रही है, मुझे सरकार से पूरी-पूरी आशा है िक उस 

फेडरल एजȂसी मȂ ऐसे ए¯सपट« लोगȗ को िलया जाएगा, जो इस चीज का मुकाबला बहुत मजबूती से और 
िशǈत के साथ कर सकȂ ।  
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 माननीय महोदया, Ģणब बाब ू ने एक बात और कही िक जो संभव है, वह कदम पािकÎतान से कहा 
जाएगा िक वह उस कदम को उठाए। आज बड़ी खुशी की बात हुई िक संयुƪ राÍĘ संघ की सुर©ा पिरषद मȂ 
उन लोगȗ ने, िजतने ये लÌकर-ए-तैयबा के संगठन के लोग थे, सबको Åलैक िलÎट िकया है और इस संगठन 
को Ģितबंिधत िकया है। सबसे बड़ी बात यह है िक उनके िलए जो financial route है, उसको कट करना 
चािहए। ये भोले-भाले नौजवान और गरीब लड़कȗ को पकड़ते हȅ, उनको पैसे का लालच देते हȅ, उनको Ęेȋनग 
देते हȅ और िफर उनको इÎतेमाल करते हȅ। उनको ǩमून बम बनाते हȅ। अगर इनकी financial assistance Ǘक 
जाएगी तो बहुत फक«  पड़ेगा और हमȂ यह कोिशश करनी चािहए िक हम इसके िलए ऐसे सारे उपाय करȂ। युǉ 
तो एक ऐसी चीज है, तीन िमिलयन डॉलर पािकÎतान का िवदेशी मुğा भडंार है, अगर एक िदन युǉ हो गया 
तो तीसरे िदन उसकी कमर टूट जाएगी। और भारत के पास ढाई सौ िबिलयन डॉलर का िवदेशी मुğा भडंार है। 
भारत को बहुत फक«  नहȒ पड़ेगा, लेिकन युǉ एक अंितम उपाय होता है। उसके पहले वे सारे उपाय करने 
चािहए, जो उन लोगȗ को, जो इसमȂ शािमल हȅ, उनको सबक भी िसखा दȂ िक वे दोबारा ऐसी कोई हरकत न 
करȂ। उसमȂ चाहे कूटनीितक दबाव हȗ, चाहे ऐसे दबाव हȗ, िजनसे कंĘी मȂ ऐसा माहौल बने। आिखर वे कहते हȅ 
िक हमारे काब ूमȂ नहȒ है, ये सब कुछ भी करते रहते हȅ लÌकरे-तैयबा वाले या जैशे-मोहÇमद वाले ! हमारे यहा ं
भी पंजाब का कोई संगठन उठकर खड़ा होकर कह दे िक साहब, िजतनी निदया ंहȅ, सब ȋहदुÎतान से जाती 
हȅ, हम इन निदयȗ का पानी रोक दȂगे या पानी मȂ कुछ ऐसा िमला दȂगे िक पािकÎतान के लोगȗ की दुग«ित हो 
जाए, तो सोचो, ¯या माहौल बने? सारी निदयȗ का पानी, पािकÎतान मȂ िजतना पानी है, सब ȋहदुÎतान से 
जाता है, लेिकन हमारे यहा ंसे ऐसा कोई नहȒ सोचता। इसिलए उनको यह बताना चािहए िक हमारे यहा ंभी 
यह भावना हो सकती है लोगȗ की और वही काफी होगा वहा ंके लोगȗ को सबक िसखाने के िलए। ऐसे दिसयȗ 
उपाय हȅ िक अगर उनको उन चीज़ȗ के बारे मȂ बताया जाए, तो मुझे लगता है िक उनकी अ¯ल पर कुछ पड़ेगा, 
उनको कुछ समझ आएगा।  

 महोदया, कुछ सुझाव मȅ िनȎÌचत ǘप से सरकार को देना चाहंूगा िक Federal Agency बनाने का सबका 
पूरी तरह से समथ«न है। िजन रा¶य सरकारȗ को आपȎǄ है, िजन राजनीितक दलȗ को आपȎǄ है, उनसे बात 
करके, मुळो लगता है िक उनको समझाकर इस Federal Agency का गठन त¾काल Ģभाव से करना चािहए। 
जो अिधकारी इसके िलए िजÇमेदार हȅ, मुझे लगता है िक आप अगर उनको उनके पदȗ से हटाकर दूसरे 
कंपीटȂट अफसर लाएंगे, तो उसका असर पड़ेगा, एक मसेैज जाएगा। Latest equipments खरीदे जाने 
चािहए, तािक िबलकुल आधुिनक उपकरणȗ के साथ अपनी सेनाओ ंको हम लैस करȂ। पुिलस बल की सं°या 
बढ़ानी चािहए और कानून स°त करने की बात जो कही गई है, पोटा वाली बात को लेकर, मुझे लगता है िक मȅ 
भी इस बात से सहमत हंू िक िसफ«  पोटा बना देने से आतंकवाद नहȒ Ǘक जाएगा, जैसे 302 बना देने से देश मȂ 
मड«र नहȒ Ǘके, बशतȃ िक Ģभावी कानून Ģभावी ढंग से लाग ूहो, लेिकन मौजूदा कानून मȂ जो खािमया ंहȅ, 
उनको अगर हम और सुधार सकȂ  और कड़ाई से लाग ूकर सकȂ , उनमȂ और सुधार करके तमाम चीज़Ȃ जोड़ 
सकȂ , तो मेरे °याल से उसका बहुत बड़ा फक«  पड़ेगा।  

 अब मȅ रॉ की बात करता हंू। इंिदरा जी के ज़माने मȂ िकसी ने आई.एस.आई. का नाम भी सुना था, जब 
इंिदरा गाधंी थȒ? पािकÎतान की िहÇमत ही नहȒ होती थी िक आई.एस.आई. बनाए। आज मȅ यह सुन-सुन कर 
तंग होता हंू िक आई.एस.आई. ने यह कर िदया, आई.एस.आई. ने वह कर िदया, तो िफर हम ¯या करȂ? यह 
िपछले एक साल की नहȒ, तीस सालȗ की कहानी है, जो मȅ बता रहा हंू, इसिलए हमारी रॉ को पुनग«िठत करके 
और मजबतू िकया जाए। वहा ंपािकÎतान मȂ हर बात रॉ पर डाल दी जाती है। मेरी Go TV पर िडबेट हो रही 
थी, वे वहा ंसे बोल रहे थे िक आपकी रॉ भी तो बलिूचÎतान मȂ सब कुछ करा रही है ! मȅने कहा िक यह आपकी 
गलतफहमी है। मȅ नहȒ मानता हंू िक रॉ पािकÎतान मȂ इतनी कुछ सिĎय भी हो सकती है या सिĎय है। तो 
कहने लगे िक हमारे यहा ंरोज़ जो िवÎफोट हो रहे हȅ, वह रॉ करा रही है। मȅने कहा िक यह आपकी गलतफहमी 
है और वहां के टी.वी. चैनल भी इन मौलानाओं के, कƺरपंिथयȗ के िखलाफ बोलने से डरते हȅ, िहचकते हȅ। 
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आप दो सȂटȂस बोिलए, व ेकहते हȅ िक अ´छा, धÂयवाद, आपका शुिĎया, आपका शुिĎया। तो इस तरह का 
माहौल िजस मुÊक मȂ हो, वहा ंसरकार का बहुत बड़ा वजूद नहȒ रह गया है, इसिलए हमȂ वह बात Áयान मȂ 
रखकर ही कोई काय«वाही करनी होगी। 

 इसके साथ-साथ बंगलादेश बॉड«र को भी, हमȂ लगता है िक िजस तरह से पािकÎतान बॉड«र को हमने 
सील िकया, बंगलादेश बॉड«र मȂ भी फȂ ȋसग का काम शुǘ करना चािहए, हालािंक वहा ंकी टोपोĐाफी ऐसी नहȒ 
है, वहा ंपर यह काम मुȎÌकल है, लेिकन िजतना भी पैसा लगता है, वह लगे, लेिकन बंगलादेश बॉड«र को भी 
सुरि©त करना चािहए। यह काम भी हमȂ करना चािहए, तािक असम मȂ भी हमारी जो राÍĘीय एकता है, वह 
बरकरार रह सके और जो हमȂ चुनौती है, पािकÎतानी त¾वȗ से, िजन elements का नाम Ģणब बाब ूने िलया है, 
तो उनसे हमȂ िनजात िमल सके, एक सबक उन लोगȗ को िमल सके और युनाइटेड नेशÂस मȂ भी हम उनके 
िखलाफ स°ती करȂ।  राजाजी ने हमȂ कहा था िक “सारे जहा ंसे अ´छा, ȋहदोÎता ंहमारा” - एक गीत था, िजसे 
सब लोग गाते थे। इनको मȅ बताना चाहता हंू िक िजÂहȗने वह गीत िलखा था - वे अÊलामा इकबाल थे। उÂहȗने 
िलखा था “सारे जहा ंसे अ´छा, ȋहदोÎता ंहमारा” और “मज़हब नहȒ िसखाता, आपस मȂ बैर रखना, ȋहदी हȅ हम 
वतन है, ȋहदोÎता ं हमारा” - वे अÊलामा इकबाल पािकÎतान के राÍĘिपता माने जाते हȅ, Father of the 
Nation. िजÂना साहब के बाद उÂहȒ का नाम आता है।  

 लाहौर के िकले मȂ उनकी मज़ार है। ¯यȗिक टू-नेशन ¿योरी उÂहȗने रखी थी तो मुÊक जब तक़सीम हुआ 
तब अÊलामा इकबाल का उसमȂ बहुत बड़ा िकरदार था। मीनारा-ए-पािकÎतान के नीचे मुȎÎलम लीग का 
रेज़ोÊयशून जब ĚाÄट हुआ था, उन अÊलामा इकबाल के इस गीत को, इस शेर को गाने पर पािकÎतान मȂ 
पाबंदी है। िजस अÊलामा इकबाल को लोग पूजते हȅ, मानते हȅ, उनके इस गीत को कोई गा नहȒ सकता है, वह 
तुरंत बंद कर िदया जाता है, अगर कोई कह दे: 

 सारे जहा ंसे अ´छा, िहÂदोÎता हमारा, हम बुलबुलȂ हȅ इसकी, ये गुिलÎता ंहमारा।  

इस तरह का जो तािलबानी माहौल वहा ंपैदा हो गया है, उस माहौल से िनज़ात पाने की जǘरत है। सरकार से 
¶यादा वहा ंके इन संगठनȗ को हमȂ िनशाना बनाना चािहए। अगर वहा ंकी सरकार यह नहȒ कर सकती है तो 
उनको सीधे-सीधे, अमेिरका के ज़िरए या िफर यनूाइटेड नेशंस की फोसȃज़ जाकर वहा ंपर िजतने अƿे हȅ, जहा ं
उनके Ęेȋनग कैÇप चलते हȅ, उनको तोड़ दȂ, ÁवÎत कर दȂ। इस तरह की कोई िडÃलोमिैटक पहल हमȂ करनी 
चािहए। इÂहȒ शÅदȗ के बाद मȅ अपनी बात समाÃत करता हंू। धÂयवाद। 

 सरदार तरलोचन ȋसह (हिरयाणा): धÂयवाद मडैम, वैसे आम िडबेट मȂ देखा गया है िक इंडीपȂडȂट या 
जो नॉिमनेिटड मȅबस« हȅ, इनकी िकसी िडबेट मȂ बारी आती ही नहȒ है। चाहे इनमȂ इंिडया के बड़े टॉप लोग बैठे 
होते हȅ लेिकन ऐसा िबिज़नेस ऐडवाइज़री कमेटी का Ģोसीजर बना है िक इनकी बारी नहȒ आती है। िफर भी मȅ 
आपका शुिĎया अदा करता हंू िक आपने मुझे बोलने का टाइम िदया। मडैम, सुबह से हम यह Debate सुन रहे 
हȅ और बहुत अ´छे-अ´छे िवचार तमाम पाȌटयȗ के लीडस« की तरफ से आए हȅ। जो मȅ समझा हंू, वह यह है िक 
reality से हम बहुत दूर हȅ और असल बात कहने को हम तैयार नहȒ हȅ। अभी माननीय फॉरेन िमिनÎटर साहब 
ने यह कह िदया िक िडबेट करते वƪ यह Áयान रखना िक पािकÎतान सुन रहा है। अब इस बात से भी डरते हȅ 
िक हमारी िडबेट को पािकÎतान सुनकर नाराज़ न हो या कुछ सीĎेट आउट हो रहा है। ....(Ëयवधान).... बात 
बड़ी ¯लीयर है। मȅ उनको terrorists नहȒ कहता, उनको तो invadors कहना चािहए। टेरिरÎट तो within 
country होता है। दूसरे मुÊक से दस लोग आए, चाहे समुğ से आए चाहे बाय land आए और दस लोगȗ ने तीन 
िदन तक सारे िहÂदुÎतान को फेल कर िदया। हमारी सारी ताकत, इन¯लȋूडग आमȓ, नेवी, कमाडंोज़ - ये सब 
¯या करते रहे? हम कहते हȅ िक उनको education ऐसी है िक वे सुसाइडर हȅ, व ेमरने के िलए आते हȅ, उनकी 
Ęेȋनग ऐसी है। ¯या हमारी सारी कमाडंो फोस« मȂ एक भी ऐसा नहȒ िनकला जो उस कमरे मȂ जाए जहा ंवे बैठे हȅ 
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और उनको फेस करे? एक तो equipments की कमी है। सब जगह आ गया िक हमारे पास वे बुलेटĢूफ सेट ही 
नहȒ हȅ िजनको िरयल बुलेटĢूफ कहते हȅ िजसमȂ व ेगोली लगने पर बच जाएं। उनके पास ऐसी कैप नहȒ है जैसी 
अफगािनÎतान मȂ अमेिरकÂस के पास है। यह जो failure of our agency है, अगर दस लोगȗ के आने पर यह 
हालत है तो कल को अगर कोई और इससे बड़ी ताकत आ गयी तब हम ¯या करȂगे? इसिलए िरएिलटी को 
फेस कीिजए िक will to fight, servival कैसे हो, देश मȂ कैसी भावना हो, वह लाने के िलए ¯या िकया जाए। मȅ 
दो बातȂ याद करवाता हंू। 1962 मȂ चीन ने भारत पर हमला िकया था। सारे देश मȂ यह हो गया िक हम पर ¯या 
िवपȎǄ आयी है। उस वƪ पंिडत जवाहर लाल नेहǘ Ģधानमंĝी थे और सरदार Ģताप ȋसह कैरȗ पंजाब के चीफ 
िमिनÎटर थे। पंिडत जी को अमृतसर बुलाया गया। एक हÄता अभी जंग का हुआ था। वे अमृतसर आए। तब 
सरदार Ģताप ȋसह केरȗ ने फौजी वदȓ डाली और जब तक यह लड़ायी चली, वह फौजी वदȓ मȂ रहा। पाचं लाख 
लोग जो थे, उन सबकी पगिड़या ं वैसी थȒ, जैसे अहलवािलयाु  साहब, आज मेरी है। पाचं लाख लोग वहा ं
गोलबाग मȂ खड़े हुए तो Ģताप ȋसह कैरȗ ने दो दोहे पढ़े जो मȅ यहा ंपढ़कर सुनाता हंू। पहला, “बल छुटकयो, 
बंधन पड़े, कछु न होत उपाय।”  इसका अथ« है िक अगर ताकत नहȒ है, बल नहȒ है तो िफर आपके ऊपर बंधन 
पड़Ȃगे और कुछ नहȒ हो पाएगा। ¯यȗिक जो इंिडयन आमȓ थी, वह तो घर बनाती थी। उस वƪ सरदार Ģताप 
ȋसह कैरȗ ने दोहा पढ़ा, जो गुǘ गोȋबद ȋसह जी का है : "बल होवै, बंधन छुटै, सब िकछु होत उपाय।" अगर 
ताकत है तो बंधन भी हटȂगे और दुिनया मȂ सब कुछ होगा। आज उस बात को देखने की जǘरत है िक हमारी 
ताकत ¯या है? हम कहते हȅ िक मुÊक महान है। सब कुछ है लेिकन जब कोई Ďाइसेस आता है तो िप¯चर 
हमारे सामने है। 

[उपसभाÁय© (Ģो. पी.जे. कुिरयन) पीठासीन हुए।] 

 आज सारा देश इस बात मȂ शम« मȂ बैठा है िक हमसे ¯या हुआ है। यह बात कह कर िक होम िमिनÎटर 
साहब इÎतीफा दे गए, सारी सरकार, लोग कह रहे हȅ िक why not the entire Government अगर इसकी 
रेÎपासेंिबिलटी है, तो वह अकेले होम िमिनÎटर पर नहȒ है, इसकी रेÎपासेंिबिलटी सारी सरकार पर है, सारे 
देश पर है। यह जो िसचुएशन आज है िक पािकÎतान से दस आतंकवादी आए और यह कर गए। यह जो ruling 
पाटȓ है, यह रोज Ǜीमती इंिदरा गाधंी के नाम पर बड़े-बड़े िवªापन िनकालती है, उनके नाम पर करते हो, 
याद करो िक इंिदरा गाधंी जी ने 1972 मȂ ¯या िकया था। इंिदरा गाधंी जी का पाचं परसȂट ही कर लो िक वह 
देश को िकस लेवल पर ले गईं। इसी सȂĘल हाल मȂ सारी पॉिलिटकल पाटȓज ने उनको ऑनर िदया। इंिदरा 
गाधंी ने सारे देश को एक जगह लगाकर जब वह Îटȅड िलया तो सारा अमेिरका, सारी दुिनया ने उसको 
रोकना चाहा, लेिकन वह नहȒ ǗकȒ और वह Îटȅड लेकर सारे देश की लीडर बनȒ। आप उसको तो याद करते 
नहȒ, सारे िदन और बातȂ करते हȅ। यह इंिदरा गाधंी का ए¯शन था, लेिकन िजस हालत मȂ आज देश है। सारी 
िडबेट मȂ बड़े सजेशन आए। मȅ तो अǗण शौरी जी को धÂयवाद देता हंू िक िजस तरह से आज सारे इÌयु को 
उÂहȗने हमारे सामने रखा है, हम उसको उस ȎÎपिरट मȂ लȂ। आज उÂहȗने ओपन मȂ कहा िक हम सरकार के 
साथ हȅ, इससे बिढ़या बात और ¯या हो सकती है। लेिकन उÂहȗने जो इÌयुज़ रेज िकए, उनमȂ से एक का भी 
जबाव नहȒ आया। िजतनी यहा ंपर िडबेट हो रही है, उसको hypothetical way मȂ तो कह रहे हȅ, असल पर 
नहȒ आ रहे हȅ। भाइयȗ, बात बड़ी clear है, मȅ तो उस इलाके से हंू या उस कौम से हंू िजÂहȗने survival को 
सीखा है। हमारा तो 300 साल का इितहास इसी आतंकवाद से लड़ते-लड़ते आया है। हमारे पास तो कई ऐसी 
गाथाए ंहȅ िक एक-एक आदमी कैसे उठकर लड़ता है, इसीिलए तो हम अपने आप को एक को सवा लाख 
कहते हȅ। िजस situation मȂ हम आ चुके हȅ, मȅ िफर एक दोहा गुǘ गोिबÂद ȋसह जी का पढ़ता हंू:-  

  "¯यू ंकर अल हमे हीलते दर गुज़Ìत,  
  हलाल अÎत बुरदन बा शमशीर दÎत ।"  
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 जब सारी दुिनया के हिथयार फेल हो जाए,ं when all peace efforts नहȒ बनती, तो उस वƪ तलवार 
को Çयान से िनकालना हलाल है। वह ए¯शन लेना आपके िलए जǘरी है। ये बातȂ हमारे पास हȅ, लेिकन मुȎÌकल 
¯या है। मुझे माफ करȂगे, मुझसे बहुत लायक सदÎय यहा ंपर बैठे हȅ, िकसी Îकूल, कालेज के िसलेबस मȂ कोई 
ऐसी पढ़ाई है िक जो ब´चȗ को शेर बनाए,ं जो ब´चȗ को अपनी गाथाएं पढ़ाए, बस िसफ«  टे¯नालाजी और 
साइÂस। आज िकस Îकूल, कालेज मȂ ऐसी गाथाए ंपढ़ते हȅ, िजÂहȂ सुनकर हमारे ब´चे भी शेर बनȂ। अभी इÂहȗने 
बताया था िक पािकÎतान मȂ तो पहली जमात से ब´चȗ को ¯या Ęेȋनग दी जाती है और उसके मुकाबले मȂ हमारे 
एजुकेशन ¯या है। हमारी एजुकेशन मȂ जो अ´छी बातȂ थȒ, वे िनकाल दȒ। हर एजुकेशन पॉिलसी मȂ है िक 
से¯युलिर¶म करना है। भाइयȗ, से¯युलर तो हमारे से बड़ा कौन है। मȅ तो इस बात मȂ जाना नहȒ चाहता हंू, 
अगर कोई से¯युलिर¶म लाया है, तो उसकी िमसाल भी हम हȅ और सबके सामने हȅ। िजतना अÊलाह को हम 
मानते हȅ, शायद कोई मुसलमान भी नहȒ मानता हो, लेिकन जो स´चाई है, उससे ¯यȗ दूर भागते हȅ। स´चाई 
को देखते हुए िक आज िजस िसचुएशन मȂ इंिडया है, उसके िलए ¯या करना है। ये बातȂ करना िक यएूनओ कर 
देगा, ये बातȂ िक हमारे यहा ंEmissary आएगें, इन बातȗ से पहले कुछ नहȒ हुआ, इतने अटैक हुए, कमेिटया ं
बन गई,ं इसी िडबेट के बाद िरजोÊयुशन पास हुआ और घर मȂ बैठ गए। आज िजतने हम बैठे हȅ irrespective 
of political affiliations हमारी ¯या हो, कोई ऐसा कंĎीट ĢोĐाम हो, जो कंĘी के लोगȗ को Enthuse करे। 
बाकी रही बात, नजमा जी, बहुत अ´छा बोलȒ, इसके िलए मेरा सुझाव है िक देश मȂ बहुत अ´छी बात हुई है िक 
तमाम मुȎÎलम उलेमाओ ंने बड़े अ´छे बयान िदए, उनके बहुत अ´छे बयान आए, मȅ उनका वेलकम करता हंू। 
लेिकन उसका एक ने¯Îट Îटेप लीिजए िक िजतनी इफेȎ¯टव मुȎÎलम लीडरिशप है, उसको एक डेिलगेशन 
बने और वह डेिलगेशन िहÂदुÎतान से बाहर जाए और जाकर बताए िक पािकÎतान ने हमारे यहा ंपर ¯या िकया 
है। वह डेिलगेशन ¶यादा इफेȎ¯टव होगा, बजाय इसके िक हम और Emissary भेजȂ। से¯योिरटी के बारे मȂ 
बहुत सजेशÂस आए हȅ, बड़े लीडस« बोले, लेिकन अभी तक जो हमारे कमाÂडोज़ हȅ, इनको माडनɕइज करने 
की Îकीम का कोई Ģोपर सुझाव न सरकार की तरफ से जो बोलने वाले हȅ, उनकी तरफ से आया है िक उसके 
िलए हमारे पास ¯या उपाय हȅ । 

 इस वƪ अटैक मȂ जो वीकनेसेज़ हȅ, अभी तक No officer has been named, चाहे वह कमाडंोज  
का है, चाहे पुिलस का है, चाहे नेवी का है। इसमȂ िकसकी गलती है, इंटेिलजȂसी की है, रॉ की है या जो हमारे 
िस¯योिरटी एडवाइजस« हȅ, उनकी हȅ, कोई name नहȒ िकया। हम यही कहते जा रहे हȅ िक बड़ी  
हȅ, िसफ«  होम िमिनÎटर, After all जो एजȂसीज िजÇमेवार थी, (समय की घंटी).. उÂहȗने ¯या िकया? उसके  
िलए अभी तक हमने िकसी को name नहȒ िकया है। उसके िलए सरकार should s come out िक ¯या  
हुआ है? जैसे अभी पूछा गया िक ¯या दस लोग थे या ¶यादा थे और लोकल मुÇबई के उनके कौन सपोट«र थे। 
अभी सरकार ने िरवील नहȒ िकया िक इसमȂ ¯या करना चािहए। अभी यहा ंएक सुझाव आया िक एक नैशनल 
लेवल पर एक फैडरल एजȂसी बनाई जाए। इसके बारे मȂ जो हमारी ला एंड जȎÎटस की कमेटी है और 
न´चीयÃपन जी उसके चेयरमनै हȅ, उनकी एक एक िरपोट« 11 माच«, 2008 को इसी सदन मȂ रखी गई है। उसे 
पिढ़ए, िक तमाम पाटȓज की unanimous report हमने इस इÌयु पर ¯या दी है ? इसके पढ़ने  
से पता चलेगा िक that this Committee has already dealt with this issue. मȅ समझता हंू क ऐसी  
फैडरल एजȂसी Îटेटȗ से पूछकर बननी चािहए। यह फैडरल ÎĘ¯चर है। हर चीज सȅटर लेता रहेगा तो Îटे¹स 
¯या करȂगी? Police और investigation अभी Îटेट के पास है। In many States there are regional parties 
in power. They may not agree to this. So, we should not rush through and consult our States 
whether they want a federal agency or they want more power and more money to strengthen 
their own forces. मȅ इतना ही कहना चाहता हंू िक हम सब इ¯टठे होकर, एक जुबान होकर, जो ȎÎथित देश 
मȂ है, इससे कैसे िनकलȂ, इसके िलए काम करȂ, मȅ आपका धÂयवाद करता हंू।  
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 SHRIMATI KANIMOZHI (Tamil Nadu): Mr. Vice-Chairman, Sir, I rise here to express my 

solidarity with the Government and the country in paying its homage to the brave ones who have 

laid down their lives while protecting this country and it's people. I also condemn the terror 

attacks on this country. 

 Sir, it has been noted here by many speakers that the country and its people are angry. 

Their anger is completely justified. We all emotionally feel that we have to retaliate, we have to 

rise together to give an answer to these terror attacks on our country. But, we also have to 

understand, as the hon. External Affairs Minister also observed, that an eye-for-an-eye will 

leave the whole world blind. And, for an Indian, I think, the second part of that saying is more 

important than anything else. We cannot afford to think that destabilising a neighbour would 

solve the problem or creating civil problems will sort our problems out. Also, it is not easy to 

wage war on Pakistan because we have to keep in mind that both the countries are nuclear 

weapon countries. We know what can happen if a nuclear warfare is declared; what will happen 

to the generations to come? We have to keep all this in mind before we make speeches like this 

or make points like this. Moreover a weak democracy, especially Pakistan, can cause a great 

threat to our own country because in the past when this happened the Taliban got an upper 

hand it did come into Pakistan and till today we are reaping the problems caused by them. 

 After this, I would like to come to an important point. The Home Minister has also observed 

that we have to close all the loopholes in the system. Our seacoast is around 7,500 kms. long. 

We have to protect it. It has been said that many times warnings had been given that terrorists 

could attack this country through the seacoast. But somehow all these warnings had been 

ignored and had not been taken seriously. 

 I think, the coastal police stations can play a very important part here. The Central 

Government should take up the matter of giving permissions to coastal police stations with 

utmost urgency. It should give permissions, licences and also financial support to equip these 

police stations because our constables and police personnel there cannot fight these terrorists 

with the guns or lathis which they have. Terrorists come with AK-47s and RDX. So, definitely, 

they have to be well-equipped to fight against these terrorist attacks. The police stations and the 

machinery set up there should be friendly to local people. We have heard that fisheries 

organisations have given reports that RDX is being brought into the country; into Maharashtra. 

But, these reports were ignored. So, in a way, the whole system has to become friendly towards 

the people. In case they want to give information, they should not be turned down. That is the 

fear which stops people from coming and sharing information with the police. If they see 

something which is not ordinary, they are afraid to come and report to the authorities. This 

attitude has to change. 
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 The DMK party has always condemned draconian laws, like POTA which can be very easily 

misused. We have so many examples where it has been misused. It should be made certain that 

the existing laws are implemented properly. That is more important than bringing in laws like 

POTA which will turn out to be against human rights.  

 We have different agencies to protect the country against terror and civil problems. There 

seems to be a large gap between these agencies, and, that is why, we are not able to follow up 

the information. When information is given to one agency, it is not passed on to another agency. 

There is no information-sharing between the State and Central agencies. Among Central 

agencies also, there seems to be a big gap in information-sharing. So, it becomes very 

complicated and difficult to follow up these things. It should become a seamless process. If 

money is being laundered and if money is being brought in, that information should be shared 

with the agencies. If something unnatural is noticed, that information should be shared among 

the agencies. If people think that some terrorist organisations are working somewhere or they 

have infiltrated into the country, that information should be shared between the Central and 

State agencies. If the Centre gets the information that a particular State is going to be targeted, 

that information should be shared with that State. They have to work together. These agencies 

should work together. It should not be just for namesake. They have to really come together in 
every sense and work together. That is a very, very important thing. 

 It is very important that all the agencies are well-prepared. It is just not enough if the 

information is received. We have to be prepared to face the situation. It is very sad that in 

Mumbai when the hotel went up in fire, the fire brigade was not well-equipped. We did not have 

enough fire engines and they were not well-equipped. We could all see on the television that 

water pipes could not even reach the floors which were caught in fire. This was the sad condition 

in which things were going on. And, this was the kind of equipment with which they had to fight 
this problem. 

 The police officials and the people who have the responsibility to take care of these things 

have to be sensitised because a few days after these incidents, a bag of RDX was found at the 

CST Station. It was just lying there. It could have gone off at any particular point of time. But, 

nobody even noticed it. So, we have to become more sensitive. We have to understand the 

danger of these things. We have to understand what these terrorists are capable of. We have to 

really take care of these things. We can't leave things unattended. We can't continue with the 
same kind of attitude. 

 The face of terrorism has changed. When we used to talk about guerrilla attacks, it used to 

be away from the cities and it used to be on the war fields. But, now, it has become urbanised. 

It has changed with time in cities. Even these terrorists, who came to Mumbai I am sure, had the 

hope of getting back. There are so many things pointing towards this that they were planning to 
go back.  So, these  modern ways  with which they operate and the new places they attack have 
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to be taken into consideration. I think it is very important that we have to have imagination in 

understanding. We know that this country is under threat, but we lack the imagination to 

understand or maybe we have just closed our minds to understand what these terrorists are 

capable of. Most of the terrorists were between the age of 21 and 24. They were completely well 

equipped and up-to-date with new technologies. I think our security advisory system has to 

update itself to understand what the modern technologies are, what the modern methods are 

which can be brought in into these terror attacks. 

 Sir, the last point I would like to make is this. Terrorism has become international. It no 

longer pertains to one particular country, or one particular State, or a place. It has become 

international. Money laundering, drug trafficking, human trafficking, everything has become 

international. Somebody plans it in one country, in another country their training takes place, 

money comes from so many different countries in the world, and finally, the attack happens in a 

completely unconnected country. So, it has become global. It think it is very important that we 

understand that. After the terror attacks, there is no point in asking for help from other nations 

and asking other countries to come and voice their opinions. I think it is important that we should 

reach out, we should form a global network to share information so that we can fight against 

terrorism globally. Thank you. 

 SHRI BIRENDRA PRASAD BAISHYA (Assam): Mr. Vice-Chairman, Sir, before making a 

speech, I, on behalf of my Party, would like to pay homage to those who were killed in Assam 

and also in Mumbai serial blasts. I would also like to salute those military, para-military and 

police officials who sacrificed their lives in the interest of our motherland, our country. Sir, today, 

since morning, by suspending the Question Hour, we have been discussing a very, very serious 

topic which is related to security and sovereignty of our country. Sir, terrorists have no religion, 

nor do they belong to any caste. Terrorist is a terrorist. Every action of terrorists is condemnable. 

These activities, may be in Assam, may be in Mumbai, or every action of the terrorists must be 

condemned and we want strongest action against the terrorists. But, Sir, I am very sorry to say 

that it is quite unfortunate that most of us including the Government, today, have forgotten about 

the serial bomb blasts which took place in different parts of Assam on 30th October in which 

more than 100 people were killed and hundreds of people injured. It is quite unfortunate that we 

are feeling neglected like anything. I am expressing these things from the depth of my heart. 

From the activities of the Government, be it from the Home Minister side, be it from the External 

Affairs Minister side, it is clear that Assam affairs have been totally neglected. Sir, recently, the 

Secretary of State of the United States of America, Ms. Rice, was here. After meeting her, our 

External Affairs Minister, Shri Pranab Mukherjee, gave a statement. In front of electronic media 

and Press media, he categorically said ‘we have informed Madam Rice about the serial blasts of 

Jaipur, about the serial blasts of Bangalore and about the serial blasts of Mumbai.' But he forgot 
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to mention about the Assam blasts. Today also, Sir, by suspending the Question Hour, since 

morning, we are discussing the Mumbai blasts. We are very much concerned about it. Sir, we 

are equally concerned about the Mumbai incidents. But, Sir, kindly don’t forget us. Kindly 

remember the situation of Assam also because Assam too is a part of India. ...(Interruptions)... 

Again, the hon. Home Minister in his statement has not given single information about Assam. 

...(Interruptions)... I am discussing about the statement. But taking this opportunity, I would 

like to discuss the incident of recent serial killings in Assam. Sir, the incident of recent serial 

blasts in different parts of Assam has clearly indicated that Jehadi groups are very much active in 

Assam. The magnitude of blasts and time precision device used prove beyond doubt that these 

groups are highly professional and operating with the definite backing of the international terrorist 

agencies. But I am very, very sorry to say, Sir, that the Government of Assam by their activity 

has clearly indicated that they have given safeguard to the Jehadi group, they have given 

safeguard to the Huji. I would like to give only two-three examples. By these examples, it would 

be clearly known to everybody why they are going to safeguard these Jehadi groups. On 2nd of 

October, Pakistani National Flag was hoisted in Darang and Udalgiri districts of Assam. Sir, in 

Mohanpur village of Udalgiri district, the Pakistani flag was hoisted and it was telecast by national 

and regional electronic media as well. It was published in the newspapers also. This matter was 

discussed on the floor of the Lok Sabha also. Then, the hon. Home Minister by a statement 

categorically said that the Government is examining the matter. The Government may examine 

it. But the Assam Government, very next day issued a statement and said that 'that was not a 

Pakistani flag. That was the flag of Eid festival.' Sir, it is known to everybody which one is 

Pakistani National Flag and which one is Eid Festival flag. Sir, we cannot compare the relation of 

Hindu and Muslim in other parts of the country with that of Assam because after demolition of 

Babri Masjid, there were incidents of clash of Hindu Muslim in several parts of India but, Sir, not 

a single incident occurred in Assam because Assam is the place of Shankar Dev. Assam is the 

place of Mahapurush Shrimant Shankar Dev. In Assam, there is a place known as Haju. Sir, I am 

very proud to say that in Haju, temple and Masjid are situated in one complex. This is the 

integrity of Assam, Sir. Hindus and Muslims observe the Bihu festival together in Assam; they 

observe the Eid festival together too. So, we know what the Eid flag is and what the Pakistan 

National Flag looks like.  

 Sir, I shall cite another example, a very serious one, which is related to the security of our 

country. I shall be quoting from the statement of Indian Defence Ministry. According to a recent 

statement, seven Huji terrorists were killed in an operation that was based on specific 

Intelligence Report. Indian soldiers claimed to have foiled a major terror strike in Assam, in the 

major city of Guwahati, by killing seven Huji terrorists during the gun battle, according to a 

Defence official.  This was  published in the national newspapers on 26th September. According 
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to this statement of the Defence Ministry, seven Huji terrorists were killed in an operation based 

on specific Intelligence reports. The statement said, "Huji terrorists from Bangladesh were on 

their way to the Guwahati through Dhuburi. They (the seven terrorists killed) were to meet with 

another group of Huji which is already stationed in Guwahati, planning several blasts. This 

information was collected by the mobile intration. The Army soldiers recovered seven automatic 

pistols, three radio sets and a large quantity of explosives besides Bangladeshi, Indian and 

Chinese currency notes from the dead terrorists. Captain Kuldeep Singh of 21 Jat Regiment, 

who conducted the operation, received two bullets but survived as he was wearing a bullet proof 

jacket. The Huji is a Pakistan-based terrorist organisation affiliated with Bangladesh. Sir, this is 

the statement of the Indian Defence official. But Sir, there is a contradiction between the State 

Government and the Indian Defence Ministry. According to an Indian Defence official, according 

to PIB's information, those who were killed by the Indian Army belonged to the Huji, but 

according to the Government of Assam, they were not Huji. 

 Sir, I would like to tell you about another sensitive piece of news and it is very important. 

Ten persons who were arrested by the Assam Police on charges of being agents of Pakistan 

Intelligence Agency, ISI, detained in jail for nine years were acquitted by the court of District and 

Sessions Judge, Kamrup on 13th June, 2008. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Baishya ji. 

 SHRI BIRENDRA PRASAD BAISHYA: This is very important, Sir. I am about to conclude. 

Please allow me only a few more minutes. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You shall be allowed two more minutes. 

 SHRI BIRENDRA PRASAD BAISHYA: Sir, the District and Sessions Judge, Chayarani 

Goswami, acquitted all the ten accused persons, including a Pakistani and Bangladeshi 

national, as there was no material to prosecute them on charges framed against them.  

 Then, Sir, Pakistani national, Fasiullah and Bangladeshi national, Bilal Mian, was sentenced 

to five years’ imprisonment under Section 14 of the Foreigners’ Act, entering India without valid 

documents. However, as they had already spent nine years in jail, the court ordered their 

release. Sir, this is the scenario in Assam. Everything is happening in Assam today only due to 

the slackness of the State Government and the softness of the Assam Government towards the 

Jehadi and Huji. Please, take it very seriously. Sir, it is known to everybody that Assam is a 

transit camp of terrorists. Generally, terrorists get training and shelter either in Pakistan, or in 

Pak-Occupied Kashmir, or in Bangladesh. Assam border is open; the Indo-Bangladesh border 

is open. These terrorists, who take  shelter in  Bangladesh  and take training there, come to 
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Assam is a sort of transit camp, disturb peace in Assam, do their unfair activities in Assam, and 

then go to other parts of the country. So, Assam is the transit camp of these extremists. Sir, to 

save India tomorrow, kindly save Assam today from terrorists. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude. 

 SHRI BIRENDRA PRASAD BAISHYA: Sir, without sealing the Indo- Bangladesh border, it 

will not be possible at all to stop terrorist activities in Assam, North-Eastern Region and in other 

parts of India. I would like to request the Government to please try to understand the sentiment 

of Assam. We are good Indians, Sir. When Sachin Tendulkar hits a century, like crores of Indian 

people, we say, "Very good, Tendulkar has hit a century.", and when Virendra Sehwag gets 

out, then, like crores of Indian people, we say, "Oh my God, Virendra Sehwag is out.". This is 

our sentiment. Please, try to understand our sentiment. Sir, save us from Jehadis. Don't think 

about vote bank. Everything is being done from the point of view of vote bank. Think about the 

future of Assam. Think about the future generation of Assam. I would like to request the 

Government of India to take it very seriously and seal the Indo- Bangladesh border immediately 

without further delay. Otherwise, it will not be possible at all to stop terrorist activities in the 

North-Eastern Region and in other parts of India. (Time-bell). Sir, today, everybody is speaking 

of the security of the coastal areas. Today, when we speak about coastal areas, we forget the 

security of the rivers in different parts of our country...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The time allotted to you was seven minutes 

and you have taken fourteen minutes. 

 SHRI BIRENDRA PRASAD BAISHYA: Our new Home Minister is here. I would request him 

to kindly visit Indo-Bangladesh border, and in the interest of the sovereignty and security of the 

country, kindly seal Indo- Bangladesh border immediately. Thank you. 

 SHRIMATI SUPRIYA SULE (Maharashtra): In the bloodstained aftermath of the terrorist 

attacks in Mumbai and Assam, India picks itself of counting in lives lost in a sacred, scared 

psyche of a very raged nation. This pain, terror, anger which is ignited, unfortunately, no citizen, 

amongst any of us, today feels safe. While I was a part of that 60-hour situation in Mumbai, I 

saw people raging and rightly so. I think, even today, as a Mumbaiite, I am also angry. I 

appreciate every point that Mr. Arun Shourie has made. I really appreciate his entire sentiment 

and everything that he has put forward, but I am a bit scared of that anger being channelised into 

something. I think, most of my colleagues have covered every point that I would have liked to 

make today. But, the only thing, which I have objection in Mr. Arun Shourie's speech is the 

'war'. For one tooth, you cannot take the jaw. Only for the interest of the next generation, I do 

not want my children and the children of this nation to have a nuclear war and see it in my 

generation for sure. 
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 SHRI ARUN SHOURIE: Somehow, I have not made myself understood. I argued against a 

war and said that actually, we should learn from Pakistan and just do a Kashmir to them. That 

means, we should use situations, like Baluchistan, not a war like people understand. 

 SHRIMATI SUPRIYA SULE: I appreciate the clarification because I think you really put 

forward the emotion of every Mumbaikar who has really suffered. The other thing is about the 

police reforms. As we are all aware, we have lost a great team in Maharashtra. I think, that was 

the biggest loss, whether it was Mr. Karkare, Ashok Kamte, who was a personal friend, Mr. 

Salaskar, Mr. Ombale, Major Sandeep. We have lost all these people to this awful thing that has 

happened. Even about the Fire Brigade, my colleague Kanimozhi, has talked. However, Sir, I 

won't take too much time. But there are four things that we, as citizens, are expecting from the 

hon. Home Minister, and, these are, we want better intelligence, we want stronger border 

defence, we want more responsive emergency service, and, we want tightened security. 

Today's debate has been exemplary and the UPA-NDA divide is also not seen. Sir, people are 

outraged with all of us. Today, in Bombay, I don't think any of us would really be wanted in any 

debate because people are angry with us. Today, people think that we are not accountable. I 

think, we really need to become accountable. As far as the anger, which people have shown 

towards all of us, and, which most of you have not experienced, I have seen it very closely. I 

have seen what my colleague, Milind Deora, had been through. And, I morally feel that we are 

responsible for the deaths of these 180 people, and we have blood in our hands. So, time has 

come to change and give India a new direction security and safety. That is all that our people are 

asking for. If need be, let's hold on to some rod, but, let us make every mother feel safe when 

her kid goes to school. Every mother today is shaken till the bus comes home and her kid gets 

off the bus. I am one of those mothers and so are some others sitting here. 

 So, I appeal to all of you, wisemen, who are part of this — maybe its my experience — but I 

look at you hopefully to find some solution to make India progress, surely at a growth rate, which 

does not matter much to me, but security of my family, friends and colleague matters much 

more. Thank you very much. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Supriya. It was really a brief, 

short but very pointed and focussed speech. I think, other can emulate this. 

 Ǜी कलराज िमǛ (उǄर Ģदेश): माननीय उपसभाÁय© महोदय, आज ĢÌनकाल समाÃत करने के बाद 

आतंकवाद पर, िवशेषकर मुÇबई मȂ िजस तरीके से हमला हुआ, उसको संदȌभत करते हुए चचɕ हो रही है और 

यह बात सही है िक मुÇबई िहÂदुÎतान की आȌथक राजधानी है और आतंकवािदयȗ ने Ģ¾य© ǘप से वहा ंपर 

हमला इसीिलए िकया िक एक बार अनुभव करा िदया जाए िक हम पूरे सÂनǉ हȅ, अ¾याधुिनक हिथयारȗ से 

सÂनǉ हȅ, हर Ģकार की तकनीक का उपयोग करते हुए हम िकसी भी Ģकार का िवÎफोट कर सकते हȅ और 
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हमारा सामना कोई सशƪ देश भी कर सकेगा या नहȒ कर सकेगा। यह एक Ģकार की चुनौती दी थी उÂहȗने। 

Ģ¾य© ǘप से हमला करके उÂहȗने यह चुनौती दी है। इससे पहले िजतने भी िवÎफोट हुए, जगह-जगह 

सीिरयल ÅलाÎट िकए गए, वे इस तरह से Ģ¾य© ǘप से नहȒ हुए थे। इससे पहले िजतने भी िवÎफोट हुए, 

िकसी न िकसी ǘप से परो© ǘप से, अĢ¾य© ǘप से कहȒ न कहȒ िवÎफोटक रखकर िवÎफोट िकए गए, चाहे 

वह 13 माच«, 2003 का मुÇबई का Ęेन धमाका हो, चाहे 25 अगÎत, 2003 को मुÇबई मȂ दो बार हुए बम धमाके 

हȗ, िजनमȂ 60 लोग मरे, चाहे 15 अगÎत 2004 को असम मȂ बम फटने की घटना हो, िजसमȂ 16 लोग मारे गए, 

चाहे 29 अƪूबर, 2005 को सरोजनी नगर, नई िदÊली मȂ बम फटने की घटना हो, िजसमȂ 66 लोग मारे गए, 

चाहे 07 माच«, 2006 को बनारस मȂ हुए धमाके हȗ, िजनमȂ 15 लोग मरे, चाहे 11 जुलाई, 2006 को मुÇबई रेलवे 

Îटेशन पर Ęेन मȂ हुए धमाके हȗ, िजनमȂ 180 लोग मरे, चाहे 08 िसतÇबर, 2007 को महाराÍĘ के मालेगावं मȂ हुए 

धमाके हȗ, िजनमȂ 32 लोग मरे, चाहे 18 मई, 2007 को हैदराबाद की म¯का मȎÎजद मȂ हुए धमाके हȗ, िजनमȂ 

11 लोग मरे, चाहे 25 अगÎत, 2007 को हैदराबाद मȂ हुए तीन धमाके हȗ, िजनमȂ 40 लोग मरे, चाहे 13 मई, 

2008 को जयपुर मȂ हुए सात धमाके हȗ, िजनमȂ 63 लोग मरे। 25 जुलाई, 2008 को बȅगलǘु  मȂ 8 धमाके हुए, 

िजनमȂ एक ËयȎƪ मरा, 27 जुलाई, 2008 को अहमदाबाद मȂ 16 धमाके हुए, िजनमȂ 45 ËयȎƪ मरे, 13 िसतंबर, 

2008 को िदÊली मȂ धमाके हुए, िजनमȂ 18 लोग मरे, 30 अ¯टूबर, 2008 को असम मȂ 11 बम फटे, सीिरयल 

ÅलाÎट हुए। इस तरह लगातार ये धमाके िकए गए, इनमȂ परो© ǘप से िवÎफोटक रखकर मारा गया या िकसी 

न िकसी और चीज का उपयोग करके धमाके िकए गए, िजसके कारण काफी जानȂ गई।ं यह पहला अटैक है, 

सीधे तौर पर चुनौतीपूण« आĎमण है, िजसमȂ यह दशɕने का Ģय¾न िकया गया है िक अब भारत हमारा कुछ नहȒ 

कर सकता। िजस तरीके से 9 िसतंबर का हमला अमरीका मȂ हुआ और अमरीका ने िजस तरीके से काय« िकया, 

आज यह ȎÎथित बन गई है िक िकसी की अमरीका मȂ इस Ģकार की हरकत करने की िहÇमत नहȒ होती है, 

¯यȗिक अमरीकी सरकार ने अपनी राजनीितक इ´छा शȎƪ के आधार पर इस तरीके से ËयवÎथा Îथािपत की 

िक आज िकसी आतंकी की वहा ंकुछ करने की िहÇमत नहȒ हो सकती है।  

 महोदय, ओसामा िबन लादेन ने 1988 मȂ यह identify िकया था िक अमरीका, इजराइल और भारत, 
इÎलाम के कƺर दुÌमन हȅ, इसिलए ये देश सबसे पहले हमारे िनशाने पर रहȂगे। इसिलए 1999 मȂ पेशावर की 
एक रैली मȂ लÌकरे-तैयबा के संर©कȗ ने साफ तौर पर भारत को िवशेष तौर पर िनशाना बनाया था और 2007 
मȂ Ǜीनगर मȂ अल-कायदा ने बाकायदा सी.डी. बाटंकर यह कहा था िक भारत के कुछ Ģदेश हȅ जो हमारे 
िनशाने पर हȅ - उन Ģदेशȗ मȂ महाराÍĘ है, उǄर Ģदेश है, आंĠ Ģदेश है, कनɕटक है, तिमलनाडु है - इन सारे 
Ģदेशȗ का नाम उÂहȗने िलया और वहा ंके कुछ Ģमुख शहरȗ का नाम िलया। ये सारे शहर िनशाने पर थे और 
उस िनशाने के आधार पर ये घटनाए ंघिटत हुई हȅ। अगर हम इसको केवल इस ǘप मȂ लȂगे िक मुंबई पर हमला 
हो गया, तो मȅ समळाता हंू िक हम इस पर संपूण«ता मȂ िवचार नहȒ कर पाएंगे। हमȂ इस पर संपूण«ता मȂ इस ढंग 
से िवचार करना चािहए िक पहले तो बगैर Ģ¾य© ǘप से आए हुए, proxy war के ǘप मȂ उÂहȗने हमला िकया 
और उस समय हमारी जो तैयारी होनी चािहए थी, उस Ģकार की तैयारी का अभाव उनको िदखा और आज 
उस अभाव का लाभ उठाकर उÂहȗने समुğी माग« का फायदा उठाया। इस बात की जानकारी हमारे सभी लोगȗ 
को थी, Îवयं भतूपूव« गहृ मंĝी जी ने उसका उÊलेख िकया था और कई एजȂिसयȗ को भी पता था िक समुğी 
माग« से हमला हो सकता है। 1993 मȂ मंुबई मȂ जो िसलिसलेवार धमाके हुए थे, उनमȂ जो RDX आया था, वह 
समुğी माग« से आया था और भारी माĝा मȂ आया था। समुğी माग« से ये चीजȂ आ सकती हȅ, यह बात हमारी 
जानकारी मȂ थी, समुğी माग« से हमला हो सकता है, यह बात जानकारी मȂ थी, यह इंटेिलजȂस ने बताया, 
सूचना भी िमली, लेिकन इंटेिलजȂस एजȂिसयȗ का आपस मȂ समÂवय नहȒ था, उस समÂवय के अभाव के कारण 
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इस Ģकार मुंबई मȂ यह भयकंर घटना घटी है। यह केवल एक िदन मȂ हो गया है, ऐसा नहȒ है, इसके िलए 
महीनȗ लगे हȅ। जब महीनȗ लगे हȅ, तो हमारी ये एजȂिसया ं¯या काम करती रहȒ या लोकल पुिलस ¯या काम 
करती रही? इतना ही नहȒ, Ǜी रतन टाटा ने Îवयं कहा िक चाहे ताज होटल हो, चाहे ओबेरॉय होटल हो, 
चाहे नरीमन हाउस हो, उन आतंकवािदयȗ को इन सभी जगहȗ के बारे मȂ अ´छी तरह से जानकारी थी। जब 
उनको अ´छी तरह से जानकारी थी, तो Îथानीय लोगȗ के सहयोग के बगैर यह हो नहȒ सकता है। महीनȗ 
तैयारी रही होगी, लेिकन हमारी एजȂिसयȗ को इसकी जानकारी ¯यȗ नहȒ हो पाई? 

 यह दुभɕ±य है िक कुछ राजनेताओ ंके वƪËय आए हȅ, मȅ उÊलेख नहȒ करना चाहता हंू, आप लोगȗ ने 
इसके बारे मȂ पढ़ा होगा, उसमȂ उÂहȗने सीधे-सीधे कहा िक कुछ लोगȗ के बारे मȂ जानकारी हो जाने के बावजदू 
भी िक होटल मȂ काम करने वाला अमुक ËयȎƪ िकसी न िकसी आतंकवादी संगठन से जुड़ा हुआ है, उसको 
िकसी न िकसी ǘप से बचाने का Ģय¾न िकया गया है। अब िकसने उसे बचाया, यह कौन था, इसकी जानकारी 
कब हुई, यह सरकार को संªान मȂ रखना चािहए और अभी भी यह बात आ रही है िक 22 लोग थे, 22 
आतंकवादी थे, ¯यȗिक पूव« मु°यमĝंी का कहना है िक 22 आतंकवादी थे और आज वƪËय मȂ िदया गया है िक 
दस आतंकवादी थे। ये जो सारी बातȂ हȅ, इनके बारे मȂ बड़ी गंभीरता से िवचार होना चािहए और इनके बारे मȂ 
सदन को सही तौर पर सूचना होनी चािहए। अभी हमारे माननीय गृह रा¶य मंĝी ǛीĢकाश जी ने अपने इस 
वƪËय मȂ बताया है िक कॉÎटल की उनकी पूरी तैयारी है और उÂहȗने बाकायदा िदया है िक 7500 िकलोमीटर 
लंबी तटीय सीमा की सुर©ा तथा समुğी और तटीय सुर©ा बढ़ाने के िलए अिनवाय« आवÌयकता का ÎपÍट पता 
चला है, इसके बारे मȂ उसने अपने वƪËय मȂ िदया है। हमारी जानकारी के अनुसार गुजरात मȂ वहा ंके गृह मंĝी 
ने केÂğ सरकार को बार-बार Îमरण िदलाने के बाद, जो उसके िलए पहले पैकेज तय िकए गए थे, जो वहा ंकी 
तैयारी के िलए हमȂ चािहए, उसको नहȒ िदया जा सका। उसको बार-बार टालने की कोिशश की गई। सâ 
2003 मȂ 371 करोड़ Ǘपए की ĢÎतािवत पंचवषȓय योजना मȂ रा¶य के समुğ तट के साथ-साथ 51 थानȗ, 70 
चौिकया,ं 90 िनगरानी टावरȗ, ğतु  गित से चलने वाली 32 नावȂ, 03 इÂटर-सेÃटर नावȗ की ËयवÎथा करना तथा 
तटवतȓ गावंȗ के मछुआरȗ को, अभी मछुआरȗ का िजĎ हुआ था, पहचान पĝ ....(Ëयवधान)....। 

 Ǜी राजीव शुƛ: इस मुǈे को गुजरात को लेकर politicise मत कीिजए, गुजरात सरकार को दस पुिलस 
Îटेशन का पैसा िदया गया था, वह नहȒ कर पाई। अगर हम गुजरात सरकार की िजÇमेदारी की बात शुǘ 
करȂगे तो िफर उसमȂ बहुत सवाल खड़े हो जाएगें ....(Ëयवधान)....। 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): राजीव जी, there is no time for this. Please don’t disturb. 
...(Ëयवधान)....। 

 Ǜी कलराज िमǛ: राजीव जी, मȅने आपके बोलते समय ....(Ëयवधान)....। 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): िमǛा जी, आप जÊदी conclude कीिजए ....(Ëयवधान)....। 

 Ǜी कलराज िमǛ: उपसभाÁय© जी, मȅ conclude करता हँू। मȅने बोलते समय राजीव जी को कुछ नहȒ 
कहा, मेरे पास ÎटȂȋडग कमेटी की िरपोट« है ....(Ëयवधान)....। 

 Ǜी एस.एस. अहलवािलयाु : राजीव जी, आपको अÊप ªान है ....(Ëयवधान)....। 

 Ǜी राजीव शुƛ: महोदय, सबसे पहले गुजरात सरकार की ही िजÇमेदारी बनती थी ...(Ëयवधान)...। 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): िमǛा जी, आप जÊदी conclude कीिजए ...(Ëयवधान)...। 

 Ǜी कलराज िमǛ: उपसभाÁय© जी, मȅ इसको िबÊकुल politicise नहȒ कर रहा हँू। माÂयवर, मȅ इसको 
कोई राजनीित का मुǈा नहȒ बना रहा हँू, लेिकन धैय«पूव«क जहा ंकिमया ंहȅ, उनकी समी©ा कर रहा हँू। हम 
िकसी के ऊपर आरोप नहȒ लगा रहे हȅ....(Ëयवधान)....। 
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 SHRI S.S. AHLUWALIA: Sir, Mr. Rajeev Shukla has said something. I would like to draw 
the attention of the Prime Minister and the Home Minister towards this issue. Sir, the Coastal 
Security Scheme was launched by this Government in 2005. It was decided to provide speed 
boats for chauksi. It was decided to provide these speed boats in nine coastal States, and the 
technology was provided by the Goa Shipyard and the Garden Reach Shipyard. The designs of 
the machinery were finalised. The MHA has been sitting on the Price Negotiation Committee 
since 2006. Till today, the Price Negotiation Committee has not finalised the rate of boats. The 
boats could not be acquired. ...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Ahluwaliaji, please. ...(Interruptions)... 

 SHRI S.S. AHLUWALIA: Sir, the Action Taken Report was laid on the Table of the House. 
...(Interruptions)... I am quoting from that Report. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Ahluwaliaji, please take your seat. 
...(Interruptions)... 

 SHRI S.S. AHLUWALIA: That is why I am telling you, Mr. Shuklaji, you don’t know many 
things. ...(Interruptions)... 

 SHRI RAJEEV SHUKLA: That is not correct. 

 Ǜी कलराज िमǛ : माÂयवर, मȅने कहा िक ...(Ëयवधान)... बाकायदा ÎटȂȋडग किमटी की िरपोट« मेरे पास 
है ...(Ëयवधान)...। राजीव शु¯ल जी, आप बड़े िवǎान हȅ, लेखक हȅ, लेिकन मेरा आĐह केवल इतना है 
...(Ëयवधान)...। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mishraji, you had only ten minutes. िमǛा जी, 
सुिनए, सुिनए, your party’s time was over. ...(Interruptions)... Please don’t interfere. 
...(Interruptions)... Your party’s time was over. Even then I gave you ten minutes. Please 
conclude. 

 Ǜी कलराज िमǛ : उपसभाÁय© जी, अगर मȅ िकसी Ģकार की आलोचना करता, तब तो इस Ģकार की 
बात कही जाती। मȅ तो जो त¿य हȅ, उनको सामने रखते हुए आĐह कर रहा हँू िक इन सारी चीजȗ को अगर 
तुरंत करते तो ¶यादा उपयुƪ होता। मȅ तो वही पढ़ रहा था और तो मȅ कुछ नहȒ पढ़ रहा था। मȅ गुजरात के बारे 
मȂ कह रहा था, चूिंक वहा ंके गृह मंĝी ने 21 नवंबर को Îवयं मुझे बताया िक हमने अभी remind िकया है, तो भी 
उनको नहȒ ĢाÃत हुआ। मȅ इसकी जानकारी दे रहा था। 

 उसमȂ जो उÂहȗने कहा था, यह कहा था िक मछुआरȗ के िलए पहचान-पĝ जारी करना और उनके िलए 
बाकायदा एक मछुआरा िनगरानी समूह बनाकर सबकी गितिविध को देखना, अगर यह रहा होता, तो मȅ  
समझता हंू िक काफी चीज़Ȃ आपके सामने आ गई होतȒ, इसिलए मȅ इसको बताने का Ģय¾न कर रहा था। 
माÂयवर, इसीिलए मȅ कह रहा हंू िक ये सारी चीज़Ȃ इसिलए घिटत हुई ंिक हमारी कहȒ न कहȒ ĝुिट रही या जो 
भी हमने कुछ घोषणाए ंकȒ ...(समय की घंटी)... बस दो िमनट मȂ मȅ ख¾म कǘंगा। कहȒ न कहȒ घिटत हुई हȅ, 
अगर उसको हमने कर िलया होता, तो ¶यादा ठीक रहा होता।  

 दूसरा, मȅ यह कहना चाहता था िक इंटैिलजȂस मȂ आपस का जो समÂवय है, सामंजÎय है, आपकी जो 
तीनȗ एजȂिसया ंहȅ -  चाहे आई.बी. हो,  चाहे रॉ हो,  चाहे डी.आई.ए. हो, तीनȗ Îवतंĝ एजȂिसया ंहȅ और अपने- 
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अपने तरीके से व ेकाम करती हȅ, लेिकन उनमȂ आपस का समÂवय नहȒ बैठ पाता है, तो इनमȂ समÂवय बैठाने 
के िलए एक सिमित बनाई गई थी और वह सिमित, जो Đुप ऑफ िमिनÎटस« हȅ, उनके पास रखा गया था, 
उसको उÂहȗने Îवीकार भी कर िलया था, लेिकन वह इंȎÃलमȂट नहȒ हुआ। इतना ही नहȒ, उǄर Ģदेश, 
कणɕटक, महाराÍĘ, आंĠ Ģदेश और उड़ीसा - इन सारे Ģदेशȗ की एक जाचं सिमित के िलए बना था, जो वहा ं
के डायरे¯टर जनरल ऑफ पुिलस थे, व ेमÇैबस« थे, तो इनकी दो साल मȂ एक बार भी मीȋटग नहȒ हुई। तो ये 
जो सारी चीज़Ȃ हुई हȅ, जो lacuna हुए हȅ, जो सारी चीज़Ȃ की गई थȒ िक पहले Îवीकार कर िलया था, उसको 
होना चािहए था, लेिकन वह नहȒ हो पाया - इसकी तरफ मȅ आपका Áयान आकृÍट करना चाहता हंू।  

 महोदय, कारिगल लड़ाई के बाद यह अनुभव िकया गया िक सुर©ा की ǓȎÍट से चार बल बनाए जाए,ं चार 
बलȗ को बनाकर िरपोट« ĢÎतुत की गई। Đुप ऑफ िमिनÎटस« ने उसको accept िकया, लेिकन उसका ¯या 
हुआ, इसका भी पता नहȒ लगा, इसिलए इन सारी चीज़ȗ की कमी के कारण इस Ģकार की घटनाए ंहुई ंऔर 
जैसा मȅने Ģारंभ मȂ कहा िक इसको केवल सामाÂय मत लीिजए, यह बड़ा गंभीर मसला है। सीधा-सीधा आĎमण 
है। पहले तो Ģॉ¯सी वॉर के ǘप मȂ वह चल रहा था, सीधे इÂहȗने हमला कर िदया, ऐसी ȎÎथित को Áयान मȂ 
रखते हुए जो पाया गया है, मȅ Ǜीमान Ģणब मुखजȓ की तारीफ करता हंू िक उÂहȗने बड़ी कड़ाई के साथ कहा 
है, लेिकन मȅ यह भी बताना चाहता हंू िक पािकÎतान मȂ िजस तरह से लÌकरे तैयबा का संबंध है, वह सभी 
लोगȗ से है। आई.एस.आई. सभी के नेटवक«  के ǘप मȂ काम कर रहा है। अभी इÂहȗने बंगलादेश के बारे मȂ बात 
बताई, वे चले गए, लेिकन वहा ंजो अभी कहा जा रहा है िक पािकÎतान सरकार इसके िलए दोषी नहȒ है, वहा ं
के आतंकवादी हȅ। राजीव जी, मȅ आपको बताना चाहता हंू िक लÌकरे तैयबा का संबंध वहा ंके राजनेताओ ंसे 
है। राजनेताओ ंǎारा उनको संर©ण ĢाÃत है और इतना ही नहȒ, लÌकरे तैयबा का जो parental organisation 
है, जो मरकज़...(Ëयवधान)..... 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): िमǛ जी, ख¾म कीिजए। 

 Ǜी कलराज िमǛ: यह बाकायदा सारे इंÎटीǷूशÂस चलाता है और सारे इंÎटीǷूशÂस चलाकर इनको 
मजबतू करता है। मेरा कहना है िक इन सबने यह सारी हरकत की है। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes....it’s okay. 

 Ǜी कलराज िमǛ : पािकÎतान इसमȂ भागीदार है, Ģभावी तौर पर सभी लोग कड़ाई करȂ, यह सǄा मȂ 
.....(Ëयवधान)..... 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): बस, आप समाÃत कीिजए। ख¾म कीिजए।  

 Ǜी कलराज िमǛ : िजस Ģकार की बहस आज हुई है, बड़ी साथ«क बहस हुई है। उस साथ«क बहस के 
साथ मȅ अपने को सहभागी मानता हंू और िजतनी सारी चीज़Ȃ पȂȋडग हȅ, आज भी जो सारी चीज़Ȃ आप बनाने जा 
रहे हȅ, Federal Agency बनाने जा रहे हȅ, उसको कानूनी Îवǘप Ģदान करना चािहए। बगैर कानूनी Îवǘप 
Ģदान िकए हुए उसका Ģभाव नहȒ होगा। Ģभावी कानून आना चािहए, आतंकवाद को रोकने के िलए। महोदय, 
राÍĘ की एकता, अखंडता, इन आĎमणȗ के कारण खंिडत नहȒ हो सकती, तो सामूिहक ǘप से सभी लोग 
िमलकर सबका समुिचत तौर पर इÂवॉÊवमȂट करते हुए केवल माĝ ...(समय की घंटी)... राजनीितª ही 
responsible न हȗ, बाकी के लोग भी responsible हȗ...(Ëयवधान).... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, you please take your seat. 

 Ǜी कलराज िमǛ : आपने मुझे अवसर िदया, इसके िलए बहुत-बहुत धÂयवाद। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Honourable Members, dinner has been 
arranged in Room No.70. Those who wish to have dinner can go and have. For staff, it is in 
Room No.74.  
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 Now, there are nine more speakers. So, I will appreciate if every Member speaks only for 
five minutes. Each Member will take only five minutes. Please cooperate. Now, Shri Mahendra 
Mohan. 

 Ǜी महेÂğ मोहन (उǄर Ģदेश): धÂयवाद महोदय, आपने समय भी सीिमत कर िदया है। मȅ तो केवल 

इतना ही कहना चाहता हंू िक जो बहस ĢारÇभ हुई, िजसे शौरी जी ने ĢारÇभ िकया और उÂहȗने बहुत ही अ´छी 

बातȂ कहȒ। अब मȅ अपने नेता Ǜी जनेÌवर िमǛ जी की कही हुई बात पर आता हंू। िजस समय यह हमला हुआ, 

िजस समय यह आतंकवादी घटना हुई, अगर उसी समय इसका मुंह तोड़ जवाब दे िदया गया होता तो जैसा 

जनेÌवर जी ने कहा था िक उसी वƪ अगर उन आतंकवादी अƿȗ को, िजनकी हमȂ जानकारी है, जो 

पािकÎतान मȂ हȅ और पािकÎतान आकुपाइड कÌमीर मȂ हȅ, अगर उनको नेÎतनाबूद करने का काय« कर िदया 

गया होता तो शायद आज यहा ंपर हम इस बहस के साथ-साथ इस खुशी को भी मना सकते िक आतंकवाद 

को समाÃत िकया जा रहा है। यह बात सही है िक आतंकवािदयȗ का न कोई धम« होता है न कोई जाित होती है, 

लेिकन पािकÎतान िजस Ģकार का Ëयवहार कर रहा है, वह िबÊकुल उिचत नहȒ है। आतंकवाद के ĢारÇभ को 

अगर हम देखȂ तो िजया उल हक के समय से आतंकवाद पर काय«वाही शुǘ हुई थी। उनके समय मȂ एक कैÇपेन 

चलाया गया था, “Åलीड इिंडया” और इस “Åलीड इिंडया” की नȒव जनरल िजया के ज़माने मȂ पािकÎतान मȂ 

जब शुǘ हुई तो भारत के ऊपर सबसे लÇबा एक अघोिषत युǉ ĢारÇभ िकया गया था। लेिकन उस समय 

राजीव गाधंी की Ģो एȎ¯टव िवदेश नीित के सामने जनरल िजया कुछ नहȒ कर पाए थे। लेिकन इसी Åलीड 

इंिडया Đुप ने पािकÎतान के अंदर िजतने इस तरह के सिĎय आईएसआई के तहत आतंकवादी Đुप थे, उÂहȂ 

इकƻा िकया और इन जेहादी Đुपȗ के ǎारा भारतवष« के अंदर आतंकवाद को फैलाने का पूरा Ģयास िकया। इस 

Ģकार की चीज़Ȃ “डॉन” मȂ भी छपȒ, आईएसआई मुिखया हािमद गुल, िजसको अमेिरका ने बहुत पहले से 

आतंकवादी घोिषत िकया था, उसने भी यही सारी बातȂ कही थȒ। महोदय, समय कम है इसिलए मȅ केवल 

इतना ही कहना चाहता हंू िक हम लोगȗ को आतंकवाद के िखलाफ लड़ाई लड़ने के िलए न केवल आपस मȂ 

एकजुट होना चािहए बȎÊक इसे उस Ģकार से लेना चािहए जैसे घर पर आĎमण होता है। अगर आप कमजोर 

हȅ तो िनȎÌचत ǘप से आतंकवाद आपके ऊपर चढ़ता चला जाएगा। आपको अपनी कमजोरी को दूर करना 

चािहए, आपको आतंकवाद का मुंह तोड़ जवाब देना चािहए। िजस Ģकार की काय«वाही पािकÎतान मȂ भारत के 

िखलाफ चल रही है, अभी राजीव शु¯ल जी कह रहे थे िक वहा ंपर उनके पास एसएमएस आते हȅ। आज वहा ं

पर जो आतंकवाद है, वह आतंकवाद आईएसआई से ही सपोȌटड है। पािकÎतान के अंदर जो लोग हȅ, िजतने 

कƺरपथंी हȅ, वही गवन«मȂट को चला रहे हȅ। पािकÎतान की जो चुनी हुई सरकार है, उसका कोई कंĘोल वहा ं

पर आतंकवािदयȗ पर और इनके ऊपर नहȒ है। वहा ंपर िकस Ģकार की िश©ा इन कƺरपंिथयȗ के ǎारा दी जा 

रही है। पािकÎतान के अंदर कहा जा रहा है िक बीई का अथ« है, बॉÇब इंजीिनयȋरग, एमबीबीएस का मतलब है, 

मȅबर ऑफ बॉÇब ÅलाȏÎटग सोसायटी। राजीव शु¯ल जी िजसका िजĎ कर रहे थे, वही मȅ आपको बता रहा हंू। 

इसी Ģकार आईआईटी का मतलब है इÎलािमक इंÎटीǷटू ऑफ टेरिर¶म, कैट का अथ« है कैिरयर इन 

अलकायदा ऐंड तािलबान, एमटेक का मतलब है माÎटर इन टैरर टे¯नोलॉजी, एलएलबी का मतलब है लȍनग 

लाइसȂस ऑफ बॉÇब ÅलाȏÎटग, बीएससी यानी बायो वेपन साइंस। हम सब इससे बहुत डरे हुए हȅ। जैसा सुिĢया 

जी ने कहा िक हम सबको अपनी सुर©ा की ȋचता है, पिरवारȗ की सुर©ा की ȋचता है, देश की जनता की सुर©ा 

की ȋचता है लेिकन इन आतंकवािदयȗ को यिद मुंहतोड़ जवाब नहȒ िदया गया, अगर हम ढुलमुल की नीित मȂ 

रहे, अगर हम केवल यही Ģती©ा करते रहे िक आतंकवाद को पािकÎतान समाÃत कर देगा तो िवÌवास मािनए, 

यह आतंकवाद कभी समाÃत नहȒ होगा। इस आतंकवाद के िलए िजस Ģकार से आज यहा ंपर पूरी पाȌलयामȂट 
आपके साथ, सरकार के साथ खड़ी हुई है, हम चाहते हȅ िक सरकार उसी सिĎयता के साथ कड़े कदम उठाए  



 483

 8.00 P.M. 

और देखे आतंकवाद कैसे पैदा होता है, उसको कैसे समाÃत िकया जाए। इसके अलावा ये जो लैȎÃसज़ हȅ, उÂहȂ 
दूर करे। हमारी सरकार ने तुरंत काय«वाही की, पॉिलिटिशयंस की तो हम लोगȗ ने गद«न काट दी और ए¯शन 
िलया लेिकन वाÎतव मȂ जो गलितया ंहȅ, िजन लोगȗ की गलितया ंहȅ, जो एडिमिनÎĘेिटव ऑिफसस« हȅ, जो लोग 
इस काय« को देख रहे थे, उनमȂ से िकसी के ऊपर कोई काय«वाही नहȒ की गयी। यह आÌचय« की बात है। उनके 
िखलाफ ए¯शन होना चािहए। जो लोग इन औहदȗ पर बैठे हुए हȅ, िजÂहȂ देखना था िक इंटेलीजȂस की सारी 
िरपो¹स« सही ǘप से पहंुचȂ और सही काय« िकए जाएं उÂहȗने अपने उǄरदािय¾व को पूरा नहȒ िकया है। उनके 
िखलाफ ए¯शन होना बहुत जǘरी है। इससे एक सही संदेश जाएगा और लोगȗ के अंदर काय« करने की 
जागǗकता आएगी। यह जǘरी है िक हम यह चीज़ Îथािपत करȂ, अकाउटेिबिलटीं  के िलए यह बहुत आवÌयक 
है। हम केवल अकाउटेिबिलटीं  को पॉिलिटिशयसं की िजÇमेदारी न मानȂ। पॉिलिटिशयसं के पास तो फाइलȂ 
बहुत बाद मȂ आती हȅ। उनका िनÎतारण सही समय पर नहȒ िकया जा रहा है। िजस Ģकार की सुर©ा हमȂ दी 
जानी चािहए, हमारे पुिलस बल को, हमारी िमिलĘी को, हमारी इंटेलीजȂस को, उन सबको ये सारी सुिवधाएं 
Ģदान की जाएं। इसके साथ-साथ हमारे िलए यह भी आवÌयक है िक हम यह भी देखȂ िक हमारे पास िजतनी 
फोस« होनी चािहए, वह नहȒ है। बताया गया है िक एक लाख आदिमयȗ के पीछे 225 आदमी सुर©ा के िलए होने 
चािहए। हमारे यहा ंबहुत कम हȅ। जो सȅ¯शंड हȅ, उनकी भी अÃवाइंमȂ¹स नहȒ हुई हȅ। उसके कारण हमारे यहा ं
बहुत सारी िद¯कतȂ आ रही हȅ।  

मȅ इस संबंध मȂ यह भी जानना चाहंूगा िक आतंकवाद की गितिविधयȗ को हमेशा पैसा देकर मजबतू िकया 
जाता है..। 

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Okay, you wind up now, please. 

Ǜी महेÂğ मोहन : मȅने Îवय ंएक ĢÌन पूछा था िक आतंकवािदयȗ के पास पैसा कहा ंसे आता है, तो उस 
वƪ इसी सरकार ने हमȂ जबाव िदया था िक आतंकवािदयȗ का पैसा कमोिडटी ए¯सचȂज मȂ भी लगता है, 
Îटाक ए¯सचȂज मȂ भी लगता है और वाȋशगटन पोÎट ने भी खबर दी थी िक जैश-ए-मोहÇमद जैसे संगठन 
भारी माĝा मȂ इंिडयन Îटाक माकȃ ट मȂ पैसा लगाते हȅ। िकस तरह से हम इसको रोके, िकस तरह से हम इस पर 
अंकुश लगाए,ं यह बहुत आवÌयक है। माननीय Ģधान मंĝी जी, यहा ंपर बैठे हȅ, गृह मंĝी जी यहा ंपर बैठे हȅ, 
मेरा उनसे अनुरोध है िक एक कड़ा कदम उठाया जाना चािहए। हमȂ केवल Ģाथ«ना नहȒ करनी है। हम कभी 
अमेिरका से कह रहे हȅ िक वह कदम उठाए,ं कभी हम पािकÎतान से कह रहे हȅ । िनȎÌचत ǘप से जब सही 
मौका आए, तो हमȂ आतंकवाद की जड़ को नेÎतनाबदू करना चािहए, जहा ंपर इनके आतंकी िठकाने हȅ, जहा ं
पर इसकी िश©ा दी जा रही है, जहा ंसे ये आतंकवादी पैदा िकए जा रहे हȅ, उन जगहȗ को हमȂ समाÃत करना 
चािहए। इसके िलए हमको पािकÎतान सरकार से सहायता लेनी चािहए िक अगर वह उनको समाÃत नहȒ कर 
पा रहे हȅ, तो हम उनको नेÎतनाबूद करȂगे, हम उन आतंकवािदयȗ को ख¾म करȂगे। मुझे िवÌवास है िक यहा ंजो 
भावना है, उस जनभावना के साथ पूरा देश चलेगा। हम सब िमल- जुलकर अपने देश से आतंकवाद को 
समाÃत करने मȂ सफल हȗगे। मȅ इन शÅदȗ के साथ एक चीज़ और कहना चाहता हंू िक पािकÎतानी जो हमसे 
हमेशा कहते हȅ िक हमȂ आप सबतू दीिजए तो हम ए¯शन लȂगे। सबूत तो हमारे पास सारे हȅ ही। मȅ दो लाइनȂ 
बोलना चाहता हंू। 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. Take your seat. You were 
concluding. 

Ǜी महेÂğ मोहन : सर, मुझे सबूत के ऊपर अली सरदार जाफरी का एक शेर याद आता है:-  

‘आÎतीन खून से तर Ãयार जताते हो मगर, 
¯या गजब करते हो खंजर छुपाए बैठे हȅ सािहब।’ 
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खुद खंजर चला रहे हȅ और हमसे कहते हȅ िक सबूत दो, सबूत दो। सब लोग तो सबतू देख चुके हȅ। कृपया 

कड़ी काय«वाही करȂ, ए¯शन लȂ, मȅ इसका ही अनुरोध करता हंू। धÂयवाद। 

Ǜी अहमद सईद मलीहाबादी (पȎÌचमी बंगाल): सर, आजादी के बाद हमारे मुÊक के ऊपर चार बार 

हमला हुआ। फौजी हमले हुए, उनका हमने सामना िकया। अब एक नये िकÎम का हमला शुǘ हुआ है और यह 

आज से नहȒ शुǘ हुआ है, 20 साल से ¶यादा वƪ गुजर चुका है। मुÇबई मȂ जो वारदात हुई, उसके िलए पूरा 

देश गम मȂ डूबा हुआ है और आज सुबह से हम पाȌलयामȂट के दोनȗ हाउस मȂ इसके ऊपर चचɕ कर रहे हȅ। यहा ं

सवाल यह पैदा होता है, मȅ पूरी बहस सुबह से सुन रहा हंू िक हमारे मुÊक पर जो आतंकवाद का हमला हो रहा 

है, मुसलसल हो रहा है, इसको कैसे रोका जाए, अब बुिनयादी सवाल यह है। जो हो गया सो हो गया, हम 

उसका बखान कर रहे हȅ, उसकी िडटेल मȂ जा रहे हȅ, बहुत िडटेल मȂ जा रहे हȅ। हमारे फॉरेन िमिनÎटर Ǜी 

Ģणब मुखजȓ ने जो इसका फॉरेन एगंल था उसके ऊपर सुबह भाषण िदया। िफर हमारे होम िमिनÎटर साहब 

का जो ÎटेटमȂट यहा ंपर पढ़कर सुनाया गया, वह हमने सुना। उसमȂ उÂहȗने जो कुछ कहा है हम उससे 

इǄेफाक करते हȅ और हम यह जǘरी समझते हȅ िक हुकूमत इसको रोकने के िलए जो कदम उठाना चाहती 

है, उसको जǘर उठाया जाए और जÊद से जÊद उठाया जाए। यह बात इसिलए जǘरी है िक आज पूरे मुÊक 

के अंदर एक ऐसी हवा बन गई है, जैसे िक हमारे एक दोÎत कह रहे थे, उनके मोबाइल मȂ एसएमएस आ रहे हȅ 

- अटैक, अटैक, हमला। हमले की बात हम सुबह से सुन रहे थे। एक आंख के बदले दो आंख, एक दातं के 

बदले पूरा जबड़ा, इन बातȗ से मामला हल नहȒ होने वाला है। िजस मुÊक ने आतंकवाद के िखलाफ यह 

±लोबल वार शुǘ की थी, उसने इस लड़ाई को कहा ंसे कहा ंपहंुचा िदया है। उनके ऊपर हमला हुआ था, वहा ं

नहȒ हो रहा है, लेिकन उÂहȗने िजन मुÊकȗ पर हमला िकया था, उन मुÊकȗ के अंदर से इस कदर दहशतगदȓ 

सारी दुिनया के अंदर फैल रही है और वह लड़ाई हमारे दरवाजे तक पहंुच गई, हमारे घर के अंदर तक 

दािखल हो गई। अब इस लड़ाई को और िकतना आगे बढ़ाएंगे, कहा ंतक आगे ले जाएगें, यह तो बहुत बड़ा 

सवाल हमारे सामने है। इस पर हमȂ गौर करना होगा ¯यȗिक जो ताकतȂ इस िरजन के अंदर हमारे साउथ 

एिशया के अंदर जो अपनी ÎĘेटजी, जो अपना Ãलान चला रही हȅ, उसमȂ हमको िकस तरह से वे लोग इÂवाÊव 

करना चाहते हȅ, इस पर हमको बहुत ¶यादा Áयान देना होगा ¯यȗिक यह लड़ाई, जो अफगािनÎतान से शुǘ 

हुई थी, पािकÎतान मȂ दािखल हो गई और अब उस लड़ाई को हमारे यहा ंदािखल िकया जा रहा है।  

मोहतरम चेयरमनै साहब से मȅ यह अज़« करना चाहता हंू िक िहÂदुÎतान की सबसे पहले लड़ाई  

1947 मȂ शुǘ हुई थी । उस लड़ाई मȂ हमारे ऊपर हमला कराया गया था पािकÎतान के आजाद कबाइल के 

इलाके से उस लड़ाई मȂ सबसे पहले िजसने मुकाबला िकया था, वह कÌमीर का मुसलमान था। 

शेख अÅदुÊलाह की िकयादत मȂ उन लोगȗ ने मुकाबला िकया था। वह मुकाबला उस वƪ हुआ था जब 

हमारी फौज़ वहा ंनहȒ पहंुची थी, लेिकन वहा ंके मुसलमानȗ ने उसका मुकाबला िकया था। उन मुसलमानȗ को 

सज़ा देने के िलए गुिज़Ìता बीस साल से जो वहा ंहमले हो रहे हȅ, वे हमला होते-होते अब हमारे मुÊक के अंदर 

भी दािखल हो गए हȅ। हमारे वजीरे आज़म साहब यहा ंतशरीफ रखते हȅ, मȅ उनके सामने यह बात कहना 

चाहता हंू िक जब वे 2005 मȂ अमेरीका तशरीफ ले गए थे, तब उÂहȗने वहा ंपर हमारी बड़ी सराहना की थी। 

उÂहȗने अलकायदा के हवाले से कहा था िक िहÂदुÎतान का एक भी मुसलमान, टेरेिर¶म मȂ इÂवॉलव नहȒ है। 

शायद यह बात उन लोगȗ को बहुत नापसंद हुई थी। मȅ यहा ंपर एक बात का और िज़Ď करना चाहता हंू िक 

हमारे सािबक वजीरे आज़म आई.के. गुजराल साहब ने मुझको यह बात बताई थी िक अमेिरका के एक बहुत 

बड़े नेता जब यहा ंतशरीफ लाए थे, तो उÂहȗने गुजराल  साहब से सवाल िकया था  िक आपके िहÂदुÎतान मȂ 
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 15-20 करोड़ मुसलमान रहते हȅ, अफगािनÎतान मȂ इतने िदनȗ से िजहाद चल रहा है, तो ¯या िहÂदुÎतान के 

मुसलमानȗ पर िजहाद का असर नही है। दुिनया के सारे मुसलमान मुÊकȗ से अफगािनÎतान मȂ लड़ने के िलए 

आ रहे थे, लेिकन िहÂदुÎतान  से एक भी मुसलमान अफगािनÎतान मȂ लड़ने के िलए नहȒ जा रहा है, इसका 

सबब ¯या है? गुजराल साहब ने उसका जवाब यह िदया था िक िहÂदुÎतान के मुसलमान इसको िजहाद नहȒ 

समझते हȅ, वह वहा ंकी अपनी लोकल लड़ाई है। हमारा चूिंक एक िसÎटम है, हम एक डेमोĎेिटक सेकुलर 

िसÎटम मȂ रहते हȅ। यहा ं के मुसलमान को ऐसा िजहाद करने की जǘरत नहȒ है, िजस तरह का वहा ंपर 

िजहाद हो रहा है। कÌमीर मȂ जो बीस साल से हो रहा है, इसको िजहाद का नाम िदया गया, िहÂदुÎतान से एक 

भी मुसलमान लड़ने के िलए, उस िजहाद मȂ शरीक होने के िलए नहȒ पहंुचा। हमको इस बात को देखना होगा। 

आज हम यह बात बड़े फď के साथ कह सकते हȅ और हमारे वजीरे आज़म साहब ने भी कही थी और आज भी 

कह सकते हȅ िक अभी हमारे मुÊक मȂ जो दहशतगदȓ हो रही है, उसके िखलाफ िहÂदुÎतान के मुसलमानȗ ने 

िजतने जलसे िकए हȅ, देवबंद से लेकर िदÊली और िदÊली से लेकर कोलकाता, कोलकाता से लेकर मुÇबई, 

हैदराबाद, बंगलौर, हर जगह मुसलमान जलसे कर रहे हȅ। उनमȂ बड़े-बड़े उÊमा शरीक हȅ। अभी हैदराबाद मȂ 

छ: छ: हजार उÊमाओ ंने फतवा िदया है िक यह िजहाद नहȒ है, यह इंसािनयत के िखलाफ संगीनतरीन जुम« 

है। मȅ यहा ंपर अपनी बात ख¾म करने से पहले एक आिखरी बात यह कहना चाहता हंू िक पािकÎतान के बारे मȂ 

हम लोग जो गुफ़तगुह कर रहे हȅ, यह मामला बहुत ही पेचीदा है। मȅ बहुत ही मुख़तसर बात कर रहा हंू, ¶यादा 

टाइम नहȒ लूंगा। यह इȎǄफाक की बात है, आप सभी हज़रात के, सब लोगȗ के सुनने की बात है िक 26 

नवÇबर को जब रात मȂ हमारे ऊपर यह हमला हो रहा था, हम िहÂदुÎतान के चार-पाचं जन«िलÎट पािकÎतान 

मȂ इंवाइटेड थे और हम वहा ं26 नवÇबर को शाम के वƪ पहंुचे थे। हमको ¯या मालमू था िक हम इतना अ´छा 

ज़¶बा लेकर वहा ंजा रहे हȅ। वहा ंपर इंिडया और पािकÎतान के जन«िलÎटȗ की काģेंस हो रही थी। हमको 

इंिडया और पािकÎतान से उस काģंȂ स मȂ बुलाया गया था। हमȂ वहा ंके मीिडया िरसोस« सȅटर ने बुलाया था। 

हमारे यहा ंरात मȂ हमला शुǘ हो गया। हम लोग वहा ंपर फंस गए िक अब िकस तरह से वापस जाएगें और वहा ं

से कोई Äलाइट भी नहȒ थी, तािक हम वापस आ सकȂ । हमने पािकÎतान मȂ जो कुछ देखा है, मȅ शु¯ल जी की 

बात को ही दोहराऊंगा और वही बात उÂहȗने सही कही है, हम पािकÎतान मȂ तीन िदन से थे, जब हमारे यहा ं

हमला हो रहा था। मȅ आपको वहा ंके कराची शहर की हालत बता रहा हंू िक वहा ंपर मुÇबई के इन वाकयात से 

हर आदमी इतना परेशान था, मȅ आम आदमी की बात कर रहा हंू, वहा ंके पॉिलिटशयÂस की बात कर रहा हंू। 

वहा ंके गवन«र साहब से हमारी मुलाकात हुई, उÂहȗने भी उसी का इज़हार िकया, लेिकन बात वही है िक हम 

आज यह महसूस करते हȅ िक पािकÎतान मȂ आज जो गव«नमȂट बनी है या इससे पहले जब भी कोई िसिविलयन 

गवन«मȂट बनी है, वह अपने बस मȂ नहȒ थी। उसका अȎ°तयार उस पर नहȒ था। वहा ंपर जो ISI का नाम लेते हȅ, 

वह कोई िसिविलयन इंटेिलजȂसी नहȒ है, वह वहा ंकी िमिलĘी की इंटेिलजȂसी है। वहा ंपर वह िमिलĘी की 

सȌवस है। हमारे वजीरे आजम साहब और हमारे यहा ंके फॉरेन िमिनÎटर साहब ने जब उनको मदऊ िकया िक 

आप अपने ISI के डायरे¯टर जनरल को भेिजए, हम लोग िमलकर बात करȂगे िक आिखर यह ¯या हो रहा है, 

¯यȗ हो रहा है और कौन कर रहा है? यह िबÊकुल अȎÅतदाई बात थी। हम लोग पािकÎतान मȂ थे, वहा ंपर 

इतना जबद«Îत िरए¯शन हो गया और वहा ंके जनरलȗ ने अपने वजीरे आजम और सदर को आंखȂ िदखाई ंिक 

आपको िकसने यह अȎ°तयार िदया था िक आप हमसे बगैर पूछे इस तरह की आफर वहा ंकर दȂगे। यह तो वहा ं

की हालत हो गई है। हम आप से एक बात यह कहना चाहते हȅ िक हमने िजस हालत मȂ पािकÎतान को देखा है, 

मेरा अपना इÇĢेशन यह है िक वहा ंकी हुकूमत िबÊकुल बेबस हो चुकी है।  मȅ वहा ँके नए सदर आिसफ अली 
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जरदारी साहब का बयान दोहराना चाहता हँू िक वहा ँके जो आतंकवादी हȅ, वे पािकÎतान को बबɕद करना 

चाहते हȅ। वे हमको तो मार ही रहे हȅ, लेिकन उनको तो ख¾म ही कर देना चाहते हȅ। उनकी हालत आज ऐसी है 

िक िजस वƪ िम. भƺुो वहा ँवजीरे आज़म हुए थे Ú वे भी आतंकवाद का िशकार हुए थे, उनका भी legal 

murder िकया गया था - तो उस वƪ उÂहȗने कहा था िक मȅ टूटे हुए सफीने का कÃतान हँू। मȅने आज जो वहा ँ

महसूस िकया, वह यह है िक सफीना आज डूब रहा है, डूबने के करीब है। यह हालत हो गई है पािकÎतान की। 

मगर एक कहावत है िक हम ता◌ें डूबȂगे सनम, तुमको भी ले डूबȂगे। उन लोगȗ ने अपनी आÎतीनȗ मȂ सापँ पाले 

थे। आज वे सापँ उनको भी काट रहे हȅ और हमको भी काट रहे हȅ। जो कुआ ँउÂहȗने हमारे िलए खोदा था, 

उसके अÂदर वे खुद िगरे हȅ। लेिकन इसका हल अब यह नहȒ है िक हम वहा ँजाकर हमला करȂ, लड़ाई करȂ, 

दातँ के बदले मȂ पूरा जबड़ा तोड़ दȂ। िजन लोगȗ ने अफगािनÎतान के ऊपर attack िकया, इराक के ऊपर 

हमला िकया, ¯या वहा ँदहशतगदȓ ख¾म हो गई है? वह ख¾म नहȒ हुई है। उसे ख¾म करने के िलए और बहुत 

कुछ करना होगा। यह बात मȅने अज़« की है। उसके साथ हमारी हुक़ूमत जो कर रही है, हम लोग उसके साथ हȅ। 

िहÂदुÎतान के मुसलमानȗ ने पूरी तरह से इसको condemn िकया है और आज भी करते हȅ। हम एक बात 

आिख़र मȂ िसफ«  यह कहना चाहते हȅ िक यह जो कहा जा रहा था, जो सेहरा मुसलमानȗ के सर बाधँा जा रहा 

था िक आप लोग दहशतगदȓ मȂ शरीक हȅ, मुȎÎलम टेरोिर¶म है, जेहादी का लÄज़ इÎतेमाल िकया जा रहा था, 

बदिकÎमती की बात यह है िक मुÇबई का यह वाकया होने से चदं रोज पहले एक नया शोशा छोड़ा गया, हमारे 

िहÂदू भाइयȗ के ऊपर इÊजाम लगाया जाने लगा िक अब िहÂदू टेरोिर¶म भी शुǘ हो गया है। यह मुȎÎलम 

टेरोिर¶म, िहÂदू टेरोिर¶म ¯या हमारे मुÊक के अÂदर िसिवल वार कराने की तैयारी हो रही थी? हमȂ 

खुÊलमखुÊला धमकी दी गई िक अगर आप इसको नहȒ रोकȂ गे, जो कुछ हो रहा है, हेमंत करकरे साहब कर 

रहे हȅ, मुÇबई की एटीएस कर रही है, हमारे संत-Îवामी पकड़े जा रहे हȅ, संत-Îवामी और सेना का मामला 

लाया जा रहा है, इन चीजȗ को नहȒ रोिकएगा, तो मुÊक के अÂदर िसिवल वार हो जाएगी। हमȂ िसिवल वार की 

धमिकया ँदी गई।ं अब मुÇबई मȂ जो कुछ हो गया है, यह ¯या है! हमला भी है, यह है ¯या, इसको हमȂ देखना 

होगा। मȅ वजीरे आज़म साहब और होम िमिनÎटर साहब से एक बात कहना चाहता हँू िक यह िबÊकुल सही 

कहा गया है िक इस मामले की पूरी-पूरी जाचँ होनी चािहए। यह 65 करोड़ िहÂदुÎतािनयȗ का जो इले¯टेड 

हाउस है, हमारी लोक सभा और रा¶य सभा, हमारा भी इसके अÂदर अिĪतयार पैदा होता है िक आप हमारी 

¶वायंट पाȌलयामȂटरी कमेटी बनाइए। हम लोग खुद इसकी गहराई मȂ जाएगें िक आिखर यह सब ¯यȗ हुआ, 

कैसे हुआ और िकसकी गलती से हुआ। हम कारिगल मȂ भी फेल होते हȅ, हमारी इंटलीजȂस फेल होती है। वहा ँसे 

लोग आ रहे हȅ, फौजȂ आ रही हȅ, हमारी इंटलीजȂस देखती रही। पहाड़ȗ के ऊपर आ रहे हȅ, हम नहȒ देख सकते 

हȅ, ये तो समंदर के राÎते आए हȅ। वहा ँभी फेल होते हȅ, यहा ँभी फेल होते हȅ। यह फेल कब तक चलता रहेगा! 

इसको देखना होगा िक इसके अÂदर गहराई मȂ और कौन-कौन हȅ। जब तक घर का भेदी नहȒ होगा, कुछ होने 

वाला नहȒ है। आप हज़रात का बहुत-बहुत शुिĎया। 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Mr. Ahmad Saeed Malihabadi. It 

was your maiden speech. Congratulations. Now, Shri Abani Roy. 

Ǜी अविन राय (पȎÌचमी बगंाल): धÂयवाद उपसभाÁय© महोदय। मुÇबई मȂ जो लोग आतंकवािदयȗ के 

ǎारा  मारे गए हȅ,  पहले मȅ उनके Ģित Ǜǉा िनवेदन करता हँू। साथ ही साथ इस सदन मȂ आतंकवाद को लेकर 
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या आतंकवादी हमलȗ को लेकर आज तक िजतनी सारी बहस हुई और हर बहस मȂ हमने कुछ-न-कुछ यहा ँ

पर शपथ खाई है, कसम खाई है, यह भी हम बहुत बार देख चुके हȅ। जब भी कहȒ पर कोई िवÎफोट हुआ, 

हमला हुआ, कुछ भी हुआ, हम सभी पाȌटया ँएक साथ होकर कहती हȅ िक अगर सरकार कोई कदम उठाएगी, 

तो हम उसके साथ हȅ। अफसोस यह है िक सरकार न ही कोई कदम उठाती है और न ही हम उसका साथ देते 

हȅ। इतने िदनȗ से यह चलता आ रहा है। आज हमारी कोिशश यह होनी चािहए िक आज आतंकवाद के ऊपर 

जो चचɕ हो रही है, यह चचɕ आिखरी हो और हम आतंकवाद को समाÃत करȂ। इसको कैसे करȂगे, इसका ठोस 

उपाय हम सबको िमल कर तय करना पड़ेगा। यह बात सही है िक सरकार मȂ कौन है, सरकार मȂ कौन रहेगा, 

कौन आएगा, कौन जाएगा, बहुत िदन से चल रहा है और सभी का इसमȂ कुछ-न-कुछ लेन-देन है। कुछ िकया, 

कुछ नहȒ िकया, यह चलता आ रहा है। लेिकन इसको ख¾म करना चािहए। इसको ख¾म करने के िलए हमȂ पूरी 

चीज को, गृह मंĝालय को ठीक करना होगा। इस बार जो सबक हमने सीखा िक यह खाली हमारे गृह मंĝालय 

की बात नहȒ है, उसके साथ िडफȂ स की भी बात है, उसके साथ बाकी फोसȃज की भी बात है। इसिलए तालमेल 

करके हमȂ कोई कदम उठाना चािहए िक कैसे हम इसको रोकȂ , कैसे हमको खबर िमले। साथ ही साथ 

देशवािसयȗ के अÂदर भी हमȂ ऐसी भावना पैदा करनी चािहए, जैसे मछुआरे लोगȗ की बात बार-बार आई। जब 

मछुआरे लोगȗ ने खबर दी, तो उनकी खबर कहा ँतक पहँुचेगी, जब हमारे िडपाट«मȂट की खबर दूसरी जगह 

ढंग से नहȒ पहँुच रही है। आज चल यह रहा है िक कौन से िडपाट«मȂट ने पहले खबर दी, उसे बताने  

की कोिशश की जा रही है, पहले ¯या हुआ या ¯या नहȒ हुआ, यह अलग बात है। िजस ताज होटल मȂ यह 

हुआ, उसके टाटा जी भी यह कह रहे हȅ िक उनके पास भी खबर थी, बाहर वाले भी कह रहे हȅ िक हमारे पास 

खबर थी, आजकल यही चल रहा है िक खबर िकसके पास थी और िकसके पास नहȒ थी। लेिकन बात यह है 

िक खबर तो सबके पास थी, लेिकन उसके ऊपर इȎÇÃलमȂट करने की जो बात थी, उस खबर के ऊपर हमȂ ¯या 

करना चािहए, ¯या नहȒ करना चािहए, इन सब चीज़ȗ के बारे मȂ हमने नहȒ सोचा। मȅ मानता हंू िक अगर हम 

इसे इस ढंग से नहȒ करȂगे तो हम इसको रोक नहȒ पाएंगे।  

साथ ही साथ मȅ सरकार से भी दरख़ाÎत कǘंगा िक िसफ«  गहृ मंĝालय के ऊपर बोलने से ही कुछ नहȒ 

होता है, सरकार की कुछ नीितया ंभी ऐसी बनी हȅ, िजन नीितयȗ के चलते हमारे देश मȂ ये घुसपैिठए या ये 

आतंकवादी और भी ¶यादा बढ़ रहे हȅ। अगर मȅ समुğ की बात बताऊं अथवा कोÎटल ज़ोन मनेैजमȂट की जो 

बात आ रही है, तो हमारे मछुआरे लोग बहुत िदनȗ से यह बात कह रहे हȅ िक हमारे देश मȂ जो बाहर से बो¹स 

वगैरह आ रही हȅ, उनमȂ बाहर के आदमी हȅ। लेिकन सरकार ने उसे भी ģी-ज़ोन बनाने की कोिशश की और 

बाहर वालȗ को यहा ं आने िदया। ऐसा ही कुछ हमारे एअरपो¹स« मȂ भी चल रहा है। एअरपो¹स« के 

Ģाइवटेाइज़ेशन और अÂय चीज़ȗ के नाम से हम वहा ंपर बाहर के ठेकेदारȗ को काम दे रहे हȅ और बाहर के 

ठेकेदार यहा ंके ठेकेदारȗ को दे रहे हȅ। इस तरह बाहर से भी बहुत से आदमी यहा ंपहंुच रहे हȅ, लेिकन उसकी 

ओर हम कोई Áयान नहȒ दे रहे हȅ। गृह मंĝालय भी इसके बारे मȂ िबÊकुल चुप है िक यह जो हो रहा है, हो रहा 

है, मंĝालय का इसमȂ कोई काम नहȒ है।  

इसमȂ इसके साथ-साथ हमारे देश का टैिलकॉम िसÎटम भी आता है, लेिकन खाली गृह मंĝी जी को ही 

मजबूर िकया गया िक आप इÎतीफा दे दो, जैसे िक गृह मंĝी जी के इÎतीफा दे देने से यह मामला ख¾म हो 

जाएगा। उनके अंदर जो क़ाबिलयत है, शायद इनसे ¶यादा ए¯सपीिरएसं भी होगा, लेिकन आपने ऐसे ËयȎƪ 

को गृह मंĝी  बना िदया,  इससे ¯या हो जाएगा? अगर हम िमिनÎĘी का काम-काज नहȒ देखते हȅ,  Those 
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officers who are responsible for this particular purpose, what are they doing? इÂफॉमȃशन िमलने के 

बाद वे लोग कहा ंथे? अगर िकसी को पैनेÊटी देनी चािहए, िकसी को पिनशमȂट देनी चािहए तो Government 

administration को देनी चािहए। वे लोग तो चुपचाप आराम से बैठे हुए हȅ। आपकी पॉिलसीज़ के अनुसार You 

are daily appointing officers and officers. नीचे का जो Îटाफ है, वह िबÊकुल ख¾म होता जा रहा है। Who 

will go? You are protecting MPs, MLAs, Ministers and others, who are VIPs. ¯या इÂहȒ मȂ सारा देश 

हȅ और आम जनता मरती रहे। इसमȂ िकतने लोग मरे या नहȒ मरे बात यह नहȒ है। 

हमारे देश मȂ National Security Adviser (NSA) बनाया गया, बड़ा लÇबा-चौड़ा नाम है, लेिकन ये 

एडवाइज़र ¯या करते हȅ? से¯योिरटी छोड़ कर बाकी सब कुछ करते हȅ। I have seen it. जब ÂयȎू¯लयर 

एनजȓ की बात चल रही थी, वे Ģाइम िमिनÎटर के साथ घूम रहे थे। इस तरह यहा ंपर यह सब हो रहा है, 

से¯योिरटी की तो कोई बात ही नहȒ है। This is the thing. अगर ऐसा हो तो सरकार यहा ंपर चाहे FBI बनाए, 

National Agency बनाए या कुछ भी बनाए, कुछ होने वाला नहȒ है। 

[उपसभाÁय© (Ǜीमती जयÂती नटराजन) पीठासीन हुईं] 

अगर हमȂ अपने देश को मज़बूत करना है, with that particular decision अगर हम इसे उस ढंग से न 

देखȂ, इसका Îटेट से कोई लेना-देना नहȒ है, जहा ं कमजोरी है, अगर हम पूरी कमजोर को ढंग से  

(..Time-Bell..) 

THE VICE CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Mr. Roy, Your time is  

over. 

SHRI ABANI ROY: I am concluding, Madam. इसीिलए मȅ आपसे कह रहा हंू िक पूरे देश मȂ जब हर 

पाटȓ ने यह कहा है, एक बार आप देख लीिजए िक सभी राजनैितक दल हमारे साथ हȅ भी या नहȒ हȅ, हम यह 

परख भी कर लȂ। हम कोई भी कदम उठाए,ं चाहे Îटेट मȂ हो, सȅटर मȂ हो, लेिकन हम इसे रोकने की पूरी 

कोिशश करȂ। पुिलस वाले कहते हȅ िक अगर कहȒ पर कोई भी चीज़ िदखाई दे तो हमȂ खबर दे दȂ, खबर देने के 

बाद पुिलस आती है या नहȒ आती है, वह दूसरी बात है, लेिकन खबर तो दे दȂ। इसी Ģकार इतने बड़े अपने देश 

मȂ we have to depute many more Information Agents. Information Department का भी िजस ढंग से 

हम यजू करते हȅ या िमसयजू करते हȅ, पोिलिटकलाइज करके िमसयजू करते हȅ, से¯योिरटी फोस« को या 

पुिलस वालȗ को भी ऐसा यजू करते हȅ। हमने पोिलिटकल पाटȓ के पीछे भी Information Agents लगा िदए हȅ। 

िकतनी ताकत है, ¯या है, िकतनी कमी है। लाख-डेढ़ लाख से ऊपर तो हमारे पुिलस फोस« मȂ भतȓ होने वाली 

बात है। अगर हम भतȓ नहȒ करȂगे, If we do not draw the young generation in job, then, they will give 

information to other countries also. We have to stop it. We have to see it in a comprehensive 

manner. मतलब िक पूरे comprehensive ǘप से हमȂ देखना चािहए। अगर हम ऐसा नहȒ कर पाएगेँ, यहा ँबठै 

के भले ही हम आतंकवाद के ऊपर चचɕ कर लȂ, सभी राजनीितक पाȌटया ँएक साथ हो जाए,ँ अपने कुछ 

िनयम-कानून बना लȂ, कोई एजȂसी बना लȂ, लेिकन हकीकत यह होगी िक हम इसका मुकाबला नहȒ कर 

पाएगेँ। हमारे यहा ँआज के िदन िसफ«  लȅड से ही नहȒ, बाहरी इलाके से भी आ रहा है। बॉड«र की बात आई, 

असम की बात आई ...(Ëयवधान)... 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Please conclude. 



 489

SHRI ABANI ROY: Within one minute I am finishing. असम की बात आई। We have to 

strengthen the borders, we have to look after the sea and we have to look after the air. िवÌव 

बाजार मȂ Ģाइवटेाइजेशन नीित के साथ-साथ हम यह भी देख लȂ िक हमारे यहा ँसे¯योिरटी का जो खतरा है, 

उसके ऊपर हमारा ǓȎÍटकोण कैसा रहेगा, कैसे उसको भी हम चेक करȂगे। इसके साथ ही गृह मंĝालय को इस 

बात की पूरी जानकारी होनी चािहए िक कौन आ रहा है, कौन जमा हो रहा है। कंĘै̄ ट लेबस« जो ला रहे हȅ, वे 

बा±ंला देश के हȅ या राजÎथान के हȅ या ȋसगापुर के हȅ या व ेकहा ँके हȅ, इसको देखा जाए। मȅ इसिलए द°वɕÎत 

करता हँू िक पूरे देश की जनता को लेकर और राजनीितक दलȗ को लेकर एक ऐसा ठोस कदम उठाए ँतािक 

हम आतंकवाद को समाÃत कर सकȂ । चाहे वह वÊड« टेरर हो या हमारे यहा ँहो, अगर हमारे ऊपर ऐसी कोई 

आपदा आ गई, तो हम उसको रोक पाएगेँ। धÂयवाद। 

SHRI KUMAR DEEPAK DAS: Thank you, Madam. At the outset, I must thank our hon. 

Prime Minister that he intervened in the beginning and gave us time to discuss the Assam 

problem also with Bombay terrorist attack. I wish to pay homage to the civilians who were killed 

in 30/11 serial bomb blasts in Assam in the Districts of Kamrup, Barpeta, Kokrajhar and 

Bongaigaon where one security personnel was injured in the bomb blasts. I also pay homage to 

the innocent people and security personnel killed during the terrorist attack in Bombay between 

26th and 29th November. I am not here to criticise the Government. I just want to share some 

positive suggestions on the matter although I am sorry to say that the Assam bomb blasts have 

not been discussed thoroughly and the hon. Home Minister has also not given any statement in 

this regard. 

Madam, the police in India stand just 126 officers per one lakh people while the United 

Nations norm is 222. The Intelligence Bureau has a sum total of 3500 of field operatives for a 

country of 1.1 billion people. The security establishments cannot go on blaming a foreign hand 

forever for these attacks. Gradual failure on the part of our intelligence and security agencies to 

expose the dubious designs of the terrorists’ outfits exposes our people to danger. Had there 

been any alertness this could have been avoided. For example, the Ganeshgur area in the 

Guwahati serial bomb blast is only about 400 meters away from the Capital city of Assam. The 

30th October serial blast site where the blast occurred was the 9th blast. It has been stated by 

the Government that the blast is the 9th blast. Madam, yesterday, in a statement in reply to the 

Rajya Sabha Unstarred Question No. 1011, the hon. Home Minister has said, “The Government 

of Assam has informed that terrorist organizations active in the State adopted a new modus 

operandi and indulged in serial blasts on 30th October, 2008.” I have asked categorically 

whether it is also a fact that in a place like Ganeshguri in the heart of the Guwahati city the bomb 

blast occurred 19 times. The reply is, “State Government has reported that a total of eight 

explosions have taken place in Ganeshguri area of Guwahati city from 2001 till 5.12.2008.” The 

serial  blast was  the ninth number explosion and this is the eighth number.  Again I asked, “If so, 
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the details of precautionary steps taken by the Government till the date of serial bomb  

blasts.” The answer was, “A number of effective preventive measures have been taken by the 

State Government to prevent recurrence of bomb explosions. These inter-alia includes setting 

up of fixed police pickets, intensified patrolling, mobile search parties at various vulnerable 
points...” 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You have to conclude. 

SHRI KUMAR DEEPAK DAS: No, Madam, we have been specially given time for discussing 
the Assam issue. 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Your time is over. 

SHRI KUMAR DEEPAK DAS: No, no, Assam issue has to be discussed specially. 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): I know your time is over, so 
kindly conclude within a minute. 

SHRI KUMAR DEEPAK DAS: I would like know whether Government will explain if there 

were any sincere steps to take such preventive measures. How did nineteen explosions take 

place? Is it not a total failure and negligence of duty of the officers who were entrusted with? But 

till date the Government has not taken any action against any officials or any responsible person 

in this regard. This is the situation in Assam and I am sorry to state that since 1985, as per the 

clause of Assam Accord it is pitiable to note that 1185 border outposts were proposed but till 
date the Government is able to set up only 802. 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Please conclude, Mr. 
Deepak Das. We have totally run out of time. Please conclude now. 

SHRI KUMAR DEEPAK DAS: There have been periodic incidents of terrorist attacks 

including bomb blasts etc. in Jammu and Kashmir, North Eastern Region and Left wing 

extremism during 2004-2008. The total number of incidents was 22,107. This is up to October 
10th. But the steps Government has taken... 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): I request you to conclude. 
Please sit down. 

SHRI KUMAR DEEPAK DAS: I am concluding. 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): I am going to call the next 
speaker. 

SHRI KUMAR DEEPAK DAS: Madam, what happened to the State due to terrorist attack in 

Assam has already been stated by my hon. Friend but I want to know from the hon. Home 
Minister what action will be taken for further stoppage of these types of attacks. 
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Ǜी िबǚजीत दाईमारी (असम): मडैम, यह मेरी पहली Îपीच है। 

SOME HON. MEMBERS: Madam, it is his maiden speech. 

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Mr. Biswajit, since it is your 

maiden speech, I do not want to interrupt you. So, you please conclude in five minutes. 

Ǜी िबǚजीत दाईमारी: मडैम, मुÇबई मȂ जो हादसा हुआ है, इस पर यहा ँसंसद मȂ हमारे देश के भिवÍय के 

िलए सारी पॉिलिटकल पाȌटया ँजो िवचार-िवमश« कर रही हȅ, उसे देखकर मुझे अ´छा लगा है। मुÇबई मȂ जो 

हुआ है, इस पर मेरा कहना िसफ«  यह है िक केÂğीय सरकार की तरफ से या गहृ मंĝालय की तरफ से सȂटर 

की इंटेिलजȂस एजȂसी को थोड़ा इÇĢूव करने की आवÌयकता है। भारत मȂ Îटेट की जो पुिलस फोस« है, उसको 

थोड़ा इÇĢूव करना जǘरी है, उसको माडनɕइज़ करना जǘरी है। आज के जमाने मȂ भी हमारे इंिडया के रा¶यȗ 

की जो पुिलस फोस« है, वह पुराने Îटाइल की है। उनके जूते से लेकर उनकी पȅट-शट« तक, उनके Arms-

Ammunitions, वे सब पुराने हȅ और आजकल के जो आतंकवादी हȅ, जो extremists हȅ, उनके हाथ मȂ बहुत ही 

sophisticated arms होते हȅ। इसिलए इसको देखते हुए सȂĘल गवन«मȂट की तरफ से भारत के हर Îटेट की 

पुिलस फोस« को माडनɕइज़ करने मȂ सहायता देनी चािहए। अगर हर Îटेट की पुिलस फोस« ÎĘागं बन जायेगी 

तब इंिडया के िकसी भी जगह पर आतंकवादी इतनी आसानी से अटैक नहȒ कर सकȂ गे। दूसरी बात हमको यह 

ख़याल करनी चािहए िक आज भारतीय लोग िवदेशी आतंकवादी Đुप को ¯यȗ हेÊप कर रहे हȅ, उसका ¯या 

कारण है? खुद देश का आदमी ही देश पर अटैक करने के िलए, देश मȂ आतंकवाद फैलाने के िलए ¯यȗ हेÊप 

करता है, इसका Áयान रखना चािहए। इसका कारण ¯या है? आज देश का आदमी ही ¯यȗ देश के िवरोध मȂ 

जा रहा है? भारत के हर कोने की जो छोटी-छोटी समÎयाए ँहȅ, उन समÎयाओ ंके समाधान की ओर भी हमȂ 

Áयान देना जǘरी है। Îपेशली नॉथ«-ईÎट के ĢॉÅलÇस बहुत साल से हȅ। वहा ंके लोगȗ ने डेमोĎेिटक मूवमȂट से 

लेकर आÇस« ÎĘगल िकया है और धीरे-धीरे वहा ँआतंकवाद का जÂम होना शुǘ हो गया है। यह हमारे देश के 

िलए एक भयानक ȎÎथित है। इसके िलए नॉथ«-ईÎट की िजतनी भी समÎयाए ँहȅ, िविभÂन संगठनȗ के जिरये जो 

िडमा»ंस की गई हȅ, उनके समाधान के ऊपर Áयान िदया जाना चािहए। आज बहुत साल हो गये, नागालै½ड के 

एनएससीएन के साथ बात कर रहा है, लेिकन बात करने के बाद भी आज तक उसका कोई समाधान नहȒ 

िनकल पाया है। ऐसा ¯यȗ हो रहा है? छ: महीने पर बात की जाती है, इसके बाद िफर छ: महीने बाद बात की 

जाती है। ¯या बात की जाती है, पता नहȒ। आज नॉथ«-ईÎट मȂ सारे extremists आÇस« लेकर कैÇप करके बैठे 

हुए हȅ, आÇस« लेकर घूम रहे हȅ, extortion कर रहे हȅ और कभी-कभी वही लोग टेरिरÎट का काम भी कर रहे 

हȅ। हमारे देश के extremist के जिरये, हमारे देश के िकसी आतंकवादी के जिरये, िवğोही के जिरये दूसरे देश 

के जो आतंकवादी हȅ, उनको यहा ँactivity करने का मौका िमल रहा है। इसके ऊपर Áयान देना बहुत जǘरी 

है। आज हमारे भाई, बहन, बेटा, बेटी extremist बनने ¯यȗ जाते हȅ? इसका कारण ¯या है, उसको देखना 

बहुत जǘरी है। नॉथ«-ईÎट मȂ इतनी खराब हालत है िक भारत की अÂय दूसरी जगहȗ मȂ इतनी डेवलपमȂट हुई 

है लेिकन मेरे बडले½ड मȂ आज तक गवन«मȂट Îकूल ही नहȒ बना पाई है। आज वहा ँ32 लाख के पॉपुलेशन मȂ 

िसफ«  6 कॉलेज हȅ। आज वहा ँ7-8 साल की उĦ मȂ भी लोग Îकूल का मुहँ नहȒ देख पा रहे हȅ। लोग वहा ँखुद 

Îकूल बनाकर řढ़ा रहे हȅ। इस ȎÎथित मȂ वहा ँके लोगȗ को भारत के सरकार के Ģित ¯या िचÂता होगी, इसे आप 

खुद सोच सकते हȅ। इसके ऊपर सरकार को Áयान देना चािहए। अगर सरकार इस पर Áयान देगी तो हम इस 

तरह के हादसे को रोक सकते हȅ। 
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वहा ँिवदेिशयȗ की एक बड़ी समÎया है। वहा ँके छाĝ संगठन ने इसके िलए मूवमȂट िकया था, इसके बाद 

एक accord हुआ था, तब भारत सरकार ने यह assurance िदया िक वहा ँके िवदेिशयȗ की िशना°त करके 

उनको वापस भेज िदया जाएगा या इसी पर ए¯शन िलया जाएगा, लेिकन आज इतने साल होने के बाद भी 

कौन देशी है, कौन िवदेशी है, इसके ऊपर कोई ËयवÎथा नहȒ ली गई। आज बा±ंलादेश से आकर असम मȂ, 

नॉथ«-ईÎट मȂ बहुत से लोग रह रहे हȅ, गवन«मȂट ने भी इसके ऊपर ÎटेटमȂट दी है, लेिकन उनको हम देशी 

बनायȂगे या िवदेशी, इसके िलए ¯या हमारे देश मȂ कोई क़ानून नहȒ है? इसके िलए िचÂता करने की 

आवÌयकता है, ¯यȗिक यही छोटी-छोटी बातȂ ही हमारे देश की असुर©ा के िलए आज बड़े कारण बन गये हȅ। 

हमारे Ģधान मंĝी महोदय और गृह मंĝी महोदय यहȒ हȅ, मȅ उनसे अनुरोध करता हँू िक इन छोटी-छोटी चीज़ȗ 

को भी देख िलया जाए और इन समÎयाओ ंके समाधान पर भी Áयान िदया जाए। इसके साथ ही मȅ अपनी Îपीच 

समाÃत करता हँू। 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Madam, Chairperson, grateful thanks to 

the Business Advisory Committee as also to the Chairman for having waived the Question Hour 

and taking up this question of terrorist activity, particularly in Mumbai. I can’t help expressing my 

wish that the question of Assam blast had been included at the same time. I am quite sure — if I 

had heard Mr. Baishya’s speech and the explanation and description that he gave about how the 

Defence Minister contradicted the statements of the State Government — the tenor of the whole 

discussion might have undergone a substantial change; and the air of injured innocence and the 

masquerade of noncommunalism that we saw displayed from one side could have found little 

scope. The entire discussion was given to the episode what happened in Mumbai. And, even 

having heard the whole day to the events in Mumbai, it is still not clear why the terrorists, having 

come by sea, preferred hotels the Taj and the Trident as their targets. That they wished to attract 

global publicity is not sufficient explanation. With the kind of preparation the terrorists made, 

they might as well have attacked and occupied the installations at Trombay and Tarapore. The 

Mumbai Stock Market could have also been an easy target. 

The attacks on the Leopold restaurant, as also on the Chatrapati Shivaji Terminus 

cloakroom appeared to be entirely dislinked from the operation at the Taj and the Oberoi. There 

is enough evidence to show that the terrorists obtained additional stocks of explosives, food and 

armaments from these two places where they were stored earlier by local accessories or by 

other conspirators who never came to light. 

The fact is that the terrorist attack of 11th September 2001, on the World Trade Centre in 

Manhattan, New York, has entirely changed the paradigm regarding the security arrangements. 

Modern societies, particularly democratic ones, are made of highly sophisticated and 

delicate structures that are interlinked with each other i.e., social, economic and also 

infrastructural. They provide a tempting target to the dictatorial societies. Terrorism is a conflict 

between democracies and dictatorships. A few individuals who are prepared to die and who can 
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organize themselves in suitable lunacy-breeding ghettos can challenge the might of a modern 
organized army. 

This is the kind of situation that we might face in less than six months coming. The more 

important question is, with the change in the defence paradigm, should the political State 
continue to have the monopoly of the security apparatus? 

It is quite clear that after Barak Obama takes over and the American Forces are withdrawn 

from Iraq and Afghanistan there will be frenzy of victory, and both, the United States and India, 

would face very violent territorial attacks of this type. In 1991, we started with the privatisation 

and the disinvestment in public undertakings. Now, the Government is proving itself to be 

incapable of handling even law and order situation. And, in Mumbai, we find that most of the 

commercial organizations are opting for private security and private intelligence. The most 

important question that is being asked after the events of 26th to 29th December is: Is the 

Government an apt institution for even handling the law and order situation? That, I think, is the 
lesson of what happened in Mumbai from 26-29 December. Thank you. 

SHRI RAHUL BAJAJ (Maharashtra): Thank you, Madam, Vice-Chairman, for giving me this 

opportunity. I stand on behalf of my ‘party’, which represents hundreds of millions of Indians 

who don’t belong to any political party. I am only sorry that we always come last. The 

representatives of all political parties take a lot of time. They take much more time than is allotted 

to them and this is in spite of hon. Chairman’s and Vice-Chairman’s efforts. And, we get only 
five minutes. But, I will try to limit myself to five minutes.  

We are united; there is no doubt about that. We have seen it here today in this House and in 
the other House. That is the only way to fight terrorism. That is the first point. 

I will take one minute to explain something which is personal, and it happened in Mumbai. I 

spend most of my time in Pune, but lot of my family members stay in Mumbai. We stay on the 

13th floor of a building called NCPA, ‘B’ Building, which is at Nariman Point, right opposite the 

Oberoi. On 27th morning, our flat was occupied, with our consent, by seven commandoes who 

were very courteous. They were shooting from our flat at the Oberoi. There was return shooting. 

Luckily, nothing was damaged. A couple of bullets entered our 13th floor flat at NCPA. That is 
one connection of my family with the terrorist attacks. 

The second and third connections were these. Just in passing, I would like to say that my 

elder son, Rajiv and my youngest cousin brother, were both, definitely, going to be at the Taj 

Hotel on 26th evening. One was going there for dinner and the other was also planning to go for 

dinner and spend the night there. Somehow or the other, - I would not take the time of the 

House — that did not happen. God willing, we got saved. Otherwise, I don’t know what would 
have happened. 
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The fact remains, as has already been said, that ten terrorists held this nation to ransom. 

They kept the city of 15 million people to ransom. We are a nation of a thousand million people. 

How can we be proud Indians? We are ashamed. We are anguished. I don’t know whether we 

are afraid or not. We are outraged. We are angry. But, we are united. We are not attacking 

Pakistan. We are not attacking their people. We should not attack even their Government as has 

been said. That Government — I don’t want to say this, it is a bad thing to say — is worse than 

our Government. We have to attack the Pakistan Army. By attack I mean, we should complain 

against them. We have to attack the ISI people. They are the guilty people. It is not just the LeT. 

It is just a new name. Every day a new name emerges. Four members of LeT were banned last 

night by the U.N. Security Council. It is good. But, that is not enough. So, we have to attack the 

Army. I repeat, by attack I mean that we complain against the ISI. I am not in favour of any knee- 

jerk reaction. That doesn’t help. By definition, knee-jerk reaction is not good. But the people of 

the country want something to be done. It is only the Government which can decide what has to 

be done. 

I will limit myself to only two points because everything has been mentioned here. Even 

these two points have been mentioned. But, I would like to emphasise these two points. One, 

we have to get the world opinion with us, not because they will, necessarily, help us. Mr. 

Shourie also mentioned it this morning. The United Nations, especially, the United States should 

put pressure on the Pakistani people. If not today, tomorrow or over a period of time, America 

will get out of Iraq. And, I don’t think America will easily get out of Afghanistan. I think they will 

put in more Army in Afghanistan after they get out of Iraq. But, we have to get the world opinion 

with us so that they put pressure on Pakistan. 

My main point is this. Lots of things have been mentioned about the path forward. In the 

opening statement of the hon. Home Minister, which was read out by the Minister of State for 

Home Affairs, three points about path forward, that is, intelligence agencies, coordination, and 

communication were mentioned. It is fine. I don’t know the details, but, I agree with that. My 

point is this. First of all, for the last 20-30 years, what kind of equipment have we ordered for our 

Armed forces; the Army, the Navy and the Air Force? It is said that 30-40 year-old guns are 

given to our policemen. Somebody did say it that let us order equipment. Nobody said that 

money is a problem. We are afraid of being told that we are corrupt. There is a lot of corruption 

from top to bottom. I am sorry to say this. I have no evidence. Everybody knows that there is a 

lot of corruption. I don’t think we need to prove it. Let us order equipment. Let not corruption 

come in the way of a thousand million Indians. Let us now order equipment worth thousands of 

crores of rupees for the Army, the Navy and the Air Force in the next three months. Otherwise, 

even if we attack, say five places, and if they attack us in turn — forget about nuclear weapons, 

— I am not sure how well  we can fight.  I am not saying we will not fight. We are not afraid. But, 
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we have to strengthen ourselves. Simultaneously, we can hope for other things, but, if we are 

not a strong nation, and if the Army, the Navy, the Air Force, the Police, and the Intelligence 

Agencies don’t stand united, then, Madam, Vice-Chairman, I don’t know who will help us. A 

strong nation will be helped by everybody; a weak nation will not be helped by anybody. If we do 

not hold the people accountable — accountability was mentioned — if we don’t have in the nice 

sense a carrot and stick policy, nothing will happen. Today, nobody does anything against India 

in India. But they don’t act. They don’t take decisions. Such people have to be weeded out from 

our bureaucracy. I do not know how. There must be a system. I think our Prime Minister has 

been trying, but without success, probably. This has been ingrained for 60 years. We have to 

improve our implementation, make it effective and relatively corruption free. 

[MR. CHAIRMAN in the Chair] 

I am using the word ‘relative’ because I do not think we can be 100 per cent corruption free, 

at least not in the next few years. But unless we are efficient, unless we are effective, we can’t 

implement it. We cannot implement our educational schemes; we cannot implement our health 

schemes; we cannot implement even our National Rural Employment Guarantee Scheme 

properly. How will we implement all these schemes, Mr. Chairman, Sir? So, I would request that 

we should stand united. Do not attack the Pakistani people, the Government and the ISI. We 

should strengthen ourselves, apart from getting world opinion on our side. Let us strengthen 

ourselves. Only having arms and ammunition, or, equipment will get us nowhere. These are 

important; these are prerequisites. But after we get them, if we are not well trained, if we are not 

motivated, they are of little use. If we pay our Head Constable Rs.3000/- a month and 20 per 

cent of them stay in jhonpris; they don’t even have their own houses, I do not know how they 

would safeguard us. Mr. Chairman, Sir, I thank you very much for having given me this 

opportunity and I hope this House will also pass a similar Resolution as the other House. We 

support the Government in fighting this dastardly and cowardly attack by terrorists on this great 

country. Thank you. 

Ǜी पिरमल नथवानी (झारखंड): महोदय, मȅ आज पहली बार सदन मȂ अपना वƪËय पेश कर रहा हँू। 

मुंबई मȂ जो हादसा हुआ है, उनके Ģित मȅ अपनी Ǜǉाजंली Ëयƪ करता हँू। यहा ंजो मेरे सीिनयर लीडस« हȅ, 

उÂहȗने जो वƪËय िदए हȅ, इसके बाद मुझे कुछ ¶यादा कहने की आवÌयकता नहȒ है। चूिँक यहा ंहमारे सभी 

stalwart leaders, जैसे Ģधान मंĝी जी, होम िमिनÎटर जी और सब सीिनयर लीडस« बैठे हुए हȅ। हमने पहले तो 

इंटरनल टेरोिर¶म देखा था। उसके बाद हमने दाउद इĤाहीम का टेरोिर¶म देखा। जब मȅ इंटरनल टेरोिर¶म 

बोलता हँू तो मुझे वह िदन याद आता है जब हमने मिहला टेरोिर¶म के माÁयम से पूव« Ģधान मंĝी Ǜी राजीव 

गाधंी को खो िदया था। आज िफर से बहस शुǘ हुई है िक पािकÎतान वाले मिहला टेरोिर¶म भी ला सकते हȅ 

और दाउद इĤाहीम, जो लेȏ½डग कराता है या तो लोकल information का बेस पूरा कराता है, तो दाउद 

इĤाहीम के पीछे हम लोग कई बार बात कर चुके हȅ,  लेिकन हम आज तक उनको पकड़ने मȂ या उनको 
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पािकÎतान से लेने मȂ कामयाब नहȒ रहे हȅ। जब तक इिंडया के एजȂट पािकÎतान मȂ बैठे हȅ, उनको अगर हम 

नहȒ पकड़ते हȅ या उनके ऊपर Ģेशर नहȒ लाते हȅ, तो मुझे नहȒ लगता है िक हम िसफ«  अपनी एजȂिसयȗ को 

Åलेम करȂ या अपनी पॉिलिटकल िफगस« को Åलेम करȂ। जब िक पािकÎतान पर जो दबाव डालने की बात  

है, उस माÁयम से हमȂ हमारे एजȂटȗ को पकड़ना चािहए, जो उÂहȂ हमारी information शेयर करते हȅ। 

सर, दूसरा एक बहुत ही important issue है, चूिंक मȅ गुजरात मȂ brought-up हुआ हँू। गुजरात के 

पोरबंदर मȂ, जहा ंसे इस िशप को अगवा िकया गया था, ओखा मȂ मेरा बचपन बीता है। पािकÎतानी खुिफया 

और so-called पािकÎतानी नेवी वहा ंपर आकर हमारे fishermen को उठा कर ले जाती हȅ, जब भी उनके बारे 

मȂ बात होती है, तो यह कहा जाता है िक वे पािकÎतान के समुğ मȂ चले गए थे, इसिलए उनको पकड़ िलया 

गया है। सर, जैसा यहा ंपर बात होती है िक हम अपनी एजȂिसयȗ को पावरफुल करȂ, जैसे, Coastguards हȅ, 

कोÎटल पुिलस हȅ, नेवी है, आमȓ है, यह बात देखने की बहुत आवÌयकता है िक हमारे fishermen के पास जो 

information रहती है, वे जो जानकारी रखते हȅ, हमारी एजȂिसया ंउसका इÎतेमाल नहȒ करती है। उनको 

nonsense value िगनती है, वह नहȒ िगनना चािहए। उनको हीȋलग टच देना चािहए। ये िफशरमेन बहुत सारी 

बातȂ आप तक पहंुचा सकते हȅ, जो हमारे एजȂसी के पास भी नहȒ होती है। सर, एक दूसरी बात है िक िजस दौर 

मȂ यह आतंक फैला है, तो हम एक-दो रा¶यȗ मȂ या चार रा¶यȗ मȂ ऐसे कमाडंोज़ रखने से हमारा काम नहȒ 

चलेगा, ऐसा हमारा मंतËय है, इसिलए िक हमारी जो सी.आर.पी.एफ. है, बॉड«र िस¯योिरटी फोस« है और हर 

Îटेट की अपनी एस.आर.पी. होती है, तो उनमȂ जो यंग जवान हȅ, जो िपछले पाचं-दस साल मȂ भतȓ हुए हȅ, 

उनको हमȂ कमाडंो की Ęेȋनग देनी चािहए, उनको मोिटवटे करना चािहए, Îपेशल Ęेȋनग देकर, उनका 

फाइनȂिशयल पैकेज भी बढ़ाकर इमीिडएटली उनको अ´छे वैपÂस यज़ू करने के िलए देने चािहए। उनके पास 

आई.¯य.ू नहȒ होता है, लेिकन उनके किमटमȂट को हम चैलȂज नहȒ कर सकते हȅ, ¯यȗिक वे भी बहुत मारे जा 

चुके हȅ। तो उनको Îपैशल Ęेȋनग देकर, जो हमारे पास अभी existing force है, उसमȂ से कुछ चुȋनदा सैिनकȗ 

को िनकालकर, हर Îटेट के अंदर कम से कम दो सौ से ढाई सौ कमाडंो हमȂ बनाने चािहए, तभी यह जो 

गितिविध चल रही है, उसका जवाब देने मȂ हम कामयाब हो सकȂ गे और मुझे कोई संदेह नहȒ है िक Ģधान मंĝी, 

जो ȋचता हमारे देश की करते हȅ, हम सभी करते हȅ, तो आने वाले िदनȗ मȂ इस तरह की बहस करने का मौका 

न आए, इसिलए हमȂ उनको मुंह-तोड़ जवाब देना चािहए और दोबारा ऐसी घटना न घटे, इसके िलए हम 

सबको एक साथ रहना चािहए, धÂयवाद। 

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Mr. Chairman, Sir, I  

wish to thank all the hon. Members who have spoken in this debate since this morning. I also 

wish to apologise that I was not present for most of the day, as I was required to be present in 

the Lok Sabha. I believe my colleague was here and I have also looked at the notes of the 

speeches. 

Sir, it is very heartening that all sections of the House have shown great unity of purpose 

and have offered support to the Government in the measures that Government will take to stamp 

out terrorism in this country. Sir, as I said in the statement which was made in the morning, the 

evidence that we have gathered so far unmistakably, unerringly points to the territory of one 

neighbour, Pakistan. When I say that, it is not in a spirit of acrimony or with a sense of revenge, I 

say  that with great pain that despite efforts over the last many years by successive Governments 
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to restore normality and build good relations with Pakistan, the territory of that country is being 

used to launch terrorist attacks against India. There have been successive Governments in 

Pakistan. Some Governments actively supported these terrorists, some sponsored them, some 

pretended that these terrorists do not exist and the present Government says, ‘these are non-

State actors’. Sir, non State-actors are not Stateless persons. Non-State actors also belong to 

a State. Therefore, we hold the Government of Pakistan responsible for the actions of these 

terrorists even if Pakistan were to describe them as ‘non-State actors.’ The territory of no 

country can be made available for launching terrorist actions against any other country. Sir, the 

United Nations Resolution 1373 is very clear, and every country is obliged to ensure that its 

territory is not used for terrorist actions against any other country. There is much to be done. 

How do we deal with Pakistan? Fortunately, we have been able to build, in the last two weeks, 

enormous goodwill and support for India in taking up this issue with Pakistan. Many Prime 

Ministers, Presidents and Foreign Ministers have been in touch with our Prime Minister and our 

Foreign Minister. Many interlocutors have offered their good offices. I think, Sir, we should allow 

diplomacy and our friendly interlocutors some space to prevail upon Pakistan to crack down 

upon these terrorists. There is some information flowing from Pakistan, not entirely credible, but 

still, there is still some information flowing from Pakistan which says that some people have been 

put under house arrest and some have been arrested. These have to be verified, but I think the 

correct course is what the External Affairs Minister said this morning— to allow space for 

diplomacy and the interlocutors to prevail upon Pakistan to crack down upon those who are 

using Pakistani territory. If the Government of Pakistan is genuine in its claim that these are non-

State actors, then the Government of Pakistan is all the more free to take action against these 

non-State actors. Nevertheless, I am clear in my mind that the perpetrators of terrorist acts 

cannot go unpunished. There is a cost and they must realise there will be a cost. But for the 

present, I would urge the House to support the Government while it, through diplomatic and 

other means, makes these efforts to prevail upon the Pakistan Government to crack down upon 

terrorists. 

Sir, there is much to be done here. And, I am glad that there has been no finger pointing or 

blaming each other. There have been terrorist incidents for many years. The one that happened 

in Mumbai is, of course, the most heinous one. Since it happened on our watch, when we are in 

Government, I had no hesitation on my visit to Mumbai, to tell the people of Mumbai, ‘I am sorry; 

I am sorry for what has happened’. We take responsibility and I said, we will strain every nerve to 

ensure that these incidents don’t happen in the future. 

There are two kinds of lapses and I am sure, friends who have been in Government  

know this. One  kind of lapse is  systemic lapse.  Our systems  are not good enough. A  
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number of people have pointed out, and I think, quite rightly, whatever the other falls of the Bush 

administration, after 9/11, there has been no terrorist attack on mainland United States. Why? 

To the best of my understanding, they have put in place very tough and rigorous systems. What 

is important is, nearly all the people of the United States and nearly all those who visit the United 

States accept that ssystem. We are sometimes too tolerant, too democratic and too open. I 

know that if a security officer frisks some of us, we take objection. Why should we take 

objection? My own experience is, normally I go through because I am a Minister, but there have 

been occasions when a security officer did not recognise me as one— and I am happy that there 

are some who do not recognise me as one— has frisked me and I have not protested. Why 

should we protest? We protest and I have seen this, time and again, in many walks of life. We 

encourage drivers to jump red lights. In daily life, it is not uncommon for people to talk their way 

or bribe their way when they are held up for a traffic offence. I think what is important is when we 

put in place stronger and more rigorous systems, as a people, we must learn to accept it. That 

is the price we will have to pay if we want a secure country. We have 7500 kilometres of 

coastline. We have a huge air space. We have got porous borders with Bangladesh and Nepal, 

and in Rajasthan. Sri Lanka is barely half-an-hour away by a country boat. The security of this 

country, while we have entrusted that to the security forces, we must also cooperate while 

systems are put in place. And, when I talk about systems, it is not only security systems; it is the 

system of Administration also. These are systemic lapses that have taken place. That is the first 

kind of lapse. My effort, in the last few days, has been to identify and plug these systemic 

lapses. 

The second kind of lapse is worse. The second kind of lapse is: we simply don’t take 

decisions. Sometimes, we are paralysed into indecision. We constantly look over our shoulder; 

what will the CVC say, what will the C&AG say, what will the CBI say? How do we run a 

Government? How can anyone run a Government? Our friends there have been in Government. 

We must take decisions. We may make mistakes. But, I think it is much better to take a decision 

and some of them being mistakes than not to take a decision at all. I assure the House that the 

decisions will be taken, as long as I preside over the Home Ministry, and I will come back to you 

and tell you what the decisions are. If one or two decisions turn out to be not very wise 

decisions, I will accept the responsibility, but decisions must be taken, decisions must be 

implemented. For example, Shri Jaswant Singh mentions in his book about the Joint Working 

Group on terrorism promised to him by his friend, Mr. Strobe Talbot.  Nothing came out of the 

JWG. I am sure Mr. Arun Shourie was a Member of the Cabinet at that time and many of the 

suggestions he made this morning, he must have made in his own Government. What happened 

to the JWG? The only explanation I can give is that the JWG fell into the same kind of mode that 
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we are accustomed to, that is, the mode of indecision. The time has come to take hard 

decisions — I am not saying ‘harsh decisions’ — and I have said in my statement that in the next 

few weeks, the next few months, I will take hard decisions. And, I would expect that all those, 

who are required to implement those decisions, would implement them faithfully. 

Sir, most of what I wanted to say has been said. There are some controversial suggestions, 

I am told, which my friend, Mr. Arun Shourie, has made. Well, if Arun does not make 

controversial suggestions, it will be a very insipid speech. I think he claims a right to make the 

most controversial suggestions in any debate. I have great respect for Mr. Arun Shourie and his 

patriotism and his love for the country. But, surely, the answer is not an eye for an eye. 

Mahatma Gandhi said, “An eye for an eye will leave the whole world blind.” We must have the 

right to defend ourselves, we have a right to protect ourselves and we will do that. At the same 

time, we do not wish ill for the people of Pakistan. We wish them well. We want them to have a 

Government. They have finally put together some kind of Government. I hope it is a stable 

Government. We want them to have a democratic Government. But, I take note of Mr. Shourie’s 

suggestions as well as the suggestions made by a number of people - Mr. Sitaram Yechury, Mr. 

Sharad Yadav, Mr. Manohar Joshi. I take note of these suggestions and I will do my best to see 

as to how many of these suggestions can be accommodated while we take decisions to 

strengthen the security system of this country. 

Sir, it is past 9 o’ clock. Statement is there. The Prime Minister has intervened in the other 

House. Finally, I just want to leave one thought. 

The police forces of this country belong to the same stock to which you and I belong. They 

are Gujaratis, Marathis, Tamils, Bengalis, Biharis; they come from the same background from 

which every other Indian comes from. Some of them have their failings. They work long hours, 

usually 12 to 14 hours. They are housed in the most appalling conditions. I visited the Police 

Colony to call on a family of a constable who laid down his life. It is an old building, crumbling 

building; small apartments. They are not very well paid. Certainly, not well equipped. They are 

not a highly motivated force. Certainly, not all of them are highly motivated and they have their 

failings. Yet, these are the men who are willing to lay down their lives to save other lives. 

M.C. Sharma was one such man, Hemant Karkare was one such man. Unfortunately, there 

was an attempt to damage the reputation of M.C. Sharma. Equally, there was an attempt to 

damage the reputation of Hemant Karkare; and, that pained me most. When I called on Hemant 

Karkare’s widow and family, she has a daughter who is married and living in Boston, another 

daughter is studying in the London School of Economics, and, a son in the 12th standard.  

Mrs. Karkare is an educated lady. Talking to them, I found that they  were deeply shattered by 
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the death of Karkare but they were deeply humiliated that in the days preceding his death, there 

was an attempt to damage his reputation. 

My appeal to all Members is that in the four or five months that I will be in the Home Ministry 

— there will be a new Government after that — I have to motivate this force, to lift itself up and 

secure this country. I have to work with these agencies, I have to work with the CRPF, I have to 

work with the BSF, I have to work with the State Police. We will try to give them more money, we 

will certainly give them better uniforms, better bullet-proof jackets, better equipments, better 

guns. We will try to give them better housing but more than anything, we must give them more  

respect, better respect. I would urge the people of India and the Members of this  

House to please support the Government while we try to improve the working conditions and the 

fighting conditions of our security forces, who alone can secure the territorial integrity and the 

security of this country. With these words, Sir, I, once again, thank you. 

MR. CHAIRMAN: The discussion is concluded. The Minister of Home Affairs. 

SHRI P. CHIDAMBARAM: Sir, may I make one statement? Some friends from Assam did 

make a mention in his debate. This subject listed today was only on the Mumbai terrorist 

attacks. In the other House, we have agreed to have a separate statement and discussion on 

Assam. If the Chairman decides, we can have a separate discussion on Assam. Be that as it 

may, I have already had a long discussion with the Chief Minister of Assam. I intend to visit 

Assam immediately after the Parliament Session is over, and, I will certainly meet all Members 

from Assam and look at their grievances. Sir, with your leave, may I read the Resolution and 

request the House to adopt it. 

_________ 

RESOLUTION  

Unequivocal condemnation of Heinous Attacks in Mumbai by terrorist  

elements from Pakistan 

“This House expresses its unequivocal condemnation of the heinous terrorist attacks in 

Mumbai by terrorist elements from Pakistan, claiming hundreds of innocent lives and seeking to 

destroy the values that India stands for; 

Notes that this outrage follows acts of terror committed since the beginning of this year in 

various places across India and on the Indian Embassy in Kabul. 

Notes with deep concern the fact that Lashkar-e-Toiba, a terrorist organisation that is listed 

in the UN Security Council Resolution 1267 and is banned in Pakistan, has continued to operate 

and launch terrorist attacks against India; 




